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LOK SABHA

Thursday, December 7, 1961/
Agrahayana 16, 1883 (Saka).

The Lok Sabha met at Eleven of the
Clock,

[Mr. SpeAkER in the Chair]

ORAL ANSWERS TO QUESTIONS
Agro-Economic Centre

*646. Shri bhreo Narayan Das:
Shri Radha Raman:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether an institution to be
known as Agro-Economic Centre has
been set up;

(b) if so, the precise nature of its
functions;

(c) whether any programme in this
regard has been drawn up; and

(d) if so, the important features of
such a programme?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) to (d). A state-
ment containing the required infor-
mation is laig on the Table of the
Sabha. [See Appendix II, annexure
No. 56].

Shri Shree Narayan Das: From the
statement it appears that seven
Research centres have been set up so
far. I would like to know whether
there is any proposal under con-
sideration to set up other centres in
other States where these centres have
not been so far set up.

1611 (Ai) LSb—1.
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Dr. P. S. Deshmukh: I do not
think if we have planned out any
definite scheme for setting up more
centres as yet, although we are so
keen on expansion of agro-economic
research which was neglected for a
long time.

Shri Shree Narayan Das: Seven
centres have been started, I would
like to know what is the basis on
which the centres have been chosen
while nther places have not been
chosen. What is the basis on which
the selection has been made?

Dr. P. S. Deshmukh: I think the
very reading of the names will make
it apparent on what ground the
choice has been made.

Shri C. D. Pande: What are they?

Dr, P, 8. Deshmukh: These are the
seven places. My hon. friend has
asked for the names, Delhi Univer-
sity, Delhi, Gokhe¢le Institute of Poli-
tics and Economics, Poona, Madras
University, Madras, Visva-Bharati
University, Santiniketan (West Ben-
gal), Agricultural College, Gwalior,
(Madhya Pradesh), Agricultural Col-
lege, Jorhat, for Assam and Anand
for Gujarat and Rajasthan,

Shri Braj Raj Singh: One of the
functions of this centre seems to be,
as given in the statement, to study
the price changes in rural economy.
May I know whether any research has
been conducted so far in any of these
centres on this particular aspect of
the problem, and it so whether the
Government of India have got any-
thing to say about that and Wwhether
they will be .acting on them?
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Dr. P. S. Deshmukh: All these cen-
tres have produced a lot of literature
and carried out lot of investigations,
It would be impossible for me offhand
to give particulars on any particular
subject.

Shri Braj Raj Singh: I was refer-
ring to price changes in rural eco-
nomy—item 2, part (c).

Dr. P. S. Deshmukh: Even so, the
results of the investigations are con-
tained in a lot of papers. It is not pos-
sible for me to say.

Mr, Speaker: Hon., Members will
kindly read the report. The hon.
Minister will make them available in
the Library.

Dr. P. 8. Deshmunkh: They are too
bulky.

Mr. Speaker: For the Library? I
shall provide sufficiently big almirahs.

Dr. P. S, Deshmukh: It is likely to
be a huge thing, It will be better if
I were asked to supply to any hon.
Member who is interesteq in s parti-
cular investigation, that may be sup-
plied.

Mr. Speaker: All these reports are
intended for the general public. Hon.
Members will read them. I will bear
all the burden. The hon, Minister
raight try to provide a copy here for
the benefit of the Members.

Shri C, D. Pande: May I know whe-
ther the Government proposes to in-
clude Rudrapur Agricultural Uni-
versity which has been established
under the aegis of the T.C.M. which
is supposed to be the biggest insti-
tution of that line in the country?

Dr. P. S. Deshmukh: It is a new
University, undoubtedly a different
kind of University from the rest. We
will consider if it is possible. There
is no such scheme at present.

Shri Radha Raman: The hon. Minis-
ter, in his statement, has mentioned
certain centres which are to be
opened. What is the amount of
grant which the Government is giving
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to the centres and what will be the
basis of sanctioning the grants?

Dr. P, S. Deshmukh: I must ask
for notice, There is a provision of
Rs. 57 lakhsg for the Third Five Year
Plan.

Shri Shree Narayan Das: It has been
stated that these centres will conduct
enquiries regarding problems arising
from the Centre or in the States. I
would like to know whether the Gov-
ernments of the States and the Centre
will participate in the expenditure
involved in these centres.

Dr. P. 5 Deshmukh: Mostly, the
Centre spends.

Wt vqre fag © F mg e
g § R ge dte aF nifeafoe
aifaw § 2 gaer a3t wifaw &, @t fee
T WETg ded W ¥ Lo o ¥ #rf
@i A @@ o

Dr. P. 8. Deshmukh: India is an
agricultural country. I am sure its
turn may also come sometime,

Mr. Speaker: He will establish one
more. Next question.

Power Supply Failure in Dehi

Mathur,
Shri Ram Krishan Gupta:

Will the Minister of Irrigation and
Power be pleased to refer to the
statement made in Lok Sabha on the
17th August, 1961 and state:

(a) whether the Committee, to
investigate the causes of power failure
in Delhi and suggest measures to
ensure an adequate and reliable sup-
ply of energy to the consumers, has
been appointed;

(b) if so, whether the Committee
has completed investigation and sub-
mitted its report;

(c) if so, the details thereof; and

(d) what interim measures; if any,

have been taken to improve the situa-
tion? ' «

+
{ Shri Harish Chandra
*648.
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The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Not
yet; Sir, The composition of the
Committee is still under consideration.

(b) and (c), Do not arise,

(d) Additional supply of 5,000 KW
of power from the Bhakra Nangal
system, was arranged with effect
from 15-11-61, raising the total
supply from that system to 40,000 KW

Shri Harish Chendra Mathur: May
I know what stood in the way of the
Government in appointing the Com-
mittee so far? It was promised in
the last session that a committee
would be appointed immediately, May
I know what are the terms of refer-
ence which .is proposed to be given to
this committee?

Mr. Speaker: It has not been
appointed: is it not so?

Shri Hathi: The committee will be
appointed in a couple of days. The
difficulty was, we had to consult the
Corporation about the composition of
the committee. We did not receive
a reply. I discussed with the Mayor
only on the 23rq of last month. The
names have now  been agreed to.
Within a couple of days, we shall
be announcing the composition of the
committee. The terms of reference
will be generally to look into the
causes of the breakdown, .the possible
shortage, and how that cou'd be
implemented. One of the reasons,
as was suggested by the hon. Member,
whether there is adequate coal sup-
plv or paucity of coal—that would
also be included in the terms of re-
ference.

Shri Harish Chandra Mathar: May
1 know if the Corporation had also
independently examineq this question
and what are the conclusions they
have arrived at? Have they fixed
responsibility on any official?

Shri Hathl: I do not think they
have done that,

Shri Bal Raj Madhok: While the

vommittee, will make its recommen-
dations, in the meantime, may I

know whether the Government has
taken any steps to supplement electri-
city in Delhi? That is important.

Shri Hathi: I have replied in part
(d) that 5000 KW of additional
power from Bhakra Nangal has been
now given to Delhi from 15-11-1961.
Additional power plant, we are think-
ing of: there is a separate question for
that.

i dverer o o rer s & e
*¢yy. ot Wy qWA : AT =R
wft 2y W, fe%y F arifea

TH-HEYT 3c¥ ¥ IAC & wEEd o
Tg TOIN FT FAT FGT fF o:

(%) =7 = a9 Frad A §
afafas F=7 & fo8 99T BRI IEIC
¥ weTE W g W §;

(=) =fz af at 7 97 we=Tal
I 7 faawr wMEw 9 @
A ; W

(7) 97 weardl & at ¥ e
frt o mar & ?

T IR (s gy wt)
(%) ft & 1

(/) ¥ (7). @ver 4 9o |

ot AW TEA oA, # oS
YR FTHRIT T FE FO q@ray §
fra aog & i 20 Q1 9T Tt
% 39 X 5wy qAE @ AT § ?

st g Wi oW TF g
#r o aff fslt & 0

ot Wy Ty« o, A T
F1 79 a1 A SR & R I w2
FET ¥ @O duadla A F
gRT Wad @E fage 7 g9
Fedrd A of W 9w F faew
25 aT ¥ ¥ TF W @it A
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™ ? oA awg § R IR wRa
FX ¥ 1§ 90 Noew T8 AR
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ot sty Wt : wE Rw #
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Tg FgAT T9a ¢ 5 I Ry §F Ff
argw g aE wf g
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ot off ag T & o w6 fF fas
et g sigwl # dErw T
T &, 99 ¥ wArEr W W @ gl
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&7 s feear ST w3w § & 1 Fardhelt
FIA-HreE F A A T o G,
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T oFTeer 7
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St SgETw Wt ;R I9 WA
1 & oAl g

st cqara Fag : & smaar wmEEr
¢ f5 39T 9w mad¥e 3 fraet areal
F fag MNoeed AT § W) I T
TRR-graHr A fom &Y fF wed
grafed & of Y, 9w F @t ¥ @
gifam & ¥R ag wg aF F4) A
T g ?

Mr. Speaker: Are we going to dis-
cuss those details now?

Shri Raghunath Singh: It was
given first priority but no work was
done.

T At (st el W)
g T a1 e = g R | we
sy fireft o | TR W T
Pl el & Fr A= € et 1 e
W #1 afY s w1 qafEa q
forg & a7 ¥ I TAH F |V WY
gfaur Y &5dl g a1 I 9 AT
frar WA )

st warers Tay w1 wrAE A
ofr #Y qav § f5 I 92w ¥ §3 A
Ty fr § T 37 5 /7 qQve ¥ ey
e o ar i 7 ¥ & wra ¥ ang
a% #1 ft oF WA § ANfF 99 =
Q) o A | & A wEw g
[® o1 =t g a7 & fag 1
gaE axere F w frarasde § A
Wy gERY qArar Sdm ?

it gAY @t @ T A ATEA
F @ ¥ 99 ¥ F fod waga Afes
FY ST gy | AfFa & wrai W
1 Farr Jvga E 6 3a A gard
T off w34 T ¥ Iw gF A
qITR FT g7 ww gfrawrT g @ )
gafwd 78 = =4 § fF ag e
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AU a7 U1 X Y &« &1 | Fa@ A
SeG A I A LTI

st W T A, § SEer
Srgar § fF . ew a5 A 4w
FY TONTT AT QAT FF g wedt §
el W9W A W ¥, W< afy adf
AT A amd T mE RIS ?

sit ST v - GET feeT Fy
1§ 7aT Agl § 33T I T AT
g 19 T & 5 g & gw oy
a9 TG F< |

Hydraulic Study of River Hooghly by
Badio-active Tracers

Shri Subodh Hansda:

Will the Minister of Transpori and
Communicalions be pleased to refer
w the reply given to Starred Ques-
tion No. 107 on the 8th August, 1961
and state:

(a) whether the result of the ex-
periments of the radio-active sand
have since been analysed;

(b) if so, what are the reports;

(c) whether further experiments
will be carried on;

(d) if so, on which of the bars in
the River Hooghly; and

(e) what was the expenditure in-
curred for the first experiment?

The Minister of Transport and
Communications (Dr. P, Subbarayan):
(a) to (e). A statement is laid on the
Table of the Sabha. [See Appendix
II, annexure No. 57].

Shri 8, C. Samanta: Last time, we
were told that the result of the ex-
periment was sent to the Atomic
Energy Establishment and also to the
Central Water and Power Research
Station at Poona. May I know
wheiher any report has been received
from the Central Water and Power
Research station?

.m{sm S C. Samanta:

Dr, P. Subbarayan: I am sure the
hon. Member realises as well as I
do that Hooghly is a problem river,
and therefore, it takes some time
before we can get at results. My
hon. friend knows as well as I do
that we are doing the best we can by
the port of Calcutta.

Shri §. C. Samanta: We are told
that the data that will be collected by
these experiments will help in solv-
ing the dredging problem. May I
know how far the dredging problem
will be eased by this?

Dr, P, Subbarayan: As my hon.
friend knows, we are doing the best
we can. But the Balari bar and the
Rangta channel of the river have
proved not as successful as we
thought they would be. All the
same, the Dutch contractors are doing
the best they can, and I am sure that
the problem will be solved,

Shri Hem Barna: May I know whe-
ther it is a fact that the Atomic
Energy Commission suggested the use
of tracers of greater radio-active in-
tensity, and if so, whether Govern-
ment propose to follow this advice?

Dr. P, Subbarayan: My hon. friend
seems to be more scientifically in-
clined than I am. All the same, we
are doing the best we can to make all
the available knowledge useful to us.

Shri Hem Barua: In the statement,
we find that the Atomic Energy Com-
mission has suggested the use of trac-
ers of greater radio-active intensity,
and that is g wvery helpful sugges-
tion. I just wanted to know whether
Government propose to follow that
advice,

Mr. Speaker: The hon. Member
says that the very statement laid by
the hon. Minister gn the Table of the
House contains these details. He
wants to know whether it is pro-
posed to pursue thiz matter,

Shri Tangamani: There is a pilot
experiment also.
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Dr. P, Subbarayan: That was what
1 said. All the same, we have got to
think of everything that can be done
to keep the Calcutta port alive.

Mr. Speaker: He may make en-
quiries.
Food Supply in Siates
+
( Shri Subodh Hansda:
653 J[Shrl Chandra Bhankar:

Shri R. C. Majhi:
Shri 8, C. Samanta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether austerity measures
for food supply in States have been
withdrawn completely;

(b) if not, whether any relaxation
has been given; and

(e) if so, the nature of relaxzation
given on the restriction order?

The Minister of Agriculture (Dr.
P, S, Deshmukh): (a) to (c). Except
for Jammu and Kashmir, the auste-
rity measures have been completely
withdrawn in all the States. In
Jammu and Kashmir also all auste-
rity measures other than the Guest
Control Order have been withdrawn.

Shri Subodh Hansda: Since the
austerity measures have been with-
drawn, may 1 know whether free
movement of foodgrains will be allow-
ed from State to State without putting
any zonal restrictions?

Dr. P. S. Deshmukh: There is no
~ontrol on the movement of any food-
grains, except rice in certain places,
and that top is going to be removed
VEery soomn.
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Mr. Speaker: As far as possible,

words may be used which I also may
be able to understand,

The Minister of Food and Agricul-
tare (Shri S, K. Patil): Long back,
I had written to all the State Govern-
ments that there was absolutely no
reason for any control or any restric-
tion whatsoever. In spite of it, if any-
body has kept it, it is his choice, not
mine.

it ferrfa farwy - et dad 1
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Shri Balraj Madhok: The Minister
of Agriculture in Jammu and Kashmir
has stated that the food production
there has increased so much that they
do not need any import from the rest

o



3709 Oral Answers AGRAHAYANA 16, 1883 (SAKA) Oral Answers 3710

of the country. In view of that state-
ment, may I know whether we shall
still be sending subsidised food there?

Mr. Speaker: The hon. Minister has
already replied to the question saying
that except in regard to rice in some
cases, the control on movement has
been removed.

Shri Balraj Madhok: That is a
different question altogether. My
point is that we are sending subsidised
food there. But the hon. Minister of
Jammu and Kashmir says that they
do not require anything, because they
have surplus production. I want to
know what the situation is.

Shri 5. K. Patil. That is the state-
ment of the Minister of Jammu and
Kashmir, who is different from me,

Shri Balraj Madhok: The point is
that they have surplus and still we
are sending subsidised food there at
the cost of others.

Shri Ranga: Probably they want to
keep down the prices. .

Shri Tridib Kumar Chaudhuri: The
hon. Minister is reported to have made
a statement some time back that Gov-
ernment feel that there is no longer
any scarcity of foodgrains and very
soon it would be a problem of export
of surplus foodgrains. May I know
whether that statement was made in
view of the immediate surplus that
he has in hand or whether it was a
long-range thing which he envisaged?

Shri S. K. Patil: I do not know
what statement the hon, Member is
referring to. But, surely, I have
always said, and I would repeat it
now, that the problems of surpluses
are more difficult than even the prob-
lem of shortages. We have in one
or two sectors of foodgrains, the
problems of surpluses they are very
difficult. It was in a general sense
that statement was made ang I do
not think that it was made in parti-
cular sense,

Shri 8. M. Banerjee: Apparently,
it appears that we are reaching a
state of self-sufficicency. I want to
know whether as a result of this,
there will be cut in the imports and
it so, to what extent.

Shri §. K. Patil: This question has
often been asked. The imports that
are there and which are scheduled to
continue for three or four years
would be there. It is as a result of
that that the situation has arisen, and,
therefore, surely, that part of it
would not be withdrawn.

Shri Chintamoni Panigrahi: May I
know whether in view of this position
Government have decided to abolish
also the West-Bengal-Orissa food
zone so far as rice is concerned?

Shri 8. K. Patil: I would very
much like that even the rice zone
becomes one zone for the whole of
the country. But the trouble is that
we have to wait for three or four
years. Unless the situation stabilises,
it is no use taking this step. The
crops were good in West Bengal for
a year or two, and even this year,
they have been extraordinarily good,
but I am not sure that that would
be the case next year. Further, rice
is not in such abundant supply any-
where in the world. Therefore, so far
as rice is concerned, I think that we
have got to be a little more careful.

Agriculiaral Implementg

+
Shri R. C. Majhi:

*654. { Shri S. C. Samanta:

| Shri Subodh Hansda:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is any proposal
to replace existing agricultural im-
plements at present;

(b) if so, what steps Government
are taking to replace them; and

(c¢) by what time the new and
modern implements such as garden
tractor and walking tractors will be
available to the agriculturists?

The Minister of Agriculture (Dr.
P. S, Deshmukh): (a) to (c). A state-
ment is laid on the Table of the Sabha.
[See Appendix II, annexure No. 58].
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Shri R, C. Majhi: May I know whe-
ther the tractor which is exhibited
in the Defence Pavilion on the In-
dustries Fair will be made available
to the cultivator?

Dr. P. 8, Deshmukh: There are
various types of such tractors which
are being tried in different parts of
the country. It is too early to say
which particular type will be prefer-
red by the people.

Shri Subodh Hansda: From the state-

ment, I find that two firms have been
given licence to manufacture small
tractors. May I know when these
smak tractors will be available to
the cultivator and at what price?

Dr. P, S. Deshmukh: I require notice.
This is still not in a finalised condi-
tion. The price and other details are
not yet available.

Bhri Subodh Hansda: The hon. Min-
ister has just said that there are
various types of tractors. In the last
Agriculture Fair, one prototype trac-
tor was exhibited. May I know whe-
ther that type of tractor will be manu-
factured and made aavilable to the
cultivator?

Dr. P, S. Deshmukh: As I said, there
are a large number of such tractors
which are attracting the notice of the
farmer.

Shri Subodh Hansda: Small tractor,

Dr, P. S, Deshmukh: Yes, I am
speaking about that. We are thinking
of getting it manufactured in India.
But the details are yet to be worked
out,

Mr. Speaker: Part (a) of the ques-
tion asks whether there is any propo-
sal to replace existin? agricultural
implements at present. The answer to
that need not be included in the state-
ment laid on the Table. The state-
ment may contain only details. Other-
wise, if the question could be answer-
ed easily, why should it be included
in the Statement? Therefors, hon.
Ministers will kindly answer orally

DECEMEER 17, 1961

Oral Answers 3712

those points which could be answered
in that way. With respect to other
things concerning detailed informa-
tion, a statement may be furnished.

Dr. P. 8. Deshmukh: I wanted to
make the position clearer by stating
that we do not intend replacing every
existing agricultural implement, but
only those which are suitable.

Shri Ranga: What has happened to
their experiment to introduce an
improved plough—not a tracter or
any of those things? Have they suc-
ceeded in the attempt? If so, are they
introducing it anywhere?

Dr, P. 8. Deshmukh: Yes. For dif-
ferent kinds of soil, there are very
many different types of new ploughs
evolved which are popular with farm-
ers. They are being manufactured
and they are being introduced also.
What we want to do as a resulf of
giving more attention to improved im-
plements is to make it possible for
the poorer farmers to get them cheap-

er and in the most improved condi-
tion,

Shri Ranga: How does the price of
it compare with that of the ordinary
piough we are already having in dif-
ferent parts of the country? As a
matter of fact, there are different
sizes of these ploughs in different
parts of the country according to the
differences in soil.

Dr. P. 8. Deshmukh: Yes, that is
correct. There are different sizes, and
the manufacturers also have got dif-
ferent models, No. 1, No. 2, No. 11 and
so on. For instance, Kirloskars have
these varieties and people use them.
They are certainly a little more ex-
pensive than the wooden plough, but
they are ultimately cheaper.

Tre Mifery T TT T 9 FT
ST T A7 g g F gy 7 A3 wienT
g9 TAEr WAT FAA AT AYH
wig foradr fF a8t & 70 SWT Y 5w
T H grargs faw 5 § 48 oard
T JIGWT FT TH 7
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Shri Tyagi: The question has not
been adequately answered I am
anxious to know as to what plan Gov-
ernment have put forward to see to
it that these implements made at
cheaper cost are provided to the pea-
sants direct. Can they buy them
direct from certain recognised depots
at cheaper cost and js it ensured that
no profit is allowed to be earned by
midd'emen in steel, iron ang other
things?

Dr. P. 5. Deshmukh: A very detail-
ed scheme has been worked out, so
far as these improved implements are
concerned. There is not only provi-
sion for manufacturing these cheaper
and better implements, but also
research thereof for various soils and
so on. Fortunately, a lot of people
have already evolved better imple-
ments. The question is about popu-
larising them. On all these schemes
we are proposing to spend about Rs, 8
grores during the Third Plan period.
Details have been worked out.

Shri Tyagi: Do Government pro-
pose opening some depots to supply
them to the peasants direct?

Dr. P. S. Deshmukh: We will not
open any depots, but we are getting
private parties who will manufacture
them at a fixed price by giving them
iron at control rates.

Dr. M. S. Aney: As regards the
new implements which are being
manufactured, are adequate arrange-
ments being made for repairing them
so that those who use them can also
get them repaired, when needed, in a
short time?

Dr. P. 8., Deshmukh: Yes. We also
know of this difficulty of the farmers.
Unless adequate provision is made for
repairs in case of breakdown, it will
be causing losg to the farmers. We
have kept this also in view.

" Shri S. C. Samanta: In the last
Agriculture Fair and in the present
Industries Fair, we have found one
small tractor manufactured by the
ordnance depot. May I know whether
the Agriculture Ministry is encourag-
ing them to manufacture this tractor?

Dr. P. 8. Deshmukh: We have not
been able to finalise, as between the
Defence Ministry and ourselves, large-
scale production of this type of
tractor. But there are other models
which are likely to be manufactured
soon.
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Shri Ranga: Have they devised any
wooden plough with the usual iron
part attached to it which would be
as simple as the present plough but
at the same time would give better
results and which can be repaired as
easily as the present one by the local-
lv available blacksmiths and carpen-
ters?

Dr, P. 5. Deshmukh: Yes. The Alla-
habad Institute has evolved such a



3715 Oral Answers

plough with a small steel part attach-
ed to the wooden plough which gives
better results.

Shri Hem Barua: Is it a fact that
the Ford Foundation team that visited
this country sometime back suggest-
ed that tractors are useful in India
only for reclamation of land and they
are not to be employed for ploughing
of land? If so, have Government con-
sidered this suggestion?

Dr, P. S. Deshmukh: On the whole,
bigger tractors are useful only for
reclamation. But there is growing
scarcity of agricultural labour and
there is demand from the farmers for
small tractors. So along with bigger
tractors for reclamation, we will have
to have smaller tractors which would
be used for ploughing by the farmers.

Shri Tangamani: Is it not a fact that
a certain cheap ploughshare based on
the Burmese model is being manufac-
tured in one or two centres in Madu-
rai district? 1 would like to know
whether it has been accepted as
standard for any region or on an all-
India basis, because it was also exhi-
bited at the World Agriculture Fair.
It is known as Bose Kalappai.

Dr, P. 8, Deshmukh: I require notice,
because I do not know the details.

Flying-cum-Gliding Club in M. P.

+
[ Shri Vidya Charan Shukla:
655, { Bhri Birendra Bahadur
Singhji:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether the Government of
India have accepted in principle the
demand for opening of Flying-cum-
Gliding Club at Raipur in Madhya
Pradesh;
(b) what are
scheme;

(c) what assistance, technical and
financial, Government of India pro-
pose to give to it; and

(d) whether half the hangar at
Vizianagram has been allotted to the
prcposed Raipur Flying Club?

the details of the
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The Deputy Minister of Civil
Aviation (Shri Mohiuddin): (a) Yes,
Sir. )

(b) to (d). A statement giving the
requisite information is placed on the
table of the Sabha.

STATEMENT

(b) and (c). The Club has been
informed of the requirements to be
compiled with in connection with the
formation of Flying and Gliding Clubs
A copy of the subsidy scheme gov-
erning the payment of subsidy and
subvention to the Flying and Gliding
Clubs has also been supplied to the
Club. The Club will be admitted to
the subsidy scheme as soon as they
have made the preliminary arrange-
ments and have executed the subsidy
agreement in the prescribed form.
The scale of assistance admissible to
Flying and Gliding Clubs under the
subsidy scheme is given in the An-
nexed statement [See Appendix II,
anrexure No. 59].

(d) It is proposed to transfer half
Bellman hangar from Visakhapatnam
to Raipur in 1962-63,

Shri Vidya Charan Shukla: May I
know why the Vizianagaram hangar
could not be transferred to Raipur
during the current financial year and
why it has been postponed to the next
financial year?

Shri Mohiuddin: As a ‘matter of fact,
the Raipur Club has not sent its pro-
posals about membership etc. That
formality has still to be gone through.
As far as the transfer of the hangar
is concerned, it will take some time.

Shri T. B. Vittal Rao: Out of the 10
gliding centres proposed to be opened
during the Second Five Year Plan not
one has been opened. May I know if
Raipur is one of them?

Shri Mohiuddin: I am not aware
which 10 gliding centres the hon.
Member is referring to. We have open-
ed the Flying Clubs according to
Plan—as laid down in the Secend Five
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Year Plan. As far as the gliding cen-
tres are concerned, I do not remember
whether the number was definitely 10.

Shri T. B, Vittal Rao: It was 10 de-
finitely; you may read the Plan.

Mr. Speaker: Next question.
Committee of Experts on Transport

*656. Shri Vidya Charan Shukla:
Will the Minister of Railways be
pleased to state:

(a) whether the inter-ministerial
committee of experts on transport
crises with specia]l reference to move-
ment of coal, headed by the Cabinet
Secretary, has submitted its report;
and

(b) if so, what are the main recom-
mendations of the Committee?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). There have been inter-minis-
terial discusions headed by the
Cabinet Secretary on the subject of
transport of coal. The following
were the main recommendations
arising from these discusisons:—

(i) Shipping and Port facilities
should be provided for an
additional one million tons of
coal to move annually by sea
to Southern and Western
India; and coal thus trans-

ported should be made avail-~

able to consumers at the cor-
responding price for coal
transported by rail.

(ii) Coal dumps should be ope-
ned at ports ag well as other
important centres to which
coal should be moved in
block rakes.

(iii) Allotments by the coal Con-
troller should bear some
relation to the quantities
which can be actually made
available to the consumers.

(iv) Short distance movement of
noal of Grade II and lower
grades as well as soft coke
by road should be liberalised.

(v) Loading of coal should be
done on Sundays and holi-
days on the same level as on
week days.

(vi) As a long term measure
during the Third Five Year
Plan coal fields in the Cen-
tral India area should be
developed to the maximum
extent possible to meet the
requirements of Western and
Southern India, thus elimi-
nating the long distance rail
movement of coal to these
places from the Bengal &
Bihar coalfields to the maxi-
mum extent possible.

Shri Tangamani: Sir, is it not a
statement that should have been laid
on the Table?

Mr. Speaker: Why should not the
hon. Minister lay it on the Table?
There are as many as nine long time
items covering about 1} pages. What
is the use of reading them?

Shri S. V. Ramaswamy: It is fini-
shed.

Mr. Speaker: No, no; I won’t allow
it to be read. I have got a copy of
the answer here. It goes on to 1}
pages. The whole question hour
would be occupied by reading such
statements. The hon. Minister must
have placed it in the Notice Office.

Shri Morarka: Let him complete it,
Sir. Without the statement the ans-
wer would not be complete.

Mr. Speaker: Yes, the Committee
has submitted its report; and it is
placed on the Table of the House’.
That should have been the reply of
the hon. Minister. The hon. Minis-
ter ought not to go on giving details
like this. I can understand one or
two details being given. He should
have only said, ‘It is placed on the
Table of the House’.

The Minister of Railways (Shri
Jagjivan Ram): I do not think the

whole report will be placed on the
Table. But I will place a summary.
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I think the statement could have
been placed on the ‘Table instead of
his reading it in reply. But, if you
will allow him to finish, supplemen-
taries can be put. Or, I place a sum-
mary of the entire report on the
Table.
[The remainder of the answer laid
on the Table.]
(vii) The possibility of use of al-
ternative fuels by the indus-
tries in the Western and

Southern India should be
examined.
(viii) Development of coal-fields

and of rail transport should
be kept under constant re-
view by a sub-committee
with the Planning Secretary,
as Chairman '‘and represen-
tatives of the Ministries of

Railways, Commerce &
Industry, Deptts of Mines &
Fuel & Iron & Steel as
members. :

(ix) Steps should be taken in
consultation with the Plan-
ning Commission to speed
up the programme for the

" setting up of Washeries.

Shri Vidya Charan Shukla: May I
know how many of the recommen-
dations of the Committee headed by
the Cabinet Secretary have been ac-
cepted by Government?

Mr. Speaker: This matter is coming
up again and again. The hon. Min-
ister has stated that a special com-
mittee had been appointed and that
he is placing the report on the Table
of the House. Hon. Members may
still any doubts, let us see.

Shri Jagjivan Ram: It is not a
question or accepting. Most of these
recommendations have been accepted
and implemented and are being im-
plemented. (Interruptions).

Shri S. M. Banerjee: My submis-
sion is this. The recommendation is
that certain dumps have to be ope-
ned in various States. The whole
difficulty is this. When there was
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coal there were no dumps and when
there are dumps there is mo coal.
(Interruptions).

Shri Hem Barua: You do not allow
the consymers to buy coal according
to their own choice. Even appoint-
ing arbitrators in the......

Shri Jagjivan Ram: The hon.
Member is not aware of the system
that is prevailing regarding the allot-
ment and consumption of coal. Whe-
ther any dump or no dump, no con-
sumer is free to purchase his coal
from whatever source he likes. So,
before raising imaginary difficulties
about dumps, I would request the
hon. Member to understand the sys-
tem as prevails today for the allot-
ment of coal to the consumers. (In-
terruptions).

Shri T. B. Vittal Rao: May I know
what is the position with regard to
the report? The hon. Minister has
stated that a summary will be placed
on the Table. Will not the whole
report be available?

Shri Jagjivan Ram: The whole re-
port will not be available.

Shri T. V. Vittal Rao: Sir, I want
your direction in this connection.
This committee was appointed follo-
wing questions regarding the scar-
city of coal and the closure of fac-
tories and all that. The questions of
coal production and transport are
inter-related. Therefore, we want a
copy of this report.

Shri Jagjivan Ram: It was a purely
departmental committee consisting of
the Cabinet Secretary and Secreta-
ries of the Ministries concerned. I
do not think I am going to place the
report of that departmental comittee
on the Table of the House.

Mr. Speaker: Hon. Members have
a right to ask for information. They
may ask among other things what
were the recommendations. The hon.
Minister knows what has to be
placed on the Table and I will permit
him to do so. If it is any public
committee appointed by Govern-
ment at the instance of the House,
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it is another matter. Many depart-
mental committees are being ap-
pointed. As much information as is
necessary will be placed on the
Table. In spite of the replies that
have been given from time to time
in respect of this matter, the coal
situation does not seem to have im-
proved. That is the difficulty. (In-
terruptions). Again and again ad-
journment motions are being brought
here.

Shri Jagjivan Ram: It may be
raised many times. I have said and
I am going to repeat that there is no
possibility in the near future, so long
as we are functioning in a planned
economy, of anybody getting coal by
his merely wishing to get it. Coal
production is planned. A given
quantity is to be produced and the
railways’ share of movement has also
been planned. The railways expect to
move a given quantity.

Shri Ranga: Everything according
to plan. But nothing works accord-
ing to plan.

Shri Jagjivan Ram: You do not be-
lieve in planning. You are swatantra
in every way. What is the use of
your butting in the planning propos-
als?

An Hon. Member: Their plan itself
is swatantra.

Shri Ranga: Your plans go away.

Shri Jagjivan Ram: So long as you
are having planned economy, the pro-
duction targets are fixed; the move-
ment of coal is also fixed. Now, due
to the establishment of a large num-
ber of industries, which is a very
healthy development the demand for
coal for industrial purposes and
otherwise is much grtater. Therefore,
the railways cannot be expected to
meet all the demands, which do not
fall within the plan that has been
approved. (Interruptions).

Mr. Speaker: Is it not open to the
House to take up the question and say
that adequate facilities should be pro-
vided. Has she Government the last

word on the subject? Is it not open
to the House, if it thinks it reasonable
and possible, to say, ‘cut down some
other things and gratuity to this’?

Shri Jagjivan Ram: Certainly it is
open to the House to revise the whole
Plan. Everything is open to the
House. I have not said that it is not
open to the House. I have explained
the position in regard to coal produc-
tion and the transport of coal. It is
always open to the House to revise
the entire target that has been laid
down in the Plan.... (Interruptions).

Mr. Speaker: It cannot be disposed
here. We have no time to discuss the
coal situation. Tomorrow we are ad-
journing and therefore, there is no
time. As the hon. Minister has been
doing from time to time, would he
spare sometime and discuss the matter
with the hon. Members here in the
Central Hall and try to convince them
as to what exactly has to be done
within the limits and powers of the
Government. I believe that is what
the hon. Members want. The hon.
Minister will spare sometime and
satisfy them.

Shri T. B. Vittal Rao: The hon.
Minister stated that everything is ac-
cording to the Plan. Our charge is
that whatever is laid down in the
Plan has not been adhered to. There
has been a failure (Interruptions).

Mr. Speaker: There is no good all
the hon. Members joining together and
raising their voices simultaneously.
If we are sitting for a longer number
of days, beyond the 8th, possibly I
would have allowed a discussion in
this matter: this matter comes up
again and again and then both sides
may put forward their points of view
and the hon. Members ‘may ask their
questions and the hon. Minister may
explain and then the hon. Members
may get satisfied. But there is no
time. Therefore I am suggesting that
whoever wants may met the hon.
Minister and get the matter explained.
If there ar2 difficulties and even if the



3723 Oral Answers

plans are not carried out that is one
thing.

Shri Tyagi: The hon. Minister may
take an early opportunity: otherwise
most of these people will not be re-
turned next time and therefore, they
will have no chance.

An Hon. Member: Is he sure of
himself? (Interruptions).

Shri Jagjivan Ram: Sir, I attach
great importance to my hon. friend
Shri Tyagi and whatever he says.
Ag you yourself suggested many
things are raised in the House which
could be dealt with otherwise. Mem-
bers of diff.rent zones of the railways
meet together along with the General
Managers of those railways in my
presence, I have been holding those
meetings every session or every year.
This session also those meaiings have
been fixed and we are meeting from
the 4th of this month and even today
there was a meeting with some Mem-
bers of Parliament. These meetings
are going on every day and are fixed
every day from 10 a.m. till 1 p.m. As
many Members as are interested in
this question are quite welcome to
come there and discuss the question.

Shri § M. Banerjee: Tomorrow the
session is adjourning., Let the Minis-
ter make a comprehensive statement
and let it be laid on the Table of the
House tomorrow so that we may get
to know the correct position.

Mr. Speaker: Hon. Members, who-
ever wants to put a supplementary
now can write out a small note as to
the points on which they want further
elucidation and on which they want
him to make a statement later on.
We may adjourn tomorrow. Still if
hon. Members send their notes I shall
pass them on to the hon. Minister and
if he makes a comprehensive state-
ment I shall get them typed and sent
to the residences of all hon. Members
copies of these statements so that they
may be satisfied.

Shri 8§ M. Banerjee: Otherwise....
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Mr. Speaker: There is no otherwise.
Why should there be otherwise? 1
shall have it done. Shri D. C. Sharma
Next question

Shri 8. M. Banerjee: Sir,

Shri D. C. Sharma: Sir this genile-
man always stands up when I rise to
put a question. He always obstructs
me.

Fire at Dhilwan

+
657 Shri D. C. Sharma:
| Shri Balraj Madhok:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No, 894 on the 24th
August, 1961 and state:

(a) the progress made so far in the
Police investigations into the causes
of fire which broke out in a depot
of timber at Dhilwan near Jullundur;
and

(b) the details thereof?

The Deputy Minister of Railways
(Shri Shahnawaz KEhan): (a) The
Police investigations under the super-
vision of Superintendent of Police,
C.1.D., Punjab are still in Progress
and no report has yet been received
by the Railway.

(b) Does not arise.

Shri D. C. Sharma: Since there was
a suspicion of sabotage in this matter
may I know if any preliminary report
or interim report has been received
about that point?

Shri Shahnawaz KEhan: We held a
departmental enquiry and that report
has been received. But the matter is
being also looked into by the C.LD.
That is an independent department it
does not come under the Railways.
They have to take their own time.

Shri D. C. Sharma: May I know
how the Ministry is going to collate
the departmental report with the
police report or the Police report with
the departmental report, if one is at
variance with the other?
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Shri Shahnawaz Khan: We will
wait till the police report is received.

Shri Bal Raj Madhok: Two months
back we were told that the police
were investigating. How long will
it take to get a decision?

Shri Shahnawaz Khan: The State
police does not come under the rail-
ways jurisdiction.

Shri T. B. Vittal Rao: In view of the
fact that the loss involved has been
very enormous, will the Government
ask the Special Police Establishment
to assist the C.I.D. police in finding
out the culprits?

Shri Shahnawaz Khan: They know
that job well: they do not want out-
side advice.

Shri Tangamani: In view of the fact
the loss incurred is Rs. 1.28 crores,
may I know whether the special
branch enquiry is on the basis of the
departmental enquiry which fixes the
responsibility only on a watchman or
whether it will be a more comprehen-
sive one than the limited scope of the
departmental enquiry?

The Minister of Railways (Shri Jag-
jivan Ram): The police enquiry will
be a comprehensive one and it will
not bc restricted by the report of the
departmental enquiry.

Murder of Zila Parishad President,

Etawah

+
Shri P. G, Deb:
Shri M. B. Thakore:
Shri Arjun Singh
| Bhadauria:

Will the Minister of Railways be
pleased to state:

(a) whether the President of the
Zila Parishad, Etawah was murdered
in the train near Lucknow on the 18th
October, 1961; and

(b) if so, the action taken in the
matter?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes
Sir. .

*658.

(b) The case is under police inves-
tigation.

Shri P. G. Deb: May I know whe-
ther compensation has been paid or
will be paid to the family of the
dead?

Shri S. V. Ramaswamy: The ques-
tion does not arise,

Shri Raghunath Singh: May I know
whether any enquiry was held in this
case or not by the GRP? -

Shri S. V. Ramaswamy: The police
are investigating into this matter.

Shri M. B. Thakore: How long will
it take for police investigation?

Shri S. V. Ramaswamy: How can I
answer?

Mr, Speaker: How can anybody
answer that question? Next question.

Thermal Plant in Delhi

« Shri P G. Deb:
658A. {Shrl Ajit Singh Sarhadi:

Will the Minister of Irrigation and
Power be pleased to state:

(a) what progress has been made
regarding the erection of a thermal
plant in Delhi; and

(b) how much amount has been
spent so far?

The Deputy Minister of Irrigation
and Power (Shri Jaisukhlal Hathi):
(a) and (b). A statement giving the
information is laid on the Table of
the House.

STATEMENT

Presumably, the reference is to the
30 MW Thermal Plant, known as the
Delhi ‘C’ Thermal Power Station, of
the Electric Supply Undertaking of the
Delhi Municipal Corporation, under
construction, if so, the position is as
under:—

Order for the plant and equipment
has been placed and practically all
engineering details finalised. 30 per
cent. of the. civil works have been
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completed. A sum of about Rs, 488
lakhs has been spent on the Project
so far. The plant is scheduled to be
commissioned by September/October,
1963, 4|

Shri P. G. Deb: May I know whether

this plant will be able to meet all
the shortage of power at Delhi?

..Shri Hathi: This plant by itself will
not be able to meet the shortage but
we are augmenting the power supply
of Delhi by taking various other steps.

Shri P. G. Deb: May 1 know whe-
ther it is a fact that the site selected
for the foundation of the plant is
sandy in Jamna banks and if so when
it becomes wet what will happen?

Shri Hathi: All precautions have
been taken there is no difficulty about
the foundation now.

Shri Bal Raj Madhok: By what time
would it be completed?

Shri Hathi: I have mentioned in the
statement that the plant is scheduled
to be commissioned by October, 1963.
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Shri Bal Raj Madhok: They are

not properly attended to, That is the
complaint.
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Shri B. K. Gaikwad: May I know
the number of patients who were
refused admission to the hospitals in
Delhi during the last year?

Shri Karmarkar: I have no idea

Shri B. K. Gaikwad: May I know
whether the Minister is aware that
poor patients, when they go there, are
refused admission, whereas usually
rich patients or well-to-do patients
are given admission? May 1 also
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know whether the Government are
maintaining any record as is done in
the Employment Exchanges?

Shri Earmarkar: No, Sir. If any
such instances come to my attemtion,
T would take very serious notice of it.

Brakesmen on Ballways

+ R
Shri Tangamani:
*660. { Shri Subbiah Ambalam:
Shri Sampath:
Will the Minister of Raillways be
pleased to state:

(a) whether it is a fact that Brakes-
men in Running Staff (Traffic)
differ on different railways in the
matter of categorisatian;

{b) whether the Brakesmen in the
Southern Railway stagnate in the

matter of promotion as ‘A’ grade
guards in spite of their recruitment
in promotion zadre;

(c¢) what steps are proposed for

rectitying the same; and

(d) whether it is a fact that written
representations were made to the
Hon'’ble Minister in this regard at
Madurai on the 5th October, 19617

The Deputy Minister of Railways
«Shri Shahniwaz Khan): «a) and
(b). No, Bir,

(c) Does not arise.

(d) Yes, Sir.

Shri Tangamani: Is it not a fact
that the brakesmen in the Southern
Railway who are all qualified men and
are known as underguards have mnot
heen upgraded at all the past 18
years as 'C’ Grade Guards?

Shri Shahnawaz Khan: No, Sir. I
@m afraid the information in the pos-
session of my hon. friend is not cer-
TECt.

Shri Nagi Reddy: Are you sure?

Shei Shabnawax Khan: Quite sure.

Shri Tangamani: May 1 know
Yhei.hel: the Goyernment proposes to
dimit the channel of premotion to this
particalar cadre of brakesmen only?
8611 (Ai) LSD—2.

They have suffered most in the ex-
SIR, and are also suffereing now.
Can they not be promoted?

Shri Shahnawaz Khan: I am afraid
that would not be possible because
there are other categories of railway-
men who are also eligible for promo-
tion to ‘C’ grade guards such as ASMs,
machine clerks, train clerks, etc. All
these men are also eligible,

Shri Tangamani: Is it not a fart
that the travelling allowance given to
one category of the running staff,
particularly, the guards, is only 50 per
cent. of what is being allowed to the
other sections of the running staff and
other categories of staff in the rail-
ways, when they go on tour?

Shri Shahnawaz Khan: That is in
accordance with the duties that they
have to perform.

Shri Tangamani: There s a certain
scale fixed as travellinz allowance <o
the various types of omployees—for
the running staff and also for those
who are not the running staffi. Even
among the running staff, namely, these
guards, the guards do not get as much
as the drivers. Is it a fact that the
travelling allowance given to this
group of employees like the guards is
only 50 per cent of what is being al-
lowed to the others?

Mr. Speaker: The Minister has not
denied it, but he has said that this
travelling allowance depends largely
upon the quality of work that is being
done. There is no good comparing
these grades with the drivers.

Shri Tangamani: It is not that, Sir.

Mr. Speaker: I cannot allow any
more question. Hon. Members can
only elicit information but not force
the Government to change their
policy.

Shri Tangamani: While others get
full, these people get only half

Mr. Speaker: They do get only half.
Euﬂher questions would not be
allowed on this subject in the Queo-
fion hour. Next guestion.
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Bupply of Fish to West Beagal

*§61. Shrimati Renu Chakravartty:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether West Bengal Govern-
ment had any discussions with him
for arranging a greater supply of fish
from other parts of India to West
Bengal; and

(b) whether Government of India
have done anything to procure more
fish from East Pakistan at reasonable
prices and come to any settlement
with East Pakistan Fish Export Asso-
ciation in this matter?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes. The Fishe-
ries Departments of U.P. and Orissa
were requested by the Government of
India to use their influence with tra-
ders in their States for arranging
larger consignments to Calcutta,

(b) The procedure for remitting sale
proceeds of fish from India is under
study and the question of procure-
ment of larger quantities of fish from
East Pakistan at reasonable prices will
be considered when financial arrange-
ments are concluded.

Shrimati Renu Chakravartty: Will
the Minister tell us if it is a fact that
the distribution of fish which is coming
from outside the State of West Bengal,
including Pakistan, is being controlled
by big owners, racketeers, and whether
the Government, when it discusses this
matter for arrangements being made
for getting fish from outside, will
arrange for the distribution of fish
through Governmental agencies or
agencies which are under the control
of the Government in the matter of
controlling the prices?

Dr. P. 8, Deshmukh: We will cert-
ainly make an effort,

Shri Chintamoni Panigrahi: May I
know whether the hon. Minister had
any discussion with the Government of
Orissa for securing fish from Orissa
for distribution in West Bengal and, if
80, what is the amount of fish that
Orissa supplies to West Bengal and
why is it that the selling nrice of fish
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in West Bengal is much higher than
the price at which fish is being pur-
chased from Orissa itself?

Dr, P. 5. Deshmukh: It is not the
function of the Government of India
to interfere in the natural trade chan-
nels which are in existence, but as a
friendly gesture, when the Minister
from West Bengal wrote to us, we
sent our adviser to both the places
and also to other places to see what
can be done. I have not got any
details of what he has been able to do.
We are trying to help them as much
as possible,

Shrimati Renu Chakravartty: In
view of the fact that fish is a staple
food for the people of eastern India,
may I know whether the Essential
Commodities Act can be utilised for
seeing that the price of fish is
reasonable, and that fish is available to
the consumers at a price not much
higher than that which is paid to the
primary producers, the fishermen, in
the State of Orissa and other places?

Dr. P. 8. Deshmukh: Our general
experience about controlling the prices
is that whenever we interfere, the
consumers suffer, more than they used
to. If it is possible to do something
we will certainly try. But generally
the interference recoils upon us.

Utilisation. of Cauvery Waters

*662. Shri Narasimhan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether any joint Power Project
scheme by Madras and Mysore States
by utilizing the Cauvery waters bet-
ween Mettur ang the adjoining
Mysore-Madrass border is under
investigation;

(b) if so, the broad details thereof;
and
(c) at what stage the investigation
is- at present?

The Deputy Minister of Irrigatiom
and Power (Shri Hathi): (a) to (c).
A statement is laid on the Table of the
House, ’
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STATEMENT

(a) A preliminary report on the
Hoganakkal hydro-electric project, to
utilise the Cauvery waters between
the Mysore-Madras border and Mettur
based on preliminary investigations.
was received in the Central Water and
Power Commission from the Madras
State Electricity Board.

(b) The scheme envisages the cons-
truction of a dam about 450 ft. high
across the Cauvery, 8 miles upstream
of Hoganakkal Falls, with a live sto=
rage of about 1,04,000 meft. Two
power Stations—one at the toe of the
dam, and the second between the main
dam and the Mettur dam, are pro-
posed in the preliminary report.

(c) The preliminary report was
examined in the Central Water &
Power Commission, and the Madras
State Electricity Board was informed
that detailed water management stu-
dies covering power, irrigation and
flood control during representative
periods should be made to establish
the feasibility of firm power genera-
tion as envisaged under the scheme.
It has also been suggested to the Mad-
ras State Electricity Board that power
potential studies may be conducted in
advance of the actual site investiga-
tions,

The scheme has not been included
in the Third Plan.

Shri Narasimhan: In the statement,
it is said that a preliminary repert has
been received. May I know whether,
in the preliminary report, the Madras
State Electricity Board has intimated
the cost and the amount of the esti-
mated power production?

Shri Hathi: Yes, Sir. The cost is
estimated at about Rs. 53 crores, and
the power generation, at 60 per cent
load factor, is about 7 lakh kilowatts,

Shri Narasimhan: May I know
whether the Government have come to
know of the fact that suggestions have
been made to combine the irrigation
water scheme also along with power
production? .

Shri Hathi: Yes, we have asked the
Madras Government to have detailed
water management studies, and after
that, we shall be able to consider it

Shri Tangamani: May I know
whether the Mysore Government have
agreed to this proposal and, if so, in
view of the fact that there is shortage
in the availability of power according
to the preliminary report itself, may
I know whether the Madras Govern-
ment will be allowed to proceed, with
the help of the Centre, although it is
not included in the third plan?

Shri Hathi: We have only pgot a
broad preliminary report. Detailed
investigations will have to be made.
After that, the whole question can be
decided.
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An Hon. Member: It may be read in
English.

Mr. Speaker: Yes,
(a) and (b) Yes Sir.

(c) The report is under examina-
tion of Government,

(d) and (e). Do not arise.

Shri Supakar: May 1 know when
this report was submitted?

Shri B. S. Murthy: On 12-10-1961.

Shri Hem Baroa: May I know whe-
ther it is a fact that the recommenda-
tions of this committee are of an
idealistic nature and not related to
actual conditions?

Shri B. 8. Murthey: I would request
the hon. Member to repeat his ques-
tion.

Mr. Speaker: The Question Hour is
oVver.

WRITTEN ANSWERS TO
QUESTIONS

Sunkea Duich Vessel in River
Hooghly

*647. Shri Indrajit Gupta: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Starred Question No.
612 on 17th August, 1961 and state:

(a) whether the sunken Dutch
vessel in the River Hooghly has since
been salvaged;

(b) whether any portion of salvag-
ing expenses and/or claims arising
out of the accident have to be borne
by the Calcutta Port authorities; and
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(¢) whether the salvaging of the
wreck will have any appreciable effect
in checking the recent deterioration
in navigability of the River?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan):
(a) The sunken Dutch wvessel has
been partially salvaged. The upper
portion of the wreck has been demo-
lished and a depth of 24 feet is now
available over it. The remaining
portion of the wreck is embedded in
the mud and cannot be removed. It
does not, however, constitute an
obstacle to navigation.

(b) The expenditure incurred on
demolishing the wreck and claims
arising on account of the loss of life
were met by the Dredging Contrac-
tors. The Calcutta Port Commission-
ers are not required to bear any
portion of the expenditure under the
contract.

(c) The flow conditions in the Ninan
and Nurpur reach were affected by
the wreck. With the demolition of
the wreck, the deterioration in this
reach has been definitely checked.

Seminar on Co-operative Education

Sardar Igbal Singh:
648, {sm Ram Krishan Gupta:

Will the Minister of Community
Develop t and Co-operation be
pleased to refer to the reply given to
Unstarred Question No. 143 on the
8th August, 1961 and state:

(a) whether Government have
received final report of the Seminar
on Co-operative Education; and

(b) if so, the main recommenda-
tions therein?

The Depyty Minister of Community
Development and Co-operation (Shrl
B. 8. Maurthy): (a) Yes, Sir.

(b) The main recommendations of
the Seminar are being placed on the
table of the House. [See Appendix
II, annexure No. 601. '
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Colorisation of Vanaspati

Shri P. C, Borooah:
*650. { Shri Ram Krishan Gupta:
Shri Daljit Singh:

Will the Minister of Food and Agri-
eulture be pleased to refer to the
reply given to Starred Question No.
407 on the 11th August, 1961 and state:

(a) whether {ests for colorisation
of Vanaspati have been finalised; and

(b) if so, steps taken or proposed
to be taken for its colorisation?

The Depuiy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
No Sir.

(b) Does not arise.

Modernisation of Bombay Port

Shri Indrajit Gupta:
*662-A.{ Shri Ram Krishan Gupta.
Shri P. C, Borooah:

Will the Minister of Transport and
Commaunications be pleased to refer
to the reply given to Starred Question
No 381 on the 11th August 1961 and
state:

{a) Whether Government have
considered the report of Mr. Posthu-
ma, UN. Expert, on moderisation of
Bombay Port;

(b) if so, the action taken thereon?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) ang (b). It is for the Bombay
Port Trust to consider Mr. Posthuma’s
Report in the first instance and formu-
late their proposals in the light of it.
The U.N. formally submitted the Re-
port to Government in September
1961. The Bombay Port Trust was
requested immediately to proceed
with the consideration of the Report.
The Port Trust are now having the
Report under their consideration.
They have prepared a Project Report
for the modernisation of the Bombay
Docks in the light of Mr. Posthuma’s
recommendations« and circulated it.

The Trustees considered it at a meet-
ing held on 24th October 1861 and
decided to send copies of the Project
Report to the leading commercial
bodies, the Bombay Municipal Cor-
poration, the Government of Maha-
rashtra and certain individuals in-
terested in port development. On
receipt of these comments, the Port
Trust Board will take a final decision
in the matter.

Statutory Powers to Regulate Freight
Rates

“g63 Shri Ram Krishan Gupia:
N { Sardar Igbal Singh:

‘Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 147 on the Bth August, 1961
and state:

(a) whether Government have since
considered the proposal for taking
statutory powers to regulate freight
rates in overseas trade on the lines
of American Law on the subject; and

(b) if so, the result thereof?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) and (b). The question of taking
statutory powers to regulate freight
rates in overseas trade is actively
under consideration.

Hassan—Mangalore Railway Line

Sardar Igbal Singh:
*664. { Shri Ram Krishan Gupta:
Shri Agadi:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 152 on the 8th
August, 1961 and state:

(a) whether Government have
since considered the proposal of rail-
way line between Hassan and Manga-
lore; and

(b) it so, with what result?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) and
(b). The Mangalore-Hassan line is
included in the physical programme
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of the Railways in the Third Five
Year Plan.

Production of Triple Vacclne

Shri Shree Narayan Das:
*$66./ Shri Radha Raman:
| Shri D, C. Sharma:

Will the Minister of Health be
pleased to state:

(a) the steps taken for and pro-
gress made in the production of Tri-
ple Vaccine (diptheria, whooping
cough and tetanus) a combination
and separate vaccine, in the country;

(b) whether any assessment has
been made as to the total require-
ment of these;

{c) if so, the result thereof; and

(d) what will be the financial re-
quirements and how they will be
met?

The Minister of Health (Shri Kar-
markar): (a) A short-term consult-
ant assigned by the World Health
Organization conducted an on-the-
spot study at the Central Research
Institute, Kasauli, for a period of
three months from January to March,
1961, in respect of the technique to
be followed in the large scale pro-
duction of the triple wvaccine. A
statzment showing the main recom-
mendations made by this expert and
action proposed to be taken thereon
iz laid on the Table of the Sabha.
[See Appendix II, Annexure No.
61].

(b) Yes Sir.

(e) It hag been estimated that the
total quantity required to cover the
entire susceptible age groups below
10 years of age will be 473 million
doses and that required for covering
only infants below one year will be
43 million doses.

(d) A statement is laid on the
Table of the Sabha. [See Appendix
II, annexure No. 62.] *
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Eye Bank in Delhi

Shri P. C. Borooah:
*666-A. { Shri Ram Krishan Gupta:
Shri D. C. Sharma:

Will the Minister of Health be
pleased to refer to the reply given to
Starred Question No. 733 on the 21st
August, 1961 and state:

(a) whether a decision has been
taken to set up an Eye Bank in Delhi;

(b) if so, what are the details of
the decision; and

(c) what action has so far been
taken in the matter?

The Minister of Health (Shri Kar-
markar): (a) No, Sir,

(b) and (c), The question is still
under consideration of the Delhi Ad-
ministration.

Export of Wagons and Coaches

*667. Shri Vidya Charan Shukla:
Will the Minister of Railways be
pleased to state:

(a) the salient features of the re-
ports submitted by the delegations
which visited South East Asian coun-
tries Pakistan, Ceylon, and Argentina,
for exploring possibilities of export of
India-built railway coaches and
wagons; and

(b) what has been the outcome of
the quotations submitted through the
State Trading Corporation against the
global enquiries issued by Pakistan
and Argentine Railway?

The Deputy Minister of Railways
(Shri Shah Nawaz Khan): (a) The
delegations found that there were in
general favourable possibilities for
export of rolling stock and other
Railway equipment to these countries.
As a result, tenders were submitted
by the State Trading Corporation on
behalf of the Integral Coach Factory,
Madras, for the supply of passenger
coaches to Pakistan ,and Argentina
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{(b) Final decision on the Pakistan
‘tender is not yet known. The Argen-
tine Railways have awarded the con-
tract to two local firms, who will
manufacture the coaches indigenous-
ly in collaboration with some foreign
manufacturers.

Flood Control Works on
Brahmapntra

*668. Shri P, G. Deb: Will the
Minister of Irrigation ang Power be
pleased to state:

(a) whether there is any recipro-
cal arrangement for study of flood
control works on Brahamaputra
between India and Pakistan; and

(b) if so, how many times engi-
neers from East Pakistan have visited
these control works?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
At a Conference held in New Delhi
in August, 1956 at Ministerial level
the Governments of India and Pakis-
tan agreed to co-operate in tackling
the problems of floods in the eastern
regions of the two countries. At the
request of the Pakistan delegation, it
was then also agreed to afford faci-
lities to a team of Pakistani engineers
to see certain flood control works
along the river Brahmaputra in
Assam. No such visit has taken
place so far. Sometime back, a refe-
rence wag received from Pakistan for
the visit of a team of Pakistani En-
gineers along the river Brahmaputra
by steamer. This request is under
consideration.

Gas Fuel for Cooking and Industrial
Purposes in Delhi

*669. Shri D. C. Sharma: Will the
Minister of Health be pleased to refer
to the reply given to Starred Ques-
tion No. 379 on the 11th August, 1961
and state:

(a) the progress since made in the
drawing of the scheme to supply gas

fuel for cooking and industrial pur=-
poses t{o ease coal shortage in Delhi;
and

(b) the details of the same?

The Minister of Health (Shri Kar-
markar): (a) No further progress has
yet been made. The report is still
under the consideration of the autho-
rities concerned.

(b) Does not arise.

Chemical Fertilizers

*670. Shri Balraj Madhok: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the dangerous effects of chemi-
ca] fertilizers on the fertility of the
soils and the quality of food;

(b) whether it is true that the
fertilizers exhaust the productivity of
the soil in the long run and make the
land barren and unproductive as hap-
pened in U.S.A, and other Western
countries;

(c) whether the Minister is aware
of Sir Albert Howards findings in
India during his forty years of stay
during which he discovered that fer-
tilizers are a great menace to the soil
and upset the nutritive value of the
food; and

(d) how is it that while the Wes-
tern Nations are changing to organic
farmining, we, in India are introduc-
ing the chemical farming?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) and (b). There
is no evidence to support this view.
Long term experiments conducted
in India have shown that the use of
chemical fertilizers in proper combi-
nation has no deleterious effect on
the productivity of the soil,

(c) Sir Albert Howard advocated
the use of organic manures. This did
not, however, imply that chemical
fertilizers should not be used. What
is required for the Indian soils is a
proper combination of chemical fer-
tilizers and organic manures,
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(d) This is not borne out by facts.
Increasing quantities of chemical fer-
tilizers are being useq in Western
countries every year.

Central Council of Ayurvedic
Research

*671. Shri Ram Krishan Gupta:
Will the Minister of Health be
pleased to refer to the reply given to
Starred Question No. 424 on the 11th
August, 1961 and state:

{a) whether Government have since
considered the curriculum and sylla-
bus for students of Ayurvedic formu-
lated by the Central Council of
Ayurvedic Research; and

(b) if so, the result thereof?

The Miniser of Health (Shri Ear-
markar): (a) and (b). The matter is
still under consideration.
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Agricultural Cemmission

[ Shri D, C. Sharma:
Shri Bhakat Darshan:
Shi Ajit Singh Sarhadi:

Will the Minister of Food amd Agri-
culture be pleased to refer to the
reply given to Starred Question No.
1128 on the 1st September, 1961 and
state the upto date progress made in
appointing an Agricultural Commis-
sion with a view to survey all aspects
of agriculture?

The Minister of Agriculture (Dr. P.
S. Deshmukh): Replies from three
State Governments are still awaited
They are being reminded,

€72-A.

Wheat Imported from America

*672-B. Shri Balraj Madhok: Will
the Minister of Food and Agriculiure
be pleased to state:

(a) the quality of food imported
from America and stored in our bins;

(b) whether it is a fact that this
wheat has been sprayed with dozens
of strong poisons which are liable to
cause cancer ang other degenerative
diseases;

(¢) whether it is also a fact that the
wheat was stored in America for long
years and have become unfit for hu-
man consumption; and

(d) whether its nutritive value has
been tested?

The Deputy Minister of Food amd
Agriculture (Shri A. M. Thomas): (a)
Imports of American wheat are res-
tricted only to the first two grades out
of the 5 grades of wheat available
there. Imporis of rice are restricted
to qualities having not more than 25
per cent brokens. On arrival in India
foodgrains are stored almost entirely
in conventional bagged storage. All
imported foodgrains are subjected to
analysis of quality in the U.S, and
again in India on receipt.

(b) No Sir. There are rigid rules
in regard to testing of chemical resi-

"dues in US.A. and tests are als

carried out in India.
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(c) Stocks of foodgrains which have
become unfit for human consumption
as a result of long storage are not
capable of being fitted into any of the
5 official grades that are offered for
human consumption.

(d) The nutritive value of each
consignment of foodgrains js tested on
arrival in India,

Railway Accidents

*673. Shri P. G. Deb: Will the Minis-
ter of Railways be pleased to state:

(a) whether two Railway accidents
took place on the 26th November, 1961
near Agra and Tatanagar; and

(b)_if so, the causes of the accidents?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
accident between Agra City and Raja-
ki-Mandi on Central Railway occurred
on 25-11-61 (and not on 26-11-61,
while accident at Jhargram on the
Howrah-Nagpur Section of South
Eastern Railway took place on 26-11-
61.

(b) The causes of both these acci-
dents are under investigation.

Agricultural University at Ludhiana

1426, Shri D, C. Sharma: Will the
Minister of Fooq and Agriculture be
pleased to state the further progress
made in the proposal to raise Govern-
ment Agricultural College and Re-
search Institute, Ludhiana to a modern
residential agricultural university on
the pattern of the land grant colleges
in the US.A.?

The Minister of Agriculture (Dr. P.
S. Deshmukh): The Government of
Punjab have since enacteq the neces?
sary legislation for the establishment
of an Agricultural University at
Ludhiana. The question of financial
assistance by the Government of India
for the establishment of University is,
however, still under consideration.

.

3746-
Paradip Port

1427 [Shri D, C. Sharma:
° "\ Shri Ram Krishan Gupta:

Will the Minister of Transport and.
Communications be pleased to state
the further progress made regarding
the development of port facilities at.
Paradip in Orissa?

The Minister of State in the Minis-
try of Transport and Communications.
(Shri Raj Bhhadur): A statement is.
laid on the Table. [See Appendix II,
Annexure No. 63].

Model Town Planning Legislation

1428 Shri D, C. Sharma: Will the:
Minister of Health be pleased to refer
to the reply given to Unstarred Ques--
tion No. 1727 on the 21st August, 1961
and state the upto-date progress made-
in the finalisation of Model Town.
Planning Legislation?

The Minister of Health (Shri Kar-
markar): The draft Model Town.
Planning Legislation as finalised by
the Committee of three Ministers was.
considered and approved by the 2nd
Conference of State Ministers for
Town and Country Planning held at
Trivandrum in October, 1961. At the:
recommendation of this conference,
the draft legislation has since been
recommended to the State Govern-
ments for consideration in framing
legislation both for the preparation
and implementation of plans, with
such modifications as may be neces-
sary to suit local needs and conditions.

Small Pox in thé Country

1429. Shri D. C. Sharma: Will the-
Minister of Health be pleased to state
how many persons died of smallpox in
India during the last six months and
the help rendered by the Central
Government for vicitims of the disease
in the country?

The Minister of Health (Shri
Karmarkar): Number of deaths fromr
small-pox recorded in the various-
States is given in statement laid on
the Table. [See Appendix II, annex—
ure No. 64].,



3747 Written Answers

No request was received by the
Central Government for any assist-
.ance to the vitims of the disease.

- Forest Wealth

1430. Shri D. C. Sharma: Will the
‘Minister of Food and Agriculture be
pleased to state:

(a) the amount set apart in 1861-
62 by the Centre for preserving and
increasing the forest wealth of the
country; and

(b) what will be the distribution
,.of that amount, State-wise?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) and (b). In
dccordance with the revised financial
procedure a combined provision is
made for forestry and soil conserva-
" tion schemes. The amounts provided
for 1961-62 are as given in the state-
ment laid on the Table. [See Appen-
. dix II, Annexure No. 65].

Sanctions for the permissible
amounts to States will be issued in
" March 1962 on the basis of actuals for
" the first three quarters and estimated
_expenditure for the fourth quarter of
 the year.

New Delhi Telephone Exchange

1431. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the total number of trunk

. calls booked at New Delhi Telephone

Exchange since 1st January, 1960 up
to date;

(b) the number of calls cancelled
out of them;

(c) the reasons for cancellation;

and

(d) the amount of loss that Gev-
ernment had to suffer on that
_ account?

The Minister of Transport and Com-
munications (Dr, P. Subbarayan): (a)
The Total number of out-going trunk

‘
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calls booked at New Delhi Trunk
Telephone Exchange from 1-1-60 to
30-9-61 is 2,213,161.

(b) and (c). No calls are cancel-
led by the department of its own
accord. Calls are kept pending until
they are tried and become effective or
ineffective unless they are cancelled
by the booking party. Details of
cancellations are not maintained
separately but form part of the in-
effective calls which amounted to
385,273 calls during this period.

On an average the calls ineffective
due to Subscriber’s and due to Depart-
mental reasons are as fellows:—

Due to Subs. 12% of booked calls.
Due to Deptt. 8-10% of booked calls.

(d) Since ineffective calls are not
valued, and since it is not possible to
determine what calls would otherwise
have been cancelled, it is not possible
to assess the revenue that may have
accrued from these Calls,

Telephone Connections in Delhi

1432. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of applications for
telephone connections received dur-
ing the last three years in Delhi;

(b) the number of persons grant-
ed telephone connections;

(c) whether certain persons have
been granted new telephone connec-
tions in addition to their old ones;

(d) if so, the basis on which these
connections have been granted and
the number thereof; and

(e) when the remaining connec-
tions are expected to be given to
those persons who have not been
granted so far?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) The total number of applications
for telephone connections received
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during the last three years from
1-4-1958 to 3-1-161 in Delhi is 23160.

(b) 13728 (from 1-4-58 to 31-3-61).
{c) Yes.

(d) Telephone connections are given
on the basis of applications registered
in the waiting list under various cate-
gories. These are alloted according
1o the turn in the waiting list in each
category. Out of turn connections
are provided on the <advice of the
Telephone Advisory Committee or on
recommendations of Govt. or for
traffic reasons. All applications, whe-
ther for first telephones or for addi-
tional telephones, are considered with-
out distinction.

There is no ban on the allotment of
more than one telephones. The
approximate number of cases in which
new connections have been granted in
addition to old ones is 250.

(e) Every effort is being made to
provide connections to applicants in
the waiting list. However, it is seen
that demand is rising more rapidly
than the resources available to the
Department.

Ehosla Commitiee Report

1433. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the nature of recommendations
wof the Khosla Committee on Railway
Bridges, which have since been
accepted and implemented by Gov-
ernment; and

(b) the recommendations which
are still to be implemented?

The Deputy Minister of Railways
{Shri 8. V. Ramaswamy): (a) and (b).
The five recommendations made by
the Khosla Committee as a short term
plan have been accepted. Out of
these, three have already been imple-
mented. The implementation of the
remaining two will have to await the
result of actual field observations over
a period of 2 or three years.

Action regarding the five long term
recommendations which have also

been accepted is being taken in
collaboration with the Ministries and
departments concerned. Their imple-
mentation will take some time,

Irrigation and Power Works under
Bhakra Nangal Preject

Shri D. C. Sharma:
14,34.{51-11 Prakash Vir Shastri:

Will the Minister of Irrigation and
Power be pleased to refer to the
reply given to Unstarred Question
No. 2723 on the 4th April, 1961 and
state the upto-date position with re-
gard to the Irrigation and Power
Works under the Bhakra Nangal
Project?

The Deputy Minister of Irrigation
and Power (Shri Hathi): A statement
ig laid on the Table. [See Appendix
II, annexure No. 66].

Quarters at Batala

1435. Shri D, C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) the number of quarters cons-
tructed for Railway employees at
Batala during 1960-61;

(b) the number of quarters allot-
ed; and

(e) the number of employees on
the waiting list for allotment as on
the 1st March, 1961?

The Depuiy Minister of Railways
(Shri Shahnawaz Khan): (a) Nil

(b) Nil
(c) 19 Class IIT and 4 class IV staff.

Rural Electrification in Punjab

1436. Shri D. C. Sharma: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the amount of Central assist-
ance given to Punjab Government
during the Second Five Year Plan
for rural electrification;

{b) achievements of Government
in the rural electrification programme
in Punjab; a.nd
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(c) the number of new villages
and small towns listed for electrifica-
tion district-wise during the Third
Five Year Plan period?

¥he Deputy Minister of Irrigation
and Power (Shri Hathi): (a) During
the first three years of the Second
Five Year Plan, no financial assistance
was advanceq specifically for rural
electrification schemes. These schemes
were financed by the State Govern-
ments from the loan assistance pro-
vided by the Centre for Miscellane-
ous Development Schemes, and for
expansion of power facilities for
increasing employment opportunities.
A scheme for advancing Central loan
assistance for rural electrification was
introduced in 1959-60, The request of
the Government of Punjab to treat an
expenditure of Rs. 77.09 lakhs incur-
red by them in 1959-60 for rural
electrification schemes as a loan is
under consideration.

As regards 1960-61—the last year
of the Second Plan—no Central assist-
ance was granted as the State Govern-
ment dig not submit any proposal in
this connection.

(b) 2,962 villages were
til] 31-3-1961.

electrified

(c) 2,000 villages are planned to be
electrified in the Punjab during the
Third Five Year Plan. District-wise
break-up has not yet been finalized.

Overbridge at Vijayawada

1437. Shri Pangarkar: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 3046 on the 1st Septem-
ber, 1961 and state:

(a) the further progress since
made in regard to the construction
of road overbridge at Vijayawada
Station; and

(b) the time by which the cons-
truction will be completed?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) The
scheme is still being examined and a
final decision is expecteq to be taken
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shortly ag regards the location of the
bridge and the allocation of the cost.
Preparation of plans and estimates
would be taken up thereafter.

(b) It is too early to indicate a
target date for completion of the work,.
at this stage.

Push-button Signals at Delhi Station:

1438. Shri Pangarkar: Will the
Minister of Railways be pleased to
refer to the reply given the Unstarred@
Question No. 3078 on the 1st Septem-
ber, 1961 and state at what stage is.
the proposal to replace the conven-
tional manually operated railway
signalling system at Delhi Railway
Station by push-button signals

The Deputy Minister of Railways:
(Shri Shahnawaz Khan): An order
for the supply of Route-Relay Push-
Button Interlocking equipment at
Delhi Main has already been placed
and the work is expected to be com-
pleted before the end of 1963.

Drinking Water at Singanapur

1439. Shri Pangarkar: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
are no drinking water facilities at
Singanapur Station on Parbhani-
Purli-Vaijnath line of the Central
Railway; and

(b) if so, the steps taken so far to
provide drinking water facilities at
the above Station?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No, Sir.
Water drawn from a well in the
station premises is stored in eathern
containers for the use of passengers.

(b) Does not arise,

Minor Irrigation Schemes

1440. Shri P. C. Borooah Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a conference of the
representatives of the Central Gov-
ernment and the States of Madras,
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Andhra Pradesh, Mysore, Kerala antl
Maharashtra was held at Bangalore
in October this year to discuss the
Pprogress of minor irrigation schemeg
in the region; and

(b) if so, what were the main
wbservations and recommendations
made at the meeting?

The Deputy Minister of Agriculture
AShri M. V. Krishnappa): (a) Yes.

(b) The main observations and
Tecommendations made at the meeting
are given in the statement laid on
the Table. [See Appendix II,
annexure No. 67].

Minor Irrigation Schemes

1441, Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a conference of the
Tepresentatives of the Central Gov-
ermment and the States of Gujarat,
Rajasthan, Punjab, Uttar Pradesh
and Jammu and Kashmir was held
in New Delhi in October, 1961 to dis-
cuss the progress of minor irrigation
schemes in the region; and

(b) if so, what were the main
observations and recommendations
made at the conference?

The Deputy Minister of Agriculture
{Shri M. V, Krishnappa): (a) Yes.

(b) The main observations and
Tecommendations made at the meeting
are given in the statement laid on the
Table. [See Appendix II, annexure
No. 68].

Hindustan Shipyard

Shri P. G. Deb:
1443, {Shl'l Raghunath Singh:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether the Hindustan Ship-
yard have received new orders for
the construction of vessels; and

(b) if so, the details of the same?

The Minigier of Stato in the Mimia-
try of Trausport and Communications

3754

(Shri Raj Bahadur): (a) and (b).
Yes. Orders have been receiveq for
nine vessels of the Mitsubishi type.
Of these, six are from, the Shipping
Curporatmn of India and three from

the Scindia Steam Navigation Co.
Ltd.

Devnagri Numericals on Motors Cars

Shri P. G. Deb:
1443. { Shri N. R. Muniswamy:
Shri Prakash Vir Shastr
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are not
in favour of Devnagri numericals
on motor cars; and

(b) if so, the reasens therefor?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahaduor): (a) Govern-
ment are not in favour of the exclu-
sive use of Devnagri numerals in the
pumber of plates of motor cars;

(b) Article 243(1) of the Constitu-
tion of India requires that the forms
of numerals to be used for official
purposeg in the Union shall be the
international form of Indian numerals.
The registration marks prescribed in
the Motor Vehicles Act, 1938, which
is a Central Act, are necessarily in
conformity with this requirement.

Durgapar Steel Plant

Shri N. M. Deb:
Shri Warlor:

Will the Minister of Frrigation and
Power be pleased to state:

(a) whether all the turbines in
Durgapur Power Station are com-
missioned;

(b) the maximum load each of the
turbines is producing; and

(c) whether full payments of the
cost had been effected to MAN.
Company?

The Deputy Minister of
and Power (Shri Hathi):

1444

Irrigation
(a) Both
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the turbines have been elected and
given a trial run. One has been taken
over by the Damodar Valley Corpo-
ration on satisfactory performance.
The other has been shut down for final
adjustments before being taken over
by the Damodar Valley Corporation.

(b) The first turbine is working to
full capacity of 82,500 kW. The
second one worked on loads varying
between 45,000 and 74,000 kW for
three months before it was shut down.

(c) Ninety percent payment has
been made according to the contract.
Balance ten percent payment will fall
due twelve months after taking over,
subject to satisfactory performance.

Rail Link from Mukerian to Talwara
at Beas Dam

1445. Shri Daljit Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the scheme of rail-
link from Mukerian to Talwara at
the Beas Dam has been finalised; and

(b) if so, how much time it will
take to complete this rail link?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) Does not arise.

Telephone Cennections and P. & T.
Offices in Andhra Pradesh

1446. Shri Madhusudan Rao: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the number of telephones to be
installed in Andhra Pradesh during
the Third Five Year Plan period;

(b) the number of Posts and Tele-
graph Offices to be opened during the
same period; and

(c) the proposed expenditure for
them?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
16,650.

(b) 2,500 Post Offices.
209 Telegraphh Offices approx.
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(c) Proposed approximate expendi-
ture:

Telegraph Offices Rs. 24 lakhs
Telephones Rs. 53 lakhs
Post Offices Rs. 6.92 lakhs.

Overbridge at Mahbubabad Station

1447. Shri Madhusudan Rao: Will
the Minister of Railways be pleased
to state.

(a) the progress since made in re-
gard to the construction of over-
bridge at Mahbubabad Station in
Andhra Pradesh; and

(b) the total cost of the work com-
pleted so far?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) The
general policy regarding construction
or over/under-bridges across Railway
line is that the Railways undertake
such works wherever the State Gov-
ernment recommend them and indi-
cate the year in which they would be
able to provide funds to meet the
Road Authority’s share of the cost of
the works. No proposal has been
received so far from the Government
of Andhra Pradesh for provision of a
road over-bridge at Mahbubabad
Station during the Third Plan Period.

(b) Does not arise.
Master Plan for Pathankot Stationm

1448. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state the progress made so far in the
preparation of a master plan for
Pathankot Junction?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): There is no
proposal at present to prepare a
master plan for Pathankot as the
existing facilities are considered
adequate for the present.

Fertilizers for Andhra Pradesh

1449, Shri Madhusudan Rao: Will
the Minister cf Food and Agricul-
ture be please to state:

(a) whether the requirements of
Andhrg Pradesh are being met in re-
gard to the fertilizers; and
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(b) the total consumption of ferti-
lizers during 1960-61 and 1961-62 so
far?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes, but supply
is limited according to the availabi-
lity of stocks in the Central Fertili-
ser Pool.

{b) The quantities actually consum-
ed by Andhra Pradesh during 1960-61
and the supply made so far during
1961-62 are given below:—

(figures in metric tonnes)

Kind of Fertilisers. ~ Consump-  Supply
tion during from
1960-61 I-4-6I to
(12 months) 30-11-61
(8 months)
Sulphate of Ammonia 55,722 76,400
Urea . . . 5,730 30,200
Ammonium Sulphate
Nitrate . . 5,746 13,900
Nitrate. . . 10,144 42,500

Central Arid Zone Research Institute
of Rajasthan

1450. Shri Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the achievements of the Cent-
ral Arig Zone Research Institute of
Rajasthan since its inception; and

(b) the total capital and recurring
expenditure involveq in the Institute?

The Minister of Agriculture (Dr.
P. 8, Deshmukh): (a) and (b). A
statement is laid on the Table. [See
Appendix II, annexure No. 69].

Chandrapura Scheme of D.V.C.

1451. Shri Mohammed Elias: Will
the Minister of Irrigation and Power
be pleased to state:

(a) when the Chandrapura scheme
of the DVC was sanctiened, works of
the project taken in hand and when it
will be completed;

(b) how many years were taken to
complete Bokaro and how it will com-

pare with Chandrapura and what are
the reasons for the difference, if any;.

(c) whether the planning and design:
of Chandrapura is in the hand of
same DVC engineer who handled Dur--
gapur scheme ang if so, what are the-
reasens for it; and

(d) to what extent recent news-
paper report is correct to the effect
that no progress has been made at
Chandrapura?

The Deputy Minister of Irrigation-
and Power (Shri Hathi): (a) Of the-
two units of 125 MW each, the first
unit was sanctioned in 1958 and the
second in 1959. The orders were
placed in 1960/1961. The first unit
is likely to be completed by the end.
of 1964 and the second three months
thereafter.

(b) Of the four units at Bokaro, the
first three of 50 MW each were com-
pleted in 48 to 55 months and the
fourth unit of 75 MW in about 43
months from the date of placement of
orders for equipment with the sup-
pliers. On this basis, two units at
Chandrapura of 125 MW each are
likely to be completed in 43 and 47
months respectively. Despite varia-
tion in the nature and size of the units.
at the two stations, the construction
schedule for the Chandrapura units
compares favourably with that for the
Bokaro units,

(c¢) Basic planning and design of the-
Chandrapura Thermal Station is pri-.
marily the responsibility of Gibbs and!
Hill Ine., U.S.A., Consultants to D.V.C..
for this scheme. In the case of the
Durgapur scheme, the planning, design-
and construction management was the.
responsibility of Kujian Corporation;
USA,

(d) It is not clear which news-
paper report is referred to. However,
it is not correct to say that no pro-
gress has been made at Chandrapurs:
The colony, roads, etc. have beem
constructed and orders for over 60
per cent of the equipment have beem
placed. ,
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Railway Loco Sheq at Purulia

1452. Shri Indrajit Gupta: Will the
Minister of Railways be pleased to
.state:

(a) whether the Railway Loco shed
‘at Purulia has al] of a sudden been
wclosed down;

(b} if so, reasons for such closure;

(c) why such closure has been
effected before change-over of the
"Purulia-Kotshila section from narrow
‘to broad gauge; and

(d) when the work of converting
‘this section from narrow to broad
-gauge will begin and be completed?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No Sir.
‘Narrow gauge power is still posted
‘there to work the trains between
“Purulia and Kotshila.

(b) Consequent upon the conversion
0of Muri-Ranchi Narrow Gauge line
into Broad Gauge, 9 engines have had
to be transferred to Ranchi for work-
ing between Ranchi and Lohardaga
;and a Shed at Ranchi is being made
-available for attending repairs to
these engines.

(¢) Does not arise in view of parts
“(m) and (b) above,

(d) There is no proposal to convert
the Purulia-Kotshila section into
broad gauge.

Suction Dredger for Calcutta Port

1453. Shri Indrajit Gupta: Will the
Minister of and Communi-
«cations be pleased to rafer to replies
given to Starred Question No. 579 on
17th August, 1961 and Starred Ques-
4ion No. 1025 on 20th August, 1961
aand state:

(@) whether it is a fact that in addi-
o tgo big suction dredgers the

iftaq Port Commissioners also pro-
;p obtain “one smaller suction

*"%Eﬁ;@% st n g

(b) whether orders have been placed
flor any of these dredgers;
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(c) if so, the details thereof;

(d) whether any sources other than
UK firms are being explored for these
dredgers; and

(e) the extent to which the total
annual cost of dredging operations in
the river Hooghly is likely to go up
during the Third Plan period?

The Minister of State in the Minis-
try of Transport anq Communications
(Shri Raj Bahadur): (a) Yes. The
Commissioners have provided in their
Third Five Year Plan programme
for the construction of two big Suc-
tion Dredgers, one small Suction
Dredger and two grab dredgers.

(b) and c). No order has so far
been placed for any of these craft.

(d) Tenders will be invited on a
global basis.

(e) The total expenditure incurred
on dredging excluding depreciation
of the dredging fleet during the year
1960-61 amounted to Rs. 88-17 lakhs.
In view of the proposed additions to
the Commissioners’ fleet, the cost of
dredging operations will no doubt
rise during the Third Plan period. It
is difficult at this stage to give any
idea of the increase in expenditure,
On a rough estimate, maintenance of
a large suction dredger entails an
additional expenditure of Rs. 20 to
Rs. 25 lakhs per annum. In the case
of grab dredgers and small suction
dredger, the expenditure will be
considerably less.

Prodnction and Consumption of Milk

1454, Shri Chintamoni Panigrahi:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the production and per capita
consumption of milk at present in the
different States in India, State-wise;
and

(b) what was ths production of milk

and per capita consumption of milk in
Qrissa in 1851, 1856 and in 19602

The Deputy Minister of Agriculture
(Shri M ¥. KEnisbmappa): (a) and
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(b). A statement is laid on the Table.
[See Appendix II, Annexure No.
70].

Indo-Ceylon Air Talks

1455 Shri D. C. Sharma:
" Shri Bibhuti Mishra:

‘Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether Ceylon Minister of
Transport and Communications wisit-
ed India recently to have talks about
the collaboration between Air Ceylon
International ang the Air India Inter-
national;

(b) if so, the result of the talks; and

(c) the progress made in this direc-
tion?

The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) Yes, Sir.
The Ceylonese Minister of Transp ort
and Works, Mr. P. B. G. Kalugalla
visited India in September, 1961, He
was accompanied by Mr. W.AE.
Molamure, General Manager of Air
Ceylon. They had general discussions
with the senior executives of the Air-
India International Corporation.

(b) No concrete proposals were
made or received,

(c) Air Ceylon were interested in
having an arrangement with an Inter-
national Airline in order to continue
to operate their longhaul international
services, which hitherto they were
operating in collaboration with K.L.M.
Since the International Airports in
Ceylon can only take small or medium
gize Jets, which Air-India does not
operate, there is no gcope, at present,
for collaboration of the kind desired
by Air Ceylon.

Aerodrome at EKhajurahe

1456. Shri D. C. Sharma. Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Unstarred Quesion No.
3146 on the 1st September, 1961 and
state:

(a) whether the proposal to open an
airport at Khajuraho in Madhya Pra-
desh has been ﬁn?Iised: and

1611 (Ai) LSD—3.
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(b) if so, the details thereof?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
The detailed estimates for the scheme
are nearing finalisation.
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World Bank Loan for Railways

Shri Ram Krishan Gupta:
Shri P. G. Deb:

Shri P, C. Berooah:
Sardar Igbal Singh:

Shri N, M. Deb:

Shri Warior:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 143 on the Bth
August, 1961 and state:

(a) whether the negotiations with
the World Bank for the loan for
Indian Railways have since been con-
cluded; and

(b) if so, the result thereof?

The Deputy Minisier of Railways

(Shri Shahnawaz Ehan): (a) Yes,
Sir.

1458.

(b) As a result of the negotiations,
a loan of 50 million dollars equivalent
to Rs. 23-81 crores has been approved
by the World Bank in October 1961.

Amendment to the Prevention of Food
Adulteration Act
Shri Ram Krishan Gupta:
1459. { Shri Jhulan Sinha:
Shri Chuni Lal:

Will the Minister of Health be
pleased to refer to the reply given to
Unstarred Question No. 700 on the
11th August, 1961 and state at what
stage is the proposal to amend the
Prevention of Food Adulteration
Act with a view to make it simpler
ang ‘more effective?

The Minister of Health (Shri
Earmarkar): The various sugges-
stions for amending the Prevention of
Food Adulteration Act 1954, have been
considered by a sub-comittee of the
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Central Committee for Food Stan-
dards, after obtaining the views of the
State  Governments/Administrations.
The report of the sub-committee will
be considered by the Central Com-
mittee for Food Standards, which is
an advisory body set up under the
Prevention of Food Adulteration Act,
1954, to advise the Central and State
Governments in matters arising out
of the administration of the Act.

The matter is also being considered
by a committee appointed by the
Planning Commission.

Nagarjunasagar Project

1460. Shri Ram Krishan Gupta: Will
the Minister of Irrigation and Power
be pleased to refer to the reply given
to Unstarred Question No. 703 on the
11th August, 1961 and state:

(a) whether Government have
finally fixed the terms of payment of
interest charges on the loan advanced
for Nagarjunasagar Project; and

(b) if so, what are they?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) Does not arise.

Chambal Power to Banswada

1461. Shri Ram Krishan Gupta:
Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Unstarred Question No, 702
on the 11th August, 1961 and state:

(a) whether Government have con-
sidered the proposal to provide Cham-
pal power to Banswada; and

(b) if so, the result thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes.

(b) It has been decided that Bans-
wada will ultimately get Chambal
power. No definite indication can be
given at present as to the time by
which Chambal power will be made
available to Banswaga.
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be-well Irrigation in Bihar

Tul
1163 Shri Shree Narayan Das:
" Shri Radha Raman:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether there is any scheme for
the expansion of tube-well irrigation
in the State of Bihar;

(b) if so, important features of such
a scheme;

(c) what is the total number of
tube-wells for irrigation sog far sunk;

(d) whether any inquiry has been
made as to the working of these tube-
wells; and

" (e) if so, the result of such an
inquiry?

+ The Deputy Minister of Agriculture
(Shri M, V. Krishnappa): (a) and
(b). A scheme has yet to be formu-
lated but financial provision to the
extent of Rs. 18 lakhs has been made
for construction of deep tubewells
during the Third Plan period. The
question of pin-pointing sites is pre-
sently under the consideration of the
State Government.

(c) 1961.

(d) and (e). The State Government
set up two Committees, one to study
the economy of tubewells, and the

other to suggest ways and means for
the fullest possible development of
irrigation from State Tubewells. The
reports of these Committees are being
examined by the State Government.

Expert of Sugar to Pakistan

1464. Shri Ajit Singh Sarhadi: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any negotiations with
Pakistan have begun pertaining to
the export of sugar to that country;
and

(b) if so, at what stage are these
negotiations?

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): (a)
No negotiations are in progress with
Pakistan for export of sugar to that
country.

(b) Does not arise.
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Oancer

1468. Shri Rameshwar Tantia: Will,
the Minister of Health be pleased to
state:

(a) whether it is a fact that cancer.
disease is increasing in the country;

(b) whether it is also a fact that
there are only 3 hospitals for its
treatment which cannot treat all the
patients; and

(e) if so, the steps being taken te
increase the number of the hospitals?

The Minister of Health (Shri
Karmarkar): (a) It is not possible to
say definitely whether cancer is on the
increase, as accurate information about
its incidence is not available.

(b) No. A statement showing the
number of hospitals, State-wise, where
facilities for the treatment of cancer
are available, is laid on the Table of
the House. [See Appendix TII,
annexure No. T1].

(e} Does not arise.
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Over-head Bridge at Ludhiana

1471, Shri Ajit Singh Sarhadi: Will
the Minister of Railways be pleased
to state:

(a) how far the proposal to have
over-head Bridge in Miller Ganj area
of Ludhiana Town has materialised;
and

(b) whether the hindrance lies in its
early implementation?

The Deputy Minister of Railways
(Shri S. V, Ramaswamy): {a) and
(b). The work of construction of a
road over-bridge in Millerganj on the
G.T. Road at Ludhiana has been refer-
red till 1963-64 at the request of the
Government of Punjab who are to
construct, at their cost, the sloping
road approaches to the bridge.

Cooperative Development

1472. Shri Ajit Singh Sarhadi: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state:

(a) whether the Punjab Government
have submitted any schemes for co-
operative development for 1961-82;

(b) if so, what are the schemes; and

(e) what financial assistance has
been given to Punjab for the purpose
so far in 1961-827 h

The Deputy Minister of Community
Development and Cooperation (Shri
B. S. Murthy): (a) and (b). Yes, Sir.
The Punjab Government submitted
schemes of cooperative development
involving an outlay of Rs. 68.06 lakhs
for the year 1961-62. A statement
showing scheme-wise break-up of the
above outlay together with physical
target is laid on the Table of the
House. [See Appendix II, annexure
No. 72].

(¢) The National Cooperative Deve-
lopment and Warehousing Board has
so far released assistance amounting
to Rs, 20.85 lakhs (Rs. 13.35 lakhs as
loans and Rs. 7.50 lakhs as subsidies)
in three gquarterly instalments for
schemes coming within its purview.
For cooperative training and educa-
tion ang for cooperative farming
schemes, central assistance to the
extent of Rs. 6.62 lakhs (Rs. 2.43 lakhs
as loans and Rs. 4.19 lakhs as grants)
has been allocated, This assistance is
being made available through the
system of ways and means advances
to the state government.
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Export of Sugar

1473. Shri Hem Barua: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the attention of Gov-
ernment is drawn to a suggestion made
by the Chairman of the Export Divi-
sion of the Indian Sugar Mills Asso-
ciation to the effect that the export
of sugar could be linked through bila-
teral commodity exchange deals with
import of industrial raw materials;
and

(b) if so, whether any scheme is
drawn up by Government in the light
of thig suggestion?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Yes, Sir, a proposal to this effect has
been received.

(b) The matter is under considera-
tion.

National Small-Pox Eradication
Programme

Shri Kodiyan,
1474. { Shri Warior:

Shri Nanjappan:

Will the Minister of Health be
pleased to refer to the reply given to
Unstarred Question No, 2263 on the
24th August, 1961 and state:

(a) whether the reports on the Pilot
Projects started as part of the prepa-
ratory measures for the implementa-
tion of the National Small-pox Era-
dication Programme have been studied
by Government,;

(b) if so, the results thereof;

(¢) when the actual Eradication
Programme iz expected to be launch-
ed;

(d) special assistance in the shape
of vaccine ete. so far received and ex-
pected to be received from foreign
countries; and

(e) what percentage of vaccine is
produred in this country to meet the

L]
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eradication programme and steps
taken to meet the whole demand?

The Minister of Health (Shri
Karmarkar): (a) Yes.

(b) and (c). The Small-pox Pilot
Projects Committee have affirmed the
recommendation of the Expert Com-
mittee on Small-pox that the entire
Small-pox Eradication Programme
should be completed within three
years. The Eradication Programme
will be launched shortly.

(d) and (e). There are at present
13 vaccine producing institutes
situated in eleven States currenily
providing all the small-pox wvaccine
used in the country. The present
capacity of vaccine production of all
these institutes is approximately
75 million standard doses. For the
National Small-pox Eradication Pro-
gramme, approximately 250 million
additional doses of vaccine will be
needed to cover the entire population
of the country. The Government of
India have accepted the offer of the
Government of the U.S.5R. of 250
million doses of freeze dried vaccine
free of charge. The vaccine will be
made available to the Government of
India by the Government of the
U.S.5.R. in quarterly instalmemts of
31.5 million doses. The first instal-
ment of 31.5 million doses of freeze
dried vaccine from the Government of
the U.S.S.R. is expected to be received
in India early in January 1962. All
this is expected to meet the vaccine
requirements of the National Small-
pox Eradication Programme.

Dining Car with Grand Trunk Express

1475. Shri Vidya Charan Shukla:
Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that Dining
Car is run overnight in the Grand
Trunk Express Train Nos. 319 and 15
from Hyderabad station witheut any
use whatever till the next morning;
and

(b) if s0o, why is this hauling capa-
city wasted with the resultant wear
and tear of the rolling stock?

.
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The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
The Dining Car service on the Grand
Trunk Express Trains is provided
between Kazipet and Bina. The head-
quarters of this service is located at
Secunderabad as facilities that exist
at this station do not obtain at Kazi-
pet for examination and attention to
Dining Cars, procuring provisions
including perishables and gquarters for
staff.

Development of Mahi River Basin

1476. Shri P. C, Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether a multi-purpose deve-
lopraant scheme for the Mahi river
basin has been recently drawn up;
and

(b) if so, what are the broad oul-
lines of the scheme?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
reply is in the affirmative.

(b) The information is given in the
statement laid on the Table of the
House. [See Appendix II, annexure
No. 73].
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Forest Research Institute, Dehra Dun

1478. Shri Ajit Singh Sarhadi: Will
the Minister of Feod and Agriculture
be pleased to state:

(a) whether it is a fact that the
Forest Research Institute of Dehra
L]
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Dun has evolved a process to make
plastic boards of oil of arecanut husk
and teak sapwood; and

(b) if so, how long it will take to
put the process to commercial use?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes. The Forest
Research Institute has worked on pro-
cesses for making plastic boards from
arecanut husk, teak wood waste and
other lignocellulosie wastes but not
from the oil of the husk.

(b) The processes are yet to be
tried on a pilot basis before commer-
cial possibilities are established.

Minor Irrigation Schemes

1479. Shri P. C. Borooah: Will the
Minister of Food and Agriculiure be
pleased to state:

(a) whether a conference of the re-
presentatives of Central Government
and the States of West Bengal, Bihar,
Assam and Madhya Pradesh was held
at Bhubaneshwar in October to dis-
cuss development of minor irrigation
schemes; and

(b) what were the main observa-
tions and recommendations made at
the conference?

The Deputy Minister of Agricultare
(Shri M, V. Krishnappa): (a) Yes.

(b) The main observations and
recommendations made at the meeting
are:

1. There is need for carrying out
more intensified and syste-
matic surveys on minor
irrigation.

2, The pace of implementation
should be increased from the
very first year of the Third
Five Year Plan.

3. Engineering Minor Irrigation
Cells should be set up in all
the States to deal with techni-
cal aspects of all minor irri-
gation schemes in a unified
and integrated, manner.
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4. Certain percentage of electrical
potential available in the
States should be specifically
earmarked for use on agri-
cultural pumping and the rate
per unit of electricity should
be low enough to be econo-
mical for agricultural pump-
ing.

5. The responsibility for mainten-
ance of works belonging to
groups of cultivators should
be increasingly placed on local
organisations like the Pancha-
yats, ete, and adequate steps
should be taken to provide
such organisations with neces-
sary statutory powers, ade-
quate finances and technical
staff for carrying out main-
tenance work.

6. For bringing about better
utilisation of irrigation facili-
ties, a Water Utilisation Board
should be set up in each State.

7. Research and Training Pro-
grammes should be initiated
in the techniques of design
and construction of minor
irrigation works and water
use with a view to bringing
down the cost of construction.
consistent with efficiency and
safety requirements and bring.
ing about more economic use
of irrigation facilities,

Casual Labour at Kharagpur

1480. Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to refer to the reply given to
Unstarred Question No. 3497 on the
6th September, 1981 and state:

(a) whether it is a fact that on basis
of new rates for casual labour sup-
plied by the local authorities, the Dis-
trict Engineer, Kharagpur, South
Eastern Railway had issued orders for
enhancing rates of casual labour
(P.W.1) with effect from 1st October,
1958;

.
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(b) the reason for staying the en-
hancement; and

(c) the position at present?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) and (c). The proposals for
enhancing rates are still under exami-
nation by the Railway administration.

Money Order Service

1481. Pandit D. N. Tiwari: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government are awave
that the senders of money orders in
Delhj and New Delhi are put to great
inconvenience due te rush at money
order counters of Post Offices;

(b) whether to obviate thiz incon-
venience any simple method to exne-
dite the disposal and receipt of money
orders and checking of forms has been
thought of; and

(e) if not, how Government propose
to meet the situation?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) We are aware that during the first
eight to ten days in a month, there is
a heavy rush of customers at money
order counters.

{b) and (c). Additional counters are
opened at the large Post Offices and
also at the smaller Offices, is possible,
in order to cope with the increased
traffic. The question of utilising
mechanical devices is also under con-
sideration with a view to expediting
booking of money orders.

Milk Powder from U.B.A.

1482, Shri P. G. Deb: Will the
Minister of Health be pleased to state:

(a) whether Government received
2.5 million lbs. of milk powder from
U.S.A. in October, 1961; and

(b) how much has been distributed
among the flood victima?

The Minister of Health (Shrl
Karmarkar): (a) and (b). Yes. The

T.C.M. authorities had agreed to s.

ply 1250 short tons i.e, 2.5 million It

of milk powder for relief in flood-
affected areas. Since T.C.M. milk was
not immediately available, Govern-
ment arranged with the UNICEF
authorities in the country to supply
the required quantity out of their local
stocks as loan to the T.CM. The
UNICEF have recently released the
quantity out of their local stocks, out
of which 950 tons has been allocated
for flood relief to the State Govern-
ments concerned as indicated below:

1. Government of Madras

250 tons,
2. Government of Kerala . 150 tons.
3. Government of Maharashtra . 750 tons.
4. Government of Orissa . 100 tons.
5. Government of Mysore 150 tons.
6. Government of Punjab 50 tons,
7. Government of Uttar Pradesh 75 tons,
8. Government of Bihar . 100 tons,

—

TotaL 950 tons.

Scheduled Castes in P, & T.

1483. Shri Manay: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that Sche-
duled Castes/Tribes candidates who
secureq more than 30% aggregata
marks in the examinations held by the
P, & T. Department for the posts of
Inspectors of Post Offices and Inspec-
tors of RM.S. and Telegraphmasters
of the Posts and Telegraphs Depari-
ment were not selected for appoint-
ment to such posts;

(b) whether it is also a fact that
reserved quota in these categories was
not fulfilled; and

(e) if so, what are the reasons for
not selecting Scheduled Castes and
Scheduled Tribes candidates to com-
plete the reserved quota?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) Scheduled Caste and Scheduled
Tribe candidates who secured not less

.
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than 45 per cent marks in the aggre-
gate aiter obtaining the minimum fixed
for each paper were selected upto the
number of vacancies reserved for
them.

(b) Orders regarding reservation for
Scheduled Castes/Tribes in depart-
mental competitive examinations were
issued in Oectcber, 1954, During the
period from 1955 to 1960 (results of
the 1961 Inspectors’ examination have
not been announced) 102 candidates
belonging to the Scheduled Castes, 10
candilates belonging to Scheduled
Tribes and 800 belonging to other
communities were selected for the
Inspectors of Post Offices and R.M.S’
cadres. Thus 11.2 per cent of the
select>d candidates were from Sche-
duled Castes against the All India
reservation of 12.5 per cent provided
for them and 1.1 per cent for Sche-
duled Tribes against the reservation
of 5 per cent. In Telegraphs Masters’
cadre out of 174 and candidates
selected, 18 were of Scheduled Castes
and none belonging to Scheduled
Tribes. This comes to 10.3 per cent
of the total selected for Scheduled
Castes against the all India reserva-
tion of 12.5 per cent. Thus the short-
fall is negligible in the case of Sche-
duled Castes and appreciable in the
case of Scheduled Tribes.

(¢) A sufficient number of such
candidates, particularly of Scheduled
Tribes, did not qualify in spite of the
concession of moderation of marks
given to them.

Confirmation of P. & T. Employees

1484, Shri Manay: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that time-
scale clerks and R.M.S. sorters of the
P&T Department are required to pass
a written and oral examination before
they are confirmed;

(b) whether it is also a fact that no
such examination is considered neces-
sary for confirmation by any other
Department of the Government of
India;
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(c) if answers to parts (a) and (b)
above be in the affirmative, the rea-
sons for having different set of rules
for confirmation by the P & T Depart-
ment; and

(d) what steps Government propose
to take to bring these rules in con-
tormity with other Departments?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) Yes, Sir. They are required to
pass an examination in departmental
rules and reguiations before they are
declared quasi-permanent or perma-
nent.

(b) No.
(c) Does not arise.

(d) Does not arise.

Railway Accidents

Shrimati Ila Palchoudhuri:
Shri Tangamani:
7 Shri Eamal Singh:
Shri N. M. Deb:
Shri Warior:

Will the Minister of Railways be
pleased to state:

J Pandit D. N. Tiwarl:
1485.

(a) the number of train accidents,
both minor and major (including
averted ones). since 1st October,
1961 up-to-date;

(b) loss to Railway and public pro-
perty and number of injuries and
deaths; and

{c) compensation paid to the victims
and for the loss?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) The
number of train accidents (Collisions,
derailments, Averted collisions, trains
running into road traffic at level cros-
ings, and fires in trains) which occur-
ed on Indian Government Railways
iuring the period from 1st October
o 31st October 19681 was 171.

{b) (i) Approximate cost of damage
1w properiy amounted to 11 lakhs.
-
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(ii) Killed—81.
Injured—315.

(c) No compensation has been paid
so far. However, an ex-gratia pay-
ment of Rs. 34,207 has been made.

Sale of T. B. Seals

1486. Shrimati Maimoona Sultan:
Will the Minister of Health be pleased
to state:

(a) the sale proceeds of T.B. Seals
in 1958 1959 and 1960;

(b) whether these figures show a
decline in these proceeds; and

(¢) what reasons can be assigned
for this decline?

The Minister of Health (Shri
Karmarkar): (a) The sale proceeds
of T.B. Seals during the years 1957-58,
1958-59 and 1959-60, are as follows:

1957-58—Rs. 4,15,200.00
1958-59—Rs. 4,63,803.06
1959-60—Rs. 5,02,954.85

(b) No, as is appparent from the
above figures.

(c) Does not arise.
Inland Water Transport in Kerala

1487. Shri Kodiyan: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether any financial assistance
had been given to Kerala State Gov-
ernment for the development of inland
water transport during the Second
Five Year Plan period; and

(b) if so, to what extent?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) Does not arise.

Conference of Registrars of Coopera-
tive Societies

1488. Shri N. R. Muniswamy: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state:

(a) what measures were discussed
in the Conference of Registrars of

Cooperative Societies in New Delhi for
cooperative development during the
Third Five Year Plan period;

(b) what steps are proposed to be
taken to revitalise the primary socie-
ties and rectifying defects; and

(c) what steps are proposed to be
taken for financing the cooperative
farming societies outside the pilot pro-
jects?

The Deputy Minister of Community
Development and Co-operation (Shri
B. S. Murthy): (a) A note containing
the main subjects discussed in the
recent conference of Registrars of
Cooperative Societies in New Delhi is
placed on the Table of the House.
[See Appendix II, annexure No. 74].

(b) The following steps are being
taken to revitalise the primary
societies:

(i) examination of the overdues
position, drive for collection,
removal of defects and expan-
sion of membership and
business.

(ii) providing subsidy for mana-
gerial staff at the rate of
Rs. 900 per society spread
over 3 to 5 years.

(iii) participation by the State in
the share capital of selected
primary agricultural credit
societies; and

(iv) provision of outright grants
towards special bad debt
reserves of primary societies
at the rate of 3 per cent of
their additional lendings every
year.

(c) The following assistance is pro-
posed to be given to cooperative farm-
mg societies outside the pilot projects:

(i) medium and long term loan
(average per year) Rs.  4,000.

(ii) godown-cum-cattle shed (75
per cent. loan and 25 per cent,.
subsidy) Rs. 5,000.

(iii) managerial subsidy (spread
over three years) Rs. 1,200.
.
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Cooperative farming societies are also
eligible for assistance available under
wne C.D. Block budget and G.M.F. and
other schemes of the Government,

Re-Girdering Bhima River Bridge

1489. Shri Sugandhi: Will the Minis-
ter of Railways be pleased to state:

(a) the progress made in re-girder-
ing the Bhima River bridge on the
Hotgi-Gadag Section of the Southern
Railway;

(b) whether the bolts proposed to
take base plates of trusses are eccen-
tric;

(¢) deviation in inches between the
abutment and pier cap points and
those of span-end holes;

(d) whether it is a fact that tie-rod
joints are allowed to be fixed at an
angle instead of straight ones; and

(e) if so, what action Government

propose to take for the defective con-
structions?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) The
work of regirdering the bridge has
been completed in all respects except
for some minor items such as patch
painting of girders and ballasting of
approaches etc.

(b) The bolts proposed to take the
base plates over the trusses are not
eccentric.

(e) There is no deviation from the
approved plan in regard to the dis-
tance between the trusses and their
seatings on the piers and abutments,
or the span end holes.

(d) There are no tie-rod joints on
the bridge. However, if cross girders
and stringers are meant, these have
been fixed straight in accordance with
the drawing and not fixed at an angle.

(e) There has been no defective
construction.
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D.Vv.C.

1490. Shri Aurobindo Ghosal: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether Government have ap-
pointed any General Manager of
Damodar Valley Corporation; and

(b) if so, when and why?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
The post of Secretary, Demodar Valley
Corporation, has been redesignateq as
‘General Manager & Secretary’. No
new post of General Manager has been
created.

Conference of State Ministers
of Coeperation

Shri Pahadia:
Shri P. G. Deb:

Will the Minister of Community
Development and Cooperation be
pleased to state:

1491,

(a) whether a conference of State
Ministers of Cooperation was held in
the last week of October, 1961; and

(b) if so, what are its main recom-
mendations and decisions?

The Deputy Minister of Community
Development and Co-operation (Shri
B. B. Murthy): (a) Yes, Sir.

(b) A statement containing the
main recommendations of the con-
ference is laid on the Table of the
House. [See Appendix II, annexure
No. 75].

International Wheat Council

1492. Shri P, C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the International Wheat
Council met in November this year;
and

(b) if so, what observations were
made at the Council about the appli-
cation of the current International
Whent Agreement to India?
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The Deputy of Food and Agriculture
(Shri A. M. Thomas): (a) and (b).
The 33rd Session of the International
Wheat Council Commenced on the
20th November, 1961 and was ex-
pected to end on the 2nd December,
1961. The proceedings of this Session
are not yet available, and, therefore,
it is not yet known what observations,
if, any, of the type referred to in part
(b) of the Question were made at the
Session.

Car Plates

1493. Dr. Samantsinhar: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the States that have allowed car
plates to be written in their respective
regional script and numerals;

(b) whether car plates in Devnagari
seripts and numerals have created
difficulty in easy reading and identi-
fication by officials and public, not
conversant with Devnagari script and
numerals;

(c) what steps have been taken to
remove these difficulties; and

(d) whether the States concerned
have agreed to the steps suggested?

The Minister of State in the
Ministry of Transport and Com-
munications (Shri Raj Bahadur):
(a) The Government of Uttar Pradesh
alone has framed a rule under the
Motor Vehicles Aet, 1939, laying down
that the registration marks of motor
vehicles shall be in English letters
and numerals or in Hindi with letters
in Devnagri script and numerals ir
the international] form of Indian
numerals, provided that if the regis-
tration mark is in Hindi, it shall be
repeated by displaying the letters in
Latin character and Arabic numerals.
The rules of all other States provide
that the registration mark shall be in
English letters and numerals.

(b) The Road and Inland Water
Transport Advisory Committee and
the Transport Development Council
were of opinion that car plates in
Devnagri script and numerals alone

would create difficulty in their indenti-
fication bv officials and public not
conversant with Devnagri seript and
numerals.

(c) The State Governmments have
been advised to continue the number
plates of motor vehicles in English
alphabets and Arabic numerals, but
there is no objection to their permit-
ting the use of Devnagri alphabets in
addition to English alphabets in
writing the registration letters.

(d) Yes, through the forum of the
Transport Development Council, which
represents all State Governments at
Ministers' level.
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Cost of River Valley Projects

1495. Shri P. G. Deb: Will the
Minister of Irrigation and Power be
pleased to state:

{a) whether any assessment has
been made into the increased cost of
various river valley projects on
account of the increase in the current
priees; ang

(b) if so, the total cost in the mat-
ter?

The Deputy Miinster of Irrigation
and Power (Shri Hathi): No assess-
ment has been made in regard to the
increased cost of various river valley
projects on account of the increase
in the current prices.

{b) Does not arise.
Train Collision near Raniganj

1496. Shri P. G. Deb: Will the
Minister of Railways be pleased +to
state:

(a) whether four persons were in-
jured in a train collision near Rani-
ganj on the 31st October, 1961; and

(b) it so, the cause of the accident?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy) (a) No. Only
one person, (who was a railway
employee) sustained grievous injury
and subsequently succumbed to his
injuries in Asansol Railway Hospital
due to a train collision between
Raniganj station and Baktarnagar
Block hut on 30-10-61 (and not on
31-10-61). '

(b) The driver of a light engine
disregarded the last stop signal of
Baktarnagar Block hut in ‘ON’
position.
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Train Derailment on Maduarai Section

_14‘97. Shri P. G. Deb: Will the
Minister of Railways be pleased to
state:

(a) whether two goods trains were
derailed on the Madurai Section of
the Southern Railway on the 9th Nov-
ember, 1961; and

(b) if so, the details thereof?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) Yes.

(b) (i) At about 6:50 hours on
9-11-61 while No. 2203 Down Goods
train was on the run between
Kumarapuram and KXadambur on
Madurai junction-Tuticorin Section of
Southern Railway, 12 wagons derailed
out of which 5 capsized.

There was no casualty.

The approximate cost of damage to
Railway property has been assessed
at Rs. 13,000)- only.

(ii) At about 7:52 hours on 9-11-61
while No. 2669 Down Goods train
was on the run between Karaikkudi
and Kallal stations on Tiruechirap-
palli —Manamadurai — Dhanushkodi
section of Southern Railway, five
wagons derailed and capsized.

There was no casualty.

The approximate cost of damage to
railway property has been estimated
to be about Rs. 8,700|- only.

Co-operative Tribunal in Tripura

1498, Shri Bangshi Thakur: Will
the Minister of Community Develop-
ment and Co-operation be pleased to
state:

(a) whether it is a fact that for not
setting up of Co-operative Tribunal in
Tripura large numbers of cases are
pending to be disposed of and that is
the reason why the Co-operatives in
Tripura cannot function properly; and

(b) if so, why the Co-operative Tri-
bunal has not been set up in Tripura
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as yet and when such setting up is
expected?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8. Murthy): (a) No, Sir.

(b) The Bombay  Cooperative
Societies Act as extended to Tripura
containg provision for the constitution
of a Tribunal. The Tripura Adminis-
tration is framing rules regulating
the constitution and functioning of
the Tribunal. The Tribunal will be
formed as soon as the rules are
finalised.

Reserved Forest Area in Tripura

1499. Shri Bangshi Thakur: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it has been notified by
Government that a big area in Niday-
pur, Tripura, in which some thousand
families have been residing for several
years, is going to be imcluded in Re-
served Forest area;

(b) whether it is also a fact that
such notification of Government is
detrimental to the interests of many
permanent settlers of that area who
are facing eviction; and

(c) if so, how Government propose
to solve this serious problem?

The Minister of Agriculiure (Dr.
P. S. Deshmukh): (a) It has not been
possible to locate Nidaypur in Tripura.
The Administration have however
issued notifications defining the outer
boundaries of the areas to be placed
under Reserved Forests in South
Sonamura and  Tulatalibari The
general policy of the Administration
is to exclude all settled lands and all
reclaimed cultivated lands from such
areas. This will be done by issuing
another notification after the internal
demarcation has been completed.

(b) and (c¢). Do not arise.

National Board for Co-operative
Training

1500. Shri Bangshi Thakur: Will the
Minister of Oonlmmity Development

and Co-operation be pleased to state:

(a) the States which have opposed
the creation of National Board for Co-
operative training; and

(b) the opinion of Tripura Adminis-
tration in this respect?

The Deputy Minister of Community
Development and Co-operation (Shri
B, S. Murthy): (a) The State Govern-
ments of Kerala, Maharashtra, Madhya
Pradesh, Mysore and West Bengal did
not favour the proposal for the crea-
tion of a National Board fer Coopera-
tive Training. The Conference of
State Ministers of Co-operation held
in October, 1961 recommended that
the work relating to cooperative train-
ing and education should be entrust-
ed to a special committee of the
National Cooperative Union of India.

(b) No comments were received
from the Tripura Administration.

Hospitals im India rom by Christian
Missionaries

1501. Shri Raghunath Singh: Will
the Minister of Health be pleased to
state:

{a) how many hospitals and dispen-
saries are being run in India at pre-
sent by Christian Missionary Chur-
ches; and

(b) provincial and central grant or
aid given to them (State-wise)?

The Minister of Health (Shri
Karmarkar): (a) and (b). The
information is being collected and
will. when available, be laid on the
Table of the Sabha.

Prices of Cardamom

1502. Shri R. Narayanaswami: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government are aware
ihat the prices of cardamom are going
down; and
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(b) what steps are being taken to
raise the prices and thus encourage
the cardamom producers?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
There has been some decline in the
prices of cardamom in recent months,
This decline is attributable partly to
seasonal factors and partly to a

significant drop in export prices. A -

major part of cardamoms production
in India is exported and hence prices
in overseas markets exercise consi-
derable influence on home prices.
Government are keeping a close watch
on the price trend.

Shifting of Gauhati Goods Shed
to Narang

1503. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
present Gauhati goods shed is proposed
to be shifted to the marshalling yard
at Narang station; and

(b) if so, the reasons therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
Sir. )

(b) With the construction of Brah-
maputra bridge the existing marshal-
ling yards at Pandu and Amingaon
have become unusable. A new mar-
shalling yard has, therefore, become
necessary. On account of inadequacy
of space at Gauhati, a decision has also
been taken to develop only passenger
and coaching facilities there, and for
the marshalling yard to be shifted to
Narang about 3 miles from Gauhati.

Joint Co-operative Farming

1504. Shri Kalika Singh: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) whether Uttar Pradesh State
in collaboration with the Central Gov-
ernment is launching a new scheme of
Joint Co-operative Farming wherein
each Tehsil will have one Co-opera-
tive organisation;
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(b) if so, the details of the scheme;
and

(e¢) how the service Co-operatives
which number over 12000 in Uttar
Pradesh State are functioning?

The Deputy Minister of Commu-
nity Development and Co-opera-
tion (Shri B. 8. Murthy): (a) A
scheme for cooperative farming
formulated on the basis of the
recommendations of the Working
Group on Cooperative Farming and in
accordance with the policy decision
of the Government has beep included
in the Third Five Year Plan of Uttar
Pradesh. This scheme however does
not envisage that each Tehsil will
have one cooperative organisation.

(b) 45 pilot projects of cooperative
forming are to be organised during the
Third Five Year Plan period. The
projects will be located in 45 districts
and each project will consist of about
10 farming societies. The pilot pro-
jects will be located in Community
Development Blocks where the co-ope-
rative movement and Panchayati Raj
have made some headway and where
local leadership is available. The
programme of pilot projects will be
completed during the first three years
of the Plan. During the current year
pilot projects have been started in 11
districts. Upto the 2nd October
1961, 13 farming societies have been
organised.

It is also proposed to organise
approximately 350 cooperative farm-
ing societies outside the pilot areas.
20 farming societies have been
organised outside the pilot areas by
2nd October, 1961.

The scheme also provides for a
programme of edu-ation and training
of the various categories of personnel
connected with cooperative forming,

(c) 15,258 service cooperatives
have been organised in U.P. upto the
end of October 1961. These societies
cover about 65 per cent of the
cultivating  families, The total
membership and paid-up share capi-
tal of these societies as on 30-6-61
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were 14 lakhs and Rs. 215 lakhs
respectively. During 1960-61, these
societies advanced more than Rs. 9%
crores as loans to their members. The
loan requirements in regard to seed,
implements, fertilisers and insecticides
are met as far as possible in kind.

Shahganj-Mau Line

1505. Shri Kalika Singh: Will the
Minister of Railways be pleased to
refer to the reply given to Unstarred
Question No. 827 on the 25th August,
1958 regarding Azamgarh Gosaiganj
Rail link and state:

(a) the sites and names of Railway
stations then proposed in the project
and the point at which the proposed
line branched off from the Shahganj-
Mau section of North Eastern Railway
near Azamgarh;

(b) the reasons then given to justify
the construction of the line;

(c) what will be roughly the esti-
mated cost of construction of that line
today;

(d) the major or minor bridges and
the river sites where the proposed
line crossed the rivers or rivulets; and

(e) at what stage the project was
then abandoned anqd the specific
reasons given therein for the aban-
donment?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
names of Railway stations with sites
proposed in the Azarmgarh-Gosaiganj
project were:

Name Site
(Distance from
Azamgarh)
miles,
1. Azamearh City 33
2. Gopalpur . . 13%
3. Koelsa . . 19%
4. Atraulia . 26%
g. Ama (flag) . . 33
. Baskhari . . 40}
7. Tanda . . st
8. Birahimpur . 57
9. Amsin . . 63
10. Gosaiganj . 67%

1611 (Ai) LSD—4,

The proposed line was to take off
from Azamgarh station itself (on Mau.-
Shahganj section of the present N.E.
Railway) towards northwest.

(b) The survey was made during
1906-1907 for proposed extension of
the old B. & N. W. Rly. to open up
certain popular and fertile areas in the
Azamgarh and Faizabad districts. It
was originally intended to take the
line upto Tanda only which is a large
town on the Gogra River about 24
miles below Ayodhya. The local
Government, however, expressed a
desire that Tanda should also be con-
nected with the old O. & R. Railway,
it was therefore, tentatively decided
to carry out investigation for the line
upto Gosaiganj, a station on the Faiza-
bad loop of the present Northern Rail-
way.

(c) Rs. 3 crores (Approx.)

)

Nameof Description

rivers of bridges. Locaticn
Tonse 7%x40°d Between Azamgarh

and proposed Aza-
amgarh City station

at mile 3.
Chhota 5% 40" Between the propo sd
Sarjoo stations Koelsa and

Atraulia at mile 27.
Pikia Nala® §5x20’ Between Atraulia and
Ama (flag) at mile 31,

Between Baskhari and
Tanda  stations at
mile 50.

Tirwa ] 4X40°

(e) The scheme was dropped due to
difficult ways and means position pre-
vailing during those days. Moreover,
Tanda, the only important town ex-
pected to be served by the proposed
Railway, could effectively be served
by a much shorter branch line from
an adjacent station on the old O. & R.
Railway, and the construction of this
long railway line was considered not
necessary. By the restoration of the
Akbarpur-Tanda line Tanda is
already on the railway system of
India.
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Improvement on Shahganj-Mau
Section

1506, Shri Ealika Singh: Will the
Minister of Railways be pleased to
to state:

(a) the improvements in the Shah-
- ganj-Mau section of North Eastern
Railway as regards renewal of track,
electrification of stations, renovation
of bridges and provision of passenger
amenities at different stations during
the period from 1956 to 1961;

(b) the number of halt stations and
their names which have been set up
or are being set up for the conve-
nience of passengers during the same
period;

(c) the reason for excessive rates of
demurrage at Azamgarh station for
certain categories of goods;

(d) whether new and fast running
trains are likely to be introduced after
renovation of track and bridges; and

(e} if so, by what time and in what
manner?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a). Fol-
lowing are the improvements that
have been or are being made.

Track Renewals: —

The track which consisted of 41%
1bs. rails is being relaid with
60 1bs. “R” rails. So far 40
miles have been completed
from the Mau end and the
work is in progress on the
remaining 22 miles.

Electrification of Stations:—

Azamgarh Rani-ki-Sarai, Khora-
sen Road and Didarganj Road
stations have been electrifled.

Renovation of Bridges: —

Out of 18 under strength bridges,
8 have been already streng-
thened and the work on the
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rest is expected to be complet-
ed by September, 1962.

Additional Passenger Amenities pro-
vided: —

(i) Hand Pumps: At Phariha
Saraimir and Didarganj Road.

(iil) Hand Pumps and Water
Cages: At Muhammadabad, Gohna

(ii) Vendor's Stall, Benches in
Waiting Hall and Improved
Water Supply:—

At Azamgarh.

(b) Two halt stations at Khanja ang
Sanjarpur have been set up. A halt
station between Mau Jn. and Khurhat
stations is being opened as an experi-
mental mea3ure for one year.

(¢) Demurrage for all categories of
goods at Azamgarh are realized at the
same rate as at other stations of the
railway.

(d) and (e). Yes, Sir; speeds of
existing trains are likely to be increas-
ed after the re-laying of the track
and strengthening of the bridges have
been completed. With regard to
introduction of additional new trains,
there is no proposal under considera-
tion.

Track Renewal

1507, Shrimati Mafida Ahmed: Will
the Minister of Railways be pleased to
lay a statement on the Table indica-
ting the track renewal position of
Indian Railways at the end of the
Second Five Year Plan period?

The Deputy Minister of Railways
(S8hri 8, V. Ramaswamy): A state-
ment is laid on the Table of the
House. [See Appendix II, annexure
No. 76].
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Asian Railway Conference

1508, Shri P, C. Borooah: Will the
Minister of Rallways be pleased to
state:

(a) whether India had offered all
its resources in railway equipment,
rolling stock, training facilities to the
Asian countries attending the Third
Asian Railway Conference held in
New Delhi recently in order to help
develop the Railways in those coun-
tries;

{b) if so0, whether requests for such
assistance have been received by Gov-
ernment from other Asian countries;

(¢) if so, how many and from which
countries; and

(d) what is Government's decision
en those requests?

The Depuiy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) No.

(e) and (d). Do not arise.

Tax on Cow and Buffalo in Delhi

1509, Shri Balraj Madhok: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that annual
tax on a cow and a buffalo is Rs. 36
and Rs. 60 respectively in New Delhi
Municipal Committee area while it is
much less in the area under Delhi
Corporation;

(b) whether it is also a fact that the
people of New Delhi have been de-
manding removal of this diserimina-
tion; and

(c) what has been done to meet
this just and genuine complaint?

The Minister of Health (Shri
Earmarkar): (a) Yes. The annual
tax on a cow and a buffalo is Rs. 36
and 60 respectively in New Delhi
Municipal Committee area whereas it
is Rs, 10 and Rs. 25 in Dethi Municipal
Corporation area.

(b) No.
(¢) Does not arise,

New Delhi Municipal Commitiee

1510, Shri Balraj Madhok: Will the
Minister of Health be pleased to state:

(a) how many villages fall undsr
the jurisdiction of New Delhi Muni-
cipal Committee;

{b) what are their names;

(¢) whether any steps have been

taken so far to provide basic civie
amenities to these villages; and

(d) if so, the details thereof?

The Minister of Health (Shri
Karmarkar): (a) and (b). There
are no villages in the jurisdiction of
the New Delhi Municipal Committee.

(c) and (d). Do not arise.
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Mata Tila Dam Project

1513. Dr. Sushila Nayar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the progress made in the Mata
Tila Dam Project for the production
of electricity; and

(b) the expected date by which
electricity will be available from this
project and the quantity expeeted to
be made available for industrial pur-
poses?

The Deputy Minister of Irrigatiom
and Power (Shri Hathi): (a) Orders
for the generating plant and equip-
ment have already been placed and the
delivery will commence from the
beginning of 1962. During the year
1961-62, the materials for 66 KV line
from Mata Tila to Jhansi, will be pro-
cured and assembled. Approximately
35 per cent. of the programme of con-
struction of power station and 40 per
cent. of the programme relating to
the erection of transmission lines will
be completed by March, 1962.

(b) The Mata Tila Power Statiom
is expected to be commissioned during
1963-64. The installed generating
capacity of the power station will be
30 M.W. No information is available
with the Government of India in re-
gard to the quantity available for
industrial purposes.

Shifting of Paror Station

1514, Shri Hem Raj: Will the Minis-
ter of Railways be pleased to state:

(a) whether Government have re-
ceived any representation from the
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Panchayat of Kangra District to shift
the present Paror station to the road
side to Mile No. 74}; and

(b) if so, the decision taken there-
on?

The Deputy Minister of Railways .

(Shri 8. V. Ramaswamy): (a) Yes.

(b) The proposal was examined ‘and
not accepted for want of adequate
justification.

Vellore Government Hospital, Madras
State

1515, Shri Dharamalingam: Will the
Minister of Health be pleased to state:

(a) whether there is any scheme to
modernise and improve the Vellore
Government Hospital, North Arcot
District, Madras State during the
Third Five Year Plan;

(b) if so, the total amount allocated |

for the purpose; and
(¢) when the work will start?

The Minister of Health (Shri
Earmarkar): (a) to (c¢). The infor-
mation is being collected and will,
when available, be placed on the Table
of the Sabha.

Biarrhoea in North Arcot District,
Madras State

1518, 8Bhri Dharmalingam: Will the
Minister of Health be pleased to state:

(a) whether the Government of
India conducted a survey of the North
Arcot District of Madras State to
examine the wide-spreag of diarrhoea;

(b) if so, whether the report of the
survey is ready; and

(c) the details thereof?

The Minister of Health (Shri
Karmarkar): (a) to (c). On a request
from the Government of Madras, a
team from the Epidemiological Sec-
tion of the All-India Institute of
Hyglene and Public Health, Calcutts,
was deputed early in September, 19681,
to carry out inter alia an on-the-spot

tudy of the outbreaks of diarrhoea in
some taluks of the North and South
Arcot districts of Madras State.

Their preliminary report is laid on
the Table of the Sabha. [Placed in
Library, See No. LT-3418/61].

Cholera in the Country

1517. Shri P, C. Borooah: Will the
Minister of Health be pleased to state:

(a) the total number of Cholera
deaths in the different States and
Union territories this year, so far;

(b) which was the worst affected
area;

(c) the total number of persons in-
oculated against Cholera; and

(d) the total amount spent on anti-
Cholera measures in the different
States and Union territories so far?

The Minister of Health (Shri Kar-
markar): (a) to (d). Necessary in-
formation is being collected and will
be laid on the Table of the Sabha in
due course.

Fertilizer Marketing Corporation

1518, Shri P, C, Borecah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether a decision has been
taken on the constitution of a fertili-
ser marketing corporation; and

(b) it so, what are the constitution
and functions of the envisaged corpo-
ration?

The Minister of Agricultare (Dr.
P. 8. Deshmukh): (a) No decision has
so far been taken.

(b) Does not arise,

Urban Water Supply in Maharashim

1519, Shri Yadav Narayan Jadhav:
‘Will the Minister of Health be pleased
to state:

(a) what schemes of urban water
supply have been recommended by the
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Maharashtra State Government to be
taken up during the Third Five Year
Plan;

(b) whether it is a fact that there
is acute scarcity of drinking water in
Manmad and Yeola cities in the dis-
trict of Nasik;

(c) whether the Government of
Maharashtra have asked to give prio-
rity to the water supply schemes at the
above places; and

(d) if so, what help is being ex-
tended by the Central Government in
this regard?

The Minister of Health (Shri
Karmarkar): (a) No urban water sup-
ply scheme has been submitted by the
Maharashtra Government, so far, to be
taken up during the Third Five Year
Plan.

(b) No; there used to be acute scar-
city of drinking water at Manmad but
now with the completion of the two
emergency schemes, the scarcity can-
not be said to be acute.

(c) No.

(d) Does not arise.

Girana Project in Maharashtra

1520, Shri Yadav Narayan Jadhav:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
construction work of the Girana Pro-
ject in the State of Maharashtra has
been held over;

(b) whether it is also a fact that
water percolates through the earthen
work that has been completed up till
now;

(c) whether it is the cause for hold-
ing over the further construction of
the work; and

(d) what steps have been taken to
correct the above flow in the earthen
work?

The Deputy Minisier of Irrigation
and Power (Shri RHathi): (a) to (d).
The Government of Maharashtra are

‘.
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executing the Girna Project. No in-
formation is available with the Gov-
ernment of India on the points raised
in the question.

Rural Electrification in Nasik District,
Maharashtra

1521. Shri Yadav Narayan Jadhav:
Will the Minister of Irrigation and
Power be pleased to state:

(a) the number of villages in Nasik
District which have been recommended
to be electrified during the Third
Five Year Plan;

(b) project from which they will be
electrified; and

(c) when the supply of electric
power will be given to them and
quantum of power that will be made
available?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (c).
The information is being collected
from the Government of Maharashtra
and will be laid on the Table of the
House as soon as possible.

Hot Boxes in Trains

1522. Shri B. Das Gupta: Will the
Minister of Railways be pleased to
state:

(a) the number of Hot Boxes oa
0.C.Vs, P.C.Vs, and wagons during
the last twelve months, month by
month, in the Northern Railway;

(b) whether it is a fact that there
were number of Hot Boxes on the
Saloon in which the Railway Minister
was travelling during the last six
months, resulting in the cancellation
of his journey;

(c) if so, how many times and at
what distance from Delhi;

(d) whether it is a fact that the
saloons which developed Hot Box
are under the maintenance charge of
Northern Railway with Delhi as Head-
quarters;

(e) if so, whether the causes for the
growing number of Hot Boxes have
been analysed by the Ministry; and



3 805 Written Answers AGRAHAYANA 16, 1883 (SAKA) Written Answers 3806

(f) if so, what are they and what
steps are proposed to be taken in the
matter?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Num-
ber of hot boxes during the last 12
months viz., from November 1860 to
October 1961 on the Northern Rail-
way is as under:

PCVs. OCVs. Wagons.

Broad Gauge . 94 L] 6312
Metre Gauge . 131 2 531
Narrow Gauge Nil Nil Nil

Month-wise figures are shown in the
statement laid on the Table of the
House. [See Appendix II, annexur:
No. 77].

{b) There have been two cases of
hot boxes on the saloons used by the
Railway Minister, The first occurred
at Mathura and the second occurred
at Panki. The Minister continued his
journey in the same train.

(c) Twice, at a distance of 143 KM
and 424 KM from Delhi.

(d) Yes.

(e) It is not a fact that there has
been an increase in number of hot
boxes. However, every hot box s
investigated and suitable action taken.

(f) The problem of hot boxes has
been engaging the attention of Rail-
ways all over the world, and on the
Indian Railways attention has been
focussed on this problem for the last
30 years. No Railway has so far
found a completely satisfactory solu-
tion, but the use of roller bearings
does reduce the incidence of hot
boxes. However, some of the steps
currently being taken on the Indian
Railways are:

(i) The use of roller bearings is
being extended.

(ii) Experiments are being carried
out to improve the method of
lubricating axle boxes.

»

(iii) Efforts are being made to re-
duce impacting speeds during
shunting,

(iv) Improved repair facilities are
being provided.

Railway Sidings

1523. Shrimati Renu Chakravarity:
Will the Minister of Railways be
pleased to state:

(a) whether Railway sidings for
mills at Jagatdal, Atpur, Kankinarrah
and Shyamnagar on Eastern Railway
utilising municipal lands do not pay
any taxes to the municipalities in their
jurisdiction;

(b) whether Railway quarters also
do not pay any municipal tax; and

(c) i so, the reasons therefor?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). The taxes are being paid.

(c) Does not arise,

Employees of Civil Aviation Deparl-
ment

1524. Shrimati Renn Chakravartty:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that except
for merger of D.A. with pay there has
been hardly any increase in the salary
of Junior Clerks of Civil Aviation De-
partment since 1947;

(b) whether their duties include ad-
ministration and revenue collection
and other important jobs in small
aerodromes and also Calcutta airport;

{c) whether it is a fact that their
chances of promotion to post of senior
clerks are being restricted; and

(d) whether the matter is being
reviewed?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) The pre-
viously existing and the revised scale
of pay of Junior Clerks in the Civil
Aviation Department as also similar

-
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posts of Lower Division Clerks in the
Government of India are as follows:

Previous scale—Rs. 60—3—81—
EB—4—125—5—130 plus
Rs. 50 as dearness allowance
and Rs, 5 as interim relief up
to a pay of Rs. 100 and Rs. 55
as dearness allowance and
Rs. 5 as interim relief for pay
ranging between Rs. 101 and
Rs. 150.

Revised Scale—Rs. 110—3—131—
4—155—EB—4—175 — 5 — 180
plus dearness allowance of
Rs. 10 upto a pay of Rs. 149
and Rs. 20 thereafter.

(b) They perform the normal cleri-
cal duties which include handling of
cash also. They have not to go round
and collect revenue.

(e) No.

(d) The question does not arise.

Delhi Zoo

1525. Shri Inder J. Malhotra; Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether any new additions of
rare animals have been made at Delhi
Zoological Park recently; and

(b) if so, what are the animals and
from where these were procured?

The Minister of Agriculture (Dr.
P. 8, Deshmukh): (a) Yes, Sir.

(b) Since answering a similar ques-
tion No. 1653 on 14-3-1861 the follow-
ing additions have been made:

Two Gibraltar monkeys received
ag gift from Spain.

Three Canada geese received as
gift from the Government of
United States of America.

Six Agouteg and 12 Java gparrows
on exchange basis from the
Calcutta Zoo.
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Traffic Running Staff

Shri Subbiah Ambalam:
1526. { Shri Tangamani:
Shri Sampath:

Will the Minister of Railways be
pleased to state:

(a) whether the Traffic Running
Staff have not gained monetary bene-
fits in the matter of Wage fixation
after Second Pay Commission unlike
all other categories;

(b) if so, what are the reasons for
the same; and

(c) what steps are proposed to be
taken in this matter affecting 13000
employees?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Like
other categories of staff the Traffic
Running staff have aiso gained in the
matter of Wage fixation after Second
Pay Commission.

(b) and (c).
Fire-fighting Tug

1527. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that a fire-
fighting tug has been built in the
shipyard of Hooghly Docking and
Engineering Company;

Do not arise.

(b) whether there is any proposal to
build such tugs for supply to other
ports in India or for commercial pur-
poses; and

fe) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) An order
was placed by the Calcutta Port Com-
missioners with the Hooghly Docking
and Engineering Co, Ltd. in March
1960, for the construction of two Fire
Floats at a cost of Rs, 66,09,074. One
of the fire floats is in replacement of
an existing fire fioat which has pass-
ed her useful life while the other is
an addition. Both the vessels have
been launched and the builders are
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now engaged in fitting the machinery,
constructing the super-structures and
completing other items of work.
Delivery of the vessels is expected in
June 1962

(b) and (c). The position regard-
ing the construction of fire fighting
equipment for other Ports is as
follows:

Bombay.—The Bombay Port Trust
built a new fire fioat only in 1959.

Madras—Orders were placed by the
Madras Port Trust in September, 1961
for the supply of two Dock tugs
equipped for fire-fighting purposes.
One of these is in replacement of an
old fire float which has been con-
demned. he wvessels are expected to
be delivered towards the end of 1962

Visakhapatnam.—One Fire Float
was constructed in March 1859.

Cochin—A proposal to build a Fire
Float for Cochin Port is under con-
sideration,

Kandla.—It is proposed to build one
Fire Float for the Port during the
Third Five Year Plan period.
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Director, Patel Chest Institute, New
Delhi

1529 Shri Vajpayee: Will the Minis-
ter of Health be pleased to state:

(a) whether it is a fact that the
Director of the Patel Chest Institute,
who is g retired official, is allowed to
draw pay plus pension exceeding his
last pay;

(b) if so, whether it is in accordance
with the fundamental rules governing
fixation of pay of retireq Government
officials;

{c) whether it is a fact that the
audit report has raised objections in
this regard;

(d) whether it is also a fact that
other officials working in the Institute
have been denied this privilege; and

(e) if so, the reasong therefor?

The Minister of Health (Shri
Earmarkar): (a) Yes.

(b) It is in relaxation of the ordi-
nary rules.

(c) Yes.
(d) Yes.

(e} The officers concerned did not
ask for any special terms and the
question of giving them any speclal
terms did not arise,
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Prices of Important Cereals and Cash
Crops

1530. Shri Neswi: Will the Minister
-of Food and Agriculture be pleased to
state:

(a) the steps taken to work out the
remunerative prices to buy and sell
important cereals and cash crops like
.cotton, chillies and tobacco etc. in view
of the policy of Government as pro-
‘pounded in the Third Five Year Plan;

(b) steps taken to announce to the
cultivators such prices well in advance
of the sowing season; and

(c) the steps taken to create per-
manent agencies both in the centre
.and the States to fix such prices and
take other necessary steps to imple-
ment the above policy?

The Deputy Minister of Agriculture
(Sbri M. V. Krishnappa): (a) and (b).
Presumably, the Member seems to be
referring to the fixation and announ-
.cement of minimum and maximum
prices of important foodgrains and
cash crops. So far as foodgraing are
concerned, the matter is under con-
sideration. Minimum  prices for
sugarcane delivered to sugar factories
and maximum and minimum prices
for cotton are already fixed and
announced before the sowing season.
In the case of jute, powers have been
acquired by Government under the
Essential Commodities Act, 1955 to fix
minimum and maximum prices.

(c) The proposal to set up an Agri-
cultural Commodities Advisory Com-
mittee which would, inter alia, advise
the Government on matters relating
to price policy is under consideration.
In the case of cotton and jute, the
Textile Commissioner and Jute Com-
missioner respectively are the appro-
priate Central agencies concerned
with the implementation of price
policies.

Central Engineering Service (Roads)

1531. Shri P, L, Barupal: Will the
Minister of Transport and Communi-
cations be pleased to state;

1
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(a) whether it is a fact that the
service cadre of the Central Engineer-
ing Service (Roads) Class I, has not
yet been constituted in implementation
of the Recruitment Rules notified in
September, 1959;

(b) whether it is also g fact that
promotions to some senior posts have
been made without constituting the
Cadre;

(c) whether it is alsp g fact that
ad-hoc confirmation to some senior
posts is proposed to be made without
constituting the Cadre;

(d) if the reply to parts (b) and (c)
be in the affirmative, how the interests
of persong recruiteq through U.P.S.C.
on the basis of competitive exami-
naltiions are proposed to be protected;
ani

(e) the reasons for delay in consti-
tuting the Cadre?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): (a) to (e). As
all Class I Engineering posts in the
Department of Transport (Roads Wing)
are borne on the cadre of the Central
Engineering Service (Roads) Class-I,
the incumbents of these posts auto-
matically constituted the Service with
the promulgation of the Recruitment
Rules for the Service in October, 1959.
The seniority list of officers of and
above the rank of Divisional Engineer
Consultant (Class I—Senior) has al-
ready been prepared and shown to
the officers concerned. The question
or fixation of inter se seniority of
officers appointed as Assistant Engi-
neer Consultant (Class I—Junior) on
the basis of the Combined Engineering
Services Examination is under con-
sideration. Their seniority list will be
prepared as soon as their seniority has
been determined and circulated among
them,

Two officers have been promoted to
the grade of Divisional Engineer Con-
sultant after the promulgation of the
Central Engineering Service (Roads),
Class I, Recruitment Rules. These

.
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officers were considered fit for pro-
motion before the Recruitment Rules
came into force and were promoted
on the clear understanding that their
promotion was purely temporary and
would not entitle them to any claim
of seniority over the officers not yet
promoted. No ad hoc confirmation in
the grade of Divisional Engineer
Consultant is proposed to be made
pending a decision on the question of
fixation of seniority of Assistant
Engineer Consultants. There is,
therefore, no guestion of ignoring the
interests of persons recruited through
the Union Public Service Commission
on the Dbasis of competitive
examinations.

Vivisection of Animals in Laboratories

1532. Shri Balraj Madhok: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of the vivisection
laboratories (experiments on animals)
in the country, both licensed and
unlicensed;

(b) the number of various species of
animals used for experiments in these
laboratories;

(c) the total number of animals and
birds vivisected in a year;

(d) the number of those experi-
mented without anaesthetics; ang

(e) the results obtained by these
experimems?

The Deputy Minister of Agriculture
(Shri M, V, Krishnappa): (a) to (e).
In 1954, the Government of India set
up a Committee to go into the whole
question relating to the Prevention of
Cruelty to Animals. In the course of
its deliberations, the Committee col-
lected detailed information on animal
experimentation from 27 Medical Col-
leges, 8 Veterinary Colleges, 10 Serum
and Vaccine manufacturing Institu-
tions, 15 Medical Research Institutions
and 12 Public Health Laboratories.
The Committee also visited some of
the leading Medical Colleges and
Medical Research Institutes in the

country. The details of the institu-
tions, the nature of research and ex-
periments on which they are engaged,
and the number and species of animals
used by them is contained in Chapter
III and Appendix XII to the Com-
mittee’s Report, which was published
in 1957 and copies of which are avail-
able in the Parliament Library. It
will bee seen therefrom that the
animals commonly used for experi-
mentation are frogs, mice, rats, guinea-
pigs, rabbits, cats, dogs, sheep, goats,
cattle, calves, buffaloes, horses and
monkeys. Pigeons, fowls, chickens
and chickemberyos are also used in
some institutions. The main purpos-
es of these experiments are diagnosis
of human and animal diseases, re-
search in the fields of medical and
veterinary sciences, teaching and de-
monstration, preparation of Sera and
Vaccine and standardisation of pro-
ducts other than sera and vaccine such
as pharmaceuticals. According to the
Committee’s Report, the majority of
experiments on animals carried out
in India does not need anaesthesia as
they consist of injections or inoccula-
tions which do not cause any appre-
ciable suffering. Cutting operations
are generally performed under the
mfluence of anaesthesia.

No information on the subject has
been collected after 1957. Chapter
IV of the Prevention of Cruelty to
Animals Act, 1960, however, provides
for the setting up of a Committee for
control and supervision of experimen-
tation on animals, if considered neces-
sary, on the advice of the Animal Wel-
fare Board. The main function of
this Committee would be to ensure
that experiments on animals in India
are performed in as humane a manner
as possible,

Doctors under N.D.M.C.

1533. Shri Balraj Madhok: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that doctors
and staff posted in the dispensaries by
the New Delhi Municipal Committee
have been given living accommodation
at long distances from the
dispensaries; )
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(b) if so, whether it affects adverse-
ly the efficiency of the doctors and
utility of the dispensaries to the pub-
lic; and

(c) whether Government will,
therefore, consider posting the doctors
in the dispensaries nearest to their
residence or provide them accommoda-
tion near the dispensaries?

The Minister of Health (Shri
Earmarkar): (a) No.
(b) and (c). Do not arise.

Telegraph and Telephone Facilities at
Bharmar Sub-Posi Office in Eangra

Shri P. C. Borooah:
1534. { Shri Nek Ram Negi:
{_ Shri Ram Garib:

Will the Minister of Transport and
Communications be pleased to refer to
the reply given to Unstarred Ques-
tion No. 175 on the 21st November,
1961 and state:

(a) which are the fifteen branch
offices attached to "~the Bharmar
Departmental Sub-Office;

(b) what is the number of staft
category-wise attached to Bharmar
Sub-Office andq whether more staff is
preposed to be posted; and

(¢) by when Bharmar is likely to be
provided Telegraph and Telephone
system and how long it will take to
finalise whether Dhameta will be
provided with these facilities?

The Minister of Transport and
Communications (Dr. P, Subbarayan):
(a) (1) Chhatar Jogian (2) Brot Banal
(3) Haridevi (4) Makroli (5) Rajata-
lab (8) Talara (7) Fatehpur (8) Sehal
(9) Golwan (10) Ramnagar (11) Parol
(12) Takoli Ghirthan (13) Sanohra
(14) Sukkar Chaudhian (15) Larath.

(b) (i) One Sub-postmaster.

(i) Two Extra-Departmental Deli-
very Agents.

(iii) Ome Extra-Departmental
Chowkidar. One post of clerk has
been sanctioned.
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(c) Telegraph and telephone facili-
ties will be provided at Bharmar by
March, 1963. Sanction for providing
telegraph and telephone facilities at
Dhameta will be issued, if the pro-
posal is remunerative, by January,
1962,

Upgrading of P. & T. Circle, Orissa

1535. Shri Chintamoni Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government have taken
into consideration the gquestion of up-
grading the present status of P. and T.
circle for Orissa into a major one;

(b) if so, what is the decision; and

(c) what are the difficulties in up-
grading the Orissa circle into a major
one?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
Yes.

(b) It was decided not to upgrade
the post of D.P.T. Orissa to that of
Postmaster-General for the present.

(c) At its present level of traffic and
revenue, the Orissa Circle does not
justify  its being placed under a
Postmaster-General.

R.M.S. Bections of Orissa

1536. Shri Chintamonj Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are aware
that a few R.M.S. Section, major por-
tion of which are running within the
political boundary of Orissa have been
allowed to be controlled by the differ-
ent neighbouring circles like Andhra
and the Post-Master General of
Madhya Pradesh; and

({b) whether Government propose to
transfer the control over R.M.5. Sec-
tions running from Khurda Road to
Vijayanagram and Jhansuguda to Rai-
pur to the Director of Posts and Tele-
graphs, Orissa?

The Minister of Transport and Com~
munications (Dr, P. Subbarayan): (a)
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There is only one such section bet-
ween Raipur-Titilagarh under the

control of the Postmaster General, .

Nagpur which covers a distance of only
gix miles more in Orissa than Cen-
tral Circle.

(b) No change is considered neces-
sary on the basis of the traffic pattern.

Tele-communication System in Orissa

1537. Shri Chintamoni Panigrahi:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are con-
sidering the proposal for centralising
the works and transferring the ad-
ministrative ang technical control over
the entire tele-communication system
of Orissa to the Director of Posts and
Telegraphs, Cuttack;

(b) it so, whether the proposal has
materialized; ang

(c) if not, reasons for delay?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
Yes.

(b) The proposal is nearing finalisa-
tion.

{c) The question requires examina-
tion from different aspects such as,
efficiency of maintenance, specially
of long distance communication, com-
munity of interest and pattern of flow
of trafic and development of tele-
communications in the region.

Postal Deliveries

Shri Nek Ram Negi:
1538.< Shri P. C. Borooah:
| Shri Ram Garib:

Wil] the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 175 on the 21st November,
1961 and state:

(a) whether it is a fact that post
bag and even ordinary mail and T.M.O.
etc, addressed to Dhameta Post Office
are wrongly delivereq by RMS|Postal
Services at Dhaneta in the same
District;

.

(b) if so, how Government propose
to overcome this situation; and

(¢) whether more staff is proposed
to be posted at Bharmar Sub-P.O, for
achieving efficiency?

The Minister of Transport ang Com-
munications (Dr. P. Subbarayan): (a)
No report has been received about mis-
delivery of mail for Dhameta at
Dhaneta or vice versa, No wrong
ﬁvisﬁng of TMOs has been noticed so

(b) Does not arise,

{c) One post of Extra Departmental
Delivery Agent has already been creat-
ed from 5th September, 1981 to im-
prove local delivery. Seven branch
post offices of Bharmar Sub-office are
being transferred to Rehan P.O. by
upgrading the later into a Depart-
mental Sub-Office. No additional Staff
will, therefore, be justified for Bharmar
Sub-office.
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Skimmed Milk Powder

1540. Shri L. Achaw Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that 50
metric tons of imported skimmed
milk powder allotted to Manipur for
1859-60 has been disposed of outside
Manipur by some official of the Mani-
pur Administration;

(b) whether another public quota
of the same amount of skimmed milk
powder has been allotted for the year
1960-61 for Manipur and disposed of
in the same manner; and

(c) if the answers to (a) and (b) be
in the affirmative, steps taken by the
Government to check the deal and
punish the culprits?

The Deputy Minister of Agriculture
(Shri M. V. KErishnappa): (a) to (e).
Necessary information is being col-
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lected and will be placed on the Table
of the Sabha as soon as available.

Hallstorm in Manipur

1541. Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that there
was a hail-storm in the wvalley of
Manipur during the first fortnight of
November, 1961 and many standing
crops were affected; and

(b) if so, the extent of the damage
caused to crops and areas affected in
the heavy rains and hail-storm?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and (b).
Necessary information is being col-
lected and will be placed on the
Table of the Sabha as soon as
available.

Sugar in Manipur

1542. Shri L. Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Apex Co-operative Marketing Society
in Manipur has stocked an abundant
quantity of sugar and after the de-
control has disposed of the sugar at
the enhanced rate of Rs. 1.00 per md. -
in addition to control rate; and

(b) if so, the amount of profit ihe
society made on the deal?

The Deputy Minister of Food and
Agriculture (Shri A, M. Thomas): (a)
and (b), The Apex Co-operative Mar-
keting Society in Manipur had a stock
of 9287 maunds of sugar at the time
of decontrol. Part of the stock had
deteriorated and was in damaged
condition. The Society is reported to
have reduced the price of damaged
stock by Re. 1 per maund and raised
the price of better stock by Re. 1 per
maund to compensate for loss incur-
red on disposal of damaged sugar. It
claims that no additiona] profit was
made by doing so.
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Railway Line Between Manmadural
and Kanyakumari

1543, Shri Amjad Ali; Will the Min-
ister of Railways be pleased to state:

(a) whether there is any proposal
to construct a railway line between
Manmadurai and Kanyakuwmari;

(b) if so, the time that will be taken
to implement the scheme; and

(c) if not, whether his Ministry
will consider the proposal of construct-
ing this line in view of the fact that
this part of the area is not served by
Railways and there is a great demand
for it?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(e). Construction of a railway line
from Manmadurai to Virudhunagar is
included in the physical programme of
the railways in the Third Five Year
Plan. The proposal to connect it with
Cape Comorin would invelve construc-
tion of a railway line from Tinnevelly
to Cape Comorin but this is not in-
cluded in the railways programme for
the Third Plan,

(b) Engineering and Traffic surveys
for the Manmadurai-Virudhunagar line
will be carried out during this work-
ing season, which wil be followed up
by construction. It is too early to say
when the construction of the line will
be completed.
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Train Derailment

1548. Shri Sugandhi: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that there
was & derailment of a goods train
between Mulvad and Telgi on Southern
Railway metre gauge Hubli-Sholapur
section on or about the 21st Novem-
ber, 1961;

(b) if so, the details thereof;

(c) the total number of derailments
on this track since 1958-59 to date,
year-wise; and

(d) whether Government have ex-
amined the reason for the frequent
derailments on this particular section
and whether the track is thoroughly
checked?

The Deputy Minister of Railways
(Siri S. V. Ramaswamy): (a) and (b).
On 21st November, 1961 at about 6'3%
hours, while an Up Goods train was on
the run between Mulvad and Telgi
stations on  Hubli-Sholapur Metre
Gauge Section of Southern Lailway
the buffer of one wagon broke, the six
vehicles next to it capsized and two
Brakevans derailed. The approximate
cost of damage to Railway property
has been assessed at Rs. 1600. There
was no casualty.

(¢) There have been three derail-
ments on the track between Mulvad
and Telgi stations since 1956-58, two
in 1959-60 and one in 1961-B82.

(d) Yes.
1611 (Ai)L.S.D.—3.
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National Highways in Andhra Pradesk

1550. Shri Madhusudan Rao: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the names of National Highways
that will be taken up during the Third
Five Year Plan period in Andhra
Pradesh; and

(b) the total expenditure to be in-
curred in each case?

The Minister of State in the Minis-
try of Transport and Communications
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(Shri Raj Bahadur): (a) and (b). A
statement giving the information is
laid on the Table of the House. [See
Appendix II, annexure No. 78],

Development of Forests in Andhra
Pradesh

1551. Shri Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the amount allotted for the
development of forests in Andhra
Pradesh during the year 1981-62; and

(b) the amount allotted on the
development of forests to the State
during the Third Five Year Plan
period?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Rs. 22:99 Jakhs.

(b) Rs. 145:00 lakhs.

Sopplementary Budget Granis for
Salem-Bangalore Link

-1552. Shri Narasimhan: Will the
Minister of Railways be pleased to
state whether and when the Supple-
mentary Budget Grants are proposed
40 be moved for final location survey
of further work in connection with
the proposed Salem-Bangalore link
pia Dharmapuri and Hosur included in
the Third Five Year Plan?

The Deputy Minister of Railways |

(Shri S. V. Ramaswamy): A supple-
mentary Grant for funds for the cur-
rent year for carrying out a  Final
Location Survey of the Bangalore-
Salem line has been voted by the
Parliament on 2nd December, 1961.

Budhal Medium Tank Project

1553, Shri Somavane: Will the Min-
ister of Irrigation and Power be pleas-
ed to state:

" (a) the reasons for delay in not
" covering the target area of 12,000 acres
of irrigation under the Budhal Medium
- Tank Project in Sholapur District of
Maharashtra State; .

(b) steps taken to expedite the

supply of water to the lands under
" thé cammand area of the project; and
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(c) the minimum time-limit within
which the entire area of 12,000 acres
would be irrigated?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (c).
Budhal Tank Project is being execut-
ed by the Government of Maharashtra,
Information is not available with the
Government of India on the . points
raised in the question. It will be laid
on the Table of the House as soon as
it is available,

C.H.5. Dispensaries

1554. Shri M. B. Thakore: Will the
Minister of Health be pleased 1o state:

(a) whether it is a fact that the
Compounders of C.H.S, Dispensaries in
New Delhji and Delhi have not yet
been paid their arrears arising out of
the new pay scales recommended by
the Pay Commission;

(b) if so, the reasons for the delay;
and

(c) the nature of the action propos-
ed to be taken in this regard?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) and (c). The new pay scale as
recommended by the Pay Comm.ssion
is admissible only to ‘fully qualified
Pharmacists’. The term “fully quali-
fied” has not yet been clarified. Pend-
ing necessary clarification, the pay of
77 compounders who are matricu’ates
with three years’ training and are
registered under Sec, 31(c) or 32 of
the Pharmacy Act has been fixed and
the arrears will be paid shcrtly. The
pay of the remaining 37 compoundars
will be fixed in the revised scale after
the clarificatory orders referred to
above are issued.

Compounders of C.HS. Dispensaries

1555. Shri M, B. Thakore: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that a
decision was taken as far back as
1958 to supply coats to the Compound-
ers of the C.H.S. Dispensaries;
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(b) if so, whether it is also a fact
that no action hag so far been taken
to implement the decision; and

(c) the reasons therefor?

The Minister of Health ((Shri Kar-
markar): (a) A decision in the matter
was taken in 1960.

(b) No, Sir. Action has been taken
to implement the decision.

(c) Does not arise.

C.H.S. Dispensarles

1556. Shri M, B. Thakore: Wil! the
Minister of Health be pleased to
state:

(a) whether it is a fact that the
compounders of C.H.S. Dispensaries
who are required to attend the dis-
pensaries on Sundays and Gazetted
Holidays are not granted compensatory
leave in lieu thereof; and

(b) if so, the reasons therefor?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

{b) The ancillary staff including the
compounders attached to hospitals and
dispensaries normally work for 48
hours in a week. The compounders
attached to the Dispensaries under the
CH.S. Scheme work only for 40§
hours in a week, including extra duty
on Sundays and Gazetted Holidays.
The question of compensatory leave in
lieu of duties on Sundays and Gazetted
Holidays does not, therefore, arise.

Primary Health Centres in Punjab

. "Shri Daljit Singh:
1557. 4 Shri D. C. Sharma:

Will the Minister of Health be
pleased to state:

(a) the places where primary health
centres have been opened in Punjab
State during 1959-60, 1960-61 and
1961-62 so far; ang

(b) the financial assistance given
‘to these centres during the same
period?

The Minister of Health (Shri Kar-
markar): (a) and (b). A statement
giving the required information is laid
on the Table of the House. [See Ap-
pendix II, annexure No. 79].

Zoo in Delhi

Shri D. C. Sharma:
Shri Bhakt Darshan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the further progress made in
the construction of Zoological park in
Delhi; and

(b) the details thereof?

1558.

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) and (b). Since ans-
wering the Unstarred Question
No. 698 on 11th August, 1961, further
progress made on the construction of
the Park is indicated in the statement
laid on the Table of the House. [See
Appendix II, annexure No, 80].

Circular Railway Around Calcutta

1658 Shri D. C. Sharma:
‘\ Shri Ram Krishan Gupta:

Will the Minister of Railways be
pleased to refer to the reply _given to
Unstarred Question No. 745 on the 11th
August, 1961 and state the progress
made sp far in regard to the scheme
for construction of Circular Railway
around Calcutta?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): No pro-

gress has been made.

Crop Insurance Scheme

Shri Ajit Singh Sarhadi:
1560, ¢ Shri Khimji:
Shri D. C. Sharma:
Will the Minister of Fooed and Agri-
culture be pleased to state:

(a) whether Punjab Government
has approached the Centre in regard
to its Crop Insurance Scheme;
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_(b) it so0, the aid requested from
the Union Government and reaction
thereon;

(c) the details of the scheme; |,

(d) what are the States from which
such schemes have been received; and

(e) in how many States the schemes
have been implemented?

The Minister of Agriculture (Dr. P.
8. Deshmukh): (a) Yes; the scheme is
being worked out by the Punjab
Government in consultation with the
Government of India,

(b) The Punjab Government had
requested the Centre to meet 75 per
cent, of the cost of the scheme; but the
Government of India have decided to
meet 50 per cent. of cost of adminis-
tration only, for the period of the
Third Five Year Plan.

(c) The details of the scheme are
still being finalised by the State Gov-
ernment.

(d) Punjab only.
(e) None.

Construction of Ships by Yugeslavia

Shri AJit Singh Sarhadi:
m-{sm Ram Krishan Gupta:

Will the Minister of Transport and
Communications be pleased to refer to
the reply given to Unstarred Question
No. 2629 on the 29th August, 1961 and
state:

(a) whether settlement has since
been reached in regard to the cons-
truction price of the ships by the
Government of Yugoslavia; and

(b) if so, the nature and number of
ships to be constructed?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). It
is understood that only one Indian
Shipping Company has so far finalis-
ed its negotiations with a Yugoslavian
shipyard for the construction of one
cargo vessel
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LA.C. Cancellation Rules and
Regulations

1562, Shri Basumatarl: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the reasons for I.A.C. continu-
ing to have cancellation rules and
ticketing procedure so complicated
which involves waste of time and
energy of the staff as well as the
passengers who wait at the booking
counters; and

(b) reasons for not simplifying these
cancellation rules and regulation like
LATA. of which LA.C, has now
become a member?

The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) and (b).
The Indian Airlines Corporation have
reported that the International Air
Transport Association does not have
cancellation rules for world-wide ap-
plication. The Indian Airlines Cor-
poration cancellation rules are simple,
straightforward and are phased ac-
cording to the margin of time left
between the time of cancellation and
the departure of the service. The
earlier the cancellation, the lower the
penalty. This theory has been follow-
ed by the Corporation in the expecta-
tion that if a seat is cancelled reason-
ably early, there would be a possibility
of its re-sale. The Corporation have
further stated that their tickets in
form and content are similar w that
of International Air ‘Transport As-
sociation and that in fact their
ticketing procedures are simple and
are framed to meet their traffic and
accounting requirements.

Indo-West Germany Air Berviee

Shri Pahadia:
1563. { Shri P. G. Deb:
Shri P. C. Borooah:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Indian Government has
negotiated with West Germany +to
operate air services; and

(b) if so, what are the terms of
negotiations? .
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The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) snd (b).
Yes, Sir. Negotiations were held
between the Air Delegations of the
Government of India and the Govern=-
ment of the Federal Repub'ic of Ger-
many in New Delhi during the period,
from 9th to 17th October, 1961. The
two Delegations initialled the text
of an Air Services Agreement between
the two countries, to be submitted to
the respective Governments for
signature and ratification. In the
meantime, the terms of the Agreement
are being treated as confidential.

Murder of Army Officer in Train

Shri P. G. Deb:
lm‘{!’mdit D. N. Tiwari:

Will the Minister of Railways be
pleased to state:

(a) whether an army officer was
murdered in the train on or about the
23rd October, 1961 in West Bengal;

(b) if so, whether any enquiry has
been conducted into the same; and

(c) the action taken in the matter?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
Yes, Sir. Government Railway Police,
Mokameh have registeded a case uls.
392 and 302 LP.C. and are investigaling
into it.

Trafic Running Staff

Shri Sohbiah Ambalam:
1565. Shri Tangamani:

Shri Sampath:

Will the Minister of Railways be
pleased to state:

(a) whether representations were
made to the Minister by the Traffic
Running staff, Madurai Division at
Madurai on the 5th October, 1961 con-
cerning their demands and grievances
in regard to wages, promotion. tra-
velling allowances etc.; and

(b) if so, the action taken in the
matter?

The Deputy Minister of Railways
(Shri Shahnawaz"Khan): (a) Yes, Sir.

(b) The matter is under considera-
tion.

Jayanti Shipping Company

1565-A. Shri Goray; Will the Minis-
ter of Transport and Communicalions
be pleased to state:

(a) how much tonnage was added
under the Indian Flag by the acqui-
sition of the vesse] ‘Adi Jayanti’
owned by Jayanti Shipping Company;

(b) what wag the paid-up capital
of this Company when it was regis-
tered in February, 1961;

(c) what is the amount of capital
this company hag been authorised to
raise by the Controller of Capital
Issues; and

(d) how many sections of the Indian
Shipping Act, 1958 have been waived
in order to help the company to ac-
quire ‘Adj Jayanti'?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) 20,418 Gross
Registered Tons.

(b) Rs. 200.

(¢) The Controller of Capital Issues
has consented to the raising of capital
by the Company to ths value of
Rs. 1,50,00,000, (Rupees one crore and
fifty lakhs only) by ‘he issue of
150,000 equity shares of Rs. 100 each
for cash at par.

(d) Exemption has been granted to
the wvesse] 'Adi Jayanti’ and her
master, from complying with the re-
quirements of sections 76, 99, 100, 111
and 212 of the Merchant Shipping Act,
1958 for a period of one year from the
24th August, 1961 in respect of the
employment on the vessel cf officers
and crew.
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12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

GROUNDING OF AEROPLANES OF THE
INDIAN ATRLINES CORPORATION

Shri S. M. Banerjee (Kanpur): Sir,
under Rule 197, I beg to call the atten-
tion of the Minister of Transport and
Communications to the following
matter of urgent public importance
and I request that he may make a
statement thereon:—

“The grounding of nearly half
of the aeroplanes of the Indian
Airlines Corporation and the
consequent inconvenience caused
to the passengers.”

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): 1 am grateful
to the Speaker for giving me this op-
portunity to make a statement on the
alleged grounding of nearly half of
the fleet of the Indian Airlines Cor-
portion and the consequent inconve-
nience caused to the travelling public.
1 particularly welcome the opportu-
nity as it enables me to clarify the
position and thereby remove certain
wrong impressions which the Press
reports might have caused.

At the outset I would like to state
that the report that half of the fleet
of the Indian Airlines Corporation
has been groundeq is incorrect. The
total fleet of the Corporation at pre-
sent consists of 79 aircraft and not 91
as stated in the Calling Attention
notice. Out of the 79 aircraft, 13 air-
‘craft (6 Dakotas and 7 Herons) had
been grounded for sale. Thus the
Corporation were left with a fleet
of 66 aircraft of which 5 aircraft were
grounded for repairs (2 were exten-
sively damaged and 3 were under-
going repairs after accidents). In
addition, 9 aircraft were in the work-
shops undergoing periodica] mainten-
ance checks etc. Therefore, the Cor-
poration was left with an effective
fleet of 52 aircraft, consisting of 5
Viscounts, 5 Fokkers, 5 Skymasters
and 37 Dakotas, The number of air-
craft, which were not available for
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operation was perhaps slightly more
than the normal number which is
taken into the shops periodically.
This position was partly due to some
accidents and partly to other factors
with which I need not take up the
time of the House. This temporary
depletion of the fleet necessitated the
revision of the scheduleg with effect
from the 18th November, 1961, affact-
ing particularly the trunk routes. The
quantum of reduction on the trunk
routes operated with Viscounts can

be pgauged from the following
figures: —
Sector Freq Freg
or [0 as per re-
%‘-::-61 per  vised sche-
week. dule.
Bombay-Delhi 25 21
Bombay-Calcutta 10 7 (2 by Sup-
er Cons-
tellation.
Delhi-Calcutta 11 7 by Fok-
ker.
Calcutta-Madras 7 7
Delhi-Madras 7 7

In addition, there has been reduc-
tion of some services to some of the
neighbouring countries.

Even the above reduced frequen-
cies could be maintained only by ob-
taining on a charter basis a Super-
Constellation aircraft from Air-India
International Corporation and by
withdrawing a Fokker Friendship
aircraft from some of the routes in
Assam. The Corporation could not,
therefore, avoid reducing temporarily
certain services in some areas and
they greately regret the inconveni-
ence caused to the travelling public.
However, they are taking all possible
‘steps to reduce the number of aircraft
in the workshops so that they could
restore as early as possible the origi-
nal Winter Schedule.

_ Bhrimati Renu Chakravartty (Basir-
"hat): May I know whether the Dako-
tas which have been grounded for
resale’ will not be sold back to non-
scheduled operators who may operate
them in a situation where we consider
“that Dakotas canngt be used?
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Shri Mohiuddin: No, Sir, it is not
proposed to sell them to private
op.rators at the present moment, as
far as I can see.

Shri Nath Pai (Rajapur): That
means perhaps he may change his
mind after the House rises.

Shri Tangamani (Madurai): From
the statement we find that there are
five Viscounts. I would like to
know how many have been grounded,
how many have been grounded due
to accidents or otherwise and whether
there is any proposal to increase the
number of Viscounts in the near
future.

Shri Mohiuddin: One met with an
accident, as the hon, Members know.
The usual number of Viscounts that
are in the workshop is two. As for
as the question of increasing the
number is concerned, the Indian Air-
lines Corporation had been trying to
purchase second-hand Viscount but
they have not succeeded so far.

Shri S. M. Banerjee;: Because this
situation was known to the hon.
Minister before hand, I would like to
know whether any intimation or notice
was given to the passengers who were
to fly that this was going to to hap-
pen so that inconvenience to them
could have been avoided?

Shri Mohiuddin: Notice, of course,
is issued from time to time as far as
frequsncies are concerned and the
change in the frequencies is concern-
ed. On account of the accident in
Colombo this sudden reduction had to
take place for which there was very
little time to give any notice.

12.07 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT OF REGISTRAR OF
NEWSPAPERs FOR INDIA

The Parliamentary Secretary to the
Minister of Information and Broad-
casting (Shri A. C. Joshi): Sir, on
-behalf of Dr. Keskar, I bzg to lay on
-the Table a copy of Annual Report of
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the Registrar of Newspapers for
India for the year 1961 (Part II).
[Placed in Library, See No. LT-3414/
61].

BROCHURE “FIGHT AGAINST THE DESERT—
PROGRESs OF WORK AT CENTRAL ARID
ZONE RESEARCH INSTITUTE, JODHPUR”.

The Minister of Agriculture (Dr. P. S.
Deshmukh): Sir, I beg to lay on the
Table a copy of the Brochure ‘Fight
Against the Desert—Progress of work
at Centra] Arid Zone Research Insti-
tute, Jodhpur”. [Placed in Library,
See No. LT-3401/61.]

ANNUAL RerorTs oF SHIPPING Cor-
PORATION OF INDIA LiTD.

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): On behalf of
Shri Raj Bahadur, Sir, I beg to lay on
the Table a copy of Annual Reports of
the Eastern Shipping Corporation
Limited, and the Western Shipping
Corporation Limited (merged on the
2nd October, 1961 as the Shipping
Corporation of India Limited) for the
year 1960-61 along with the Audited
Accounts and the commentg of the
Comptroller and Auditor General
thereon under sub-ssction (1) of sec-
tion 619A of the Companies Act, 1956.
[Placed in Library, See No, LT-3402/
61].

UtrarR PrRADESH PApDY AND RiceE (REs-
TRICTION ON MOVEMENT) ORDER, 1961.

Dr. P. S. Deshmukh: Sir, on behalf
of Shri AL M. Thomas, I beg to lay
on the Table a copy of the Uttar Pra-
desh Paddy and Rice (Restriction on
Movement) Order, 1961 published in
Notification No. G.S.R. 1410 dated
the 28th November, 1961 under sub-
section (6) of Section 3 of the Essen-
tial Commodities Act, 1955. [Placed
in Library, See No, LT-3415/61].

ANNUAL REPORTS OF THE INDIAN AIR-

LINEs ‘CORPORATION AND THE AIR-INDIA

INTERNATIONAL CORPORATION FOR THE
YEAR 1960-61.

Shri Mohiuddin: Sir, I beg to lay

on the Table a copy each of the fol-
lowing Reperts under sub-section (2)
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[Shri Moh uddin]
of Section 37 of the Air Corporations
Act, 1953: —

(i) Annual Report of the Indian
Airlines Corporation for the year
1960-61. [Placed in Library, See
No. LT-3404/61].

(ii) Annual Report of Air-India
International Corporation for the
year 1960-61. [Placed in Library,
See No. 3405/61].

ResoLuTION RE: COMMISSION TO STUDY
THE QUESTION OF BONUS TO WORKERS IN
INDUSTRIAL EMPLOYMENT, AND STATE-
MENT CONTAINING THE RECOMMENDA-~
TIONS MADE BY THE CENTRAL WAGE
BoARD FOR TEA PLANTATION INDUSTRY.

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
Sir, I beg to lay on the Table a copy
each of the following papers:

(i) Government Resolution
No. WB-20(9)/61 dated the 6th
December, 1961 setting up a Com-
mission to study the question of
bonus to workers in industrial
employment. [Placed in Library,
See No. LT-3416/61]).

(ii) Statement contain‘ng the
recommendations made by the
Central Wage Board for Tea
Plantation Industry, Calcutta, re-
garding interim relief in respect
of South India. [Placed in Li-
brary, See No. LT-3417/61].

Shri Tangamani (Mudurai): Sir, on
the first day itself this question was
raised.

Mr, Speaker: How long is the state-
ment?

Shri Tangamani: It cannot be more
than four or five pages,

Mr. Speaker: 1 will ask him to
keep copies in the Notice Office so
that hon. Members can look into it if
they so desire.

12.09 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

MINUTES

Sardar Hukam Singh (Bhatinda):
Sir, I beg to lay on the Table the
Minutes of the sittings (Ninety-first
and Ninety-second) of the Committee
on Private Members’ Bills and Reso-
lutions held during the Fifteenth Ses-
sion.

COMMITTEE ON ABSENCE OF
MEMBERS

MINUTES

Shri Mulchand Dube (Farrukha-
bad): Sir, I b.g to lay on the Table
the Minutes of the Twenty-sixth sit-
ting of the Committee on Absence of
Members from the sittings of the
House held during the Fiftcenth Ses-
sion.

COMMITTEE ON PETITIONS
MINUTES

Shri Barman (Cooch-Behar—
Reserved—Sche. Csates): Sir, I beg to
lay on the Table the Minutes of the
sittings (Fifty-seventh and Fifty-
eighth) of the Committee on Petitions
held during the Fifteenth Session.

12.10 hrs.
MESSAGES FROM RAJYA SABHA

Secretary: Sir, I have to report
the following messages received from
the Secretary of Rajya Sabha:—

(1) “In accordance with the pro-
visions «f rule 125 of the
Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am directed to in-
form the Lok Sabha that the
Rajya Sabha, at its sitting
held on the 4th December,
1961, agreed without any
amendment to the Institutes
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of Technology Bill, 1061,
wh'ch was passed by the Lok
Sabha at its sitting held on
the 25th November, 1961."

(2) “In accordance with the pro-
visions of sub-rule (6) of rule
162 of the Rules of Procedure
and Conduct of Business in
the Rajya Sabha, I am directed
to return herewith the High
Court Judges (Condi‘ions of
Service) Amendment Bill,
1961, which was passed by the
Lok Sabha at its sitting held
on the 21st November, 1961,
and transmitted to the Rajya
Sabha for its recommenda-
tions and to state that this
House has no recommenda-
tions to make to the Lok
Sabha in regard to the said
BilL”
COMMITTEE ON PETITIONS
FOURTEENTH
Shri Barman (Cooch-Behar—
Reserved—Sch. Castes): I beg to pre-
sent the Fourteenth Report of the
Committee on Petitions.

ESTIMATES COMMITTEE

FORTY-FOURTH AND ForTY-SIXTH

REPORTS

Shri Dasappa (Bangalore): I beg to
present the following Reports of the
Estimates Commi'tee: —

(1) Hundred and forty-fourth
Report on action taken by
Government on the recom-
mendations contained in the
Twenty-fourth Report of the
Estimates Committee gn the
Ministry of Education—
Administration (Secretariat),
Grants-in-aid, etc.

(2) Hundred and forty-sixth Re-
port on action taken by Gov-
ment on the recommendat ons
contained in the Ninety-fifth
Report of the Estimates Com-
mittee on Rehabilitation Fin-
ance Administration.

[

PRESENTATION OF PETITION

Shri Punnoose (Ambalapuzha): I
beg to present a petition signed by
86,000 pelit.oners of the Ambalapuzha
and Shertallai taluks relating to pro-
tection of coir industry in Kerala with
a view to remove unemployment
there.

CORRECTION OF ANSWER TO
STARRED QUESTION No. 249

The Minister of Transport and Com
munications (Dr. Sobbarayan): In
reply to part (a) of Starred Question
No. 249 by Shri Ram Krishan Gupta
answered in the Lok Sabha on
25-11-1961, it was stated that one de-
partmental official and six outsiders
had been arrested. The actual posi-
tion is that two departmental officials
and five outsiders had been arrested.

12.13 hrs,

STATEMENT RE. ADMINISTRA-
TIVE SET-UP OF THE UNION
TERRITORIES

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): In accordance
with the assurance given during the
last Session of Parl.ament, I would
like to make a statement in regard to
making changes in the existing set-up
of the Union Territories.

Before I proceed to apprise the
House of the steps Government pro-
pose to take in this matter, I would
briefly refer to the existing arrange-
ments about the admin.stration of
these territories, As the House is
aware, the States Reorganisation Com-
mission made a detailed examination
of the various aspects of the problems
of the former Part C States and came
t> the conclusion that these States
provided no adequate recompense for
all the constitutional, admin strative
and financial problems which they
posed. The Commission accordingly
suggested that to the extent practi-
cable, the Part C States should be
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merged with the adjoining larger
States. The Cenirally administered
areas Tecommended for immediate
merger with the adjoining States in-
cluded Himachal Pradesh and Tripura.
In regard to Manipur also, the Com-
mission was definitely of the view that
it could not maintain its separate
existence for long and that the ulti-
mate solution should be its merger
with Assam,

As regards the appropriate set-up
fur such of the Centrally administered
areas as might retain their separate
existence, the Commission recommend-
ed that ihere need be no local legisla-
tures for such territories and that Par-
liament should legislate for them in
all matters. The Joint Select Com-
mittee on the Constitut.on (Ninth
Amendment) Bill also recommended
that Parliament should be the legisla-
ture for these territories. These re-
commendations form the basis of the
present administra.ive set-up of the
territories of Himachal Pradesh,
Manipur and Tripura. We have now
Adv sory Committees for each cf these
territories which include Members of
Parliament from the respective terri-
tories. In recognition of the fact that
Parliament is the legislaiure for these
territories increased representation
has been g ven tp the territories in
both Houses of Parliament, Territorial
Councils have also been set up for
these territories and a number of im-
portant matters of local concern have
been entrusted to them.

The purpose of the Central Govern-
ment assuming the direct responsi-
bility for the administration of these
economically backward territories has
been to ensure that the pace of their
economic development is speeded up.
The House is aware that under the
existing arrangements, these terri-
tories have received increasing atten-
tion of the Central Government and
‘have made all-round progress, The
‘tempo of their development during the
Jast five years has been much faster
than before and the total allocation
for the Second F.ve Yeur Plan for the
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territories of Himachal Pradesh, Mani-
pur and Tripura, which was a little
over three times the First Five Year
Plan outlay has been fully utilised.

I have given briefly the past history
and the constituiional changes that
have been made. It would be agreed
that Government and Parl.ament then
arrived at the decisions after a good
deal of careful consideration. Even
the Constitution was amended and
Article 240 which pertained to Part
‘C' States was repealed. It would be
very awkward that Government sh.uld
again totally reverse the old decision
and consider re-amending the Consti-
tution. To make such rad.cal changes
so frequently will not speak well
either of the Government or of the
Parliament, If it is not p.ssible to
restore fully the previous arrange-
ments, we have naturally to think of
other steps which can be taken with
or without amending the Terri.orial
Councils Act, as Government do feel
that the present arrangements do not
Eive enough scope to the people of
these territories to help in the build-
ing up of their areas.

Our basic approach is to afford an
opportunity to the representatives of
the people to develop their territories
and als. give them a feeling of genuine
participation in the running of the
adm nistration. In order to give effect
to this approach, it seems essen.ial
that all work relating to development
should be transferred to the Terri-
torial Councils, This will include sub-
jects like education beyond the
secondary stage, all medical institu-
tions, agriculture, animal husbandry,
co-operatives, panchayats, industries
and supplies, labour and employment,
roads and buildings, irrigation and
electricity, This list is only illustra-
t.ve and not exhaustive and the point
whether any other department should
be transferred can be further consi-
dered. S:me other subjects, however,
will have to be kept out, such as law

“and order, administration of justice,

revenue administration, excise and
taxation. These mby continue to be
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the responsibility of the Administra-
tor.

The important point is the partici-
pation of the people’s representatives
in the administration of the transfer-
red subjects and depariments, The
point to consider is if there could be a
set-up which would be responsible to
the Territorial Council and also do
executive work. This may be done by
-settting up an executive committee in
each territory with the Chairman of
the Territor.al Council ‘at the head to
discharge the executive functions of
the Territorial Councils; but this is a
point that will have to be examined
more carefully.

As I have already stated, with the
repeal of the old article 240 of the
Constitution, which empowered Par-
lament to create legislatures in Part
C States, it is not possible t> establish
in the Union territories legislatures
‘with legislative powers which vested
in the legislatures of the old Part C
‘States. We might, however, examine
whether the Terr torial Council could
in a formal way advise the Govern-
ment of India cn subjects and matters
pertaining to legislation in the State
field.

All these matters raise a number of
issues, legal, financial, administrative
and others and before we come to a
‘final conclusion, it would be advisable
to g ve the whole matter full thought
.and expert c.msideration, For this
reason, Government consider it neces-
sary to appoint an official Committee
with the Law Minister as Chairman
-to examine all the issues which might
‘arise in this eonnection and submit
their report to Government soon,

Government are anxious that the
.new changes should be effected at the
earliest so that the newly elected re-
presentatives after the General Elec-
tions get the fullest opportunity to
take on their added respons bilities and
_work out the new scheme.

I hope that these pr-posals will be
- accepted in the best spirit, What fis
- important is not name and form, but

Bill

the substance, What Government
have proposed will give power and
authority as also active participation
in the running of a w.de field of
administration and devlopment, sub-
ject only to the superintendence and
control of the President. I would
appeal to the people and the leaders

‘of the Union Territories to lend their

full co-operation in the steps indicated
above.

Shri Dasaratha Deb (Tripura): Sir,
the demand of our people is that the
existing Chief Commissioner’s regime
should be replaced by a responsible
form of government, that is, by a full-
fledged legislative assembly. Some

such type of administration should be

established. That was the assurance
g.ven earlier by the hon, Home Min-
ister himself as also by the hon, Prime
Minister. I want t> know the reason
why Government has now retreated
from its earlier staiement. I may also
tell the House that our people will not

-be satisfied by simply transferring

power to the Territorial Council,

Mr. Speaker: Order, order, I am
not going to all.w it. Shri Jaganatha
Rao.

Shri Braj Raj Singh (Firozabad):
Sir, could I seek a clar.fication? The
hon, Home Minister has said tha! the
Government is going to appoint a
committee. Who are the other mem-
bers .f that committee?

Mr Speaker: I am not going to
allow any discussion on the state-
ment ........ (Interruption), Shri
Jaganatha Rao.

RELIGIOUS TRUSTS BILL
RerorT OF JoINT COMMITTEE

Shri Jaganatha Rao (Koraput): Sir,
I beg to move that the time appointed
for the presentation of the Rep:rt of
the Joint Committee on the Bill to
provide for the better supervision and
administration of certain religious
trusts, be further extended upto the

:31st March, .1962.
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Shri Tangamani (Madurai): Sir,
before you put the motion to vote,
may I make a submission? Is it not a
fact that the Report of the Joint Com-
mittee will have to be presented to
the House when the House is in ses-
sion? If so, will it not be proper if
it is indicated that the time may be
extended till the last day of the next
session? I say this because there is a
likelihood that the next session before
Parliament is dissolved may not last
till the 31st March, 1962. That is the
doubt I had.

Shri T. B. Vittal Rao (Khammam):

Then the Bill will die its mnatural

death.

Mr. Speaker: All that the hon.
Member says is that, if it is intended
to present the Report at all, we may
not sit till the 31st March, 1962 and,
therefore, we may amend the motion
to say ‘till the last day of the next
session’, I leave it to him.

Shri Jaganatha Rao: The Joint Com-
mitiee felt that it should proceed with
the Bill only after the submission of
the report of the C. P. Ramaswami
Aiyar Committee, We have not yet
got the report. If, in the meanwhile,
the rep.rt is received, the Joint Com-
miitee will certainly dispose of the
matter and we will place the Report
of the Comm.ttee on the Table of the
House even before 31st March. I am
only taking the later date.

Mr, Speaker: In either case, there
is no chance.

The question is:

‘“That the time appointed for the
presentation of the Repurt of the
Joint Committee on the Bill to
provide for the better supervision
and administration of certain reli-
gious trusts, be further extended
upto the 31st March, 1962.”

The motion was adopted.
Mr. Speaker: The House will now

take up the next item. The hon.
Prime Minister.

Situation

Shri Braj Raj Singh (Firozabad):
Sir, before you proceed with that,
could I just ask this? Who are the
other members of the Committee
which the hon. Home Minister has
announced to appoint for examining
whether any other subjects could be
transferred to the Territorial Coun-
cils? There is much dissatisfaction
in the Union territories people,

Mr. Speaker: He can ascertain that
from him. Hon. M.nisters are not
far away from us.

12.24 hrs.

MOTION RE: INTERNATIONAL
SITUATION

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Mr, Speaker, Sir, we had
recently been discussing in this House
a very important aspect of our
foreign policy and foreign commit-
ments. Today I beg to move:

“That the present international
situation and the policy of the
Government bf India in relation
thereto, be taken into considera-
tion.”

I shall endeavour, briefly I hope, to
deal with some other matters, some
of the aspects of the international
situation and our policy in regard to
it.

Since I spoke in this House on
foreign affa.rs a number of develop-
ments have taken place. I attended
the Belgrade Conference. Later I
paid a brief visit to Moscow and met
the leaders of the Soviet Union Gov-
ernment there. Recently I have been
to the United States and met the
President of the United States and
had talks with him. Later I went to
Mexico. The Prime Minister of Japan
visted India and we had helpful
talks with him. Only today the Pre-
sident of the Republic of Argentina
left Delhi after a brief stay here.
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12.26 hrs.
[Mr. DrruTY-SPEAKER in the Chair]

I need not now refer to what hap-
pened at Belgrade because much has
been said about it or to my subse-
quent talks in Moscow, washington or
elsewhere which were necessarily con-
fidential talks. All I would say is
that al! these talks with leaders of
great nations were friendly and cor-
dial. We did not always agree about
any particular matter but that did
not affect the friendliness of our
approach to each other. So far as we
are concerned we profited by it and T
think the other countries got to know
more fully what our attitude was in
regard to present day problems.

The present day problem, of course
the major problem, far more impor-
tant than anything else that we may
deal with is the problem of war and
peace which has become rather acute
and reached a crit'’cal stage. I do
not mean to say that there might be
a war soon. But, nevertheless, the
situation has deteriorated. In  the
main it is connected with the situa-
tion in Furope—Central Europe,
Germany, Berlin. Then there is the
question of disarmament and the
question of stopping nuclear tests
which are more or less connected.
On the whole, while one may say
that in some ways the situation has
slightly improved in regard to these
very vital questions, the German and
the Berlin question, yet, the improve-
ment has nbt been very considerable.
One can say now that some advance
has been made in regard to talks
between the principal parties concern-
ed about the German situation and
Berlin. Those talks have not resul-
ted, as far as we know, in any agree-
ment or any approach to an agree-
ment. Nevertheless, the talks them-
selves are helpful in removing that
state of high tension in which we
have been living for some time.

Connected with this matter is the
whole question of disarmament and
nuclear tests. It was, we think, very
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unfortunate and a distressing thing
that nuclear tests were resumed in the
Soviet Union and subsequently an-
other kind of underground nuclear
tests were resumed in the United
States. Apart from the general ques-
tion of disarmament about which
the House may know and will re-
member that the United Nations
passed a fairly comprehens‘ve and
strong resolution last year and both
the Soviet Government and the United
States Government have in their own
language supported the idea of com-
prehensive disarmament, one would
imagine that when this broad approach
is so common it should not be too
difficult to arrive at concrete steps
to be taken. Yet, the fact is that the
difficulty in arriving at the concrete
steps is very considerable because
behind the language of any resolution
that is put up lie fears and apprehen-
sions of the other party. It becomes
almost a psychological question, how
to get rig of these fears. One may
say it is a kind of a vicious circle—
the fears give rise to a certain situa-
tion and a certain situation gives rise
to the fears. But the fact is, we
have come up rather definitely against
this basic question of this age, of this
period at any rate, viz.,, whether we
are gong to have a nuclear war or
not. It is increasingly recognised that
if there is a nuclear war, it may well
mean the end of normal civilised life
in the world. It may not kill every-
body, but it will kill very large num-
bers vf people, which are computed
to run into hundreds of millions. It
is quite alarming how calculations are
made now as to how many hundred
millions of people would be killed in
the first few days of the war, which
shows that the possibility of war is
considered not to be ruled out. It
may occur; it might occur, and pro-
bably will occur.

So, this problem has come up in its
full enormity before the world now
and no one quite knows definitely
what the future will bring—war or
utilisation of these tremendous re-
sources for pnore peaceful purposes.
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Everyb-dy talks about peace; every
Government talks about peace and yet,
behind their desire for peace and their
words for peace, lie these dangers
because of these fears, specially the
fear that if a country takes any step,
it may weaken it in the conflict if
war comes and therefore, they must
be ready.

I do not know why this resumption
of nuclear tests took place in Russia
and it was followed up in the United
States. But one would imagine that
one reason at least for the resumption
was pressures from the military or
whatever they are called, war depart-
ments in these countries. Naturally
thinking in m’litary terms, they want
more and more efficient weapons, even
though those weapons may put an end
to them also. It is also hoped that
‘we might have the better weapon so
that we might destroy the other party
sooner, before we are destroyed.

Yet, the major fact that comes out
is first of all that there can hard-
ly be a war confined to conventional
weapons, I mean to say, major war.
They are bound to go over to ‘the
nuclear weapons and once you go over
to nuclear weapons, then there is no
chance of limiting it. It is rather
doubtful how it will end or whether
it will end at all in the normal way,
because from all calculations, the
moment you reach the nuclear weapon
stage in a war, destruction would be
so tremendous and so widespread that
organised activity in the countries
affected will stop. Of course, military
installations ang the like will be
attacked. ' Industrial installations will
be ‘attacked. Governmental offices
will be attacked, so that practically
vrganised activity will ‘crumble down
in that country. There will be iso-
lated pockets of activity and this
applies to the great nations. What
would happen to the smaller countries

* can well be imagined, if they are
attacked. .

There can be no real victory in such
a war. - The most that we can say is
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that you can measure the quantum ef
defeat and disaster that a country
suffers. - The odd thing is that while
this is recognised and while there is a
genuine fear and dislike' of war and
the . desire to avo'd -it, still- all the
preparations go on for way lest the
other country might go ahead. What
is worse,-I think, is the atmosphere
continues to be-full of this talk of
war, preparations for war and the ex-
pectation of war. A war psychosis is
thus built up,- because the cold war
techniques, the cold war methods ne-
-cessarily lead to encouraging this war
psychosis.

The matter is too big. I do not know
if even the big Governments by
themselves can solve. it. It is some-
thing that has unfortunately gripped
the public mind, which does not want
war and. yet expects it somehow to
come sometimes or other. So far as
we are concerned, it is generally re-
cognised that we stand for peace and
we are against war. But obviously
any capacity for us.to do much.is
strictly limited. What we say is. ap-
preciated and often agreed to, but it
does not make too much. difference.
Angd yet, it is not a question of we,
but it is a question of the world com-
munity. There is no doubt that the
world commun‘ty, including every
country big or small, is opposed to the
idea of a war coming, individuals
apart. Wherever one may go, one
finds that.

Ore feels that the only real way to
tackle this, apart from trying té6 solve
some of the immediate problemg that
arise—come to some arrangement
about' the Berlin and the' German
question—the only other way is’dis-
armament and disarmament on a big
and comprehens've scale, because this
business of disarmhing 25 per cent or

--50 per cent does not help at all
Whether. you have 500 atomic bombs
with you or 300 atomic bombs, broad-
ly -speaking. the effect -will be the

'&same. Therefore, disarmament becomes

-3 very important if wg are to continue
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and if the world is to continue more
or less as it is.

As I have just said, the Sov'et Gov-
ernment put forward certain wvery
comprehensive proposals. The United
Nations passed a resolution, if I may
say so respectfully a very good re-
solution, last year. President Ken-
nedy, addressing the United Nations
this year, also put forward compre-
hensive proposals, not in detail, but
broadly. If there is such a widespread
op'nion—if you go down to the com-
mon people, there is no doubt that
there is this overwhelming opinion
in favour of peace—why then can we
not come to some conclusions and de-
cisions? It is a difficult thing and I
have npo particular answer for that,
except that we should go bn hoping
for the best that some concrete achie-
vements may come later to the world.

In this connection, the TUnited
Nations, of course, has a very vital
part to play, although even the United
Nations taken as a whole cannot
easily solve this problem. Take a
problem like this which iz normally
the business of the United Nations;
take disarmament. There is this
danger that ‘n that wide forum with
over 100 nations represented and
having their say, we do not come to
grips with the subject. Fine
speeches are delivered by everybody
no doubt in favour of ©peace. In
effect, they are two major countries
that can play a really important role,
i.e. the United States of America and
the Soviet Union and the other big
countries too, which can help in this
process. Therefore, we have been of
the opinion that the initial agreement
should come by talks between them.

The moment they come to a big
forum like the United Nations Assem-
bly, immediately it becomes difficult
to have frank talks. It become a
question of delivering speeches at each
other, rather than exploring possibi-
lities of a settlement. Therefore, we
have been of the opinion that it should
be dealt with in confidential private
talks and after they can arrive at
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some broad settlement, then it should
come up before the United Nations.
The United Nations must come into
the picture, but we feel this difficulty
that if the United Nations dea! with
it ab initio more or less, then it may
result in a vast number of speeches,
and no progress made.

1240 hrs.

[MR. SPEAKER in the Chair]

Apart from that, there are two other
places of importance and where there
is some danger of warlike develop-
ments: South-East Asia, Viet-Nam and
Laos. We are naturally concerned
with both Viet-Nam and Laos. Apart
from the fact that they are not far
away from us, they affect the peace of
Asia; also because India is Chairman
of the International Commissions
there. Therefore, we have a certain
responsibility to shoulder,

Now, in Laos there has been a
curious position, repeatedly in the
last few months. We have expected
some decision, some agreement, some-
thing to happen. We come up very
near agreement, and then something
stops it. Apart from what is happen-
ing in Laos itself, there is the Geneva
Conference meeting. Now, from all
accounts—and I had the advantage
only recently of speaking at the
Geneva airport twice, on my way to
America and on my way back, to the
leaders of the principal delegations
there, that is the United States dele-
gation, the Soviet delegation, the
Canadian delegation, the British dele-
gation and maybg bne or two others.
And they all gave me to understand
that they are getting on very well and
they hoped to come to an agreement
pretty soon, in the course of days—
which is very hopeful news. And yet
something comes in the way.

On the whole it may be said that
the Geneva Conferente has done well
in spite of these difficulties, and the
real pbstruction now is in Laos itself,
not in Geneva. The principles laid
down in Geneva, broadly speaking,
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are good. And they are really a con-
tinuation of the old Geneva Confe-
rence. Everybody agrees and accepts
the fact that Laos, as other countries
there, must—I am using their lan-
Buage, not mine, I don't like this
word—be neutral: that is, not aligned
to any of the major groups or coun-
tries. Everyone agrees, for the very
simple reason that if it is not, imme-
diately it becomes a battleground of
the great powers, with all kinds of
far-reaching consequences.

Everybody agreeg that there should
be a national government in Labvs,
“national” meaning not a narrow
party government but representing,
broadly speaking, the major elements
in Laos. Everybody has said it. Al-
most everybody agrees that the head
of the nationa] government should be
Prince Souvanna Phouma who is sup-
posed to represent the so-called neu-
tral element in Laos and who was
Prime Minister previously too. Now,
one would imagine that great pro-
gress has been made in reaching this
agreement. The three princes met,
and they also agreed to various
matters. And yet the next step of
actually forming the national govern-
ment, somehow, is not taken. In fact,
efforts for the three princes to meet,
to talk over it, do not succeed. They
do not meet even, although they all
live somewhere in this little country
of Laos, and all kinds of conditions
are put forward which are not accep-
table to the other party even in
regard to their meeting, and they do
not meet: a very extraordinary situa-
tion. All that one con say is that
some people are deliberately preven-
ting any agreement to be arrived at
there. Although all the major parties
concerned have agreed—the major
powers have agreed in Geneva—and
even the princes at one time agreed
in regard to it, still it does not come
off. All I can say is, I hope it will
come off. I do not know what more
to say.

So far as we are concerned, we have
been taking intelligent interest in
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this matter and discussing it, as Y
said. When I went to Washington this
was one of the matters to be discussed
in Geneva, and I discussed it with the
representatives of those major powers.

Next door, in Viet-Nam the situa-
tion is supposed to be much more
difficult and critical. All these things
have, of course, long backgrounds. In
Viet-Name, as the House knows, there
is an International Commission of
which we are Chairman. But ever
since the present government in South
Viet-Name came in, they have refus-
ed to recognise that Commission, They
have tolerated it in the sense that it
is sitting in Saigon. But even that
tolerance has been limited. Two or
three years back the members of the
Commission got a beating from a
crowd there in their very rooms, not
in the street, which was impossible
unless it had some backing from the
authorities there. So they made, in
the last few years, the functioning of
the International Commission there
difficult. Tt has continued to function,
because we realise that its ceasing to
function would immediately bring
about a very great deterioration in
the situation there, leading not only
to local war but something bigger. So
we stuck on.

In Laos there was a Commission
functioning, and it had done good
work. Then it was asked to wind
itself up. We pointed out that this
will have bad consequences, Ultimate-
ly we had to agree. We could not
remain there against the will of
various authorities, But it was dec'ded
that it should not wind itself up but
simply adjourn indefinitely and could
be called again when necessity arose.
It is an odd and instructive thing to
say that the moment the Comm’ssion
came away, that moment the situation
in Laos began to deteriorate. It went
on deteriorating, with factions and
other things, one partv helping one
group and another foreign. outside
partv helping another groun. with the
result that they had ultimately to fall
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back on re-convening that Commis-
sion. Having committed the error of
removing it they had to go back and
retrace their steps. Possibly, the
situation in Laos would be far better
if the Commission had remained there,
But that was not to be.

In Viet-Nam the Commission has
been functioning, but in a limited
way: one of the reasons being that
the South Viet-Nam Government has
not given it its full recognition. Oddly
enough, the presence of the Commis-
sion has been on the whole helpful to
the South Viet-Nam Government: I
mean, it has prevented worse things
happening there . . .

Shrimati Renu Chakravartty (Basir-
bhat): Wil] the Prime M nister tell us
how the United States is openly say-
ing, “We are going to send arms and
military personnel as advisers”? Is
it covered under the Geneva Agree-
ment?

Shri Jawaharlal Nehru: That is a
doubtful point, a legally doubtful
point I mean. I believe some part of
it may be covered, some part not, But
it has been discussed a good deal
there, and there have been warious
opinions about it. But apart from
the legal technicalities, the only way
to treat these countries who want to
avoid war is to treat them as neutral
countries which should not be tied up
with any big power group: because,
if one power group functions, the
other comes in too, and then you have
war, and a war on an ever-increasing
scale. That ig recognised, recognised
by almost every party.

The North Viet-Nam Government
ig accused of creating trouble all the
time for the South Viet-Nam Govern-
ment. The North Vietnam Govern-
ment accuses the South Viet-Nam
Government of creating trouble and
doing many things which they should
not do. There' have been many un-
fortunate things. There was the
abduction and murder of Col. Nam—
a' very bad shows There is no doubt
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there is great deal of violence. Whe-
ther violence is commit.ed by people
locally situated, local groups or those
who come from outs.de, it is not very
easy for me to say; probably they are
both. On the other hand, the South
Vietnam Government hag been con-
siderably helped in so far as arms
etc. are concerned. The North Viet-
Nam Government may also have been
helped, for aught I know. Of course,
they have close contacts with the
Chinese Government and the Soviet
Government. ‘I think it is true that
material supplies, warlike supplies
have been given to both parties. 1
do not think that men, that is, armed
men, have gone to either side. But,
supplies have gone. It is not quite
clear how the situation should be
dealt with. Negatively it seems to us
quite clear that if there is interven-
tion in any major degree there on the
one sde, it is bound to lead to inter-
vention on the other side. The poor
Vietnam Government and the people
will then become play-things of a
major conflict which is bad. Ag I
said, these are very complicated ques-
tions and it is rather very difficult for
me to deal with them in this rather
casual way.

Realising the importance of this, we
have sent as Chairman of the Vietnam
Commission one of our very able
persons in the Diplomatic service, who
has previously served there and
knows the people there, Shri Partha-
sarathy. He has gone there. We
have also sent a young and able law-
yer, Shri Mukhi, from here to help
him in the work there, whether it is
in the Commission or other work.

The other place about which I
should like to say something is the
Congo. There, I cannot give any new
information, because newspapers have
been giving fairly full information.
At the present moment, military con-
flict is going on. It appears that the
U.N. Secretary General has given
permission for widening the activity
of the U.N. forces there, and that yes-
terday or day- before, they actually
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took air action against Katanga air-
flelds and elsewhere. The main prob-
lem there, at the present moment, is
the revoli, if I may say so, of the
Katanga Government and their desire
to break completely with the Congo-
lese Central Government. The U.N.
Security Counci] and the Assembly
have all agreed that the whole of the
Congo should hold together and should
not break up into bits which should
be disastrous. Ag it is, the Congo has
suffered a great deal. The attitude
taken up by some of Katanga's leaders
like Mr. Tshombe has been entirely
opposed to it. Mr. Tshombe, as per-
haps the House may know, has been
connected in various ways with the
killing of Mr. Lumumba and with
other deals which are not creditable
for any individual, especially a person
in a responsible position. There was
some fighting in the Congo in this
Katanga province some time ago. Then,
there was a kind of truce arrived at.
That truce, according to our news, has
been violated many times by the
Katanga people. Now, this fighting
has again begun there and some casu-
alties have occurred, a few casualties
in the Indian forces and some larger
ones on the other side. I cannot, in
this confused situation, give precise
information to the House, anything to
add to the news that appears in the
newspapers.

But one fact has appeared very
recently in the last few days. The
U.N. officer in Katanga, an Irish
gentleman by name Dr, O'Brien, issued
a statement only about four days ago,
and day before yesterday, another
Irishman, who was in command of the
U.N. forces, Gen. McKeown has sup-
ported Dr. O'Brien’s statement. I
must say, these statements, both of
them, make very painful reading. To
say that we were surprised at this
statement would not be correct.
Because, we have ourselves been feel-
ing that this wag happening there the
whole of last year. Ambassador
Dayal’s experience there and ultimate-
1y his r‘esign,atiun—allr that was due
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to all kinds of pressures being brought
upon the U.N. by certain great powers.
Now, as Dr. O'Brien says, his position
became difficult and he specially pro-
tests against the fact that a Resolu-
tion is passed by the Security Council
of the U.N. and voted upon by all the
members of the UN. and that those
persons who voted in favour of them,
come and undermine the implementa-
tion of that resolution. One can now
realise how difficult has been this
Congo problem and the functioning of
the UN. in the Congo because of this
way of functioning by big powers.

Now, it is obvioug that the TU.N.
cannot run away from this problem.
If it runs away, it is almost doomed.
It will make it clear that it can deal
with no problem and nobody will
then care much what the UN. says.
It has to face the problem and solve
it as far as possible, of course, by
peaceful methods, but if force is
necessary, by the application of force.
There is no other way.

Mr. Tshombe departed from the
Congo some time ago, and was in
France and elsewhere, Apparently,
he ig trying to raise the financial
wherewitha] and other things to carry
on his war against the United Nations.

I might mention thai in Algeria,
again, it is difficult to say what is
happening. But, it does appear that
President De Gaulle is taking up a
very strong attitude against his own
rebels, that is, those who want a
French Algeria, among whom are
some leading officers in the French
army and others. He has only recent-
ly, vesterday, I think, passed wvery
strong measures against those who
may aid and abet the O.AS. organisa-
tion, French Algeria Organisation,
which indicates that he proceeds and
he hopes to settle the Algerian prob-
lem fairly soon. We hope so. Of
course, we have been hearing this
repeatedly. Gen. De Gaulle did make
some efforts. It was difficult to find
out where the efforts are going to lead
to. If there was obstruction, then, he
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sometimes varied his policy somewhat.
But, at the present moment, I believe
he is anxious to find a solution as
rapidly as possible and he has thrown
the full weight of his Government
against those who are coming in the
way of that solution, I mean to say,
on the French side.

13.00 hrs.

Now, I come to the Portuguese pos-
sessions. In Angola, as everyone
knows, horrible things have been hap-
pening, and I suppose they are con-
tinuing to happen. Then, there is
Goa. Some time ago, not very long
ago, there was a seminar held, not
officially sponsored, but still we took
part in :it, and many important leaders
of African partie; and African groups
came here. We welcomed this oppor-
tunity of meeting them and discussing
the situation with them. And apart
from the importance of Goa, and Goan
freedom, to us—because it is a con-
stant irritant, not only an irritant, but
we have to suffer something in the
nature of, I must say, humiliation
from time to time at the hands of the
Portuguese authorities there—during
this seminar it came out that in the
eyes of the African leaders, and espe-
cially those struggling against Portu-
guese colonialism in Africa, Goa was
playing an important part. They
attach much importance to Goa and
what happens in Goa, and to some
extent, ;hat is obvious.

The House knows that for about
fourteen years now, we have shown—
and it can only be called—exemplary
restraint. Sometimes, many Members
of this House have probably not been
very happy about our policy, indeed,
have criticised it for being so. Yet,
taking everything into consideration,
we carried on with that policy, feel-
ing always that Goa must, had to, and
must necessarily, come to India; there
was no way out for Goa, and it was
better if we did it peacefully, even
though it might take a year or two
longer. But it has taken fourteen
years, and so far ag we know, there
has been no change of heart or change
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of mind or change of anything in the
Portuguese attitude. And these feel-
ings in regard to Goa have, because
of Angola, become stronger every-
where.

And recently, as the House knows,
there have been a number of incidents,
each taken by itself not so big, but
cumulatively, if you take them, fairly
important and big, and it almost
appears as if they were direct chal-
lenges to the Indian possession and to
India, and challenges thrown out in
an aggressive and insulting way. There
have been the cases of twice firing
across the sea, of Indian merchant
men, Indian passenger boa's, Indian
fishermen. And these boats had been
going up and down for years, and
nothing had happened. And sudd=nly
why this firing. The fishermen have
been fishing for years. Why should
they be suddenly attacked, and attack-
ed not merely by an odd shooting
from a carbine or something but by
somz biggish gun, Then, there has
been firing recently, when some Portu-
guese crossed the Savantwadi border.
There ton, there has been firing. And
internally, in Goa, according to our
information, there has been intense
repression recently and very bad
treatment of persons in prison; many
of them have been imprisoned in jail.
And altogether, conditions in Goa
have been even worse than previously;
as it is, they were bad enough before.
Also reports appear in the press about
Portuguese Armed Forces being rein-
forced Portuguese gun-boats and the
like coming into those Goan waters.
Altogether, a situation is being creat-
ed which progressively becomes into-
lerable for us to submit to or to
accept.

Because of this, we came to the con-
clusion—it wag after all these firing
incidents on our ships and others.—
that we must take steps to prevent
this kind of thing continuing. We
cannot possibly accept the fact of
those seas there being almost denied
to our shipping and our fishermen. We
must clear the waters and see that
they are cleared. And we must be

L]
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ready; and if we take any kind of a
step like that, we must inevitably be
ready to meet any development that
might take place there, because it is
always wrong to take a step and not
follow it up.

Therefore, we decided to add to our
forces, Armed Forces, round about
Goa, and this has been and is being
done. I cannot say what the precise
steps may be because that will depend
upon circumstances. But what I can
say is that we have been preparing
for any contingency that might arise.

Now, because of this, various people
and countries which had been long
asleep about thig problem, thinking
that it did not matter, are suddenly
waking up, and references are being
made in other countries that oh, they
are prepared to help, give their good
offices, as the phrase is, to finding
some kind of a solution. What the
solution envisaged is, I do not know.

As a matter of fact, in the course
of the past few years, we have repeat-
edly drawn the attention of the other
countries to this situation in Goa, and
to the absurdity, anomaly, of Goa
existing as an outpost of a foreign
imperialism on gur territory, and we
cannot possibly continue tolerating it.
We have referred to the fact that
Portugal iz a member of the NATO
alliance, and undoubtedly, has profited
because of that; apart from profiting
physically, that is, in regard to arms
etc., morally it has been strengthened
by it. But this has produced little
result. And, in fact, many things have
happened, unconnected with India, but
just raising or boosting the morale ot
the Portuguese present rulers.

Now, other developments have
taken place recently, internally in
Portugal, which show that even the
people of Portugal long suffering as
they have been, are gettng a little
tired of present conditions there. There
was a famous incident of the Santa
Maria, that big ship, which rebelled
in the high seas.

0
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Bo, this is the position, Ag I have
said, we have always been reluctant,
as the House knows, exceedingly
reluctant to solve problems by this
application of major force, not from
a pacifist point of view but from the
point of view of our whole approach
to Liese problems, world problems,
and we want to keep in line with our
general policy. But I must say that
Portugal and the Goanese ~problem
and the Portuguese attitude to it, have
been exasperating in the extreme. It
has been difficult for us to restrain our
feelings or the consequent activities.
The House knows, it is not for me to
say, how this Goan problem has been
writating. Therefore, we felt that we
should be perfectly prepared for any
developments and consequences, and
we have taken some steps to that ena.
What exactly will happen, I cannot
say, at the present moment, because
it depends on circumstances, on
developments, for us to decide what
we should do in the matter. But the
present position is not to be tolerated
And as for friends who now wake up
and make suggestions offering their
good offices, we welcome good offices;
but I should like to make it clear that
obviously there can be no solution
of the Goa problem except the Portu-
guese Government walking out of
Goa. There is no middle way.

May I say something about the sub-
ject—it often comes up here—of Pondi.
cherry, that is the de jure transfer of
Pondicherry? In regard to Pondi-
cherry, I hope that this long wait of
seven vyears between the de facto
transfer and the de jure transfer is
going to end. I think the French Gov-
ernment have declared that they are
taking legal steps to that end and in-
troducing the mnecessary motions in
the French Chamber of Deputies this
month soon. And it is hoped that next
month this will go to the Senate there
and then this anomaly will cease,

Shri Hem Barua (Gauhati): Mayl
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Mr. Bpeaker: Let him note down the
point. If in the end it is necessary,l
will allow one or two questions.

8hri Jawaharlal Nehru: There are
one or two factual statements I should
like to inake. We have appointed an
Ambassador to Senegal. There are
new countries now in Africa The Ivory
Coast would also be under his con-
current charge, He will also represent
us in Upper Volta. OQur High Com-
missioner in Ghana will also represent
us in the Republic of Mali He has
already been accrediteq to Liberia,
Guinea and Bierra Leone, The High
Commissioner in Nigoria will have
concurrent reprsentation in the Came-
roons, Togoland and Dahomey.

Very soon, in fact day after tomor-
row, the 9th December, Tanganyika
becomes independent. We are happy
about this. We are always happy when
colonial territories become indepen-
den. In thig particular matter, I should
come the fact that we particularly wel-
come the fact that Tanganyika is be-
coming independent under the able
leadership of Mr. Juliug Nyerer. Mr.
Nyerere hag shown in the last year or
so0 not only his normal qualities, what
one would expect in a leader like him,
that is, his partriotism, his courage
and all that, but a wide vision which is
important in this ferment of Africa
today.

It was just about the time that we
had the last debate on foreign affairs
that Mr. Jomo Kenyatta had been re-
leased after 9 years in prison, and we
had referred to this with considerable
satistaction. Ever since then, Mr.
Kenyatta has been playing an impor-
tant part in East African affairs, try-
ing to bring about wunity and
all that. If I may say so with all res-
pect, the part he has played has en-
hanced his reputation not only in East
Africa but in other parts too of Africa
and elsewhere. May I add that Mr.
Kenyatta has been having constitu-
tiona] talks in London with the Bri-
tish Government?

I regard to Uganda, it has been
ammoiunced that Uganda will attain
seif-government 6n the 1st March 1962,
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and complete independence on the $th
October 1962—a few months later,
Shrimati Renu Chakravartty: What
about the Central African Federation?

8Shri Jawaharlal Nehru: One impor-
tant development took place in West
Asia about which the House knows,
that is, the separation of Syria from
the United Arab Republic, It is a
matter of great importance for that
region and for others too. It is not for
me to praise or condemn any country,
but I am happy that in this matter,
very difficult matter, the United Arab
Republic showed extraordinary res-
traint. We are only interested in the
unity of these wvarious country and
not in conflicts between the Arab
countries, and we can only hope that
this unity of the Arab nations will be
kept up, not only their unity but of
other Asian countrieg top round about.

We are having tomorrow a visit from
His Majesty the Parmount Ruler of
Malaya, and about a week later we
are having the President of the Soviet
Union visiting India for some days.
We are happy to have these visits,

Though there is much in these visits,
I mean the officia] functions, banquets
etc. which are becoming sometimes
beyond our capacity to ghoulder—to
eat at so many banquets and al] that—
these contacts have a great value, be-
cause these eminent people from
abroad do bring us nearer to their
countries ang they get an idea of our
country. What is more, we have a
chance of talking informally, apart
from officia] statements.

Take the present visit of the Presi-
dent of Argentina. I think any per-
son who followed even hiz speeches
will have realised that they were not
formal speeches, they were not only
friendly speeches, but there was al-
most, if I may say so, some emotion
behind them. He was emotionally
affected by his visit to India, by the
welcome he received here from the
people. Generally thig country

as,
shall I say % land like that in the
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Arabian Nights or something like
that, which was not real, half-naked,
half mystical, half mixed with
romance and all that. That is the
kind of picture that people have
had. Coming into touch with rea-
‘lity, of course, the mystica] part and
the romantic part go, but even the rea-
lity produces a good impression. It ap-
pears in the case of the President of
Argentina that it has produced a very
good impression on them and on us,
by our meeting.

It has long been my desire to visit
the L3*'n American countries, but I
have not Leen able to fulfil it, except
that I went to Mexico some time ago.
I hope that I shall have the chance to
visit Latin America because it is not
‘only a very important part of our
world, but it js growing in importance
in every way, and in some ways the
problems they face are similar to ours
too, economic development and the
rest. So, it is a very great pleasure for
us to meet him and his party here and
discuss various matters with them. We
found that in a large number of mat-
ters there was agreement between us.

The paramount ruler of Malaya now
represents a different part of the
world near to us and yet very diffe-
rent in our outlook, in our policies;
but, nevertheless, we are friendly to
each other.

There have been some attempts to
build up some kind of what may be
called an Association of South East
Asian States. We have had nothing
to do with it. But it was launched some
months ago. The three signatories to
this association are Malaya, Philip-
pines and Thailand. The idea is to
- develop collaboration in economie, so-

- cial and cultural fields, not military
or political spheres. They are avoid-
ed.

S0, 1 come back to what I began
that all these changes are taking
place. Everywhere some changes are
coming. Some changes are good; some

. are not good. But the.major problem
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of the age that we have to face is
this problem of whether there is go-
ing to be a nuclear war or not. It is
obvious that if such a thing occurs all
the hopes and aspirations and objecti-
ves and ideals that we may have end.
We suddenly jump into some kind of
new world of violence, destruction and
hatred. And, what will come out of
it, it is difficult to say; but nothing
good will come out of it—and a great
deal ot evil will,

Shri Nath Pai rose—
Mr. Speaker: Shri Nath Pai.

Shri Nath Pai: (Rajapur): Sir, since
the House last discussed foreign
affairs. ...

Mr. Speaker: No, no. I am not call-
ing him to speak. I thought he want-
ed some elucidation. Hon. Members
will have their opportunities. Let me
first of all put the motion before the
House.

Motion moved:

“That the present jnternational
situation and the policy of the
Government of India in relation
thereto, be taken into considera-
tion.”

I have received Notiees of two
amendments to this, ocne by Shri Bal
Raj Madhok, Shri Patil, and Shri
Assar, namely:

‘That for the origina] motion, the
following be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto, reg-
rets the failure of the policy of the
Government in regard to China,
Pakistan ang Portugal.”

and the other from Shri Jaganatha
Rao, namely,

‘That for the original motion, the
following be substituted, namely: —

*Thig House, having consider-
ed the present international
gituation and the policy of
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the Government of Idnia in rela-
tion thereto, approves of the policy
of the Government of India.”,

Both the original motion and the
amendments are now before the House.
They will be discussed together.

Shrimati Parvathi Krishnan (Coim-
bator): Mr, Speaker, Sir, the Prime
Minister has already detailed to us the
events that have taken place since
last we had the opportunity to dis-
cuss the international situation. He has
very rightly drawn our attention to the
very serious situation that exists in
South East Asia and, particularly, in
Laos and in South Viet Nam.

In Laos today we are faced with a
situation where unless a quick settle-
ment is arrived at the danger of the
repetition of war may come up. And,
we fully support the stand that has
been taken by our Government and
by our representatives who went to
the United Nations and to the Geneva
Conference on this matter because it
is only on the lines that they have
outlined that we can rest assured of a
peaceful settlement in Laos which will
help the whole peoples of South East
Asia and the world.

But, so far as the South Viet Nam is
concerned, the matter now poses a
very serious problem. Even the
Prince of Cambodia, Prince Narodam,
only recently drew attention to the
fact that “South Viet Nam is already
in a situation approaching that of Laos
Conference at Geneva” and that “if the
spectre of war is receding from
Europe it is approaching Asia, and,
in a way, that would appear to be
far more dangerous”. In no uncertain
terms he condemns the SEATO and
the machinations of the United States
of America in the South East Asian
sphere. He pointed out that any
landing of American troops in South
Viet Nam would set off the spark
tha t would well nigh envelop the
whole world in darkness.

It is in this situation that the Chair-
man of the International Control Com-
mission, Shri G, Parthasarthy has gone
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to South Viet Nam. He is faced with
a very difficult task; and, as the Prime
Minister himself pointed out earlier,
it was because of the non-cooperative
attitude of the South Viet Namese
Government that a settlement had
been delayed. Today a very difficult
task faces the ICC in iSouth Viet Nam
angd I trust that the Chairman will see
to it that the guarantees are there to
restore confidence in the minds of the
Liberation Movement of South Viet
Nam and that American arms, Ameri-
can experts, technicians ang Ameri-
can troops will have no quarter in
South Viet Nam. It is only if confi-
dence is aroused by these methods in
the minds of the people of North Viet
Nam but also in the minds of the
people of other countries of South
East Asia, in the minds of such ltad-
ing personalities as Prince Naro-
dom that we can be assured that a
settlement would be speedly arrived
at.

In this context, the talks that our
Prime Minister had with the Presi-
dent of USA when he was in America
are very important. We are happy in-
deed that he is reported to have taken
a firm stand—I only wish he could
have taken uys more into confidence
in this House—on this question of the
landing of the American troops in
South Viet Nam.

Then, with regard to the question of
Berlin. Here also I am rather sorry
that the Prime Minister skirted this
question while he pointed out that it is
a very important and a very difficult
situation that exists there. He does
not even repeat to us today the assu-
rance that he gave earlier that steps
would be taken by the Indian Govern-
ment in regard to East Germany. He
admitted at that time that East Ger-
many, the German Democratic Re-
public is today a reality that has to
be accepted by the world. And, if,
today, the German question has to be
settled, one of the conditions of settle-
ment would be the recognition of
East Germany because India, with her
stature in the international sphere,
taking a stand on this question will
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help the settl t of this questien by
recognition of East Germany. By the
recognition we could certainly hasten
the solution of the problem because in
80 doing we would be able to a part
in guaranteeing the access route to
West Berlin, in the maintenance of
the security of West Berlin and all
the other problems of demilitarisation
etc. These are the problems that to-
day are facing the people of the two
Germanies; and we, who already have
our trade pacts and our trade agree-
‘ments with East Germany, by recog-
nising that country, would alsp have
closer economic and other ties with
them.

But, to my ind, today, perhaps, the
most important problem that faces the
world is the problem of the African
nationg because it ig there in Africa
that the Congo is situated, it is in the
Congo that the UN is being put to test
and the task of the Indian contingent
in the Congo is one that is really im-
portant. With great steadfastness and
great heroism our Indian troops in the
Congo have carried out the behest of
the United Nations and we should be
proud of this fact that our nationals
in the Congo are doing their duty by
the United Nations and carrying a
difficult asignment.

For some time, amongst the African
nations, to my mind, there hai been
some hesitancy about the poliry of
the Indian Government towards the
liberation movement of the various
African nations, because they have felt
that India has been rather cut of step
with the events that have been taking
place in Africa. Therefore, it is neces-
sary for confidence of people to be
restored and for the maintenance of
peace and progress of humanity that
the friendship and co-operation among
the Afro-Asian peoples, the new peo-
ples that are coming into their own in
this post-war decade should be main-
tained amd strengthened. In this con-
text it is necessary to remind the
Prime Minister once again of  the
demands put forward again and again
in this House and in the country that

“
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the Algerian People's Government be
recognised because that would be a
very important step towards restoring
the confidence in the minds of the
peoples of Africa. Maybe today in
Africa people are rather overwhelmed
by their own problems of liberatiom
and perhaps they do not see the issues
of peace and war as clearly as do those
who belong to countries such as ours
have ttrown off the shackles of im-
perialism. But we must also recognise
that every defeat that is there against
colonialism, every free nation that
came into being is a death knell to the
war moves of the old imperialist
powers. It is in this way that we
should view this matter. Every morsl
support, every help and every action
of recognition of the free Governments
that are coming into being would res-
tore the confidence and strengthen the
movement for the maintenance of
world peace, a cause to which the
Prime Minister himself is 2o dedicated,
people of our country are dedicatea.

Recently at the UN our d:legation
has played a very commendable role
and the leader of our delegation, our
Defence Minister, has come in both
for praise and for brickbats, brickbats
from the U.S. Press which unfortunate-
1y and unhappily are also echoed from
the floor of this august Fouse. May I
take this opportunity of commending
the work of our UN. team in this
very difficult world situation. I feel
that the foreign policy as accepted by
our country as a whole, the foreign
policy of fighting for the maintenance
of world peace against the outbreak of
world war, has been carried out by
the U.N. delegation at every Assembly
meeting that has taken place. In so
doing the U.N. has also been strength-
ened because we look on the UN. as
the one instrument that can gurantee
the maintenance of world peace
through which by peacetul negotiations
matters in dispute between countries
may be solved by peaceful methods.
1t is, as ths Prime Minister said, &
happy thought that in two more days
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we will have one more free nalion
Tonganyika joining the comity of
nations. It is in this context also
that we should think of the reorga-
nisation of the UN. The Prime
Minister also referred to the state-
ment of Mr. O' Brien after he had
left the Congo. We see the manner
in which certain western powers, par
ticularly Britain and France, all try-
ing to play a certain role in the
Congo, a task that has been taken up
by the UN., a task for which our
Indians troops are there in the Congo.
We should consider wvery seriously
this whole question of the reorgani-
sation of the U.N. Secretariat. It is
a proud fact today that a representa-
tive of South East Asia from Burma
is the Secretary-General. This in it-
self shows how the nations of Asia
and Africa are today coming into their
own. The U.N. is forced to recognise
these new forceg that have come into
being in the world. The reorganisation
the the UN is an important problem
because of the manner in which we
have found the various imperialist
powers acting, particularly in the
cases where new npations are coming
into being. It is a strange phenomenon
that has come after the Second War
that when new nations come into be-
ing, instead of one unified nation com-
ing into being, we find two nations
coming into being. The first problem
that is faced is the problem of uni-
fying the peoples of a country that is
fighting to liberate itself. There is the
unification of the North and the South
Korea; the North and the South Viet
Nam. Now again in Congo slso we
find that there are forces that are try-
ing to hold back the liberation of these
colonial countries and create a  war
path and war dangers. In these con-
ditions, our country, a major colonial
country which achieved its freedom
could give both a moral and a practi-
cal support to the new nations that
are fighting for liberation. I would
request the Prime Minister to consider
the recognition of the Algerian Gov-
ernment. It is important not only as
a recognition of a free Government
but it will be a factor in removing the
source of some misundetstanding that
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has come in the minds of the African
nations. In this context, there is also
the question df liberatioa of Goa.
It is rather a delicate subject to touch
at this very precise moment but in
this context we must point out that it
is our Finance Minister who by his
contribution at the Seminar on
Portuguese colonies has raised certain
doubts and misunderstandings in  the
minds of the people of Angola and
Mozambique and the Portuguese
colonies. It is a very strange fac-
tor that those who claim to be fighting
for the liberation of Goua and for the
defence of the national integrity of our
country remain singularly silent om
this particular matter with regard to
Shri Morarji Desai but it is amusing
to find that they leap into fray when-
ever there is even the slightest
criticism of the Defence Minister in
the U.S.; they immediately leap into
the fray and echo every sentiment
that is expressed. Not one of these
voices is raised when our own
national freedom is involved, when
the question of Goa is involved. The
people of the Portuguese colonies look
to Goa as the weakest link in the
Portuguese Empire and we are also
confident that Goa can be liberated
with the greates case, Stoll they do
not say a word about it. It is a
strange state of affairs and I am not
surprised because they repeat the
same thing over and over again and
when there is anything very uncom-
fortable they are accustomed to being
singularly silent on it

Closer economic ang cultural and
political ties with the new natiors of
Africa would certainly help our coun-
try also especially when Brituin is
going into the ECM and the breaking
up of the Commonwealth is now be-
coming a stumbling block rather than
a2 help Reorientation of the work
of our Embassies in these newly
awakened countries and newly free
countrles would also help in our
country both economically and raise
its politica] stature even higher than
it is. We must toddy work to be the
most effective voice and representative
of the Atm-A;silm nations jn the UN
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and also in the international sphere.
As. 1 said that Commonwealth is a
stumbling block in  having closer
friendship and closer ties with the
African peoples. Ewven at the prsent
moment, the point that is worrying
the African people most is the role of
Britain in the Congo.

This is again the time when we
should remind the Prime Minister of
the demand that is in the hearts of
our people which has been raised time
and again, that we shouid 201 have
any further ties with the Common-
wealth. Today, what is the Common-
wealth? Britain has gone into the
ECM. The Immigration Bill has
been brought before the Britisn Par-
liament. This Bill is discriminating,
and particularly as was pointed out
on an earlier occasion in this house,
when questions were brought up, this
Bill is directed particularly towards
those countries within the Common-
wealth where coloured peoples, exist.
Mot only that, We find in the Congo
that Britain is playing a role, to say
the least, a role that should be abomi-
nated by any right-thinking people in
the world in the Congo. Under such
countries, what glory do we get by
being in the Commonwealth? Surely,
the glory will be much greater if,
courageously, we said, as a free
nation, we will quite the Common-
wealth. We will extend our hand of
friendship and the hand of co-
operation to all those who require it,
and we will remain as friendly, as we
have always been, not only to those
countries which remain within the
Commonwealth. but also to those coun.
tries that are without the Com-
monwealth. Such as action would
have its moral repercussions through-
out the world, and it is the countries
of Asia and Africa that would be most
enthused by such a courageous stand
to be taken These days of the old
school tie and playing cricket are,
1 think, in the past and today, we
as a free and, powerful nation,
should be in a position to take this
very couragepus and very necessary
step, .
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The Prime Minister referred to the
nuclear tests He pointed out how
this question of nuclear tests and
dangers has come up and how danger-
ous these nuclear tests are 1o world
peace. It is not only a question of a
fall-out. As has been discussed in
this House, I think our people and our
country are aware of the dangerous of
the fall-out from the nuclear tests.
But it is not only on the question of
fal-out that these nuclear tests cause
apprehension but contained nuclear
tests certainly do increase the tensions
that exist. And so long as those
tests are there, the minds of the
people are always  harassed by
thoughts of war, because a nuclear
war will not only mean the destruction
of thousands and millions of lives as
the Prime Minister pointed out but
it would mean veritably the destruc-
tion of the soul af humanity itself.
It would destroy all those creations
that are of man, of which every
nation is proud, no matter where those
creations exist, the creations of civil-
isation, of science, of culture. These
creations would be destroyed, and
that is why I say that the struggle of
man towards a higher society, towards
a better society, which has taken
place throughout the ages, would be
stopped and it is the soul of humanity
that would be destroyed.

There is not a single mother in this
world, there is not a sister in  this
world, who does not abhor the thought
of war. A nuclear war is something
far worse than the wars we have
known throughout history, and a nue-
lear war is something that everyone of
us should certainly strive sgainst, and
certainly, in this context, nuclear tests
are to be opposed. We hope that the
Government will take all steps to see
that their good offices are used to
bring about a settlement on this very
grave matter, because nuclear tests
precipitate tensions and these tensions
can only be removed if these tests are
put a stop to.

Further, our policy has been one of

striving and working for total disar-
mament, and if tofal disarmament is
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to be achieved, then the first step to-
wards total disarmament is the stop-
ing of nuclear tests, angd, therefcre, to-
‘wards this policy it is necessary that
we take a firm stand on the question
of nuclear tests and that our represent.
atives follow this policy and do what
they can in order to achieve what is
desired in this end. Therefore, on this
occasion, when we are discussing the
international  situation, I appreciate
very mupch what the Prime Minister
has said about Laos, about South Viet
Nam, about the German problem ard
the question of Berlin. But I would
welcome from him a more positive ap-
proach to these issues which I  have
posed, the issue of the recogniticn of
the Government of Algeria, the issve
of the Commonwealth, the issue of the
recognition of East Germany and also
the assurance that Indian represen-
tative on the Viet iam Commission
will take up a firm stani on guaran-
teeing that there will be ro American
interference, no lending of troops, and
the fear that has been cxpressed by
the leaders of many South-East Asian
countries, particularly, such an out-
standing leader as Prince Naradom of
Cambodia. These assurances are
walted for by the people of our coun-
try and by the peoples of the world
as a whole, who look on India as cne
of the outstanding nations, striving for
the maintenance of world peace,

The liberation of Goa is our birth-
right and T hope and pray that this
liberation will very soon materialise
and that we do not continue to be
criticised by the Afro-Asian peoples
for tha rather weak attitude that they
think we have been taking on this
issue of Goa, particularly when the
provocation has been very great and
grave. There is always the last straw
that breaks the camel's back, but in
the case of our Government it seems
that there is more than one last straw,
So, I hope that the Portuguese Gov-
ernment is not going to be given an
opportunity to produce any more
straws, but that this is the last straw.
The firing on our passenger boat and
firing on our fishing vessels will be
taken to show how uncompromising
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has been the attitude of the Por-
tuguese Government. I hope and pray
that the Indian Government will take
& courageous stand and I would say
that the whole of the Indian people and
the peoples of the world will be one
with them, because in this, the Prime
Minister will certainly have the sup-
port of everyone of the citizens of our
country,

Mr, Speaker: Shri M. R. Masani.
After that, I shal] call Shri Nath Pai.

Shri M. B. Masani (Ranchi-East):
Mr. Speaker, Sir, at this stage, I do
not wish to spend the little time that
1 have at my disposal to take a ream-
bling view round the world or to
follow the previous speakers in their
endeavour. I would rather deal with
one or two matters which are closer
to us in our own country and which, I
believe, matter more to our people and
the lives of our people in our own day,
Those who are stuck at Delhi station
for trains which are not available be-
cause of troop movements in our
country may fee] that long discussions
on disarmament, globel disarmament,
are not perhaps of the highest rele-
vance at this moment!

Only three days ago we debated the
latest Chinese incursions in our coun-
try and that debate left us with two
feelings. One was that of unanimous
strength in this House, that every-
thing should be done io repeal Chinese
aggression, that everything should be
done to show the Government of
China that we are indeed earnest about
the assurance gtven by the Prime
Minister that this is the pclicy of the
Indian Government sud the people,
and that if there should be any further
aggression, force will be met by force.
This was the result of the debate in
this House,

It is true that when the Prime
Minister gave his reply, iwo maiters
came out which were disturbing. One
‘was the Chinese threat 1o cross the
McMahon line and to commit g‘l'e:::;

gression against India if we
Ee presumption to strengthen our
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defences within our own territory.
The other thing which caused some
dismay in this House was the state-
ment of the Prime Minister, that in
reéply to a polite letter from Ieking
suggesting a re-nogotiavion of the
Treaty of Friendship between  our
countries, subject to certain conditicns
being fulfilled, he would be prepared
1o enter into such discussions.

Well, Sir, stated in that form per-
haps the answer is unexceptionable,
but the very fact that we should have
been so ready to respond to this
appeal while aggression continues,
while occupation of our soil continues,
is something that the country has not
taken very kindly. I hope that Prime
Minister appreciates that the only one
condition on which there can be any
talk with the Chinese whether in re-
gard to a Treaty of Friendship or
otherwise is the clearing out of our
territory in the same unconditional
manner that he mentioned in regard
to Portuguese outposts in our country.
There can be no negotiation until
foreign outposts which are an act of
aggression are first removed.

I stress this because the increasing
belligerence of the tone of Chinese
statements makes one feel that they
are not going to allow any little open-
ing, any little opportunity, to pass for
renewing and expanding their area
of conquest. If we give any opening
at all or any opportunity, we must be
aware that our enemies across the
Northern frontier are there ready to
strike,  Therefore, anything that
weakens our position in the Himalayan
border, anything that glows down the
tempo of the build-up which the
Prime Minister told us is in progress,
I think the House will agree, must
be scrupulously eschewed.

Now, it is against this background
that discerning people in this country
are concerned about the reports that
we see in our newspapers of the mili-
tary build-up on both sides of the
Goa border. The Prime Minister
made a statement on this matter in
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the course of his speech this morn-
ing in which he said three things.
He mentioned certain provocations
that are being held out from the
Portuguese side. He then went on to
say thalt preparations were being
made for defensive action against any
threats \hat might develop from the
other side. And he ended by re-
capitulating and re-stating the reluct-
ance of our Government and our
country to solve any problem, how-
ever pressing or just, by anything
except peaceful means. I think, Sir,
as so stated, the Prime Minister's
position on all these three points was
unexceptionable and nobody in this
House or in this country could possi-
bly take exception to it.

Sir, everyone amongst us stands for
the end of Portuguese imperialism,
whether in Angola or anywhere else
and certainly in Goa, in our own
country, and we are all looking for-
ward to the day when the people of
Goa can enjoy freedom like the rest
of the people of India.

But that is not “he issue.. The
issue is one of priorities. The issue,
if I may state it, is whether this is
the moment, faced as we are today,
to give priority to the liberatlon of
Goa, to which my Communist friend
has just referred, as against the resist-
ence and repelling of Chinese aggres-
sion from our own soil. That, Sir,
seems to me to be the issue of inter-
natioual relation which is closest to
us and which is of the most imme-
diate concern to us today. The pre-
vious speaker has demanded libera-
tion. She does not want us to wait
for any more straws on the camel's
back of patience. But, coming from
that quarter, this is easily under-
standable, This detnand for imme-
diate military action against Goa is
easily understandable, coming from
the Communist benches. Indeed, she
only repeated what her leaders out-
side have been saying publicly for the
last few days. Why? It is quite
obvious, that those who wauld like to
take advantage of our invoivement in,
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Goa would benefit from the kind of
advice that js being given if it were
to be followed. Therefore I say, the
question is not what should be done.
It is very clear. Goa must come.
The Portuguese must go. The ques-
tion is what should be done today and
how it should be done,

Now, Sir, the problem of Portuguese
possessions is a long standing one.
We could have dealt with it any time
in the last ten years or more. Why
then has the present time been chosen
to incite our Government to thin our
resources of men and material from
our Himalayan frontier where they
are badly required to a remote zone?
Will not such a policy expose India to
further aggression marked by that
same unhappy absence of retaliation
and resistance by which every act of
Chinese aggression in the last four
years has been markedlp Yo this very
day? Will not the diversion of these
resources and weakening of our
Northern front mean a great danger
to this country which we must avoid
and resist the temptation to be drawn
into?

Now, about this fact of diversion
there can be no question. No less
an authority than General Cariappa,
the first Indian Chief of Army Staff
said two days ago:

“At a time when the nafion's
troops were dispersed on a world-
wide front in such far-flung areas
as Gaza, the Congo  and
Kashmir,....".

....he might have mentioned Naga-
land also—

“....he wondered whether it
would be safe to embark upon
uarge-scale military preparations
along the Goa border.”

Chen he said:

“Any such action might gerve
to weaken the frontiers and en.
danger the security of the coun-
try as a whole when virtually a
much greater threat than hither-
to to Indian secyrity had develop-
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ed from the Chinese Communist
armies.”

eneral Cariappa went on to point
out:

“that the Portuguese had not
threatened to cross the Indian
border and attack, while Chinese
had indeed threatened to cross the
McMohan Line, and that India did
not possess an ‘army of millions to
fight on wvarious fronts.”

This was reported in the Indian Ex-
press dated 6th December. Sir, I am
not an expert on this subject. 1 am
a layman quoting what one of our
highest previous experts on the sub-
ject had to say, the first ranking
general of our Indian Army after in-
dependence. I think the issue he
raises is a very important one. Our
troops today are already in action in
Congo. We have other fronts which
are dormant at the moment—the en-
tire Himalayan front against the
Chinese, the Kashmir front, the Naga-
land front. How afe we to assure,
is there anyone to pguarantee us, that
these fronts will not errupt into acti-
vity if we get entangled in a military
engagement in Goa? Is it fair to ex-
pose our armed forces to a new open-
ing, to yet another front, when they
are exposed on so many fronts al-
ready? Sir, the Government have
always given an allibi for its supine
resistence or absence of resistence
saying that we have not got enough
men, we have not got enough mate-
rial in the right area. Will this
diversion in Goa not weaken the
already scarce material and men when
we are facing far superior odds on
our Himalayan frontier? Will not
the imbalance be aggravated, will not
the Chinese take advantage of it?

Sir, Mao Tse-tung’s philosophy has
been expressed in his notorious re-
mark: “Power comes out of the muzzle
of a gun”. But, Sir, I do not think
Mr. Mao Tse-tung will be very im-
pressed if the gun is turned in the
other  direction. Therefore, the
Chinese giant is only too apt to laugh
at us if instead of repelling, instead
of fighting tha.t giant we go and beat
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up a pigmy, a small “pimple” as the
Prime Minister once quite appro-
priately described Goa. Sir, can this
country of Gandhi be very proud
of overwhelming a miserable few
hundred men who have no capacity to
resist us?

Also, is it wise to assumie "a push-
over in a day or two, as many people
seem to imagine sitting in Delhi? The
Portuguese are very obsiinate, almost
perverse people. Being what they
are, to assume that we are going to
have a pushover in a day or two and
there is not going to be any major
bloodshed would not be wise. If we
get provoked, if we get bogged downm
in operations and an appeal is made to
the Security Council of the United
Nations, is this country with its clean
record so far going to defy a cease-
fire order by the Security Council?
Is our Government prepared for that
eventuality? Sir, when we act as a
policeman in the Congo, serving the
nations of the world, shall we put
ourselves simultaneously in the posi-
tion of an accused at the bar of the
United Nations? How shall we re-
concile the two roles if we do not bow
to a cease-fire order? Therefore,
whichever way one may look at it, I
feel that this venture is marked by
pitfalls, and I do appeal to the Prime
Minister and the Government not
to be encouraged by wrong ad-
visers on this side whe have an
axe to grind in regard to their allies
in China and be swept into this ad-
venture without reckoning the many
consequences te our country,

Finally, Sir, we come to this ques-
tion, as I said, why has this moment
been chosen (Interruption)? Sir,
when the hon. Member wanted the
liberation of Goa tomorrow I never
interrupted her, I never said anything
about it. Why has this momént been
chosen to bring to a head something
that has been simmering for over ten
years? Why now? That is the ques-
tion. T do not mind giving express-
ion on the floor of this House to a
belief that is held widely in this
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capital and in this country, shat it is
a desire to make a demonstration of
serength after years of weakness on
the eve of the General Elections. Let
me quote from the Hindustan Times
of this morning a few sentences which,
I believe, are representative of intelli-
gent thinking in our country.

“All that the Government is
succeeding in  convincing its
critics is that it is suffering from

a severe case of bad conscience.

It wants to prove, after suffering
several years of Chinese aggres-
sion without firing a shot that it
is capable of action, and because
there is natural scepticism in the
country about the Government
being capable of anything of the
kind, it is going about the job in
a manner more than somewhat
theatrical. The atmosphere sought
to be created is of a national
emergency at hand....

It is these antics which give
rise to the suspicion already voic-
ed by the Opposition that the Goa
emergency is an electoral smoke-
screen for the Government's sins
of omission in dealing with China.
Let the Government be warned,
betimes, and Mr. Menon particu-
larly, that there are no easy elec-
toral kudos to be picked up in
Goa”.

Now, Sir, it is a well-known psy-
chological explanation about people
who have not been able to hit back a
big bully hitting a small boy; it is a
very common phenomenon in all
boarding schools, whether in this
country or another. In particular, it
is believed that the main electoral
beneficiary would be no other than
the Defence Minister, on whom the
guilt of not resisting Chinese aggres-
sion is fixed by a large section of
public opinion in thig country. In
England; sometimes, they fix elections
immediately after a military victory
and call it a “khaki election”, a tech-
nique with which, I am sure, all
students of British institutions are
familiar. Here there is only one
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difference, that instead of the election
being fixed immediately after a mili-
tary victory, the military victory may
be planned immediately on the eve of
the election that have already been
fixed. Now, if the people of “India
were to believe this, they would not
consider it a very honourable thing.

14 hrs. .

I cannot judge whether this motiva-
tion that has been suggested in the
newspaper 1 quoted and by others
whom I have heard in the last two or
three days is fair or not, but I should
gay one thing that, despite the Prime
Minister’s explanation today, it is diffi-
cult to find a more convincing or
plausible cause or reason for this
major build up on the eve of the
elections. I doubt whether even such
a strategy will bring any votes. I
for one have too much faith in the
intelligence of our voter, particularly
in my own city, and I believe that the
kind of “khaki election” referred to
above is not going to deliver the goods.
This would be an unworthy strategem
and, I am sure, the Indian people
would not respond to it

But, whether the charge is true or
false, one thing remains. Precedence
must be given to resisting the major
threat to this country, and the major
and the immediate threat to this
country comes from nowhere than
from across the Himalayas. Anything
that weakens our resistance there will
help the enemies of our freedom and
our security. I do hope that the fears
that have been expressed today are
groundless and that consistent with
what the Prime Minister Said. a
peaceful atmosphere will be maintain-
ed and nothing will be done which
goes beyomd the needs of the case. I
would wish that in his reply to this
debate the Prime Minister would give
a clear assurance to this House, that
beyond repelling aggression from the
Portuguese troops, beyond defending
our own frontiers and our own
nationals, nothing will be done in the
way of a major aggressive action,
until at least after the elections so
that the new Goyernment and new
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Parliament may be in a position to get
the mandate that is required to do
something more.

‘What I have said has not been very
easy to say nor very pleasant but I
believe it is the duty of those of us
who are here to represent the views
that we hold and the views of those
who hold the same views in this
country, and I believe that it is neces-
sary for someone to say this. Let it
not be said that nobody raised a voice
of warning before we walked into this
Tap.

1 suggest that we act in our own
national interest and not just react to
provocation. Qur Prime Minister has
often advised other countries not to be
provoked but to hold on to the path
of peace. I would suggest that we
apply this warning and this advice to
ourselves. Let not the Portuguese
decide what we do. If my hon.
friend who preceded me were to
decide it, the Portuguese will decide
what we do in Goa. I suggest that
we take an pver-all view of our
frontiers, north, south, edst and west,
take an over-ail view of our relations
in the world and then decide what
we shall do in Goa and not allow the
Portuguese to provoke us into doing
something. Provocation is easy, but
restraining oneself from replying ‘o
provocation is difficult. I would like
to believe that our Government and
our country have the maturity to
resist provocation, to stick to the point
that the Indian soil must be first clear-
ed of a foreign aggressor who has
come during the last five years, be-
fore we try to undo facts which go
back hundreds of years in history.

Shri Nath Pai: Mr. Speaker, the hon.
gracious and charming lady who spoke-
for the Communist Party weakly
echoed and gave a paraphrase of what
the Prime Minister said. But I am
wondering if what Shri Masani has
said will find any echo from any
quarter in this House. We find our-
selves incomplete disagreement with
everything that he said regarding Goa.
He has once aagain proved that in spite
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of his brilliance, in spite of his scho-
larship and in spite of his eloquence,
he and his party are completely out
of tune with what the People of India
think.

The Prime Minister started this un-
holy fashion of bringing in the elec-
tions in every consideration. He
used a platform, which was not meant
for the elections, a seminar platform
in Bombay, for having a gibe at
Acharya Kripalani and, I think, many
are following it. It was wrong
example to follow, even though the
example was set up by the Prime
Minister. But may I tell Shri Masani
before I come to the main points that
whether Shri Krishna Menon wins or
does not win is a minor thing. The
winning of a single seat is a minor
thing as compared with the liberation
of a half a million of Indians. I
would like to plead with the Prime
Minister that the whole nation stands
behind him if he is determined to
carry action against Goa, but not in-
action. We have reached a point of
no-return where there is no go” back
except ignomenious retreat. Shri
M. R. Masani, the patriot that he is,
naturally laments, naturally mourns
the retreat on the Chinese border, but
the retreat before this small insigni-
ficant power, will it enhance our
prestige, will it boost up the morale of
our people or will it humiliate it still
more? I, therefore, plead with him to
discard other considerations, because
‘this should be an issue on which we
all stand united as a nation. 1 would
also tell the Prime Minister that we
demand something more concrete than
mere concellation of trade. I do not
‘want any reply from the Prime Minis-
ted to the debate which we raise and,
therefore, I am not going to raise any
arguments, because when we talked
on a Private Member’s motion we
have said all that can be said and if
they were not enough, are not the
shrieks, the agonised cries for help of
these 500,000 people not enough to
move us into action? What stronger
argument do we need than this appeal
and cry for help which is coming from
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half a million Indians in Goa? All
we shall plead, therefore, is that we
act, act immediately, and act effec-
tively.

If there are some papers in the
United Kingdom and other countries
criticising our action, we are not
called upon to bother. Major issues
are not to be neglected because there
is adverse or hostile criticism. It has
been the fashion of a section of the
British papers to denigrate this coun-
try, to malign this country. Once
again, we may provide them with an
opportunity to indulge in their hobby.
Why should we be worried about it?
I, therefore, plead, and I do not think
we need any more arguments for it,
that the Government should not
deflect; it should not. It must not find
an excuse that there was divergence
of opinion in this country. This
country stands united, if you are re-
solved, if you are made up, if your
mind is made up, to liberate Goa.

There have been many major deve-
lopments since the House discussed
international affairs in the last session.
There was, firstly, the Belgrade Con-
ference. I am afraid, this conference
will be remembered in history more
for what it failed to achieve than by
what it achieved. Non-allignment lost
its polish, its glow, its finish in
Belgrade. Non-alignment for its very
success depends upon unwavering
adherence to objectivity, to impar-
tialitv and to undaunted courage. The
Belgrade Conference indulged in equi-
vocation; it did not show that Bold and
honest courage and leadership which
it was called upon to provide on the
major issues with which the world
has been confronted with. There was
the resumption of the atomic tests,
there was the Berlin crisis, and on
both these issues it satisfied itself by
indulging in some kind of pltitudes.
The Prime Minister emerged with
credit because of the sense of pro-
gression and balance which he intro-
duced in these discussions, but, I am
afraid. non-alignment as such lost
much in Belgrade. Even so loyal and
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so consistent a supporter, interpreter
and upholder of non-alignment as
Kingsley Martin of the New States-
man had to declare that he came back
a disillusioned and disappointed man.

There was the hon. Prime Minister’s
visit to the Soviet Union and to the
United States of America. We are
glad that he went there and we are
glad to hear from him that both the
visits were successful. But we do
not know what exactly happened. I
would like to call upon the hon.
Prime Minister that we know some-
thing more than of course the tre-
mendous ovation which he received.
He told us that he told these people
our views on major world issues. But
what are their views on the issues
that concern us? Did he talk to Mr.
Khrushchev about Chinese misbeha-
wiour and about Chinese betrayal of
this country? Did he ask Mr.
Khrushchev to use his great influence
with the Chinese leadership to res-
train China and, if so, what was the
attitude of the Soviet Union? There
has been a sphinxlike silence on the
part of the Soviet Union on this major
issue. Is the Soviet Union going to
continue a policy of non-alignment
when India’s very existence is threat-
ened by an ally of the Soviet Union?
What is it that happened? Our,
were these issues not discussed at all?
Was what was discussed at this im-
portant and historic meeting such
things like nuclear tests, disarmament
and other issues. or were the issues
that matter to us. that concern wus
also discussed?

T would also like to ask what was
discussed with Mr. Kennedy. Was it
only disarmament Was it only some
other issue with which we are con-
cerned but not directly? Or, did he
take up with Mr. MacMillan and Mr.
Kennedy the issue about Goa and their
attitude towards it? We would like
to be told what the hen. Prime Minis-
ter diseussed in these visits of his and
what the reaction was because the
communiques which are habitually
issued hide mores than they disclose.
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A reference has been made to the
Congo. We strongly support the
attitude of the Government in streng-
thening the United Nations. But, I
am afraid, useful as this visit was to
the Soviet Union, a large part of his
visit to the United States had to be
devoted to removing misunderstand-
ing and to explaining things. I do
not want to touch upon that very
delicate subject, that very explosive
and touchy subject of what the hon.
Defence Minister does and does not
do. It causes offence and creates
great tensions; the hon. Prime Minis-
ter gets easily offended. But, I think,
the definition of the words ‘Defence
Minister’ is beginning to change.
Defence Minister is beginning to be
one who requires constant defence by
the hon. Prime Minister of India.

I will not be saving anything except
one thing and that is this. Ecomi-
ums should be paid where they are
due. I do not quarrel with that. But
I think we place an unusually severe
strain on Shri Krishna Menon, un-
doubtedly great as his abilities, quali-
fications and talents are, by asking
him to carry the dual task of looking
after the defencé of this vast sub-
continent and of representing it at the
United Nations. Is it fair to a patriot
like him that because he has the talent
he should be asked to carry all the
burdens? Is that not an advertise-
ment of poverty of talent in the
country that the same man shéuld be
asked to do all the jobs?

Secondly, is the defence of this
country according to the hon. Prime
Minister a job which can be done by
a part-time worker and is not a full
time job which requires all the energy,
attention and concentration of not one
Minister but more? But, we do not
have even one full Minister To look
after that. I have nothing to say
about what he said here and there,
but it is a serious matter. With due
respect and regard for the talents of
Shri V. K Krishna Menon, I have to
raise this issup.
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About the Congo, we fully support
the policy of the Government of India
to strengthen the United Nations.
But let not there be any encourage-
ment to any effort to weaken the
United Nations. We must make it
clear that we want the strengthening
of the United Nations to reflect the
new balance of forces in the world,
but certainly not toying with the idea
of the troika which will do nothing
but paralyse the Uniteq Nations. I
would like to have an assurance from
the hon. Prime Minister that in no
form did the Indian delegation at the
United Nations try to flirt with the
idea of troika but solidly told the
United Nations that we wants its
authority in the world to be upheld
and strengthened as the one ~major
instrument that mankind has forged
in the cause of peace,

1 should like to make only a very
passing reference to what the hon.
Prime Minister had to say about
Algeria. He says that General De
Gaulle, of course, wants to fight the
OAS secret army of General Salan.
Indeed, very good. BJY does he riot
see the tragedy of Algeria? Today
the Algerian patriots are being com-
pelled to fight on two fronts, that of
the regular French Government and
of General Salan., The Nationalist
Government, that is, the FLN, is being
compelled to fight on two fronts, that
of General De Gaulle which is official-
1y recognised by us and that of
General Salan. Why did we refrain
from taking the step which, we think,
he was on the brim of taking before
he proceeded to Belgrade? He had
created the impression and had al-
most an assurance that we would pro-
ceed to recognise the FLN Govern-
ment. I would like to hear~from the
hon. Prime Minister what is inhabit-
ing him: what is retaining him;
what is stopping him. What are our
difficulties in recognising this govern-
ment of the Algerian people?

1 shall now turn to something
which is very immediate to which,
unfortunately, no reference was made
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by the hon. Prime Minister. It is
true that we discussed at length the
China issue only three days back, but
since we discussed it two major things
have happened; therefore the need to
mention it and mention it at length.
I would claim your indulgence for a
little while,

There was a note of China. There
have been two notes, in fact—one
telling us the consequences that will
follow if we show courage to build
our defences across the border and
another offering, of course, as the hon.
Prime Minister says, in a very polite
way to enter into a treaty of friend-
ship. Something is happening. Had
we, that is, Dr, Ram Subhag Singh
and I, not asked questions of the hon.
Prime Minister that day, I wonder if
even that mention would have “been
made by him regarding these two
notes. But this is the vital issue
today. Shall we be pitsming the
mirage of friendship ignoring the
reality of China’s aggression? He has
times without number told us that
China's aggressive~Intentions towards
this country are becoming clearer and
clearer. But when China comes
with the straw of negotiations @and of
friendship, like a sinking man we are
ready to clutch at it. We ignore the
bayonets and the mailed fist of aggres-
sion and are prepared to cling to and
to clutch at the tattered glow of
friendship. Is the brutal and grim
reality of aggression, of threat across
the McMahon Line to be ignored? The
hon. Prime Minister told us, “We wil!
consider it and it will be conditioned.”
Just as he said earlier that the only
solution of the Goa Problem is that
the Portuguese wald out of our coun-
try, the only condition that we should
demand is that China should vacate
her aggression. I want an assurance
because this House will adjourn and
will not meet for three long months.
We want this categorical assurance
from the hon. Prime Minister, not the
repetition and reiteration that we will
negotiate, negotiate, negotiate but
that we shall refuse to enter into any
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treaty, whether China calls it a friend-
ship treaty, no aggression treaty, co-
operative treaty or whatever the good
name that it is pleased to give to it,
unless China fulfills the prior condi-
tion that she vacates her aggression
from our territory. This is the cate-
gorical assurance that this House and
this country is entitled to expect be-
fore we reply. Reply very politely.
All his charm and politeness we would
like to see reflected in our note, but
let there not be a mistake about the
determination of India not to be made
to look fools once again in the eyes
of the world, namely, that China
continues the aggression and we con-
tinue to negotiate,

At this stage may I point out what
master tacticians the Chinese have
proved themselves to be. They have
established themselves as masters of
diversionary tactics. They have en-
gaged this country in a phoney war cof
notes, letters, statements, aide
memories, more poigant and strong
notes and, in the meanwhile, when
our Government pats itself on the
back, congratulates itself, feels excit-
ed, proud and triumphant that it is
scoring points in letters and in its
exchanges with the Government of
China, when we win these points in
letters on paper, the Chinese are
advancing their military posts on our
territory.

The hon. Prime Minister the other
day said that his whole being is
against war, that he does not want
war. He chided us by saying that it
is the result of 45 years of training
under Gandhiji and said that we do
not have that training. It is true that
we did not have 45 years’ training
because we were not born 45 years
ago, but we claim to be moulded by
the same training and the same
teaching. The -hon. Prime Minister
may be the political heir to the
Mahatma, but so far as his teachings
are concerned they are the proud and
common heritage of all India. We
have been moulded, made and condi-
tioned by those teachings and, to a
certain extent, by his own teachings.
The Mahatma taught us to resist

AGRAHAYANA 16, 1883 (SAKA) International 3894

Situation
aggression and the hon. Prime Minis-
ter also taught us to resist aggression
and injustice. It was he who awoke
this nation to aggression in Spain and
in distant China in 1936. Does he
expect us to forget this lesson when
aggression threatens our own border
from the Chinese? He says we do not
want war. War 1§ not our making.
Can you avoid war by just express-
ing dislike and by expressing opposi-
tion? Today what is happening is
this. There is an undeclared war
against this country on the part of
China. She is proceeding, comrmiitting
aggression and getting the reward of
aggression. But only we keep on
chanting, “We do not want war; we
are opposed to war”. We do not say
you wage the " war against China.
But is it the only way of avoiding war
that they go on advancing and yon
keep retreating, you do not hit back
and you do not shoot back? That is,
of course, one way of avoiding war.

When I advocate it, the Prime
Minister comes back and accuses us of
wanting an adventure. Words are
beginning to lose medning. Is it an
adventure to plead. to urge, to appeal
that we defend the borders of our
motherland? Aggression is an adven=
ture. Defence against resistance to
aggression is a solemn duty cast on
everybody. What Britain did in the
Suez Canal was aggression and an
adventure. But what Egypt did in
retaliation of Britain’s aggression was
the discharge of an elementary duty.

Further, it is the Prime Minister
who always says, life is an adventure,
more so a life of independence, liberty
and dignity. To refuse to face this
adventure in this way is to forfeit our
life, forfeit our basic inalienable rignt
to a life of liberty, freedom and
dignity.

We are told against that we are un-
prepared. Time without number the
Prime Minister tells us that we are
unprepared. The unpreparedness of
a potential victim is the supreme
opportunity for the intending aggres-
sor. It is the normal precaution, an

L]
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elementary rule of security, that you
conceal from your adversary all your
weakness, all your unpreparedness
and try to discover his weaknesses
and his unpreparedness. But the
Government of India has made a prac-
tice of shouting from housetops that
we are unprepared. Do they believe
that this proclamation of unprepared-
ness will act as a deterrent to the
Chinese, will put fear in their hearts
and the Chinese will stop at the
Himalayas and say, “Ah! India is un-
prepared. Let us not disturb them;
let us go back to Peking? We fail to
understand the logic of this unpre-
paredness,

Secondly, this kind of advertisement
of unpreparedness is guaranteeing,
underwriting, the victory of the poten-
tial aggressor. He has said—I will
read something from it now—"What
could we have done? It is the legacy
of a lon long past”. If he would have
cared to look into his archives—busy
he is, it is a mightly burden he is
carrying; we know it—but if his
assistants or those who advise him
would have looked into his archives,
this unpreparedness would not have
been there. There was an officer of
this Government. Do you disown
everything left by the British? Do
you disown the railways, the tele-
phones, the police, etc.? Only the
other day, we celebrated the cente-
pary and the Home Minister claimed
credit.

The bad things we do discard, but
in the archives of the same depart-
ment, we find this note written by
Sir Charles Bell, In clear, ringing
and unmistakable terms, he tells wus
what China will be doing. A great
student of history, the Prime Minister
himself said that China showed this
tendency. This is what the note said:

“It will be natural for China to
seek this relief for her overflow-
ing population. She appears to
regard the Mongolian people that
border on her own and the
Tibetan frontier, Nepal, Sikkim,
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Bhutan and ever Burma as within
her natural sphere.”

The warning was there. There was
another warning. The Prime Minister
says, “What could we have done?”
Did we make a note of it? Did we
make preparations for that? He says,
“What could we have done? We have
to prepare”. There was a committee
which was appointed when the late
Sardar Patel was alive and it was
presided over by Gen. Himmat Singhji,
the then Deputy Minister of Defence.
We never heard what happened to
that committee’s recommendations re-
garding the new, awakened, alive
northern border. 'What happened to
those recommendations? They were
completely forgotten, ignored and
pigeon-holed till in 1959, the Dalai
Lama sought refuge in this country.

The Prime Minister has appointed
another committee on his own initia-
tive under Gen, L. P. Sen? What will
happen to the recommendations?
Sha;il act upon them.

Sir, many of us were very happy
at the success of the Chinese revolu-
tion. Shri Asoka Mehta had issued
a statement and s¢ did out Prime
Minister. The communist party also
had sent messages of greetings. This
is the reply which Mao Tse-tung sent
in 1948. He refers to the Government
of Shri Jawaharlal Nehru as the agent
of imperialists.”. What he says
further is significant:

“Replying on the brave commu-
nist party of India and the unity
of Indian patriots, India will
certainly not remain under the
yoke of imperialism and its colla-
borators. Like free China, a free
India will one day emerge in the
Socialist and People’s democratic
family”.

God forbid that this happens, but this
is his hope—

“that day will end the imperia-
list reactionary era in the history
of mankind.”

Did we take note of it? Did we act?
Were the words not clear as to what
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he means? He calls the Government
of India the running dog of imperial-
ism. What did we do about it?

There was another thing. He tried
to defeat, to turn the tables against
me—we do not mind it—on the issue
of Tibet. This is what he said day
before yesterday in his concluding
remarks in this House on the Chinese
aggression. When I asked, “Why did
you allow the Chinese to walk in?”
he said, “We are in full agreement
with you, but what could we have
done? No power could have gone
there.” Is that the thing or was that
your policy? Was it a question of in-
ability or not having the strength or
was it your determination? This is
what the Prime Minister said; I will
ask him some questions before I read
it.

If we cannot prevent the perpetua-
tion of an aggression, must we be an
accomplice in its commission? If we
cannot rescue the victim of a sacrifice,
must we play the part of a presid-
ing priest at that gory sacrifice? If
we cannot prosecute China, must we
the apologists of China? This is what
the Prime Minister said in this House
in 1954:

“I am not aware of any time
during the last few hundred years
when Chinese sovereignty”—

then he adds in parenthesis—

“—or if you like suzerainty—"

Are sovereignty and suzerainty the
same? Is there not a tremendous
difference between them? Then he
goes on:

“I would be prepared to go into
the entire history of this step by
step. In my opinion, we have
done no better thing than this
since we became independent.”

What was this tremendous thing of
which he boasted? It was the hand-
ing over of this ancient free land
whom history and destiny expected
this country arfd Shri Jawaharlal
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Nehru to defend. He has handed
them over foot and hand bound to the
Chinese. And, yesterday, we are
told, “What could we have done?”
Throughout history, she had expected
India to respect and defend her
autonomy.

Towards the end of 1949 and 1950,
when the Chinese were advancing
towards Lhasa, our Ambassador in
Peking was there and it was at his
instance that the Indian delegation
informed the Security Council that
the Chinese are not marching towards
Lhasa, but they are going towards
Chambo. This was in December and
in April next year, the Chinese were
already in occupation of Lhasa. The
Dalai Lama ran away to Yatung; he
was called back and he went back
mostly in the hope that India will
defend Tibet. Then what happened?
This is a chapter that is not known.

The Government of India authorised
Sardar Panikkar to advise the
Chinese Government that we accept
Chinese suzerainty over Tibet,
provided that its internal autonomy is
guaranteed. But the Ambassador mis-
understood the message and he
conceded sovereignty over Tibet. He
was instructed to inform about
suzerainty, but he conceded and
granted, had done away already with
the soverignty. Later on, the blanme
was placed on the poor cipher assis-
tant. Very often, the cipher assistant
in this Government is made a very
very convenient scapegoat to such
high colossal mistakes of policy. In
any other country, a very serious note
would have been taken. We were
indifferent towards the fate of this
country. How heavily are we paying
the penality! The fall-out is the
Chinese arm’s fall-out on our own
border. In refusing to defend Tibet,
we have undermined the defences of
this country. And that will be the
verdict of history from which all the
equivocations and all the brilliant
pleadings given by the Prime Minister
will not rescue this country.

I have only one or two points to
make and I will sit down. The Prime
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Minister said that day that we charge
him with suppression of facts. We
never like to say anything harsh about
him, or anything which hurts him.
But what are the facts? He pleaded
with a feeling of hurt that he had just
come after his tour of eighteen days
and come straight from the Palam
Airport to this House. It was a magni-
ficient athletic feat. We are proud of
it and even the younger generations
should be proud that he could do it.

He said that we charge him with
suppression. May I point out to him
something from his own note, this
white paper which was placed no the
Table of this House. That points out
that in our note of 31st of October
we complained that Suriah was oc-
cupied by the Chinese in April 1960.
and Dauletbeg Oldi was occupied in
the autumn of 1960. You mention it in
your note and you have said in it that
it is aggression of a serious type. But
still till November 1961 we were not
told about it. It means one of two
things. The Chinese in their latest
note complained: if this happened so
long ago, why did you not till wus?
Both these were major events; still
we were not told about the one for
eighteen months and about the other
for thirteen months. And when we
point this out, why should he get
offended that we charge him with
suppression of facts. The facts are
there.

There is another interpretation pos-
sible. What does our intelligence do?
If major aggressions take place with-
out his knowing how many more may
be committed now? May I, there-
fore, plead with him, Mr. Speaker
that it will be very hurtful and it
will be injurious to the interests of
the country if he accuses us of gene-
rating heat because of impending
elections. I have made the position
very very clear. If our territory is to
be regained, and if none of us is to
be returned to this House, we will
regard it as the highest reward that
we have achieved. I wpuld plead with
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him that the time has come when we
must do something about this. The
Chinese must be warned and this
tempting offer of polite negotiations
‘must be contemptuously turned down;
they must be told to make good the
damage they have done to our faith
and to our country. I will plead
with the Prime Minister: this fumling,
this faltering, this failure on the fron-
tier may prove fatal to the future of
this country as a free nation. Cont-
rast the Chinses bluffs, bluster and
bullying with our bowing, bending
and bungling.

It was the Prime Minister who told
this country that success often comes
to those who dare and act; it never
comes to the timid. It was a teach-
ing which we inscribed in our diaries
and on our new books when we
brought them at the universities.
We wrote it with chalk in our study
rooms. Let not history say when the
hour of trail came when the supreme
hour for him and his country came,
he failed to implement his teaching
and in the process made worthless,
and meaningless what was supposed
to be the most precious legacy to
posterity ang this country.

Shri D. C. Sharma (Gurdaspur):
Mr. Speaker, Sir, three major speeches
have been made from the Opposition
Benches and I was amazed that each
one of them had struck a note utterly
out of consonance with the spirit of
free India today. As I was listening
to the speech of the hon. Member
who has just sat down, I felt as if
he was living in a dgream world, as
if he was living in a world where
the breath of reality of free India
never entered.

14-33 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

It was amazing to hear him say that
the Prime Minister has been saying
to the Chinese that we are not pre-
pared. I do not kmow where he got
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the idea from. We have been listen-
ing to the speeches of the Prime Minis-
ter on the floor of the House and also
elsewhere and don’t think the
Prime Minister has ever hinted at this
kind of thing, has ever expressed this
kind of thing or has ever given the
impression to anybody, by implica-
tion even, that we are not prepared
to meet the Chinese aggression. 1
think he has made his policy very
clear. He has told us in unequivocal
terms that we shall exhaust all pos-
sible means, means of peaceful nego-
tiations, and we shall also make use
of all diplomatic means which are
available. If, however, we do not
succeed in that and if war is forced
on us we shall go to to war with
any country in the world to defend
our sovereignty and our integrity and
our homeland. That is what he has
been saying.

We have been making preparations.
We have been told many times on
the floor of the House that we are
adding to the number of check posts;
we are increasing the number of
military posts, we are trying to man
these posts by all possible means.
We are building roads and we are
doing all these things which are g kind
of indirect preparation for war, and
also a direct preparation for war.
We have been doing all that. And
yet, the hon, Member has the audacity
to say that our Prime Minister has
been talking of unpreparedness. I
think nothing could be a greater tra-
vesty of fact than the statement that
he has made.

1 think it is not the Prime Minister
who gives encouragement to the
Chinese, if any encouragement can be
given, But it is these gentlemen who
always talk about the weakness of
the Government, who always talk of
the attitude of the Government which
is not war-like,—it js these persons
who encourage the Chinses by trying
to vilify the Government. It is they
who try to boost the morale of the
Chinse ang I think they serve their
cause much better than even those
persons who ‘are thought to be allies
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of the Chinese in this country. 1
therefore think that this kind of talk
is very harmful to the interests of the
nation.

Shri Braj Raj Singh: The hon.
Member shoulq know what he is
saying. After all, does he understand
the meaning of it.

Shri D. C. Sharma: I do. You
always speak in Hindi; I speak in
English.

Shri Braj Raj Singh: What of that?
You cannot charge people on this side.

Shri D. C. Sharma: I have not
charge anybody.

Mr. Deputy Speaker: Order, order.
The learned professor will address the
the Chair. -

Shri D. C. Sharma: I said only this
that the charge of being unprepared.

Shri Braj Raj Singh: He has him-
self admitted it.

Shri D. C. Sharma: How do you
know?

Mr. Deputy - Speakers Order,
order. There should not be any
direct talks.

Shri D. C. Sharma: I told you this
gentleman is in the habit of....

Mr, Deputy-Speaker: Everyone
here is honourable. None should be
addressed as this gentleman or that
gentleman.

Shri D. C, Sharma: I was only sub-
mitting very respectfully that it is
the people who talk about the unpre-
paredness of our country to meet
Chinese aggression, or that we
could not get the aggression v_acated,
who are doing a great deal of harm
to our country gnd are indirectly help-
ing the Chinese. I think it is they
who try to promote the morale of the
Chinese more than those persons who
are thought to be allies of the Chinese
here or elsewhere,

L]
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Therefore I say that we are prepared
to meet the aggression, but it cannot
be met by means of speeches made or
resolutions passed at public meetings.
The aggressign has to be met in terms
of military logistics, in terms of stra-
tegy and tactics and I donot think any
Member of this House is competent to
deal with these problems of strategy
and tactics, These problems are better
left of our Army and Air Force; They
are the best judges of the situation and
also the time when action should be
taken, Therefore I think our country is
fully prepared to meet the Chinese
aggression, and our country will meet
the Chinese aggression not at a time
when it suits China but at a time when
it suits us. I do not see any reason
why anybdy should accuse the Gov-
ernment of being weak-kneed so far
as the meeting of Chinese aggression is
concerned.

Another important suggestion came
forth from another hon. Member and
it was this, that we should not try to
bring in the question of Goa at this
time or try to deal with it at this time
and that, if we do so, these are diver-
sionary tactics. I do not know what
this phrase means. But I believe that
our Government is as alive to the
danger from the Chinese as it is alive
to the danger from the Portuguese.
Our Government has to take note of
both these dangers and has to be pre-
pared equally to meet both of them
in the most statesmanlike and compe-
tent manner. And I think that is
what our Government is doing.

It has been said, again, that we are
dealing with the Goa problem only by
the cancellation of some trains. Noth-
ing could have been said more to
under-rate or under-state the efforts
that we are making to get the Portu-
guese hold liquidated from our side
than this. When we are going to deal
with an enemy we need ships, we
need the air force, we need men and
everything. Therefore, if the natlon
has got sometimes to make g sacrifice
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by cancellation of some trains, it
should not cry over it. I do mnot
think any partiotic person will do
that, and therefore nobody should
highlight it that way.

So far as Portuguese imperialism is
concerned our Prime Minister has
given an unequivocal reply to them,
and it is this that the Portuguese
Government cannot exist on the soil
of India. That is what he said even
today, and that is what he has
been saying all the time. The French
have quitted, the British have quitt-
ed, and I have no doubt that the Por-
tuguese will have to quit sooner than
later. The people who think that the
Portuguese Government is obstinate,
this and that, I think, are really not
in possession of the hard core of re-
ality which we have to face. It is
said that we should meet the Portu-
guese terror and we should have
military build-up. And if we have
a military build-up, people say, “You
have cancelled the trains.” I think
every possible effort is being made to
meet the Portuguese terror, to get our
brothers and sisters under Portuguese
rule liberated, And I think the time
for that has to be judged not by me or
by any other person, but the time for
action has to be judged by those per-
sons who understand the art of war-
fare, who understand the art of fight-
ing and all those things. I think our
country will not be found 1lacking
when it comes to a question of dealing
with the problem of Goa realisticallv
and strongly and in a way which will
put an end to this sore in our country.

Another point that has been made is
that we should quit the Common-
wealth, Well, this is a very old idea
which is repeated again and again and
is a stock-in-trade with some politi-
cal parties in my country. I would
submit very respectfully that while
persons here say that our Defence
Minister does not do well here or
there, that our diplomacy is not suc-
cessful, there comes the President of
Argentina. This is what he said last
evening, that “I have been watching
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the brilliant performance of your dip-
lomatic missions in the U. N.” They
call our performance brilliant. But
our own people think that the per-
formance of our delegation, headed
by our Defence Minister Shri Krishna
Menon, does not do justice to our
country. I think nothing can be far-
ther from the truth, Our diplomatic
channels have got to be many. Today
the Prime Minister told us that we
are establishing contacts with so
many countries of Africa. Our Em-
bassies, Legations, High Commissions,
all these are channels of our diploma-
tic relations. The visits of our Prime
Minister to U, K., to USA., to the
Soviet Union, to Mexico, to all these
countries, these are also the avenues
of diplomatic relations. The visits of
foreign dignitaries to our country are
also sources of extending our diploma-
tic influence. Our delegation at the
United Nations, I think, is the biggest
instrument that we have for exerting
our influence on international affairs.
And I must say that our delegation,
led by Shri Krishna Menon, has done
as well as any other delegation. I
think these are the channels through
which our influence has to be exerted.

Similarly, as regard this common-
wealth, it is a Commonwealth of free,
equal and independent nations and it
is an association of self-governing
countries. It is an association which
does not put any pressure upon the
views of anybody and which encou-
rages freedom of thought and freedom
of expression, I think this kind of as-
sociation js very useful for our coun-
try, so that we can build up our dip-
lomatic relations with so many coun-
tries. Those who tell us that we
should give up our Commonwealth re-
lations are those who want us to have
relations with some other bloc or to
have some other set of relations or
group of relations. Our country hag
steered clear of all these bloecs and I
think it will continue to do so.

Something was sald about the Bel-
grade conference. It was said that the
Belgrade conference did not give un-

equivocal ex'pﬂ';ssion to the policy of
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non-alignment, that it gave a very
blurred and dim picture of the policy
of the uncommitteq nations which had
met there. I have with me the reso-
lutions which were passed at the Bel-
grade conference. I have also read the
speeches made there. As our Prime
Minister said, everybody there was
preoccupied with his own problems.
and did not have so much time as to
address himself to the other problems.
But I believe that though the Belgrade
conference might have interested it-
self more in those national problems,
all the same it was an instrument of
expression for peace. It might not
have expressed peace in as strong
terms as I might have wanted or as
somebody else might have wanted; but
there is no denying the fact that that
Conference did up hold the cause of
peace and did try to give people the
idea that the statesmen who met there
were interested in peace more than in
anything else. I believe that our fore-
ign policy is known all over the world,
Our foreign policy is the policy of a
nation which has got so many years”
tradition of peace behind it. Our poli-
cy whether in Laos, Vietnam, Congo
or anywhere else has been that the
peoples of those countries should be
supreme, that the peoples of those
countries should not suffer from
any kind of aggression from anyother
country, that the peoples of
those countries should live
their own life ang that the peoples of
those countries should be effective ins-
truments of peace. This has been our
policy. That is what our International
Commission for Supervision and Con-
trol in Laog is doing. That is what our
brave and valiant soldiers in the Con-
go are doing. That is what we did in
Korea. That is what we have always
been doing. We have been trying to
strengthen the forces of democracy
and peace wherever we have gone,
whether that has been an assignment
given to us by the United Nations or
by any other agency. We have ho-
noured them there. I think that our
policy should be judged in that light.

Shri Brajeshwar Prasad (Gaya):
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Mr. Deputy-Speaker, England, France
and West Germany cannot remain
non-aligned if they with draw from
the NNAT.O. They will either have
to hand over their defence portfolio
‘to the UN.O. or to enter into military
alliances with either Russia or China.
‘The withdrawal of the U, S, A. from
‘the Rimland or of the States of Wes-
tern Europe from the N.A.T.0. would

Mr. Deputy-Speaker: Order, order.
Shri Brajeshwar Prasad: Why did
‘you say order, order, Sir?

Some Hon. Members: There was
.some disturbance behind.

Mr. Deputy-Speaker: Can he ques-
tion the Chair?

Shri Brajeshwar Prasad: I thought
you were asking me.

Mr. Deputy-Speaker: Not you.

Shri Brajshwar Prasad: would
mean either the resurrection of the
Sino-Soviet Pact or the intensification
of the conflict between Russia and
China. The resurrection of the Sino-
Soviet pact is not possible because
American military power is not weak-
‘ened at all by the withdrawal of the
U. S. A. from the Rimland, and fur-
ther because it would be for more ad-
vantageous for Russia to bargain with
America than with China. The with-
drawal of the U. S, A. from the Rim-
lang or of England, France, and west
Germany from the N. A T. O, would
lead to the establishment of Anglo-
Russian, Franco Russian and Russo-
German alliances.

I am one with the Stalinists. Be-
cause, I am not in favour of a political
settlement between Russia and Ame-
rica. Further, because, I am not in
favour of democracy in the Soviet
“Union,......

An Hon. Member; Why?

Bhri Brajeshwar Prasad: except on
the basis of universal and complete
disarmament. I am in favour of Sta-
linism. ..... (Interruption).
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Shri Tyagi (Dehradun): I hope not
in India.

Mr, Deputy-Speaker: Order, order;
we have to listen and learn and not
get impatient.

Shri Brajeshwar Prasad: I am in
favour of Stalinism because I want
the cenlre of international communism
to shift from Moscow to Peking, It
does not lie in the power of either the
Stalinists or the anti-Stalinists to
wage a nuclear war. When the Chi-
nese comrmunists talk of the inevita-
bility of war, they mean that Russia
and America should fight amongst
themselves. China would remain neu-
tral if such a war breaks out, for, she
wantz to establish her hegemony over
the world. The resurrection of the Sino-
Soviet pact is not possible because
American military power has became
impregnable as a result of the nuc-
lear stalemate. Both India and China
will be defeated both politically and
militarily if a war breaks out between
them. America and Russia cannot
join opposite sides if such a war
breaks out. A Sino-Indian war will
be transformed at once into a thermo-
nuclear war if they join opposite sides.
Such a war will lead to the destruc-
tion of the globe. Russia ang Ame-
rica are not going to destroy them-
selves for the sake of the mainten-
ance of India's sovereignty over the
Aksai Chin Region and the N.EF.A.
If Russia remains neutral America
will also have to remain neutra], If
Russia joins hands with China, Ame-
rica will have to remain neutral or
join hands with China. If Russia join
hands with India, America will have
to remain neutral or join hands with
India.

American help to China will be
superfluous if Russia ang China come
together. American help to India will
be superfluous if Russia and India
come together, America cannot be of
any use either to India or China if a
war breaks out between them. A poli-
tical settlement between Russia and
America cannot be arrived at. A poli-
tical settlement between America and
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Russia can be arrived at on the corpse
of India and China only. The condi-
tion precedent to a political settlement
between Russia and America is the
outbreak of a war between India and
China. A war between India and China
would not lead to a war between
Russia and America. It may lead to
a war amongst all the Afro-Asian
States, A war between India and
China would not lead to the outbreak
of a global war, but to the establish-
ment of white hegemony over the
Afro-Asian ]and mass.

It is a conflict between Russia and
China and not between India and
China which is going to determine
the shape of things to come. A con-
flict between India and China is not
of an elemental character and of a
historical nature. A conflict between
Russia and Ching can never be recon-
ciled on any basis except that of um-
versal and complete disarmament. If
no war breaks out between India and
China, the whole of the next century
is going to be an epoch of Sino-So-
viet conflict of an elemental character
the like of which the world has not
seen before. No conflict between any
two States has been of such a titanic
nature as the one that is rapidly de-
veloping between the two communist
giants.

I am in favour of the Stalinists be-

cause the break up of the
Sino-Soviet empire in Eurasia
will lead either to the es-

fablishment of either American or
Pan-Islamic hegemony or to the
return of the days of Chengiz Khan,
Timur, Nadir Shah anq Ahmed
Shah Abdali. The Stalinists stand for
the maintenance of iron dictatorship
over the heart-land. Neither a virgin
nor a rupee would be left offin India
it the right of self-determination Is
granted to tribal people living on our
borders. All the States in the Soviet
Union woulg become sovereign re-
publics if democracy is introduced in
Russia.

I am in favour of the centre of in-
ternational communism being shifted
from Moscow to Peking, because,
if Russia is integrated with the west,
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the status of the black and coloured
races would be reduced to that of
hewers of wood and drawers of water,
But, if Russia is integrated with the
Afro-Asian land mass, perfect demo-
cracy would be established on earth.
Whatever Mr. Khrushchev might say,
Stalinism cannot be liquidated in a
world of sovereign nation states. The
condition precedent to the liquidation
of Stalinism is the transformation of
the U.N.O. into a world government,
As long as there is conflict between
Russia and America, the maintenance
of dictatorship in Russia is inevitable.
Dictatorship in Russia would collapse
the day America resorts to disarma-
ment,

Stalinism is nota phenomenon con-
fined to the communist world alone.
There are Stalinists in the so-called
free world as well, Men like Senator
Fulbright and Dean Acheson who
stand for strengthening the NATO
and weakening the U.N.O. cannot be
designated but as Stalinists however
repugnant the cult of communism may
be to them. They are champions of
war and hegemony. They are opposed
to disarmament, peace, freedom and
democracy. They stand for the main-
tenance of the position of the United
States of America as a world Power,
by all means, violent or non-violent,
Opposed to Senator Fulbright and
Dean Acheson are a few people who
want the United States of America
to accept gracefully the status of a
regional Power in the New World.
They stand for liquidating the NATO
and strengthening the U.N.O.

15 hrs.

I am not in favour of Stalinism if
it means either adherence to the cult
of violent revolution or war against
the U.S A, The goal of Stalinism can
never be realized if it is to establish
socialism over the whole world by the
method of dictatorship. Capitalism in
the old sense of the term does not
exist in the U.S.A. Not a socialist
State but a strong military State can
be established by the method of dic-
tatorship. The kind of world economy
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that may emerge in the thermonuclear
age may be neither capitalist nor so-
cialist,

I shall say one word about disarma-
ment and I have done. Disarmament
means handing over of the defence
portfolio to the UN.O, The goal of
disarmament can never be reached if
the UN.O. is not transformed into a
world government, It is only by the
handing over of the defence portfolio
to the UN.O. that it can be transform-
ed into a world government. Disar-
mament does not mean destruction of
all weapons and disbandment of all
forces. A classless society may come
into being only centuries after the
establishment of a world government.
Disarmament in the sense of destruc-
tion of all weapons and disbandment
of all forces is a feature of a classless
society. It is only after the U.N.O. has
become the sole custodian of the de-
fence forces of all the countries of
the world that the task of destruction
of certain types of weapons and of
partial disbandment of Armed Forces
can be undertaken, Those who want
to torpedo the ideal of disarmament
mix it up with the questions of espion-
age and inspection, The goal of dis-
armament can be achieved only in
the manner in which the Indian Native
States who had armies of their own
were disarmed, All the States in the
world should similarly sign an instru-
ment of accession handing over their
defence portfolios to the U.N.O. China,
Russia and America will not disarm
unless the non-aligned nations disarm
themselves and thereby liquidate the
possibility of the resurrection of the
Sino-Soviet Pact and of the establish-
ment of Russo-American hegemony.

There are only two Powers which
can fight against China, and they are
Russia and America, They can do so
only if they come together, If Russia
attacks China, America should remain
neutral or join hands with Russia.
Similarly, if America attacks China,
Russia shoulq remain neutral or
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join hands with America. China can-
not be attacked by either Russia or
America if these conditions are not
fulfilled, A war between India and
China alone can bring Russia and
America together. The opportunity for
the establishment of Russo-American
hegemony can never arise if India
and China do not fight. India and
China can never be weakened un-
lesg they fight, The Afro-Asian land-
mass can never be divided if India and
China are not weakened, Russia and
America can come together only on
the basis of the division of the Afro-
Asian landmass into two spheres of
influence, Russian and American. If
the result of a war between India and
China is not going to be a victory
either for India or for China but the
establishment of Russo-American he-
gemony over both, some other method
must be devised to check-mate China,
which may ensure victory for India.

Chines¢ aggression over India can-
not be halted by any negotiations. It
can be halted only by resorting to dis-
armament, that is, by the handing over
of the defence portfolio to the U.N.O,
The responsibility for defending India
must be foisted on the shoulders of
the U.N.O,, that is, upon the shoulders
of more than one hundred member-
States, Surely, China cannot fight
against them. China will walk out
of our territory if the Defence Forces
of so many States are harnessed on
our side. The possibility of a war
between India and China, leading to
the establishment of Russo-American
hegemony can never arise if India
resorts to disarmament.

What is implicit and conditional in
the Charter of the U.N.O, must be
made explicit and obligatory by hand-
ing over the defence portfolio to the
U.N.0. Today, the UN.O, can resort
to force to ward off aggression, if a
complaint is lodged by a State that
it has been subjected to ag-
gression, But no such complaint
can be lodged if the State is subject-
ed to subversion before aggression.
But if a State hands over its defence
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portfolio to the U.N.O,, it can be sub-
jected neither to subversion nor to
aggression, There cannot be any ag-
gression because no State can with-
stand the combined onslaught of the
Defence Forces of more than one hun-

dred states,

Shri Bal Raj Madhok (New Delhi):
Sir, effort has been made to draw a
distinction between the aggression or
the fighting in Goa and that in Ladakh.
I feel that there is no place for that
distinction, Aggression is aggression,
whether it is committed by Pakistan
or by China or by the Portuguese.
The only difference is that the aggres-
sion in Goa was committed by the
Portuguese some hundreds of years
ago. It is a legacy that we have in-
herited from the past, whereas the
aggression that is taking place in
Ladakh has taken place only recently,
that is within the last ten years, and
the direct responsibility for that lies
on the present Government. All the
same, aggression has to be vacated.
'I‘herefnre, I do not agree with those
people who say that we can wait in
regard to Goa. We must take every
possible action to get the Portuguese
aggression in Goa vacated. But I do
not like the theatrical way in which
we have set about doing things. I
wish we had a statesman like Sardar
Patel who could have done this small
job very comfortably without making
much noise about it. The way it is
being done now is not the right way,
and I think that we should look into
this matter, There can however, be
no difference of opinion as to the
necessity and need of getting Portu-
guese aggression in Goa vacated as
early as possible,

The real question in regard to fore-
ign policy is not just what is happen-
ing in the outside world, Our Prime
Minister has just now given a very
rambling and very broad review of
developments here and there. We are
all very interested in them, He talked
ol war and peace. He hag said that
disarmament iz not taking place, and
we are a’l worried about it. If a war
breaks out, no country can remain
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safe from it, But the foreign policy
of any country is not a question of
platitudes; it is not a question of pious
wishes; it is not a question of some
dogmatism, it is not a question of
some kind of idealistic policies, but it
is a question of realism, it is a ques-
tion of situations as they face us, And
primarily, the foreign policy of any
country is determined by geography
and by history and by other condition-
ing factors, In the case of India,
these conditioning factors are mainly
two, one, the partitioning of the coun-
try as a result of which our eastern
arld western borders have become
very unnatural, and the other the two
immediate neighbours that we have
who are both inimical to us. If the
neighbours had not been so, that is,
if they had not been so inimical, then
our foreign policy might have taken
a quite different shape altogether, But,
at present, China is inimical, and Pak-
istan is also inimical and the Portu-
guese are also inimical in Goa. Seo,
we have to keep in mind our rela-
tions with these countries while for-
mulating our foreign policy.

In respect of China, till about four-
teen years ago, we had no direct link
with China, The only place where
China met our frontiers was in Gilgit,
where the three empires, the Russian,
the Chinese and the Indian empires
met, But, elsewhere, China was not
our neighbour at all. Between India
and China, Tibet was a vast country,
a buffer country and a friendly coun-
try, and so long as Tibet was there,
there was no question of any direct
quarrel coming up between India and
China. That was the main reason why
during the last few centuries, we and
China had been great friends. In fact,
there were two factors which made
China and India friends; one was our
cultural proximity, and the other was
our geographical distance. Culturally,
they had come nearer when Buddhism
spread there, and they began to res-
pect India as the land of their gurus,
and, therefore, the Chinese had a res-
pect for the Indian people. Geogra-
phically, our borders never joined,

*
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because Tibet was there in between.
Because of these two factors, India
and China could continue to be
friends, and there was no case of war
between the two countries during the
last two thousand years nearly, But
with the coming of the Communists
in China, in the first place, that cul-
tural link was destroyed. When the
Communistg took over in China, Bud-
dhism disappeared, and religion dis-
appeared, and that one cultural link
which had unified us and kept us
friends with China disappeared

The second factor which had main-
tained peace between us and China,
namely, the existence of the buffer
State of Tibet, has also disappeared,
because China has been allowed to eat
up Tibet, Actually, the biggest blun-
der that we committed in regard to
our foreign policy was that we did not
stop China when China invaded Tibet.
One may say, as the Prime Minister
was saying, ‘What could we have
done?” We could have done a lot.
At that time, China was not as much
prepared as she is today, At that
time, China needed our friendship
very much, Had we taken a firm
stand in regard to Tibet at that time,
we would not have been in the pre-
dicament in which we are placed
today, We could have bound her to
the condition that gshe would not at-
tack Tibet and that the autonomy of
Tibet would be maintained. We did
nothing of the kind, But actually
when Tibet had been eaten up by
China, we signed a treaty with China
about Tibet, the so-called Panchsheel
treaty.

It is one thing to have an aggres-
sive policy and another to have a
strong policy. It was a blunder not
to have adopted a strong policy to-
wards China, But when we recog-
nised the aggression of China against
Tibet de facto and de jure, we
committed a greater blunder, That
is how the trouble started with China,
All the present trouble has directly
come out of that treaty,

1
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Since then Ching has beem going
forward. The treaty was signed in
April 1954, The first aggression by
China started in Bara Hoti in May.
Since then, aggressions and incursions
have been taking place everyday. The
biggest incursion has been in the
Ladakh region,

Our Prime Minister says that
Ladakh is a barren area and nothing
grows there, I do not agree with him.
I happen to have been born in that
area, 1 spent my childhood in that
area. I feel pained when the Prime
Minister says that Ladakh is a barren
area. It is a very rich area, Of
course, it is at a great height, But
the Dogras had conquered and ruled
that area. People have gone there.
Revenue officers have gone there. Now
because we have not been able to
defend it, to say that it is a barren
area and no tree grows there is not
correct. I would appeal to the Prime
Minister that instead of minimising
the importance of Ladakh, he should
take active steps to get the aggression
vacated, There is a Hindi couplet:

T IR T A7 Y,
ag aver fir w1wd i q 2,
g @I § T a4,
A AL FT qATA § |

‘Do not tell us that it happened like
this, it happened like that’. Do not
say that because the troops were not
there or the army was not there, we
were not able to defend it, Why did
you fail there? Your leadership has
failed there. Instead of trying to
minimise it by saying that things hap-
pened this way or that, we want that
India, a great country with 430 million -
people with great resources should
take action. Why cannot we match
China? If we cannot stand against
China, no other country can, '
-
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This morning, we heard a review
of the international situation by the
Prime Minister. He said something
about Laos and in Viet-Nam and what
is happening there, It is true there
is trouble in Laos and trouble in Viet-
Nam. The main reason for it is that
China is pressing and expanding, The
Chinese want to eat up those small
countries. So long as this Chinese
threat remains, there can be no peace
in Laos, or Viet-Nam. You may have
a Geneva Conference or any other
conference, If we want peace to re-
turn to South-East Asia, peace to re-
turn to Laos, Viet-Nam and to Nepal,
we must see that we stand up to China.
Unless we follow a firm policy, unless
we set an example before South-East
Asia, to show that China can be stop-
ped, the Chinese steamroller will ad-
vance and will eat up the small coun-
tries, and we may have to face the
threat later on, India should, there-
fore, stand up and call a halt to the
Chinese aggression.

In this respect, I will make two sug-
gestions. The Prime Minister has said
that China has approached wus for a
renewal of the so-called Panchsheel
treaty, He said that the request had
come in a very polite language.
Politeness in words is one thing, but
action is different. We should not be
taken in by polite words, The situa-
tion demands that we must not renew
the treaty. We had earlier demanded
that that treaty should be denounced,
But now that the treaty is expiring,
we should not renew it. We on our
part should give back to Tibet her
right of self-determination. We can-
not perhaps do anything actively for
Tibetans, but at least we can give
them our moral support. We will re-
cognise Tibet as an independent coun-
try. We should stand by them moral-
ly at least for anything that they do
to regain their independence. This
is the most essential thing that must
be done if the problem of China, which
is going to be a bigger threat to us,
is to be solved. finally.

As regards Ladakh, it is not only
enough that we 'build a road from
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Srinagar to Leh, That road passes
near Kargil which is in the hands of
Pakistan, It is just 7 or 8 miles from
the main road. It is very important
for the defence of Ladakh that we
build a road from Manali to Lahaul
and to Ladakh, The Srinagar-Leh road
on which we have spent a lot of
money may not be of much use to us.

Another factor is the attitude of our
neighbour, Pakistan, As the Prime
Minister said in Srinagar the other
day, Pakistan was born with enmity
towards India and it lives in hostility
towards India. That is very true,
Pakistan cannot exist otherwise.
Therefore, whatever we do to appease
Pakistan, whatever we give her in
respect of canal waters, evacuee pro-
perty and so on, Pakistan is bound to
remain our enemy, because her very
existence depends on that. For this
purpose, she will always come out
with one excuse or another.

Not a day passes when we do not
hear of some incursion by Pakistanis
into our border. Have you heard of
any other country in the world whose
borders are so often violated as the
borders of India are by Pakistan? This
is simply because we have not under-
stood the real character of Pakistan’s
rulers, They are bullies, If we do
not call their bluff, they will go on:
behaving as they are doing.

The next danger that comes from-
Pakistan is in Kashmir, I come from
Kashmir. The Prime Minister also
comeg from Kashmir, He says that
he knows more about Kashmir. He
knows that his ancestors had come
away from Kashmir 300 years ago, I
was in Kashmir until I was driven:
out by Sheikh Abdullah. I was driven
out because I had the courage to fight
the Pakistanis while he was taking
refuge with the Prime Minister in
Delhi when Pakistanis invaded Kash-
mir. I was driven out because I was
the person who carried on a campaign
for full integration of the State with
the rest of India.

k]
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Shri A. M. Tariq (Jammu and Kash-
mir): You sabotaged the movement
for integration. (Interruptions),

Shri Bal Raj Madhok: What I mean
1o say is that I claim to know some-
‘thing about Jammu and Kashmir.

Shri A. M. Tariq: You are not a

‘Mr. Deputy-Speaker: Whoever
might be the ‘driver’, both are here
now,

Shri Bal Raj Madhok: He was
there. He came to arrest me. So he
knows better, (Interruptions).

Shri A. M. Tarlq: I will come to
arrest you again,

Shri Bal Raj Madhok: The situa-
tion in Kashmir is getting dangerous.
Large numbers of Pakistanis have in-
filtrated on the Poonch-Rajauri sector
and fifth column activities are going
on very fast. (Interruptions).

Mr. Deputy-Speaker: The hon.
"Member shou!d not interrupt like this,

_Shrlnalllajhhd.lwk: This is the
Internal situation in the State which
has encouraged Pakistan to adopt such
‘an aggressive policy. That is why
she is following the policy she does
with regard to ‘Azad Kashmir. That
is why she is training guerillas for
attacking Kashmir. I feel that if we
have to face this threat in Kashmir
squarely, first we must put things in
order at home. Unless and until we
fully integrate Jammu and Kashmir
“with the rest of India, unless and until
we clear out the fifth column elements
and Pakistani agents from that State,
‘the threat to Kashmir will become real
<and aggression may take place in that
sector, about which we may not be
‘aware, just now, but which may take
US UNAWAares,

Therefore, it is very important that
we take note of the situation there.
Pakistan is an enemy and I do not
agree with fhose people who think
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that by following a friendly policy we
can be friends with Pakistan. Pakis-
tan will not be friendly with us so
long as it exists as a scparate State.
Therefore, our foreign policy should
always keep in view the fact that in
Pakistan we have to tackle a country
which is an enemy whose aggressive
potentiality has increased very much
in the recent past.

The third danger, as I said at the
very beginning, is from the Portuguese,
Of course, Goa is a small pocket and
Portugal is not a big power. But situ-
ated as we are, it is quite possible that
Portugal may be sncouraged by Pak-
istan. Already there are reported to
be some kind of hobnobbings going on.
Therefore, while dealing with Por-
tugal, we must beware of Pakistan, we
must be very elert about Pakistan
also.

In the end, I would only say that
the foreign policy of any country
will ultimately have to be judged by
how it safeguards the national in-
terest. Our Prime Minister has been
talking much in regard to Algeria and
Korea, but in history his achievements
as Foreign Minister of India will not
be judged by what he has done in
Algeria or Korea or Congo, but main-
ly by what he has been able to do to
safeguard the interests of India, It is
wrong for us when we are confronted
on so many sides by inimical nations
that we should fritter away our stren-
gth by sending our troops to Congo
and Gaza. Actually, we must con-
centrate all our strength in the coun-
try and keep our own interest fore-
most in our minds. That is the only
way in which we can safeguard our
interests. Otherwise, one would be
able to say without fear of crntradic-
tion that the Prime Minister's forcign
policy has failed the country and will
fail it in future. That is why we de-
mand that a reorientation of the
foreign policy of the country should
take place in view of the actual re-
alities of the situation in regard to
China, in regard to Tibet, in regard
tp Pakistan and in regard to Goa.
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Mr. Deputy-Speaker: Perhaps, hon.
Members would like to know when
the reply would be made. The time
allotted for this discussion is 6 hours
and we have taken it vp at 12:25. We
have to complete it ioday by 625 p.m.
The hon, Prime Minister will be cal-
:;d at 5:30 pm. to reply to the de-

te,

Shri Dinesh Singh (Banda): Mr.
Deputy-Speaker: Sir, today again we
meet under renewed threat of an-
nihilation by nuclear bombs. The
new bombs that have been exploded
have brought this realisation to us
very clearly that unless ve learn to
live together and come to some sort of
arrangement in peace we may have
to face complete annihilation. It is,
therefore, our duty; and the main aim
of our foreign policy is to try to build
up peace. Everything else we may do
should naturally be conditioned to-
wards that. .

I submit that this peace can cnly
be built by non-alignment, by extend-
ing this area of non-involvement so
that people do not live in fear of at-
tack freen one another so that they
do not go on building up their armies,
which is always at the cost of other
development works and which always
lends to a tendency to jump into some
sort of conflict. This is, therefore, the
frst aim of our foreign policy and it
has been admitted by almost all sec-
tions in this House that to this end we
have succeeded.

My hen. friend Shri Nath Pai, in his
eloquent speech made certain accus-
ations regarding the defence of our
border. I thought this matter had been
dealt with at length the other day and
had been settled. But it seems he has
not been satisfied and I think it will
be very difficult to satisfy him.

fle has raised two poimts which are
rather important. One is that be
charges the Government with not try-
ing to repel this aggression. 1 do not

1611(ai) LSD—8.
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clearly know what he implies; whe-
ther he implies that we should send
large forces to the border to throw out
the Chinese from there or whether he
implies that we should take action
elsewhere to force the Chinese to
withdraw.

Aggression has taken place. That
is there. The repealing of aggression
has to be conditioned to our place of
choice and our time of doing it. If
we enter intp an adventure, he did
not like the word adventure, but it
will be ap adventure—if we go into
this area without sufficient prepaied-
ness to drive out what we have to do
is to build up our forces to meet this
aggression. Unfortunately, other parts
of our territory have also been occupi-
ed by other forces. It is a matter of
great regret. But that does not mean
that we should jump into it without
full consideration of what our objec-
tive is.

We have always stood for peaceful
negotiation. We have always stcod
against achievement, even if it is a
legitimate claim by armed aggression
or by armed forces. Today we have
been attacked. That does not mean
that we must forget everything and
suddenly rush into this business. We
have to take an overall picturs.

$# is quite clear that China has not
attacked us just to gain that =mall
portion of territory. It is part of a
much bigger struggle, not in India
alone but a struggle in the whole of
Asia. It is a stroggle between our
ways of life and political philosophy
of achieving by force or by mnegotia-
tion. 1 submit that the way to meet
this Chinese aggression is to build up
ourselves strongly and to show to the
world that we have not been meved
in the hour of crisis to jump inte this
sort of adventure.

Shri Nath Paj also accused Govern~
ment of handing over Tibet to Chiha
as if it were ours Government to
give to China. He went in detail
intp certain historical papers he
brought. But I am sotfy to say that
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he did not care to read the whole
history of Tibet. Tibet has been
under the domination of China for a
long time. We did not allow that.
It was part of a system that had been
there for hundreds of years. Even
when the first contracts were made
with Tibet by the East India Com-
pany, Tibet always refrained from
signing any treaty or zgreement say-
ing that it was to be ratified by China.
China was the main power. China
was to decide. Even the British re-
cognised it. Even during the War
Chiang Kai-Shek’s suzeraintly or
soveringty was accepted. There is not
much difference between the two but
my hon. friend tried to make out a
difference. In that way it was their
right to send to that area troops. It
is wrong and it has been rightly said
that they should not have taken away
the autonomy of Tibet. It was some-
thing that they had agreed and we had
hoped that they would abide by the
agreement. But they did not keep
that agreement in dealing with that
territory that belonged to them. How
are we justified in moving our forces
there or in taking any action?

My hon, friend also raised this point
that Government always advertises
its weakness ang this is not the way
to defend it. This is a curious situa-
tion, The Prime Minister has always
offered to discuss this matter with the
Opposition and even then there is this
discussion in Parliament. When the
difficulty is explained they say it is a
show of weakness. This is a rather
curious way of dealing with it. Either
we do not discuss it here and discuss
it privately or if we discuss it, then,
certain things are bound to happen,
bound to come out; and that is not the
weakness of Government,

Today a very important thing is
happening in Goa. I would like the
House to consider it ip all its serious-
ness. Goa continues to remain  a
Portuguese colony in India. While
other colonial Powers are moving out
of their colonies, the Portuguese re-
fuse even to discuss the matter, even

DECEMBER 17, 1961 International Situation 3924

to think about it. They feel that they
have a right to stay on there because
it is not a colony but it is a part of
Portugal, 7,000 miles away, divided
by three seas. However, this matter
‘was considered in <he United Nations.
Certain criteria were drawn up by
which colonies should be determined,
because, otherwise, every country
would call every colony a part of its
own territory—its integral part.
Even according to the criteria drawn
up by the UN, Goa is a colony of
Portugal and a colony has an inherent
right to independence because it is not
part of an integrated system. The
people of Goa have therefor: a right
to independence and we in  India
consider them as part of India which
they have always been. Very severe
repression is going on there as we see
from the newspapers. The Portuguese
in their frustration of what is hap-
pening in Africa are becoming trigger
happy and building up these forces in
Goa and have not only contained that
repression inside Goa, they have
started doing these things at the bor-
der districts. What are we to do?
Are we to sit and wait and see our
people being murdered and looted?
It was suggested here that sending in
armed forces in Goa would be a kind
of aggression and it was compared
with repelling aggression that China
had made. It was also mentioned that
China being a bigger enemy we have
not been able to do anything and Goa
being a small enemy we want to take
this step. It is not a question of size;
it is a question of a situation and
what is happening there. We cannot
shut our eyes to what is happening
in Goa in spite of what may be hap-
pening in China or on qur borders
with China. Sending of troops in Goa
is not an aggression. We have al-
ways wanted to discuss the matter.
The people there have launched seve-
ral peaceful movements; all of them
have been crushed. Even then we
waited. Now, when the Portuguese
cannot control themselves there, they
want to move out and raid our borders,
our districts and villages along those
borders, now we have to take action
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not only to liberate the people of
Goa which they will do by them-
selves, if necessary but also to pro-
tect our people. We are not going
to invade. The liberation of Goa is
by the people of Goa themselves, We
are only trying to stop these atroci-
ties there and I submit that it is not
wrong under the international law or
even against the conscience of any-
body. It is our duty to help the
people of Goa to liberate themselves.

In talking about colonialism, my
mind has also drawn towards Africa.
Africa continues to be a troubled con-
tinent and colonialism has only chang-
ed its form and neo colonialism has
come in. Political domination is being
changed to economic domination. We
see what is happening in Congo. The
Belgain  Government has ostensibly
moved out but the people continue to
suffer under the new economics of
colonialism, Qur troops there have a
very difficult task to perform. I
should like to record in this House our
deep appreciation and admifation of
the great work they are doing under
great restriction. But we should at
the same time make it quite clear to
the UN that we are not going to leave
our troops there just to be made
pawns in the game that they have
definite assignments and they must
be carried out effectively. It is also
our duty to help the other parts of
Africa to liberate themselves, We see
Northern Rhodesia joining hands with
Katanga and South Africa in an
effort to perpetuate for ever - that
kind of slavery that exists in South
Africa. It is our duty to help the
people there and to take every
step that we can with the British
Government to see that this territory
is not utilised for this purpose and
that they move towards independence
and independence is granted as speed-
ily as possible to them,

Sir, you have already told me that
my time is up and I, therefore, like
t0 mention just one point: recognition
of Algeria. In the last foreign affairs
debate, the Prime Minister was pleas-
ed to say that while we had not re-

-
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cognised Algeria formally, we have
a kind of de facto recognition, This,
I submit, is not sufficient: recognition
should be full and complete. The
Prime Minister mentioned that the
only difficulty we have is a kind of
legal difficulty. I therefore like to
quote very briefly from a legal au-
thority on international law. Oppen-
heim from volume I on Peace. It
deals with recognition, Chapter 72
says:

“Recognition is of special im-
portance in those cases where a
new State tries to establish itself
by breaking off from an existing
State in the course of a revolut-
ion.”

This is what is happening in Algeria.
Here it goes on to say:

*“. . in every case of civil war a
foreign State can recognise the
insurgents as a belligerent power
if they succeed in keeping a part
of the country in their hands,
set up a Government of their
own, and conduct their military
operations according to the laws
of war.”

I submit that Algeria fulfils all
these conditions. They have control of
territory, they maintain an army and
they conform to international law. So,
I would request the hon. Prime
Minister to consider recognition of
Algeria.

Mr. Deputy-Speaker: Shri Braj Raj
Singh. I will be calling Shri Tyagi a
little later.

ot wwowr fag - Sutsmw wEEd,
#, AT GCHTE 5T FHT § /7 Bt
WY AT B AT F, TG BT G HT
wrord & fd g R @ §,
TG T ST FTATE | A I TG F
s TR Wt Wi W GE A w=E
st & Ffr fer e & a9 w7
qrar & @ fodl fggear w1 W
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[ awraw fag)
Y, W AW X g s &
W W W s wfed
S B WA FC |
15-38 hrs

[Mr. SrEAKER in the Chair]
# waman § fF fegew & 99¢ @g
feerd &, A1 o 0% 1, fgrgeam
F T T W B QU FA B
# g 5 Frr ¥ 9@ gEEar ag w7
aFdT &, IW F, A F IqH W A
T T@EE F@T § |

W oged ¥ @A 9El ¥ 4%
SAFATHT & 3T 4T [ Ew Nar § a7
a1 @ &, 9t 99 w1 ok GRar wan
g AR Fgr oM § W g
¥ g Y fged aE g
R AT A6 A &L @ 8, F
@ F afq oA wom eAF FO
# mamar g fs i dgw A gomd &
wew & AR S 3@ ¥ gEmAr
=ifgd, AfFa 9@ w1 q@EAT A
g9 A7 %W W ger qx W #
ETEE & 49 @A A1 6 asha
g #T qwd | foadr o=t gw o sw A
o WS F 3T A1 5 A § '
T 9%, 99 & @ fear s
wifgd | § Jaw @rE A g AR
aEn Fe g R o F e ¥
) ®1E eFEe g AT WK aed
e &= g # fww
feamr wome & AR g A
#E o frarlt  fegem & avfr @
t 1 e 3 & avg g qE W
ff ogel TH w9 ggl gArd adfaw
AMaFgmadiiggT @y &
WT UT T T AAT F 41 wrEm
gT § @ aR R dwis aee
31 A 39 WY I e & gfmr @
el ¥ F9T, ag fegem A Ay
o WY ey gY, Wik w dix

=1
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¥ wE T & wrend wT oY g
§ I W AW g ﬂ@ﬂé’r’ 4
UM WA AERT 7 g fw 7
gﬁwawﬁwmwga W E
!Erﬂ%ramnrwﬂa?rl& waar g

ﬂmﬂm%ﬁ*%ﬂfﬁ
7 e w1 far s wfed 1 &
qaedT § fF fargema $1 ATeHT 78w
§ fs wifs @1 s @@ wfzg
afFr A wEE & g § & e
T AW FE F| AT W EA

e & gEx T ¥ faumg
sAms @ T @ f& & wwr
oA ST w5 & fad g 9and )
Y Ty ey ¥ @ifd 9T ET § FATET 9
7 w1 o ag g R & 2@ H T
T @\ @ 1 ag o wd g e e
§F @t gy Wi o e w1 faar
§ Tq 4% @ & T faar o

& gomar § frow gdy A S
PECE LRI G LER G R R O
oF T wg & | IF w@ b aife
wE @A 67 o § dfew I ¥
a2} gfrai ¥ nEpl ¥ & 6
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qe@ g ) # w91 feoag A
FIR T A T A€ g A
T F AT TF & W ST & A
A far W gfmar #f oo
g W = g ) ofew # Fwar
g fF o ot e e W wEeg
wiga & fr gt 3 ma ¥ wmms
oifa F FEH AT | Ig AEEE @
Far 8, Wfew 9@ ¥ ggw wfew
mamE A & g & wam S
W FE | I TF qg gl g oA
a¥ gfaar & wifs s 7€) § awdn
AT FT FAW @ H FG AW H
fifgg @ & | 5@ o W= fafew
el f g 4E Ay smom o=
aF g & ey ser A &
R WX § w9 W9 T ged ar
IR ATE W FL GEET EATL AR
% @m@ar g & oW F W &
faw @@ T wE & W

g oA ¥ & wwa s g
fegmm™ &1 TR A wedrta@r i
AT AR Y, W oag F Ay
F fafaay carfea areafow e §
i g 3 wfed 1 oww mfuw
T T A AT A FE A
=1fe fF g7 7 99 9 fo &= A
Th & s fe osal wrwar &
FIE TE@ AR § | e F gEwar
g fF wrt weaan &1 A1 we Aee
¢ o} fegem @ s@R #7139 A
SUTET AT T FT F AEATAT HT FIT
F QW HTEET ¥ AT afgn o

T & 419 ®19 § AHIET F 99
i & fod oot W fegmm A
SAAT T FIAAATG, FAAT 08T § |
B AR e A I i
g2nmreFT A e o ¥ g
ar s  fai ¥ mome @9 w
& # JisT 39 a7 ag wee §
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ST | g€ & T mEn F g
f¥ fegmm &t a oW e w7,
BT ST A A A AfE s A
TARTH FOIT ATl TR & wY gt
N mary faw ww wX wHFT
¥ qardt w1 famm @ & s &
gwwar § 5 ag e oot &
AT G AR F wawan g fr g
¥ qEY & @ew g1 I ¥ el WO
wify 1w @ ¥ wiw F R q @
weg fwesl

# 3 3@ g7 ¥ ©F 91@ B w@A
% a1¢ 991 F1 & #X IEH F Wi
2 geTAT ARATE | gL TAW wAY
Fgt & f5 wmor #v gfmar & <M1 Rl
F 9 7 frelt el afem & Fafor
a1 ST A€l g1 aFar | afea 7 5T
ST T T AL 3T A g, fF
gt gfmar § wifs Fmaw @ @
g & T # " s g, S
it e @ @ & I A=
FT &, q Traad: GET a9 aF aar
& wFar 7 aF 5 wdFr AR e ¥
e ¥ gw e o) dred afem w1 o
T #% & fowwr seww grm gfr &
ITE T FH FAT A 76T oft qwer
¥ fpeft ag § mfvm 7 §m 1 &
og wrat g f i & o faeft ey
aff 1 famior ot & a1 9 =
A F awaT @, ar fawd Iy
W= FT GTEY @Y WX & 99 F =
1 dR G | T F vwmr g
sare gfaar & wifa Fmaw @F &0 o=
WEAT &1 999 A § dT ag a9 oF
G0 &1 aHAT o= aF G el wfe
=1 fmior 7 fFar oo 1 F e
g gfma ogisTagmea g |
wgTs A gaT | § gEwar § fw
gimar F1 SAar &7 &ee agwa oar §
St @gTs gl argar | 97 UEl &
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[t srerrer Fg)

srat o7 S 5 e w3 a1
@ & o foradl afgar a5 &
& gfrat & word wdY =y 1 gfar A
aT oF wWitq Fae TG & THAr oT
a¥F fF 37 Ui %1 oF girg afe &1
drsw =& femn smar N g R
& weafvan & 1 e v e wif
FT z g Sifs g8 a<g F Ao
¢ fr fr Soer siw fet & s
T, AT F AR AT E
Tz ¥ agw, afes It F1 g ¥
Fifq FTIT AT EP1, AT T8 T T8
wyez e Fom fF gfrr § o@E
& 9% ag et &1 qra 7@ ) #
araTr g 5 fegmm & swma @
%8 T H! JAT4 Qiwr F Fmrior F1 519
¢ @5y §fomd ofa % @t s
7 7Y HT 7T, W ARFT F 755 g
=ifgy | & wamar § & dfer st
3 qeF A g 1A F 45F N A
sy & fF g9 951 &7 0F 057 aA
oY T7ez HgT F 6 gw gfar ¥ a3
Tt g7 &, gfrar & srerd F avEAr
FUT AR A W |49 FT VAT qH
AR FEN F4T | WL HE THT B
wraq fiear o1 =% Y wifa & 9@ §
gfwa # staar % faeara T 1 7
gfar & agt & agaa =7 waeT geT
AR gaF TR AT 02 gfr & wgTs A
qIAAT g FF | AR T dTeT J
T4 T IT IL9E B LA § qHA
fentt forasT a<® 91T T1X gHI 99
w4t = fammd &0

TR gt § FfmT &= R
eq FIAT § A7 qg a1 g1 qFaT § 0T
ST AR wE = o dare g
# araar g 5 ava A offeafat &
4 30T ¥ wfFare o § WK s
Wt o ¥ fag dare A frar o
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aFar i § sqafeae 3w o= FTE
afeT s gt ag gar F fF gaE
waTar 3T & Ui F1 agAT qEr ]
it Frgar § fF gfaar an wi awfage
Zez awx g, ot Stgar & fe gfar ®
o areraror g AR e 7 &), @t 9
#t wege gar S 5 s
¥ fag o ~Ffaae 8w o 7@ &
fre #11= 7 T F3AT 924 fF gfr
 guegTal F1 F qT©E ¥ g A&l
F

TamagfFgasma s s &
fergeama ux aga ad qfwsr war w1
5T § ) fegeam # um aw W A
dfy @ & w9 77 @ ffast 1w
T § TEed @& | & FTHAT FTTE
f5 mam w7 & = qGfwsr # ow
FC B TR HI9T F37 T91¢ |

s § F AEEr wwr Y oF &
g T FEAT ATEATE | TUE HAY
7 4 99 feadw g agg
FT @9 T FETAT [F gH AW
IV WA & AT ATa9 e
efF SN " ¥gEd fewry
& & w1 wfiveaw & graes o
#ogaad o & & e am
ITH W FT HrC femTr Swgarg
st ff 9% W o TEEI F I
O weqrd qT dvad go faar ar
I I FErar

“It has come to our knowledge
that in the past few weeks—it is
difficult to give the date—some
new check-posts were built by
the Chinese a little beyond their

own check-posts between the two
boundaries they claimed.”

o SEF 9% 9g WA 9 &1t
# e wom SEaTE fF 3y wARER
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F g wR A & A ogAd ST
WA A R & wIH A
T FT qg T4 § AR AE a
Hsgrmar fF—faesag e dem—
W g WEAD F aiT d4r ar @
A4 -7 F§ FC TG AAq-
FEAT AW Ar1—@ T|@W T A
—¥g3 & drgAt Sy A1 arfE W
dudt o Far fegETA @Y oaar
T wE e fFoag FEEt
¥ goar &im oWl F A€ AfFa Sy
w3 JEddEr aar 91 3 SEER
F1 399 Fgraam 491 fF ag FER
R-{c WA ¥ AT @ 4 #
FrdF dwe N S Faag
3 fr/ & 4% Wl § g au g
Faife Iad wrew FET AT ) AvaEy
g 7 IR A dEes G §
F e gaeri 9 % W A
AT T § fF 9T a’a ¥ g
fgudi | o5 &t N @ g &

fart & Wrd | gwer @1 ddw i@
SET WL AT §H qGg AT ST
W fFgmqd dafat sw@E
W A w1 qFEAT FH B
77 Wt A S @
3T g% aAEl & ar qH
Fiwgi s wIfF @ o
g1 gFaryr dfes W
yff 9T wfawaw s
w2 § g9 v g ar
gaer Erar wfag
e B rf @A
& GWE] ST
#r§ WGT AT
& gHdr

e EF
%ég

-
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goR waFfay fegeaam w7
qram wmw | Tg ey 6
AFAT Y AF1 #T A IOFT g2
T atgm g @ HR & g
oifgw) a8 gerr amom @3 AR,
dfFTaz FeNr fF e ¥ guAT A
famar adt gt 78 ¥ gaAEEY
I @ T %egHr # A 9%
fF g faar feY sma & $g e
g1 897 S amel ¥ T A
fapret &1 safaw @@ & W@
strAT wifee R geR fee arer v
F FOT ATIAFEA FI WOAT AT
&g am &= &)

TF ad # AR FgAT AMEATE |
g o7 99 399 AeMT 3 Fo FET
™ g @ SEF UF FgrEr gAr &

gigm P ¥ oF gt ¥
Pefirr €1 el & Af ol @ 3w
N goN FT gAAETEHA W A
S FOF CF WqE FFAET
¥ fag ga giar Sifgq # wig
¥ M oA Mo F owd R E
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[ worra ferg] .

W am & fag fF @ my e ey
E99 9 F4 W Juc R ? omfex @

-

W ATy qg feT @ar o seE
st afaesr @t o Ao @

The Minister of Defence {Shri
Krishna Menon): Mr. Speaker, Sir,
in the last two or three days a num-
ber of motions for adjournment have
been tabled in this House on the ques-
tion of Congo and Goa with a view
to, as I understand it, elicit informa-
tion. I was to have made a statement
this morning, but when this debate
was raised I thought it more con-

venient that I should speak at this
time.

So far as Congo is concerned, the
reference was mainly to the incidents
that are now taking place in Katanga
and the participation of our troops
therein with its consequences. What

e
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happened was, at the Elisabethville
airport on 2nd December 1961, some
members of Katanga gendarmerie,
probably drunk, were restrained by
the Indian personnel, who were res-
ponsible for law and order in that
area, when they were molesting a
Baluba woman. 31 gendarmerie sol-
diers and 15 policemen were taken
into protective custody by our troops.
They were later returned to the
Katangese authorities.

On the following day the gendar-
merie established a number of road
blocks and positions and fired at
random on the UN forces. UN re-
connaissance helicopter was shot at
from Tshombe’s palace and it had
two bullet holes. There were no
casualities in these incidents, At that
time Mr. Smith, one of the UN re-
presentatives and Mr. Urgquhart
were taken by the police. Much be-
fore that the UN representatives met
the Katdngese Foreign Minister
Kimba and demanded immediate with-
drawal of gendarmerie to their camps
from all road blocks and asked him
not to have any patrolling in the
town except by unarmed police. The
United Nations representatives made
it clear that unless this was done the
cease fire would no longer remain
effective and the UN would take all
necessary measures to maintain law
and order. This, I would like to sub-
mit, Mr. Speaker, is in conformity
with the resclution passed recently in
the Security Council. Ximba and
Munongo both assured Mr. Smith that
there would be no firing on the night
of 3rd|4th December. They, how=-
ever, gave no definite answer to the
question of withdrawing all gendar-
merie to their camps.

On 4th December the gendarmerie
established more road blocks and
constantly reinformeqd their position
Kimba was told that the deading for
the withdrawal of the road block es-
tablished between the airport and
mand was 18:00 hours after which
the UN would take 9ction. At 18:00
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hours Kimba rang up to say that he
was going to see a senior military offi-
cer on the spot to remove the road
block.

The road blocks were still there
at 08:00 hours on 5th December. It
was clear that senior army officers of
the Katangese force had no control
over the situation. This is one of the
features of the Congo situation. The
Gorkha troops and some Swedes went
into action at 1430 hours on 5th
December and cleared the road blocks.
The Gorkhas suffered the following
casualties in this action: one officer
was Kkilled and three Gorkha officers
injured. The casualties on the other
side were heavy but figures are not
given.

The pgendarmerie withdrew to far
side of the airfield and the UN con-
solidated their position. There was
sporadic firing at Hendquarters
Katanga Command, during the whole
of 5th December by machine guns
and mortars directed by the Belgians
from surrounding villas. There were
however no further TUN casualties.
Firing on the Swedish Battalion and
Gorkha road block during the night
of 5th December continued. The
Eatangese aircraft dropped three
bombs on Elisabethvile airfield on
5th December. There was again heavy
mortar and automatic fire on  Head-
quarters, Katanga Commang by the
Belgians on 6th  December from
houses in the vicinity. Most of the
houses in this area have LMG and
MMG’s mounted on them. Our guns
have since silenced two houses.

It was at that time that the Indian
Air Force was called in to go into
action in regard to these Katangese
forces and they destroyed the oppos-
ing forces by both jet and transport
aircraft. The fuel dump and the
tower of the airport have been damag-
ed. One bridge was also damaged.
There have been no further reports.
This is the position in Congo.
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I would like to say that since the-
withdrawal of Mr. Mckeown our
Brigadier Raja has greater responsi-
bilities to carry, and perhaps this oc-
casion should not pass without my
mentioning that—this is a matter on
which some reference was made the
other day—the Indian forces enjoy
a high reputation in the whole of
Congo and they have behaved with a.
remarkable degree of discipline that.
is expected of them.

Shri Tangamani (Madurai): Have:
you any information about Major Ajit
Singh?

Shri Krishna Menon: This applies
not only to our combat troops but
also others including our field ambul-
ance, nursing officers and others.

With regard to Brigadier Ajit Singh,
he is known to be alive. He is in
Jadotville, where you may remember
the Irish officer was taken prisoner
by the other side one time. [ believe:
the UN forces in this matter is act-
ing with a degree of caution because
is actually in their hands. But with
the turn of events in Katanga and
the superiority of UN personnel and:
the new arrangement of Command, it
is to be hoped that they will get
him released very soon. That is the
position in regard to Congo.

In this connection, in connection
with this UN matter, some reference
was made to our position with regard
to reconstruction of the United
Nations. I do not know whether it
was directly said or not, but it was
implied that we were giving support
to what is called “Troika”. ot
course, “Troika” is a word which is
differently interpreted at different
times. The position of the Govern-
ment of India had been first stated by
the Prime Minister two years ago in
the United Nations and afterwards
carried out in a very big form, that
we do not support “Troik” for  the
reason that we do not accept the
division of the world into three parts
and, what is more, so far as the
Secretary-General is concerned, it
goes contrary to the Charter. And, if’
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[Shri Krishna Menon]

I may so speak here, with all modesty,
no government or no delegation has
made a greater contribution to the
resolving of the deadlock with regard
to Secretary General. It is well re-
«cognised, and today we have, without
the veto and without avoiding the
appointment of a Secretary-General, a
solution that has satisfied everyone
for the time being.

Now we come to the posotion in re-
.gard to Portugal. First, I will give
such facts as we have in this con-
nection, On the 17th of November,
1961, the Portuguese troops fired on an
Indian passenger steamer s.s. Sabar-
'mati while it was plying on her nor-
mal course between Karwar and
Cochin. This resulted in injuries to
the Second Engineer of the ship Mr.
D'Penha. It was clear that the firing
was deliberately directed at the
Engineers’ Mess. Indian ships have
plied on this route for years and their
Tight to do so has never been ques-
tioned. I raise this point to show that
there is no question of territorial
waters involved here unless there is a
state of war. Before the firing was
resorted to by the Portuguese troops
no warning was given by the Por-
tuguese. It was an unarmed passen-
ger ship and was on its normal run.
The firing was in broad day light. All
these points add to the provocation.

A few days later, on the 24th of
November, 1961, the Portuguese troops
fired at the Indian fishing boat which
was returning after its normal fishing
trip off the Karwar coast. One of the
bullets hit Mr. Kochrekar, who ulti-
mately succumbed to his injuries.
This action was again an unprovoked
attack, without any justification in
fact, on peaceful Indian nationals en-
gaged in their traditional wocation
which had been conducted without any
interference for centuries.

16 hrs,

) Apart from these incidents, reports
have been pouring in from different
parts for the last two weeks of in-

13
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tensified firing activity, repression and
terrorism in Goa and of heavy rein-
forcements of Portuguese Armed
Forces in the territory of Indian now
held by that colonial power. There
was a report a few days ago of 2,500
troops having been deployed along
the Goa border, the significance of
this being that it is in the area which
has been sealed. There was also a
report of a fleet of two Portuguese
frigates standing at guard in Anjadev
Islands, When these frigates went
there, the Indian Navy sent two
frigates on Sunday, or a week ago;
but our frigates have taken no hostile
action; they were sent there for de-
monstration purposes. Since then,
there has been no offensive action
against the fishermen as such, but
there have been landings on the island,
On 1st December, there was a report
that Portuguese warships reached Diu
with 300 soliders and that 2,000 troops
from African and other places have
also arrived. A few days ago, it
was also reported that dawn to dusk
curfew had been imposed and that
anyone going out after the curfew
hours would be shot at sight. There
was a report that fresh reinforcements
amount to 700 Portuguese troops had
arrived. Another report said that in
Daman over 1,000 Portuguese soldiers
had landed. There have been reports
of warships and other ships arriving
with arms and ammunition and fresh
supplies of military stores. The Por-
tuguese Armed forces are thus poised
near the border at various points in
order to overawe and intimidate both
the residents of Goa and those living
in the border villages on the Indian
side. Hit and run raids across the
border already seem to have started.
A raid in a village near Sawantwadi
was reported two days ago. This is
position that obtaing now.

Having said this, there are two or
three other aspects of this matter to
which I must make a reference. First
of all, the view of the Swatantra
party was represented here that in
doing this, apart from all other consi-
derations, we were fighting on so
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many diverse fronts which  will
weaken our resistance against other
enemies, other opponents, and the
authority of an ex-General of the
army was gquoted. I confess, Mr.
Speaker, that I did not consult an ex-
General, but I have been advised by
a serving General. But there has been
no withdrawal of any effectives or any
forces—by forces I mean even equip-
ments—of any strength from any part
-which might be threatened from other
quarters, This country cannot
organise its army in such a way that
there are no troop movements any-
where else. There are only two ways
of doing this—either have troops all
over the country, which will probably
mean spending large sums of money
and having milions of men, or have
mobile forces which can be moved
from one place to another. All these
things have been taken into account
in the movement of troops that has
been made and only the minimum
that is required is done and no more.

When all this is going on in Goa—
and really, from the point of view of
defence technically we are, perhaps,
not concerned with other matters that
have been raised; but we cannot
isolate them—if as a result of these
intimidations, major atrocities take
place in the territory of Goa to our
people and, what is more, these for
instance, in Dadra and Nagar Haveli
which have come to us and so on,
then neither this House nor this
country can remain patient without
arranging for defence,

At the present moment, the position
of the Government is that there is no
question of our going and liberating
Goa. The question is that we shall not
leave our places undefended, nor
ellow or leave it to chances in regard
to any action they may take It must
also be remembered that the
Portuguese also are not without
notice in this matter. In the Security
Council the Portuguese attacked the
Prime Minister for something he said
about the use of force, if necessary.
Though we have imposed upon our-
selves a se}t-denying ordinance that
we will never use force for this, that
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or the other we have publicly stated
that we will decide when, where and
how to use force. This country has
never abjured the use of force for the
vindication of its rights wherever it
thinks fit. So there is no question of
suddenly ‘hitting or attacking. In fact,
we very much regret this giving of a
colour tp this job that we are march-
ing a liberation army into Goa. That
is not the position. We are the aggres-
sed and it has been going on for the
last so many years. And what has
been happening for the last one year,
and especially in the last few days,
has been of a character that no Gov-
ernment with any sense of responsi-
bility can keep quiet when its bord-
ers are being assailed. We have also
reason to think that the Portuguese
are not without air support; that is,
as far as they propose to go.

Shri Nath Pai: You seem to
completely agree with the Swatantra
leader. We are surprised.

Shri Krishna Menon: Well, I could
reply but it is far too serious a matter
to bandy with words. Thev are not
without air support and, therefore,
our Air Force has also been alerted.
And I make no secret of this fact that
if the Portuguese do try to do what
the Katangese have done, they will
get it hot as the Katangese did. There
seems to be sufficient evidence to
think that apart from 1,000 or 2,000
troops all over the place, they have
elaborate provision of air-fields all
over the place in these territories of
Diu and Daman on the one hand and
Goa on the pther, and they are very
much strategically adverse to us un-
less we are extremely careful about
it. There the position of the Govern-
ment of India is that it has deployed
its troops in the necessary positions
not only on the Goa border at the
moment but wherever troops are re-
quired. If we are a small country,
we would not be in this position. Our
general life and our means of com-
munications are not of a  Tighly
mechanised character where move-
ment can take place quickly, We have
a single, railway track system and a
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large number of people have to be

moved and many operations under-

taken, Therefore, these things appear
in the newspapers,

I am sorry that trains have been
stopped, but they have all been
restored. I wish people give as much
publicity to the restoration as to the
stoppage; but that is not being done.
Anyway, this inconvenience is very
much regretted. But, on the other
hand, if notice had been given before-
hand, the troubles would have been
even more. We have no system of
censorship in this country. We have
a free press, we have free radio and
as large number of newspapers.

An Hom, Member: No free radio.

Shri Krishna Menon: We have a
radio which circulates news with ob-
jectivity. If there is any complaint
on that point, it may be referred to
ithe Ministry of Information and
Broadcasting. Anyhow, we have a
large number of foreign correspon-
dents here, some of them  flying
between Karachi and Goa and so on.
I have not seen even one foreign
correspondent, when he reports about
the atrocities committed by us, report
about the atrocities inside Goa. They
are so concerned about popularising
or publicising where we have depart-
ed from virtue. That standard of
virtue they do not apply to them-
selves; only to us. There have been
no reports, as far as I know, of what
has happened in Goa itself.

So, the position at the present
moment is that these are precautionary
measures, certainly of a sizable
character. But the point is that no
Government with any sense of res-
ponsibility could sit quiet under these
conditions when there is this kind of
movement of froops. But suppose
there was a large scale action or some
action by the air force or by sea.
There have been news of a number
of naval vessels and the mining of
the land. In regard to sea, we
do not know whether there /s mining
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or not until we get there. But when
mining operations are going on in
one place, there is no reason why it
cannot be equally done in another
place.

Shri Masani may rest assured that
Government is not thinking of push
over operations. First of all, it is not
thinking of any operations, and push:
over does not square with the other
party; the other party is making too
much preparations. We do not expect
any push over either. I think the
House may feel satisfied that if, un-
fortunately, we are drawn into hosti-
lity....

Shri Rajendra Singh (Chapra): The
Defence Minister is not replying te
our points. He has replied only to
Shri Maseni. He is not the only party
to be replied to. What is his reply to
us? We want action here and now.

Shri Krishria Menon: So far as that
is concerned, I believe there is a rule
against bringing arms into this House.

Mr. Speaker: The hon. Member
wants the hon. Defence Minister to
take action against him.

Shri Krishna Menon: That is your
privilege, Sir. He is a friend of mine.

Therefore I can only say that any
Government must reserve to itself, so
long as it is a Government, the use
of troops. As to the question of when,
how and where, that has to be decid-
ed according to the proper circum-
stances.

A reference was also made to action
that may be taken at the NATO or
the Security Council or anywhere
else. That is all a part of the offen-
sive against us. After all a number of
people who are in military alliance
with Portugal are there in the Secu-
rity Council, but if it goes before the
General Assembly, we know where
we stand in this matter.

Before, I conclude, I rvould like to
say, since this reference has been
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made, that Portugal and South Africa
are the only two countries who have
voled against the resolution on
colonialism. We should hold that the
whole position of colonies has now
reached juridically a different situa-
tion from what it was before. It is
not a question of what we hold. We
‘have the legal rights and so on.
Secondly, in the face of overwhelming
vote pressure spread over two or
three years she has also refused to
conform to the United Nations’ Charter
in regard to informing the world
about her self-governing dominions.
On the top of it there is all that
repression that is going on elsewhere.
We are not taking reprisals for it.

If African troops are going to be
shipped over to Goa to fight us and
to contribute to the pressure on this
side, a new situation arises. I would
like to inform the House about con-
ditions that prevail. Ag for the shoot-
ing at the merchant ships, may I say
that this bullet that entered the ship
was not a rifle bullet eithér; it was a
military bullet. In the conditions of
not only continued aggression of
colonialism but of attack on this
country, after all, we are not to be
treated and continued to be attacked
in this way. If there are any viola-
tions of our territory by land, sea or
air, a new situation arises. No one can
say with any authority that we are
invading and the army is ready to go
and liberate. Liberation must be
accomplished by the people within.
But when the people within accomp-
lish liberation, we cannot sit back if
they are shot down, repressed and
massacred. That is the reason for
these movements.

Shri Tyagi: Sir, the whole discus-
sion veers round our general policy
of externrl affairs. The policy has
been one of non-alignment All criti-
cism from wherever it is moves round
this policy. But non-alignment is
nothing but a true interpretation of
the requirements of our Constitution.
Our Constitution lays down that we
make friends with all nations. There-
fore non-alignment in this cold war
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was natural for us. It was the

mandate of the Constitution. There-
fore that cannot be criticised.

Moreover, the policy during these
last 13 or 14 years has paid us
dividends. It is obvious. We have
gained in prestige all over the world.
We have gained in power also. The
policy has not done us any harm so
far. We have been helpful to many
countries in South East Asia, Africa
and elsewhere in the achievement of
their freedom. Whenever there was
any aggression and anything wrong
was done to them at any level, we
came forward with a message of
sympathy. We stood by them. That
is the way in which our policy is
being expressed. I think we have
had quite a lot of success in this
policy. We have lost nothing. There-
fore as far as the basic policy is con-
cerned, there is little to criticise.

An hon. friend has raised the ques-
tion as to why we still stick to the
Commonwealth. We became a free
nation and a republic. Every nation
wants friends. I cannot understand
the wisdom of the advice that we must
give up the friends we have all round.
The Commonwealth is a family of
friendly nations. We were there.
They accommodated us in spite of the
fact that we were a free nation and a
republicc. We had round about us a
number of friendly countries. How
could we have given them up?
After all, they had done us no wrong.
So there is no harm in our keeping
relations with the Commonwealth.
On the one hand they say, “Your non-
alignment policy is a policy of wilder-
ness; where are you?; there is no
friendly country with you” and on the
other hand they say, “Why do you
have Commonwealth friends along with
you?” No country can exist without
friendship, without its neighbours and
other countries in a free world.

Now the question is of our opposi-
tion to war. That, I think, is univers-
ally recognised, namely, that for the
maintenance of peace in the world we
are the foremost nation; we are the
most forward and the credit goes to

)
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our hon. Prime Minister. He has
really earned credit to the whole
nation. We stand today in the midst
of this cold war as one single big
nation which is respected universally
for our honest dealings in the world
and for our upright expression of
policies, There is no minecing of
matters. I would like my friends in
the Opposition to pin us down where
we have faltered in this policy. We
have stuck to this policy all these
days.

Shri Goray (Poona): Where is the
question of pinning you down?

Shri Tyagi: That is what I say.
Therefore you cannot find fault with
us.

If hon. friends were to go to the
South Asiatic and African countries,
they will find how friendly they are
towards our policy. Take for instance
the Berlin question. The Berlin
question was the most burning ques-
tion, I must say. But then we had
some hand in getting it to cool down
a little. Does it not bring credit to
the nation? Had not our Government
succeeded in doing something? So, it
is not the policy of just remaining
silent or of keeping quiet. It is an
active policy of non-alignment.

Now I am coming to the burning
topic of the day here. My hon. friends
have asked, “Why did we give up the
Tibet treaty” and all that. They said
that if we had not agreed to China's
views and had just stuck to the old
treaty terms with Tibet ete., China
would not Hhave entered Tibet. I
wonder whether China wanted a pass-
port from India to enter Tibet. Ewen
in spite of the treaty could she not
enter Tibet? To accuse the Govern-
ment of India of having invited China
to Tibet is something which is utterly
illogical. How could we come in their
way? Suppose, we had agreed and
struck to the old treaty of the British
days, even then we could not have
stopped China from entering Tibet.
After all, we had no powers there. It
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was only a question of an agreement.
They could break that agreement any
moment. After all, they have broken.
the agreement with us now. They
have committed aggression on India.
They could break that agreement too.
So with regard to Tibet to accuse the
Government of India of being instru-
mental in sending Tibet into the fold
of China is something absolutely illo-
gical. 1 cannot undestand that. It
was immaterial whether we had
agreed to their entering into Tibet or
not.

But the real thing where I myself is
a little bit doubtful is this and I wish
the hon. Prime Minister kindly pays
attention to it. We had absolute faith
in the friendship of China. We were
relying on that. On that basis our
relationship went on quite well. But
suddenly we found that they commit-
ted this aggression. I want to know
whether your Embassy there has fail-
ed you. Did you not get intelligence
in time about its attitude towards
these territories? It is there where I
just want to have a clarification from
the Government. It is not the profes-
sorial sort of ability that is wanted in
your ambassadors. The ambassadors
have to be watchful. They must have
their system of receiving information
and they must pass that information
in time to India. My fears are that
perhaps we have failed in this regard.
Either they were shrewd enough not
to let our ambassadors and diplomats
know anything or our diplomats fail-
ed to obtain information in time and
we were surprised by aggression. It
is true that there was no preparation
made against such a friendly nation.
Nothing had been done for a long
time, no doubt. It is only after the
aggression which came as a painful
surprise that we had to make our pre-
parations. But we must know that in
the first place today war does not
mean only a struggle between one
country and another. War means a
great war. War also means allies.
Suppose we are at war with China.
We are not wedded to fight singly.
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Our policy is non-alignment no doubt,
but at the time of war, we might have
to seek friends; we might have allies.
China also might have allies. It might
become a great war. Do you mean to
say that a great war can be fought
because there is a matter of principle
alone? A great war has to be fought
after taking into account many factors,
After all, we have to have our
material, our industrial potential,
sufficiency in agriculture, sufficiency
in fuel, food, etc. If all these things
are lacking, we cannot have a great
war. For that purpose, to accuse the
Government of India not to have
started war with China immediately
as soon as she made aggression on
India is something very queer which
I cannot understand.

I have been in the first great war
in Persia in 1917. In a war, military
morale is the first essential thing. As
far as our army is concerned, I have
had a little bit of association with the
army and I can claim without any
fear of contradiction that the morale
of the Indian army is the highest in
the world today. I have had contracts
with our army and the morale of our
army is the highest in spite of the
fact that the army is not very well
cared for. We are not taking very
good care of the army people and
their families on account of our econo-
mic stress. They are not fairly dealt
with, but despite that, the morale of
the Indian army is really the highest
and we must be proud of it.

The second army requirement is
vigilance. There must be enough
vigilance and resources to obtain
information. There must be secrecy
of movement. The time of action is
another factor. Terrain is another
factor. Mobility is the biggest factor.
Then comes fire-power. Most impor-
tant of all is the line of communica-
tions. Do you mean to say that we
can start a war in Ladakh without
taking all these factors into account and
without building our line of communi-
cations? Is it so easy to lay the line
of communications in places in
Ladakh? It requires time. I cannot
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accuse the Prime Minister of having
some ulterior motive. The policy of
negotiations with China has given us
time enough to make preparations.
Leaving the rest aside, after whatever
aggression was made, we stayed their-
hands there. The negotiations have
been helpful to stay and stop the
enemies from proceeding further.
After all, that is done by the army and
thousands of lives are lost when the
enemy’s aggression is stopped. But
the Prime Minister stopped it by nego-
tiations. After all, negotiations are a
sort of weapon no doubt and that has
helped us.

Of course, in the mean time China
must also have made preparations.
Really we have information that they-
have made a lot of preparation on
their side. But it is very easy for
them; they are on plateau where there
are no hills, whereas on our side,
three-fourth of the line of communi-
cations goes through hills and rocks.
In the negotiations, we have never
failed. Point out one letter in the
White Paper where the national
honour has not been respected. We-
have been defending our cause from
end to end. The negotiations which
our officers had with their officers
were a success. Put them before any
court of law or judiciary and they will
say so. So, we have won the war of’
negotiations all right. It has given.
us dividends in the matter of our get=
ting time to make preparations.

I am always angry that the House
should be insisting on information as.
to what preparations are being made.
A great risk is done to the lives of"
the soldiers if the preparations are
announced publicly. I am also not
very happy about the announcement
on Goa affair. I think there has been.
too much of fanfare in the matter of
Goa. Either it is belated action or
perhaps it is premature, whatever the
situation may be. Goa was a matter
of one night without anybody know-
ing what is happening. I do not agree
with this too much fanfare about Goa.

The Defence Minister made a state-—
ment that some warships came. Why
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did we allow them? How did they
come? Why could we not stop them
on the sea? Why are they being
allowed to lay mines all round? That
makes our action impossible. There
was enough time in regard to Goa.
Action could have been taken earlier
without any information being given
©r publicised. But I am glad the
Defence Minister says there is no idea
of any aggression and only defensive
Jneasures are being taken. [f they
commit excesses, then action has to
be taken. If we were to take any
aggressive action, of course, the move-
ments have to be kept strictly secret.
Now since there is no aggression, I do
not think there would be any harm.
But anyway it is very important that
-all information about the frontier
.should be kept secret and I would
-appeal to the House not to insist upon
getting all detailed information about
what preparations are being made on
‘the frontier.

Then, it is a fact that today Pakis-
tap is not very friendly with us. But
let us realise that it is because of the
success of our policy that we have
:avoided a major conflict with Pakis-
tan. It is wrong to say that every day
there are violations of our border. I
have been associated with borders. I
am glad about the manner in which
the Prime Minister has succeeded in
defining the border both on the east
and on the west, Quite a chunk of
our land was in their possession and
‘quite a chunk of their land was in
our possession. I know once nego-
tiations were going on and the Gene-
rals advised me not to give back that
land to Pakistan because it was an
important bridgehead for us or some-
thing like that. In spite of the fact
that our relationship with Pakistan is
not always happy, the exchange was
®0 nicely done. Our borders stand
“well-defined now without any struggle.
1s it not a success that we have avoid-
#d war with a neighbour, who is
never friendly with us? After all,
when there are two neighbours, there
may be trespasses ome way or the
wther in one or two cases and that
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cannot be called aggression. Although
our relationship with Pakistan has not
become so friendly as we desire, there
has been no struggle and no quarrel
with them as far as border is concern-
ed. There has been no fight or any
type of aggression, etc. There also we
have succeeded.

I think, on the whole, our policy has
not been bad at all and we are moving
according to the times. To insist that
we must immediately start a war is
something wrong. No General will
start a war unless he knows what the
proper time is, what the terrain is and
how the preparations are. If hon.
Members really take the pains to go
and see how speedily roads and other
preparations are being made in
Ladakh, they will realise what the
army is doing in a place where even
breathing is difficult, because the air
is too thin. It is all snow and there
is no shelter. Those people who have
come from there told me the other
day—I was talking to a Major—that it
is a sight to see how happy they are.
A gmall little party of Gurkhas in
that snow was just having a drama
on the Dusehra day. So, those people
are living a happy life. We must
concentrate to give strength to our
army and not demoralise them by
saying that we have lost so much of
territory. So long as the Prime Minis-
ter has made an unequivocal state-
ment that we are bent upon vacating
this aggression, so long as that policy
is clarified, I do not think the Parlia-
ment should have any objection to
that policy, because it cannot be
vacated in a moment. The opportune
time should come, We have to wait
for the opportunity to do that. We
are proud of our resolve; we are
proud of our patriotism and we are
sure that we shall get this aggression
vacated

With these words, I congratulate the
External Affairs Ministry.

Shri Thanu Pillai (Tirunelveli): If
the Government of India were t0 be
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criticised, or if it should be criticised,
my hon. friends can choose other
venues where there may be some little
doubts and fears, but to assail the
Government on their performance in
regard to foreign policy and external
relations is, to say the least, the weak-
est form of attack on the Government.
Time and again it has been admitted
here by hon. Members opposite that
our foreign policy is the best, and it
has gained the recognition of the
whole world and of all parties in all
parts of the country.

Today, during the course of the
debate, hon. friends mentioned about
the ‘smokescreen of electioneering’ and
all that. I would like to submit that
the boot is on the other leg. They
want to fly kites of publicity for
their electioneering campaign, start-
ing from the floor of the House here,
that we have failed in Goa or in
Ladakh border, and theys want to
catalogue all those ‘failures’. Their
intention is to bring to the minds of the
people that the Government’s foreign
policy and their performance is wrong,
that the defence is not all right and
all those things, so that these things
may incite the people into the feeling
that the Government has failed. At
the same time I would like to say that
any other government of a different
order would certainly have made use
of this occasion or this situation to tell
the people that there is an emergency
and thereby canvassed that due to the
emergency this Government should be
voted again. But we are far from
doing such a thing. We have rather
refrained from making use of the
situation for the benefit of the party.
But we cannot preach morals to the
other people. They can make use of
the situation and carry on any sort of
propaganda. But to bring these things
into the military affairs and the
defence affairs is, to say the least,
-absolutely wrong. Because, if they
are earnest and sincere about the
defence of the country, they shonld
not go about saying that the country’s
«defences are not all right.

1611 (Ai) LSD—9
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Now, Sir, they mentioned about past
history of a decade or more, how
China got suzerainty over Tibet etc.
May I remind those friends that while
the Lamas were discussing with India,
they were sending a delegation to
sign a treaty with China. Were we
to tell the Lamas not to sign the treaty
with the Chinese? Is it wrong that
we did not tell them? Did we have
any command over them?

An hon. fiend said the other day
that we should have a buffer state.
‘What shall be the buffer state between
Pakistan and India? What shall be
the buffer state between Tibet and
China? Hon. Members speak as if
geography and history are things
which are made to order to suit the
convenience of Members of Parlia-
ment here and that States can be
created or liquidated......

Shri Joachim Alva (Kanara): A
section of the Parliament.

Shri Thanu Pillai: I stand corrected
—a section of hon. Members opposite.
But even if hon, Members on this side
decide like that, it will not be listened
to. We are not having sovereignty or
suzerainty over those territories to go
about dictating to them. We are far
from it. Our policy is one of non-
alignment and good behaviour. It has
paid dividends in the past and it is
paying dividends in India.

Mention was made about our per-
formance in Goa. It is becoming hot
for Portugal to control Goa. And the
Portuguese do not want to quit
honourably and give credit to India for
having acquireq Goa peacefully. If they
want to go only after a showdown and
war, we are not going to oblige the
Portuguese by resorting to war and in-
vasion. As an electioneering campaign
hon. Members expect that the Portu-
guese will make incursions during
the time of election and that they can
make use of the situation to say,
“Look here, not only in Ladakh but
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even in Karwar and other areas the
Portuguese are invading India and we
are not able to resist it”.

Shri Braj Raj Singh: Don’t imagine
things.

An Hon. Member: It is in reply to
what you said.

Shri Thanu Pillai: This sort ot
situation shoulq be avoided. It is
being avoided. We have the army to
defend India. In the process of
defence on our part, if the Portuguese
want wrongly—because that is
becoming apparent—to declare war on
India and if in the process of that war
they are defeated and Goa comes back
to us, we have no objection. But we
will not go about declaring war to
please a few friends here.

On the Chinese front, the matter is
not something new. It has been dis-
cussed over and over again. It was
criticised by the opposition before that
our preparations were not good. Now
when our Prime Minister explained
that these are difficult terrains and
therefore some more preparation might
be needed and we should resort to
direct action as andq when the proper
time comes, now they say that it is
a wrong statement and that we are
giving information to the enemy.
When the Government do not say
anything, they criticise it saying that
the preparations are not right; when
they admit it and say that
they are making preparations
and are making headway, they come
and say ‘““you have given out a secret”.
It is completely illogical. That means
that they only want to criticise for
the sake of criticism.

The hon. lady Member of the Com-
munist Party gave advice to us as to
how our representative in Indo-China
should behave. She was very careful
to say so many things, about the pos-
sibility of American arms or army
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coming there, but she completely avo~
ided any reference to the other side.
The Prime Minister was pleased to ex-
plain the situation in Viet-Nam, that
there are divisions on both sides, that
there are supplies of arms, if not arm-
ed personnel. Hon, Members op-
posite talk about Goa and about diffi-
culties elsewhere, and about America,
but conveniently leave out the other
side. I was watching whether the hon.
lady Member woulg say something
about the Chinese incursions into
Ladakh. She conveniently and com-
pletely avoided going into that area at
all, but thought it fit to advise us as to
what should be done elsewhere, how
the policy should be shaped and so on.

Coming to our troops in Congo, it is
a long time since the Parliament took
note of the fact that the British Gov-
ernment, in spite of their being a
party to the resolution that was pass-
ed and supporting the UN action there,
and some of the western countries
which have endorsed it are not behav-
ing all right. Still the reports are
that they are not changing their way
of behaviour, It is time that the Gov-
ernment of India told the Uniteq Na-
tions that either those members should
be made honest and called upon to im-
plement the resolution, or we will
have to revise our opinion and our
stand towards our sending in future
armed personnel. Because there is no
purpose in our side alone trying to im-
plement the resolution and being
honest ang other members of the
United Nations not carrying out their
obligations.

Nearer home we have got Nepal and
other South-East Asian countries. Hon.
Members mentioned here that China
is trying to isolate all these countries.
True. Why are they trying to make
incursions into India and not doing
the same thing with respect to these
small countries? Perhaps they think
that once India is settled. then these
‘smal frv's can be swallowed in no
time. That may be their intention.
But these smal] countries also are not
unintelligent enough not to know this
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But do we expect that they should be
going about quarelling with the others
and declare war, saying “Because you
have not entered into an agreement
with India, therefore we will not also
enter into an agreement with you"?
Certainly not. What is best in the
eircumstances, they are also agreeing
to.

I would submit, about Government
of India’s policy towards these small
nations, particularly in Nepal, our in-
tarest is great. We have got a res-
ponsibility of joint defence. That coun-
try going about entering into agree-
ments angd jeopardising the defence
arrangements of our country by allow-
ing the Nepal-Tibet road and all that
should not be simply objected to by a
sort of protest, but a more serious note
should be taken and we should have
discussion with them. I hope the Gov-
ernment will take a serious note of it.
Because, whatever might be the view
and wish of that country, this is a new
menace which will low from Nepal to
India, about which our pdople are
rightly agitateq in our minds that due
caution should be taken even here
and now,

As regards the other South Eas:
Asian countries, for good neighbour-
liness, they want a price from us—
whether Pakistan or Ceylon or other
countries. Because we are not in good
terms with a big country like China,
are we to surrender everything, every
respect, to smaller nations who are

our neighbours, to earn a
good neighbourly name? As re-
gards the situation that is

developing in Pakistan, though there
has been a settlement over the border
disputes, their utterances are not very
good. Hon, Members of the Swatantra
party, inside and out, have been say-
ing that we must enter into a defence
pact with Pakistan. Nothing can be a
greater wrong than this sort of a thing,
Their price for a compromise iz the
whole of Kashmir.

The price that is asked by little
countries like Ceylon is our honour
and prestige. Recently, they have been
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passing legislations about our state-lesa
people and making observations about
illicit immigration as if we agre a na-
tion of illicit immigrants going into
small little countries. It is as a con-
sequence of 100 years or 200 years of
Indian labour continuing to work
there and Indian traders going there

‘that these people—a million of them—

have become stateless. Perhaps some
of them, not having the normal ave-
nues of passport to come and go,
might have resorted both ways to illi-
cit travel. They are taking the op-
portunity of some few people going
like that to say that lakhs and lakhs
of people are becoming illicit immi-
grants. Their sinister motive is, as
most of the state-less people might
have lost their ration cards or may not
have proof enough, to mname all
these labourers as illicit immigrants
ang throw them on India. It is a
small country, I know. We have beea
very kind, very considerate towards
them. But, there is no reciprocation.
We understand that the Government
of Ceylon is trying to negotiate with
the Government of India. Their past
performances are, they bring a team
of their political party leaders and say
that though the Government would
agree, that political party may not
agree. By these disputes between
India ang Ceylon, a million people of
Indian origin, who are state-less, are
being affected. I beg of the Govern-
ment to give an opportunity to the
representatives of the stateé-less peo-
ple to be present in such regotiations.
We are not goingtobeaparty to the
negotiation as a directly affected party.
We are only to be a good friend and
try to solve the problem of two sets
of Ceylonese, because, the state-less
people are no more Indian, but are
part and parcel of Ceylon. I would
request the hon. Prime Minister to use
his good offices and see that the teas-
ing and insulting of our people is
stopped. Though they are no more
Indians, they are called Indians and
whatever insult is done to them is an
insult to us. We should take it like
that. In the South, there is a feeling
that it has not been adegquately lookeé
into,
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[Shri Thanu Pillai]
‘With these few words, I commend

the foreign policy, subject to thesa
few observations which I have made.

Mr. Speaker: Now, I would request
hon, Members to confine their remarkz
to ten minutes each, so that I might be
able to call two or three more hon
Members,

Pandit K. C. Sharma (Hapur): I
congratulate the hon. Prime Minister
op his success in his foreign policy.

Shri Braj Raj Singh: The hon. Mem-
ber's ticket has not yet been decided

Pandit K. C, Sharma: ] suppose an
hon. Member of Parliament should
possess better sense than my hon. fri-
end does.

India is a great country, and India
has a great history, but the world is
greater than India. India has a great
history, but the world has a greater
history. So far as the recording of his-
tory is concerned, over nearly two
thousand years it is almost a mathe-
matical exactitude to say that when-
ever there wsa a rigid bipolarity bet-
ween two great powers, and a new
deadly weapon was created, war was
inevitable. It was g great spectacle
that after the Second World War,
when the United Nations was formed
by Russia and the United States of
America; France and Great Britair
were taken in as they were allies, and
China was taken in as a matter of pre-
stige only. It meant that the whole
world was to be divided between Rus-
sla and USA, and all decisions con-
cerning the fate of humanity were to
be made either in Moscow or in Wash-
Ington. It was given to our great
Prime Minister, if i* can be given to
an indiivdual, in the modern age, to
devise a means by which this bipolar
world may be substituteq by what 13
‘called the world of Great Powers, s.
that there could be a diffusion of the
power. Now, on the scene is our grea*
country, Germany, Italy, China an’
Japan. Five great seople have comw
in. Today, there are no less than 12
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great nations which can make a4
atom-bomb and can be a rival to any
great Power in the arena of war,

So, the evolution of the non-
ment policy and the creation of a
third bloc between the two bpolar
powers is of great significance so far
as the peace in the world is concern-
ed. If after 1945, a mother could
sleep with the hope that tomorrow
she will be able to kiss the child on
her breast, it is much more due to
this great Prime Minister than to any
other individual. So, all credit to
him. I pay my humble tribute to his
courage, intelligence and wisdom.

Still, the position is that Russia and
China are two great communist coun-
tries. All the world over, where
democracies rule, the sentiment, the
will and the aspiration of the man in
the street counts, but where dictator-
ship rules, the sentiment, the will, the
power and the desire of the individual
of the dictator alone counts. It is a
fact that Russia today rules over less
of the territories than she used to
rule in 1900 or so. That is to say,
many countries have gone out of the
sway of Russia. So, Russia had had
the greatest era of her dominance in
history. Russia, despite her great
production capacity, and despite the
most modern weapong of destruction
has not come to the greatest pinnacle
of glory which she had enjoyed in
the course of its great historial
epochs. When power is given to the
individual, he has certainly to display
the will to power. Herein lieg »a
danger.

There is again the danger in China
with nearly 650 million people, who
are a great source of power, of course,
though China doeg not have much of
modern development. Yet, she is
under the heels or under the command
of one man and that one man says
that if a world war comes, 300 million
Chinese may die, but the 350 million
will still remain and they will rule
the world. Though this is easily said,
the implications of it cannot be realis.
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ed go easily. 300 millions are not
going to die at the command of one
man. It is a stupidity to think so and
much more of a stupidity to talk
sbout.

The posidon today is that peace in
the world depends on the creation of
a United Germany armed of course,
but neutral in its intentions. It is
abnormal, inhuman and unnatural to
keep Germany divided, and occupied
by the victors in the last war. So the
success of sta.esmanship and peace in
the world depend on how soon Ger-
many can be united and how she can
be made into a neutral Power, free
to arm itself but not joining the
Russian bloc or the American bloc.
Herein lies the key to peace in the
world. Herein lies the key to what is
called the maturity of man all over
the world which means 3000 calories
of food for every man in the gtreet,
enough cloth, a good house to live in
and better life to live. The dream of
the child is to realise the fullest sta-
ture of his manhood. The fullest
development of the capacity of his
being lies in the creation of a United
Germany, independent and armed, but
neutral, not joining either bloc.

So far as India-China relations are
concerned, I beg to differ from mr
hon. friends who in their enthusiasm
have generated unnecessary heat.
Disputes arise between two countries.
In law, when the honour and integrity
of a country is attacked, there is no
course open to it but to take up arms
and fight though it may be shaitered
40 pieces in the process. But such a
dispute hag not arisen between India
and China. Why? Such a dispute
arises when the aggressor country
gays, T am at your chest today and
I mean to be there’. Here China says
that that part of the country, that part
of the earth, she ig occupying belongs
to her by history and by law. It may
be wrong. We claim it is ours. The
dispute is with regard to the legal
jurisdiction, with regard to legal
right, with regard to historical prece-
dent, It is not rank aggression as

such where we should at once take up’
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arms and go to war. It iz patience
that s necessary, it is wisdom that is
necessary, it ig statesmanship that is
necessary.

Every dispute should be solved by
negotia.ion, arbitration or adjudica-
tion and in the last resort, by recourse
to arms—war. In the modern world,
uwo administrator or ruler will take up
arms and go to war unlesg the forces
behind him and the people behind
him force him to go to war, unless the
people say, ‘You rascals, get out of
the Government or go to war’. Such
a situation does not exist in India.
Have prices in the market gone up?
Is there not easinesg in life outside?
1 find no uneasiness. The plough is
workng in the field as it used to do.
The marke! places are working as
they used to ten years ago. Where is
the uneasiness? It is in the minds of
people like Shri M. R. Masani and
some others. They do not reprerent
the man in the street.

Mr. Speaker: The hon. Member has
taken 10 minutes.

Pandit K. C. Sharma: Sir, I shall
conclude soon.

My submission is that there are
many disputes between two great
countries which take a long time for
solution, There are other disputes
which are not solved easily or are not
solved for long. This dispute between
China and India we should try to
solve to the last possibility by nego-
tiation because it is a dispute between
two great countries wh'ch may have
its repercussion not for us alone but
for generations to come.

Shri Khadilkar (Ahmednagar): Mr.
Speaker, Sir, unfortunately the criti-
cism of our foreign policy is directed
from a wrong perspective, because the
critics of the pol'cy have not fully
grasped the significance of the role
India is playing since freedom. They
need to be re-educated; and for their
benefit, I would recommend to them
a new book written by a Cambridge
Professor, E. §. Carr, who has point-
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[Shri Khadilkar]
ed out the dynamics of present day
history and what view of history we
take of the present world. On that
basis alone we can direct our policy
in a proper direction.

According to this author, broadening
horizons at the present juncture give
us a new world perspective and he
calls it a universal perspective of
history. If T may make a submission,
our policy is, as directed by our Prime
Minister, based on that view. Unless
you grasp it firmly, it is extremely
difficult to fully appreciate the
achievements in the international field.

For instance, nobody emphasised
that his visits to Moscow and
Washington were meant to bring about
a certain lessening of tension, ta
build a sort of bridge of understand-
ing between the two power centres of
the world. Because of that, today, we
can say that the tension that was ris-
ing was brought down considerably,

regarding Berlin, regarding the Ger- |

man problem and, to some extent, the
administrative set-up for UNO also.
The so-called disarmament problem
which seemg to be quite insoluble
has at least come within the pale of
mutual discussion and debate.

Therefore, as one author has put it
those who want to appeal to irrational-
ism to impulse and emotion, they
hit below the intellect. And in this
House the critics of the foreign policy
hit the policy from this angle.

Take, for instance, our dispute with
China. Our Government has put it
in the proper perspective and the
proper focus. But they want to take
it out of it and magnify it because of
ideological considerations. We have
just heard the spokesman of the
Swatantra Party. When the question
of the liberation of Goa caine he got
up and gave a cautious warning. He
gaid priorities should be determined.
But those priorities, according to him,
are not based on national interests but
on ideological interests. . He wants te
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magnify our conflict with China as
against the imminent danger we are
facing, a challenge from a little pocket
of Portugal in our land. We have
got to take some firm action today or
tomorrow. Therefore, he committed a
mistake, 1 admire his courage, He
has brought in the elections. The
Swatantra Party is going to the elec-
tions. I would say this. Who in this
country with a little sense of patrint-
ism would vote for the Swatantra
Party when men like Shri Masani on
the floor of this House say: be cau-
tious; ignore it; there are several
dangers—as they say in the Maha-
tharatha and advise them to be very
cautious. In his heart of hearts he
wanted this party to be defeated and
that ig because of that he has given
this advice.

17 hrs,

Shri Raghunath Singh (Varanasi):
Shalya Nithi.

Shri Khadilkar: What would the
people of Bombay feel where they are
fighting—the trioka are fighting
the elections and opposing the Cong-
ress candidate in the elections. 1 do
not stretch that point too far. As he
referred to the election, I would say
this much that his attitude towards
Portugal, towards the Chinese and in
fact towards the whole world pers-
pective is determined by ideological
considerations. What he said is
nothing new. The British Conserva-
tive journal has given the same warn-
ing and for the benefit of the House
I will just refer to one sentence. T
mean the Daily Telegraph.

“It is infinitely more preferable
to tolerate the pressure of the Por-
tuguese than to face the incalcul-
able consequences of trying to
drive them out by force.”

Now, he parapharses the Daily Tele-
graph. We have tolerated the
Portuguese possessions for so long.
At the time of satyagraha 1 was on the
border. I know that at that timse
we would have taken action but there
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was a self-denying ordinance. If
now they are threatening us and
mobilising the forces ang there is so
much of Portuguese persecution and
brutalities and what not in regard to
our own kith and kin, are we to sit
quiet here and be guided by such
counsels, that are given by the ex-
commander-in-chiefs and are people
like Gen. Cariappa to be quoted as
authorities on the floor of this Houss?
1 feel ashamed if any persons of this
House were to say that regarding the
Goan liberation at the present
moment. Of course it is a political
decision. How to execute it, when to
take it up, it is for the Government
to decide. This House must unani-
mously support the political decision
that the Government is about to take
or has taken regarding the liberation
of Goa

Now, let us look as Congo. We are
very proud and we ought to be proud
it we understand what rola we have
played in the Congo. But for our
Insistence and active participation in
the Congo's affairs, I am afraid the
UN would have suffered its worst
defeat; and the only hope of the world
organisation that has emerged after
the last world war were the statesmen
from different countries who met and
talked and tried to evolve some sort
of a peaceful solution—otherwise that
platform would have been completely
dismantled for the future. It is there-
fore good that we participated there
and risked every thing. Our soldiers
are fighting there. There violence
and non-violence—the self denying
ordinance does not apply because it isa
moral issue. We stand by the UN and
we want to strengthen it. That is
our resolve and therefore our soldiers
are fighting bravely and laying down
their lives. That is the aspect of our
foreign policy which deserves nom-
mendation from all quarters. But, as
it is said, they look to the tree instead
of the wood. They isolate the Chinese
problem and try to look at the world
situation and the role we have played
everything harping on one thing.
They do not realise what moral in-
fluence and what influence in the field
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of diplomacy all over the world our
Prime Minister exercises at thia
moment, when the other statesmen
are guided because of their ideologi-
cal and power bloc divisions in
different directions? I say that this
role of building the bridge of under-
standing between the conflicting blocs
is a big historic achievement to uur
credit.

Let us come to the question of
Belgrade. Somebody said that we
have failed there, almost failed. But
we must understand what happenad
at Belgrade. Two points of view were
present: the African nations, newly
liberated, looked at the problem from
their immediate interests. Still, they
are in that level of development. 1
do not want to blame them. They
have not had that perspective, where
the issues of war and peace are more
important; though one realised that
the issue of colonial liberation and the
issue of war and peace are in some
way interlinked. One cannot say
‘No’. But because our Prime Minis-
ter gave more prominence to the
question of war and peace and om
this basis carried on a mission to
Moscow and later on to Washington,
they sometimes felt that their imme-
diate problems were by-passed or
were not given that much prominence
which they desired they should get.
But if we understand the significance
of the Balgrade conference, and the
later developments that have taken
place, I would humbly submit that
but for India, but for our Prime
Minister, and our spokesmen there at
Belgrade the whole picture of Belgrade
would have been totally different, and
the so-called non-aligned powers—they
are non-aligned to a degree, in a diffe-
rent sense and at different levels—
would have lost and would have per-
haps given a wrong decision and
would have lost their moral prestige,
whatever little influence they exer-
cise now in the international councils.

Therefore, that is another big
achievement to our credit. Now, as
you have sajd that I would get only
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ten minutes, I shall proceed to the
next point.

Mr. Bpeaker: The ten minutes have
been exceeded,

Shri Khadilkar; I will finish in a
couple of minutes. Take next the
question of Algeria. This was refer-
red to. I do not see, when France is
carrying on negotiations with Algeria
for a de facto recognition, with their
spokesmen, though secretly, what the
point is, in saying that we are givng
them just de facto recognition. Why
not here and now give them a recog-
nition, so that they would be more
strengthened while negotiations are
going on and they would achieve their
objective? That would satisfy also
the African and the Arab world's
sentiments, as I understand. There-
fore, I would plead for the immediate
recognition to be accorded to them.

I would also like to plead another
thing. Where is the harm if we re-
cognise East Germany? Let wus
understand it clearly against the
backgroungd of the last war. We are
not following the dynamics of history.
We are living in the postwar period,
and therefore, we must realise this
point. The German territory has been
divided into two, and two social
systems have come to stay more or
less permanently. East Germany is
under a different social system, and
there is no possibility of unity bet-
ween the two parts in the near future,
Therefore, would it not be better
would it not bz strengthening the
forces for a peaceful settlement if we
give a proper recognition to East
Germany and showing to the western
statesmen, “Here you are; now, by
recognising East Germany and giving
them de facto recognition, the problem
of Berlin could be easily solved”.
You can get more guarantee; it can
be really a sort of independent free
city—Berlin—with access to the west
unhampered. That solution is easily
possible. Therefore, I would plead for
the recognition of East Germany;
what are the diplomatic'd.i.ﬂiculties or
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other political considerations in this
respect? I do not understand,

With one more point, I shall con-
clude. The topic of our relations with
China was brought up. There i3 a
latest communication for the renewa
of treaty. "I for one would say this.
We are following a particular policy,
and so delimit the area of conflict as
far as possible, because, from the
latest letter, it is obvious that they
are sticking to a position, as they
pleaded at the time when our repre-
sentatives were there. The dispute is
regarding Ladakh only. They took
unilateral armed action. That was
their mistake. It is condemnable, no
doubt., But after saying all this, 1s
it not better, as I said in the begin-
ning, when the centre of world
gravity has shifted from the western
or English-speaking world to the east,
to Asia and Africa, to build a perma-
nent understanding with  our
neighbour® On this basis alone we
can preserve world peace and all our
efforts would be consistent with that
policy,

“8$hri Joachim Alva (Kanara): Sir,
you were kind enough to call me the
other day -to _speak on the China de-
bate, and I would not have"particfp\at-
ed today at all, but after hearing my
hon. friend Shri Masani I thought I
should say a few words.

This is indeed a very grave hour.
We cannot lighten the burden that is
on ourselves. This is perhaps the
graver* period of our history after we
have attained independence. As 1
mentioned the other day, we have a
three-pronged drive from every side,
from China, from Pakistan and from
the Goa end. Taking the Goa end, it
is perhaps the tiniest wedge. On the
other hand, we have got China which
presents very great difficulties. It is
wrong on the part of my hon. friend
Shri Masani to say that we were try-
ing to exploit the coming elections.
How he has minimised the gravity of
the situation is a thing I really can-
not understand. ]
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He talked of President Kennedy. He
talked of our anticipating the Secu-
rity Council’s decision. Did Presi-
dent Kennedy anticipate any decision
in the Security Council when the
American forces, when the American
armed forces or the popular forces,
whether the visible forces or the legi-
timate forces or the armed forces of
America, entered Cuba the other day.
We are in a much graver situation.
Goa is right in our midst. Cuba is
their neighbour. We have nothing to
do with their motives or their actions.
It is their business. But when
America thinks it is in her own inter-
est to enter Cuba in some way or the
other and that Cuba is of paramount
importance to the security of America
Is it not proper on our part to say that
Goa is ours and that we have got a
very, very serious duty on ourselves?
Shri Masani's eyes are turned on the
elections, but the leaders of the
Swatantra Party are wandering aim-
lessly round the country to get seats
in the next elections. Here 1s a party
that is trymng to be second 1n line
with the party of the Government of
India, but it cannot clalm seats for
its own thrimurtis—I say this with
great respect because they are great
leaders who have rendered great ser-
vice to the country in the past—one
was the first Indian Governor-General,
the other 1s an ex-Governor and the
third, I mean Shri Masani, himself
was our first Ambassador in a Latin
American countrv. I do not want to
reduce to mockery anything about
thier position. But today we are fac-
eq with & very serioue situation. We
have to think wvery seriously. We
cannot take any false step.

You have read the reports in the
papers today that the Portuguese
authorities intend to hold an exposi-
tion of St. Francis Xavier’s body in
Goa. They never vielded in regard
to the exposition even when the
popular demand of the Catholics was
on. Suddenly they want to hold the
exposition of the body of St Francis
Xavier z0 that St. Xavier would cry
out from heaven-and save them from
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the danger of invasion from India
Well, there is a saying that those
whom the gods want to destroy for
their wickedness, they first drive
mad, and here is an absolutely fool-
ish, foolhardy act in which the Portu-
guese are indulging. They have com-
mitted all kinds of inhuman atroci-
ties in Angola. Do you think they
will do anything less in Goa? They
will commandeer temples and church-
es and utilise them as instruments of
war, People are already muzzled.
You know how our own Members of
Parliament from the other side—I res-
pect them even though they belong
to another party—went and courted
imprisonment in Goa. how they suf-
fered tnere. If I am not mistaken,
even the late Mr. Dulles with all his
great of policy of massive relaliation
and containment said in dismay “I
can't manage the Portuguese”. He ulti-
mately, I suppose, parhaps moved the
Portuguese authorities to see thal our
own Members of Parliament were re-
leased from Goan jails. I do not know,
I heard some words of whisper, which
may or may not be true, that even
Mr. Dulles had thought that the Por-
tuguese did not possess sufficient fore-
thought and even he threw up his
hands in despair.

As I mentioned on the last occasion,
when we have heroines of the type of
Sahodara Bai, untutored in the uni-
versity arts, not accustomed to using
cosmetics or paints on her body, who
fought for our freedom without car-
ing even for her life In such a way
that the hon. Prime Minister had to
make two declarations on the floor
about the wounds sustained by her,
when we have such heroines in the
Indian freedom movement, we need
not despair about China or Goa. Goa is
& very small pimple an the body of
India,

Can the Government of India dis-
close its plans about defence when
our fishermen are being shot? My
constituency is on the border of Goa.
People are very much alarmed and
everybody wants action to be taken
there. As I Enentioned on the last
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occasion, if we speak to the jawan of
the Indian army, or a sailor or air
force man he will say off the record
“take action”. 1f you ask a business-
man in Bombay, any top businessman,
he will say “take action”. 1 met a
Bombay businessman casually and
when I asked him about his opinion,
1 was shocked to hear him saying that
we should take action, though 1 do not
know how many millions he has. That
is the kind of public opinion which
we have. Shri Masani, who is tbe
champion of free enterprise, says that
his party does not want the Govern-
ment to take any action in regard to
Goa. I am prepared to give him the
name of the genileman with whom I
talked, he can go and ask him, be-
cause he is one of the pillars of the
Forum of Free Enterprise. If that is
the kind of public opininn we have in
this country, that Goa should be taken,
should Government stand with folded
hands and do nothing? Or, should it
announce by the beat of drums “we
are going o enter Goa"?

As I mentioned on the last occasion,
the Bengal tiger springs into action
without any notice, And when the
Bengal tiger springs into actiom, it
does take hold of the victim remorse-
lessly. Now we have been too long
non-violent tigers. My hon. freind,
Shri Masani, is not in very happy
.company with the right wing of the
British politics. The Daily Telegraph
talks of the “great consequences"
which Shri Masani has quoted. Mr.
Winston Churchill also talked of the
great consequences if India went in-
dependent! The British are afraid of
the skeletons in their cup-board. They
have had Hongkong, Malta, Cyprus
which has recently just got indepen-
dence and, last but not least, Gibralter
and many possessions in the African
continent and so Britain is afraid of
the skeletons in her own cup-board
Should we not take care to destroy
the relics of imperialism which lie in
our country? It is time that we take
time by the forelock. The people of
‘Goa, whether Hindus or Catholics
-with whom the Portuguese claim kin-
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ship, they have been impatient. Evea
though they have not gone through
the fire of suffering through non-viol-
ence as we have gone through, it is
time that we went to their rescue and
it is time we did something, and the
sooner we do it, the better. What the
Government of India does, I do not
know; nobody knows; but the sooner
it is done, it is better for all concern-
ed,

If we take some action, suppose
some bombs are thrown over Bombay.
Then what will happen to the indus-
trial might of Bombay? I am only
talking very plainly. Because, these
great cities are exposed to external
danger. OQur great cities are the life-
blood of our nation; our great cities
have to feed our Five Year Plana.
Without these great cities nothing can
be done,

Shri Masani or Shri Nath Pai talk-
ed about ,the Suez. Well, President
Nasser kept quiet until the bombs fell
on the Suez and threatened Cairo. I
am happy to note that new towns
have sprung up there, and that is one
of the biggest things in the history of
Asia. President Nasser was threaten-
ed with the war of invasion by France,
by Israel and by England, and believe
me when I say so, because I have seen
the bombing centres of Budapest, the
Soviet Union was frightened and
panic-striken, because there was a
three-cornered fight, a three-cornered
invasion of Egypt as they thought that
their frontier was in danger. Hungary
was her frontier post and she felt
that the life-line of the Soviet defence
was in danger. So, it hit hard because
it wanted to save its own life-line.
Let us look at it from that point of
view. You must see it from a broad
point of view.

My hon. friend, Shri Nath Pai, has
been a very impressive speaker. We
are wvery much interested in his
speeches. He is one of our finest
young men. He has spent a lot of his
time abroad championing the cause of
Goa. But he was rather unfair to the
Prime Minister when*he said on the



3973 Motion re:

last occasion that the hon. Prime
Minister had to ask all the VIPs who
come here. “Will you give us bakh-
sish about Goa?" Today he asked
whether the hon. Prime Minister had
spoken to Mr. Khrushchev or not
about Goa. Our honourably accredit-
ed Prime Minister does not go and
ask for all these things every time.
If they say, “Well and good”, well
and good. We cannot say that when
VIPs come. We had the case of the
hon. Prime Minister of Canada, When
he came here he said, “Goa is not
within the NATO". By the time he
went back, he was pulled up andg he
ate up his words. I am sorry to use
that phrase, So, we are in this pogl-
tion.

Mr. Speaker: The hon Member's
time is up.

Shri Joachim Alva: I will end up
by saying one or two words.

Time has also come for an accord
with Pakistan in the interest of our
own security and well-being. We can-
not go on spending these enormous
sums of money in Kashmir. So, the
time has come for an accord with
Pakistan. It may not take place right
now. We are busy with our own in-
ternal affairs. Internally we have
got many troubles. There are many
uncalled for agitations. But when
the new Parliament will be elected,
when new majority will be acquired
by any party, whether your party or
our party but a national party which-
ever party it may be, it will be the
bounden duty of that party with that
majority to seek an accord with our
neighbour. We are friends and neigh.
bours. We are of the same flesh and
blood. We belong to the same land
though it may be divided into two.
We have to close up our ranks, The
danger to our border from outside is
real and grave. We cannot tinker
with it

The Chinese letter saying that the
McMahon Line will be crossed which

was read out by the hon. Prime Min-
ister, is m red danger mignal It is

AGRAHAYANA 16, 1883 (SAKA) International

Situation 3974
time that we took time by the fore-
lock.

One of the illustratious leaders of
the Opposition in the Rajya Sabha,
Pandit Kunzru, said yesterday in the
other House that the nation was be-
hind the hon. Prime Minister in re=
gard to his policy and that we should
stand as one. On that, let there be
no division and no misunderstanding.
Some of my hon. friends of the Com-
munist Party are great patriots. They
spent their time with us inside the
jail. Perhaps today they are talking
of a different policy. But even they,
if they talk of a policy which is
against the interests of our mother-
land, they will remain Stateless in
the inner councils of Moscow. I say
this in all humility and not with any
patronising spirit. But the country is
everyone's country on which we stand
firmly., If we lose our balance, we
are lost.

Mr. Speaker: I am not going to al-
low,

Bhri Joachim Alva:
minute more, Sir.

Mr, Speaker: No, If Shri Bharucha
will finish by 5'30, I will allow him.

Shri Naushir Bharucha (East Khan-
desh): I shal] be very brief, I desir-
ed to speak on several points, but in
view of the very limited time I shall
confine my remarks to one or two
matters.

Only one

When the debate on China was
proceeding in this House, I made cer-
tain observations that this House was
being kept in the dark in respect of
certain aggression which had taken
place. In this connection I desire to
bring to the notice of the House one
or two things. It will be recalled
that aggression in respect of certain
posts took place as far back as au-
tumn 1960. This fact has been dis-
closed, if I recollect rightly, in the
note dated the 31st October, 1961
when it has been admitted that so far
as the Daulatabeg Oldi post was cone
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cerned, Chinese incursion took place
as far back as autumn 1960. That
fact was not disclosed to the House
till November, 1961.

Apgain, another incursion had taken
place in the region of Suriah as far
back as April, 1960 and that fact was
not disclosed to the House. Probably,
after the Aksaj Chin road was cons-
tructed the construction of another
road took place. We do not know
when. But that fact again was held
back from the House. Now I should
like to ask the hon., Prime Minister
that when comparatively petty ag-
gressions took place, of 20, B0 and 200
yards into Sikkim, and that fact was
brought to the notice of this House,
why theze major acts of aggression
were withheld from the House.

The other day I made a complaint
that we are not getling maps, as a
result of which, if there is any con-
fusion in the minds of the opposition,
the opposition cannot be responsible.
Today 1 was shocked lo see & news
item in the papers that even the Press
was not permitted to have a look at
the map which was exhibited in the
Central Hall. 1 cannot wunderstand
what is there so very extraordinary
or sacrosanct about a map, which i#
should be the duty of the Government
to bring to ihe nolice of everybody.
This type of action on the part of
Government creates doubts not only
in the minds of......

8hri Jawaharlal Nehru: Those maps
are in the possession of the Library of
the Parliament Secretariat—the Lok
Babha Secretariat. Government has
parted with them. I do not know
what has happened.

Shri Naushir Bharucha: I ghall
accept that. Whosoever is responsible
surely at least the Government should
have taken the precaution to have
these maps made available to Mem-
bers and the Press.

Coming to the question of Goa, one
thing which has emerged from today's
debate is the disillusionment about
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Goa. When the trains were cancelled
and everybody thought that the time
had come, because lhere was more
than sufficient provocation to justify
not only police action, but military
action in Goa, today we are told
point-blank that the Government feel
that sufficient provocalion is still not
there. They are waiting for still fur-
ther provocation. -

I ask, judged by canons of inter-
national law, when Indian nationals
are murdered in our own home mat-
ters, is it not sufficient provocation
for the Government to take action?
Are we still going to parade behind
the cloak of ahimsa and non-violence?
It is true that the Prime Minister has
built up a reputation as an apostle
of peace; we all respect it. I for one
feel that in the Belgrade conference,
he has done extremely well; may be
at the risk of losing something of the
content of non-alignment. There
what he Las done is thal he has
thrown to the forefront and highlight-
ed whether there was going to be
peace or war in this world. But how
long are we going to be frightened
by this unfounded apprehension of
conflagration of the war? Is it not a
fact that our nationals have been kill-
ed? Is it not a fact that a peaceful
passenger ship has been fired upon?
Now, if these are not violations of our
sovereign rights, I ask, what can be
violations of our rights?

All 1 can say is that the nation is
deeply disappointed. There was a big
show of cancelling the trains, as if
the next day the Government was
going to march the troops into Goa.
They have not done it and they are
not going to do it, I do not know for
how long, because Portugal is not so
foolish as to give a major spectacular
provocation to the Prime Minister to
fustify the marching. I do not desire
to take more time than you have per-
mitted me. I think these are the
two points which require more than
careful consideration at the hands of
the Government. I would only hope
and pray that in future, whenever
aggressions take place,’at least let this
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House have immediate notice and let
there be no attempts to belittle the
aggressive action on the part of
China, so far as the Prime Minister is
concerned.

Bbri Jawaharlal Nehru: Mr. Speak-
er, Sir, may I begin with immediately
dealing with the last sentence of
Shri Bharucha's speech? Shri Nath
Pai also referred to this matter about
facts not being stated or kept back
and the House not being informed.
They referred to the letter dated 31st
October, which we sent to the Embas-
sy of China here. In this letter, at
page 53 of the White Paper, a num-
ber of instances are given. It says:

“Instances of recent Chinese
intrusions into Indian territory
are cited below:”

Every one of these is what is called
a patrol coming over the border.
There is a vast difference  between
patrols coming over—it is highly
objectionable, but I do confess I quite
fail to understand the force of this
argument that every time a patrol
comes over, We should rush to Parlia-
ment and tell that 10 Chinese soldiers
have been found coming over the
mountain border 80 yards or 100 yards.

Shri Nath Pai: In one case, it was
22 miles inside the 1956 line and in
another 8 miles. I will find out the
places; I can prove it.

Shri Jawaharlal Nehra: 1 do not
understand what the hon. Member
refers to. But I am talking of the re-
ference made to our letter of 3lst
October,

It talks about Suriah and says:

“In April 1960 Chinese military
personnel pdosled &l Khurnak Fort
patrolled the Suriah area inside
Indiafi territory.

A Chinese survey party visited
Suriah on June 25, 1960 and re-
turned towards Khurnak Fort the
same day. .
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On Ocfober 13,71960 two mount-
ed Chinese soldiers were seen
@about 1} miles east of Hot Springs.

Four Chinese soldiers were seen
about five miles from Hot Springs
in the second week of October,
1960.

Sometime ih May 1961, the
Chinese intruded into Indian ter-
ritory near Chushul.

A Chinesé patrol intruded into
Indian territory near Dauletbeg
Oldi sometime in the autumn of
1860.”

All these are patrols,

8hri Nath Pal: Twenty miles and
eight miles inside of the 1956 border.

Bhri Jawaharlal Nehru: I am trying
to find out  Which one is twenty
miles, would the hon. Member mind
telling me?

Shri Nath Pai; Suriah is twenty
miles to the west of the 1956 border.

Shri Jawaharlal Nehru: This is
Suriah area. It is not at that point. I
am sorry—but sometimes this kind
of petty things are constantly happen-
ing, whether it is on the Pakistan bor-
der or on the Chinese border. I have
got a long list of complaints from the
Chinese about our patrols going, ac-
cording to them, across their border.

What I mean to submit is that there
is & certain relative importance of an
event which should be put before
Parliament. It sometimes so happens
~—1I do not know if the House considers
it wrong—that If a thing like this
happens, my Ministry writes to the
other Government without my know-
ing about it even. Of course, later
on I know about it, but not then. Be-
cause, in an area of this type where
patrolling is taking place, and hostile
patrolling too, it is a frequent occur-
rence, whether it is on their idea or
on our side or on the Pakistan side,
whatever it is.
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It is not important enough for me
merely to say that two or five or ten
Chinese soldiers have been found pat-
rolling there—it is important from our
point of view, because that indicates
the preparation for future activity;
that is a different matter; therefore
it is important ang we object to it
and we try to stop it—but for me to
inform the House every time a patrol
is seen seems to me rather fantastic.

Now, it seems to me that this de-
bate has been largely confined to the
issues of Goa and China. 1 will not
refer to the China matter, because
we have discussed it at some length
the other day—not because | consider
it less important. I have said re-
peatedly that from the point of view
of India—I would go further and say,
from the point of view of Asia—there
s no matter, except one, which is of
greater and more profound significance
than the trouble that we are having
with China and their aggression on
our border. It is of the most pro-
found importance to us. I have re-
peated that. People seem to think
that we attach little importance to it
because we do not go about waving
flags and taking out processions on
this subject. I have mentioned it and
I repeat it: it is of far more import-
ance, whether you have one Goa or
a hundred Goas—let me put it as
strongly as I can—this is a far more
important subject, except one subject.
And tbat one is just a conflagration
which will put an end to the world.
Short of that, it is the most important
thing that we have to deal with in
the political fleld. Because, it is 8o
important and of vital importance not

“only today, tomorrow or the day
after, but it is going to govern the
" future of Asia and of India, I do nof
know for how long—maybe decades,
may be generations, I do not know.
That depends on world developments,
not only on us. So let us be clear
about one thing. This is of the high-
est importance and it should be dealt
with as a thing of the highest import-
ance, Although I attach a great deal
of importance, obviously, to their
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committing aggression in our termi-
tory,—we resent it; we should resent
it and all that—it is even more impor-
tant than that. It is a conflict of two
of the grealest counfries of Asia. We
have to see it in the proper perspec-
tive, geographical perspective, histori-
cal perspective and try to understand
it. Something very big has happen-
ed, which is not going to be set aside
merely by our getting angry even
though anger may be justified We
have to plan for the future in pers-
pective as to how to deal with a situa-
tion like this which is of the most
vital importance to us, to the future of
Asia and of the world. We have to
prepare for it.

Shri M. R. Masani talks about priori-
ties. There are priorities. PBut,
there are no priorities between, let us
say, a mouse and an elephant, There
is no question of priorities between
Goa and that place. The priority is
always of the border in our conside-
ration, in our minds, in the import-
ance we attach to it. But, there is no
question of priorities as if instead of
dealing with Goa now, we should deal
with the border. I am sorry, the hon.
Member’'s thinking is so extraordinary
that it is difficult for me to grasp it
Of course, that is a matter not relat-
ing to this, in almost everything he
thinks about, he seems to be pervert-
ed, and that is a basic thing. I think
Shri Khadilkar, in a sense brought
that point out.

We can isolate any problem and
examine it. We ask, let us say, our
Military headquarters to tell us their
view of a certain problem, whether it
is Goa or whether it is the Chinese
on the border. They give their view,
But, even then, if they are wise, hav-
ing given their view of a particular
thing, they give a larger view-point
in relation to other matters: what will
be the effect on other matters. So,
we see a larger view point. ‘The lar-
ger view point ultimately embraces
sometimes, if it is big enough, the
world. There is a world military situ-
ation, a world political situation. All
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these have to be done even by our
military _people and certainly by the
civil people in tharge of the military.
In judging this, therefore, our general
conception, our world view, the pers-
pective in which we look st it, as
Shri Khadilkar said, governs our
thinking. 1 am prepared to accept
ihat.

My thinking about this problem is
of various kinds. One is my imme-
diate angry reaction towards what
China may do on our border: I am
angry about it for a variety of rea-
sons. Then, I consider it from an-
other point of view, the Asian point of
view. The first reaction remains. But,
another reaction comes in. 1 consider
it from the world point of view and
other things. I hope I am uol wrong,
but I suspect that Shri M. R. Masani
basically objects to our policy of non-
involvement.

Shri M. R, Masani: I never said a
word about it. That suspicjon does
not arise.

Shri Jawaharlal Nehra: I know you
did not. If you had said it, I would
not have saifl, T suspect. If that is
not so, T shall be very happyv. That
governs his and my consideration of
any problem before us.

As 1 was sitting here, I saw some
press telegrams which have come to-
day. We know—this is about our
communist friends and others—they
dispose of a problem or dispose of a
country by calling it imperialist. We
have been called imperialists as indi-
viduals, and worse still, stooges of
imperialists. We have been called that
even by the leaders of China about
ten years ago. And that is sufficient
answer. You throw that and every-
thing is answered. Some other people
dispose of a problem by saying, com-
munist, and everything is disposed of
~—this is communist. What made me
think so was this. I was just reading
one press telegram. Mr. Moise
Tshombe who was in Paris till today
was very angry at what the United
States Government has done in regard
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to Katanga; they have supported the
Congolese Government and they have
given them planes, Globemaster air-
craft and others. So, because he was
angry with them, he immediately
said this; and I am reading from the
press telegram:

The Katanga President, Mr.
Moise Tshombe charged in a
television interview here today..”

that was in Brussels—

“....that there must be com-
munists in the American State

Department.”.

—of all places, the American State
Department.

It shows a certain, shall I say, idea
seizing hold -of your mind, colouring
vision and your thinking in every-
thing. You cannot think straight
That is the main difficulty, and that
was what made me suspect that Shri
M. R. Masani’s mind is also coloured
in such a way. It was coloured in
every way. It was really so extra-
ordinary, his balancing Gwa and
China. There i% no question of ba-
lancing. Whether we go to Goa or not,
it does not affect our frontier policy;
it does not weaken our frontier policy;
it does not delay our frontier policy;
is has nothing to do with it. It is an
independent thing, which can be
thought of independently. Of course,
if it had been a big affair, it might
have affected, but as it is, it has not.

So ar as Goa is concerned, it is so
relatively small that we can isolate
it from other problems and deal with
it as we choose. But there is this
basic thing. And what are we tp do?

Shri M. R. Masani quoted what ver-
haps almost might be to him scrip-
ture, an article in the Hindustan
Times.

Shri M, R, Masani: I quoted also
Gen. Carlappa, your own former
Army Commander-in-Chief.

Shri Jawaharlal Nehru: Rather, he
quoted two scriptures; one is a states
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‘ment by Gen. Cariappa, and the other
-an article in the Hindustan Times,
stating, if 1 remember rightly, some-
thing about the elections having in-
duced us to take some steps in regard
1o Goa. I am sorry that even the
Hindustan Times could have stopped
so0 low as to say that the Government,
and I especially, should go about
‘manufacturing a position in Goa, be-
cause there are elections. 1 really
was astounded and amazed that such
8 thing should come into anybody's
head. It would be, I say, little short
of a crime for any responsible indivi-
dual to play about with the country's
future and present condition in this
way. I do not wish to say znything
more about it, but there it is.

But I should like the House to re-
member about this so-called timing of
it; it is as if I have timed it, as if I
had made the Portuguese fire on our
merchant ships or on our fishermen
and others. The fact of the matter is
that the Goan situation has been a
developing one. Fact after fact accu-
mulates not only in India hut it is
affected by things happening uvutside
India; what has happened in Angola
-affects it very much; what is bappen-
ing in Africa affects it. What is hap-
pening in the United Nations afects it,
‘The United Nations charges Portugal
with not giving news of its colonies
because Portugal says that thev are
not colonies but they are bits of Portu-
‘gal; that ig the explanation. However,
all these actors go on accumulating,
apart from the original fact that Goa
{8 just India,—there is no doub* about
it—and must become part of the
Union of India. Apart from that,
these factors go on accumulating. The
United Nations makes a much more
positive declaration in favour of the
removal of colonial domination from
every part of the earth’s surface. Then,
there are tremendous upheavals in
Africa; they are tremendous; when
the history of the present day is writ-
ten, probably the most important
chapter will deal with these upheavals
In Africa which are changing the face

DECEMBER 7, 1961 International Situation 3984

of a good part of the world and affect-
ing the rest of the world. All that
happens. All that happens ig in regard
to all colonies. Then, suddenly
Angola comes up and becomes a sym-
bol of the worst type of colonialism,
and the fact, the quite astounding fact
that Portugal is now the biggest colo=
nial power in the world comes up.
All these facts condition our minds
in regard to Goa too.

I did not go into all this background
but I did refer to the Seminar we had
here in Delhi and in Bombay where
many people from Africa came. We
knew, as I stated, how their thinking
was partly directed towards Goa, not
because it was their own problem, but
because they saw it was connected
with the larger problem with which
they were dealing,

All this happened, this piling up of
ocur mental agony about Goa. Then
comes news about extreme repression
inside Goa. It is reported that there
have been some bad torture cases
and all that., Then comes this firing
on some fisherman, then a merchant-
ship and later on Sawantwadi, across
the border. All these things in an
isolated way would irritate, would
even anger. But if just one thing oc-
curred in an isolated way, we would
be angered, we might express our
anger and go on to do something else,
But all this has to be viewed in the
context which has been built up in
the country’s mind, though these in-
cidents become big and upset us and
almost drive us over the verge.

I do not want to develop this argu-
ment in detail, but I do want to make
the House feel how we have been
feeling about Goa. As the House
knows, we have been criticised for
our restraint, call it lack of a spirit
of adventure, lack of this or lack of
that. So it became almost ineviiable
for us to take some action, what ac-
tion is another matter, because, as I
said, it was aggression. If a soldier
firegs a gun by mistake, it does not
matter. But this a deliberate attack
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by a biggish gun on our ship. What
1s the reason for it in the mind of
the Portuguese authorities, I do not
know. Was it deliberate provocation
to us to do something or not, I do not
know.

Anyhow, all this, the Sawantwadi
firing and large forces coming from
Mozambique, made it quite inevitable
for us to take steps. The least step is
to send our ships, and some of our
armed forces by land, to prevent this
kind of thing happening right before
our noses,

Now, as to what all this will lead
to, I cannot at the moment say, ex-
cept that ultimately it must neces-
sarily leag %o the liberation of Goa,

- But that is the ultimate thing. In
between, what it leads to, I cannot say
because it depends on many factors,
If it is going to lead to that ultimate-
ly, then we must not take any step,
any single step, without being pre-
pared for the next step and the third
step. That argument applfes not only
to Goa but to the border with China
too. It is not the first step that counts,
it is the last step that counts, in war
as in anything. It is not & skirmish
that counts but the winning of a war
that counts. So we have to make ade-
guate preparations to this end, to be
prepared for any emergency and any
development. -

Now, Shri Tyagi laid great stress on
the fact that we are not committing
aggression but we shall only be acting
on the defensive. True, in a sense,
but there is aggression being commit-
ted against us all the time, and our
meeting that aggression is the truest
defence. You cannot draw in a case
like that very fine lines. We are not
crossing and going to another country
to attack it; we are dealing with a
place which according to us, belongs
to us, must belong %o us, anid is a part
of India. But it is perfectly true that
in law it has been part of Portuguese
territory.

Some people, I think Shri Nath Pai
and one or two others, spoke about
the virtues of adventure and a spirit
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of adventure. And it reminded me of
something 1 had said already some 30
years ago.

Shri Nath Pai: Don't you feel it
today?

Shri Jawaharlal Nebru: I am ex-
plaining it. I have not said anything
against adventure. I am all for ad-
venture; I have said, do not be adven-
turist, which means something entire-
ly different. That is the difficulty,
about using a foreign language. To be
adventurist is not good at any time.
To be venturesome, to be fearless and
going in for adventure is normal un-
less it is rank foolish adventure; be-
cause adventure may be foolish or
good. That is a different matter. But
I do think that adventurist action is
not just normal; and certainly not by
any person in a responsible position
in Government because he is not play-
ing with his own. I am not playing
with my life or my anything. I have
no business to take vast risks for a
great country like India. It is a tre-
mendous responsibility to talk about
being venturesome. I agree each indi-
vidual should be. A person who loses
the spirit of adventure is not much
good.

I forget which hon. Member, but I
think it was Shri Khadilkar who read
an extract or referred to a newspaper
in England. Let me say that the
newspaper is a very good neswpaper
as far as news is concerned, but it is
a highly conservative newspaper. The
trouble was that the reasoning and
the thinking and even the language of
the newspaper should fit in so much
with the thinking and reasoning of
Shri Masani and the Swatantra Party.
It has not added really because it has
come to this. In our public life the
party which the hon. Member repre-
sents does represent the viewpoint
which is the Daily Telegraph’s view-
point. That is a fact whether it is in
social policy or in political policy or
international policy. It all fits in.

Shri M. R, Masani: There is not
one argument in that editorial of the
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Daily Telegraph which has anything
to do with my speech. What I said
was a logistic thing. Tan you fight on
three or four fronts. The issues rais-
ed in the Daily Telegraph have no-
thing to do with my speech. I wish
the Prime Minister would not distort
things .and link up things te attempt
guild by, Please read the article.

Shri Jawahanlal Nehra: The Daily
Telegraph also refers io the mlections,

Bhz M. B. Masani: That may be.

Shri Jawaharlal Néehru: And warn-
ed us not to have anything to do with
Goa, warned us of the grievous and
distant conseguences. It was almost a
threat; really the consequences were
not sp much in Goa but somewhere
else. The hon. Member is constantly
telling us .and warning us not to get
tied yp in Goa but devote all our
energy in more worthwhile pursuits,

As I pointed out, so far as the fron-
tier in Goa is concerned, there is no
question of overlapping or conflict or
getting tied up anywhere.

1 frave to deal with one or two facts,

Shri Nath Pai: It is not a question
of foreign language. After listening
to what the Prime Minister says
gbout Goa, we find it difficult to say
where exactly he Jiffers from Shri
Mazani. He said that he differs basi-
cally from Shri Masani. He is reach-
ing the same conclusions,

Shri Jawaharlal Neborn: I do not
know to what cornclusions that T have
reached the hon, Member is referring
to. I :do not knmow. (Interruptions;.

Mr. Speaker: Does the fron, Mem-
ber want the Prime Minister to say
here #nd mow that he declares war?

St Noth Pet: No, mo.

Hhni Eewaberlsl Nelaru: In regard to
Tibet Ghri Tyagi referved to am old
British treaty with Tibet. I wonder
if Shri Tyegi has reed the old so-
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called British treaty. M was a treaty
which, among other things laid down
that as the routes were unsafe, till
they were made safe by the Govern-
ment there, we could keep 200 men
here to guard our couriers and post-
men and others, a few snen in Lhasa,
in Yangtse and Yaiung. That was ane
part of the treaty. As soon as the
routes were declared safe, then, we
had to remove them. They were not
an army of occupation; they were to
protect our couriers. We had a tele-
graph system and it was to protect the
telegraph system trom marauders and
others, In any event, quite regardless
of whether a revolution tosk place in
China and the Chinese came to Tibet
ar mot, we had to remowe those peo-
ple after we became independent. It
is net at all in keeping with our aim
that we should keep 200 people there;
it is not good at all;, they could not
fight; they capnot carry on .any Inajor
opecatdon: they were there only as a
kind of guards. .And when the com-
manist revolution came in and they
started coming in there, obvieusly we
had to remove them; we did not want
them to be left there to be arrested
ang them march an army to release
them. The whole thing ocould net be
dome; there is no guestion of doing it.
The old Tibetan treaty lapsed by the
efflux of time. We cannot stick to it.

Shri Tyagi: T was only answering
them by anguing that our stay in Tibet
would have been ineffective in stop-
ping China entering, evem if we had
stayed; even then that would hawe
been the positicn.

Shni Jxwakarial Nekrs: You were
campletely Tight; that is what I am
saying im = sligitly different language.
The twem. Members go on saying thet
we betrzved Tibet, we came away
from €here. There is mo fasis for say-
ing #0; I do not undersiand if. Ome
cam say thingg like a brawe kmight
thomgh we had to come away Trom
there and there was no chance ar pes-
sibility of our staymng there unless of
course we wanted to declare a war
against China and send the whole of
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the Indian Army across the Himalayas
which is beyond our desire or capa-
city. We had to bring back the 200
ot 300 people we nad there; we had to
hand over the telegraph and postal
system there; we could not run them
if they were there, The only other
change that took place—major change
—was that instead of the British re-
presentative there, in future our re-
presentative was called the Consul-
General in Tibet. One thing we could
have dome perhaps and that was to
say that we disapproved of all that
had happened in Tibet; the Chinese
are a bad people; we will have nothing
with them. It is conceivable. We
may have, after coming over to India,
expressed ourselves strorigly against
the Chinese activities, Well. I do pot
think that it will be correct or right
or proper in that context or in any
context. Anyhow, it would have
menat no difference to Tibet. Tb say
at Tibet, by our action fell to China
and we could have checked China has
manifestly nothing to do with relation
to facts or reality.

Shei Nath Pak I pointed out from
your own speeches and other docu-
nrevdt;

Sheri Jawaharlal Nebvar Poiffed out
what?

Shri Nath Pai: Pointed out what
you have yourself said. There was
not only any question of our being
unable to do something, You took the
position consistently of solemnising
what China has done there; you never
said a word of disapprowval. Tibetans
would have got the greatest moral
support; whether they would have
succeeded or not is a different mat-
ter,

Shri' Jawabariai Nebrn: Hon. Mem-
ker will remember that we did sccept
& fact which had' been there long be-
fore the commrunists came thers,
wihich the British had done before us
whom we succeeded Here—in regard
to this policy, I mean. He pointed out
wbowt the sumerminty of China and
hon, Mermyber yead out from the book
oft Sir Churles Bell,
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Shri Nath Pai: I am quoting your
speech; you hawe mentioned sove-
reignty and suzerainty simultaneous-
ly.

Shri Jawzkarlal Nefirn: 1 have also
trad the good fortune of reading that
book and a mumber of other books in
connectien witk this. The hon. Mem-
ber may remember that when in a
different context a similar situation
arose, that is, in 191I I think, when
the 13th Dalai Lama was pushed ocut
of Tibet, he came and took refuge in
India. I think it was probably in
Darjeeling. He went to the then Gov-
ermor of Bengal. somewhere there and
e hoped that they were friends; they
were tfre Britistr at that time. Sir
Charies Bell writes: he came expect-
ing us immediately to march an army
ts help himr againt tde Chinese and
when I told him that could not be
done, they were not going to attack
China on this issue, the poor man was
strurk dumb—the Delai Lama. This
is @3 far @s my rwemory goes. The Bri-
tish Govermmrent wanted the Dalai
Lama to hawve some stremgth and the
Chinese: Government met te come to
aur own borders; although the Chirvese
Government was them a wvery week
Government even then they hestitated
and they did not do anything The
Dalai Lama had remaimed here for
& loag time till the pevolution broke
out in Pelting—the first revelutiom—
asnd because of that revolotion their
beld on Tibet eollapsed. Then the
Dalai Lesmm went back

1B hes;

T am merely pointing out this. Itis
almost a repetition of history, 40 or
50 years ago, and this thing happened
tirere, with one big difference: that
what emrerged now was a strong,
powerful central Government in
Chima, not with that confusion of the
revolutiomary period gs 50 years ago.

There: is one thing more. Shri Nath
P referred to Himmatsinghji's re-
pert and asked what has happened to
ft. F sent for the papers; I cannot
read the whole report, but I shall
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[Shri Jawaharla] Nehru)

read the note on it, when the report
was sent—not the report sent previ-
ously—

“The President has recently
seen the report of the North and
North-Eastern Border Defence
Committee. He has asked for a
note indicating the action taken
on each of the Committee’s re-
commendations.”

This note is dated in September, 1959
Another paragraph is:

“It will be seen that almost all
the recommendations of the Bor-
der Defence Committee have been
implemented. The only import-
ant recommendation which has
not been fully implemented is
with regard to the construction of
certain roads.”

In this connection, some other paper
should be seen, because, subsequently,
this was taken up, Indeed, as the hon.
Member knows, apart from the Bor-
der Committee, we took up this ques-
tion in a biggish way just about then
or a little later.

Shri Nath Pai and others asked us
not to be misled by the mirage of
friendship with China, and asked us
also not to keep on to the treaty;
they further said that if we consider
any treaty with China certain pre-
conditions should be laid down about
the vacation, etc. Some other hon.
Members went a little further and said
that we should have no treaty, pre-
sumably even if they vacate or accept
the condition we lay down.

It really is a question obviously not
of accepting their proposal, but I
would submit also not of merely say-
‘ing .‘No’, because it has no meaning,
but of replying in some conditional
form; the conditions naturally would
relate to their aggression, whatever it
‘is—something like that. I cannot say
now, because one has to give thought
to it, because I do not know exactly
what we will do. But when I had
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said that, I had some such thing in
mind.

About this mirage of friendship
with China, I do not know if the hon.
Member has concluded from the vari-
ous discussions we have had, in the
course of the last year or so or more
than one and a half years, that we
are overwhelmed with this image of
a friendly China next to our border.
Obviously we are not. I am trying to
explain my thinking on this subject.
Quite apart from friendship or hosti-
lity, looking at it objectively, ten
years ago, soon after the revolution,
we came to the conclusion that our
borders were going to be, well,
threatened in some way. In what way,
of course, we do not know. From that
moment we had this picture, because
notional policies are often based on
certain objective considerations apart
from the views. The views may ex-
pedite a certain direction or delay it.
But from that moment we had this
in view.

This report of the Himmatsinghji
Committee is dateq soon after the
Chinese Revolution and soon after I
think the Chinese had come to Tibet
in 1951, a year after, but long before
any other development. They discus-
sed it at length about this matter,
about the fact of these new develop-
ments, on the border situation and
they gave their views. So these facts
have long been before us. You may
say, and you may be right in saying,
that we were overtaken by certain
events, possibly; but we never doubt-
ed that these questions were arising
and will arise in the future. And.
as I have said previously, we took
steps too. Again you may say that
the steps should have been more and
more strong. We took steps chiefly in
the North-East Frontier Agency bor-
der and partly in Ladakh. But cer-
tainly we did not take all the steps
we should have taken. It was very
difficult for us to take all the steps be-
cause of various difficulties—terrain
etc. We did take those steps. So the
question of our losing all perspective,
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thinking of a friendly China sitting
there and taking no steps is a wrong
view, hecause from the very begin-
ning we had been thinking of this
regardless of Chinese friendship or
not. The fact of a huge elephant of
a country sitting near our border is
itself a fact that we could not ignore,
and a country which has a different
policy and a country whose, even
apart from communism, past history
has been, whenever strong, one of
expansion. After all, some time or
the other most of these countries
round about us paid tribute to China—
Burma paid tribute to them, Nepal
paid tribute to China—and they can
easily twist that thing and say; “Well,
you are subordinate to us”. If you
take that long period of several hun-
dred years, all kinds of things have
happened in history. So we were not
at all complacent about China'’s pre-
sence near our border. We were cons-
tantly thinking about it.

Our thinking ran on two lines. One
was that this was a reason to streng-
then our country as rapidly as possi-
ble, to strengthen it industrially. That
is the real strength out of which
armies come, out of which arms come,
aeroplanes come and not merely by
buying aircraft from America or
Russia or England and training some
people. That is superficial. Where
you are thinking of the future in some
perspective you have to think of build-
ing it yourself. So there is the import-
ance of the Five Year Plan, the im-
portance of our developing our de-
fence industry, our defence science.
It was thought of in this connection
that defence science is highly import-
ant, because it is science that gives
rise to these things.

One of our hon. Members on this
side, on our side, suggested “scrap the
Five Year Plan and do this”. If we
scrap the Five Year Plan we scrap
India, we surrender to China the
moment we scrap the Five Year Plan
because we have nothing left to face
this menace not today or tomorrow or
the day after but ten years, twenty
years or thirty wears. It is extra-
ordinary.
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Dr. Sushila Nayar (Jhamsi): I did
not say......

Shri Jawaharlal Nehra: Sir, I have
not mentioned any name,

Dr. Sushila Nayar: What I said was,
concentrate on the development of the
border areas instead of other places.

Shri Jawaharlal Nehru: That may
be a very desirable objective and that
is being done. But I want to concen-
trate more on a thousand factories
which produce goods, I want to con-
centrate on better agriculture, this,
that and the other, As for the border
areas, I referred to certain border
areas. Certainly they can be develop-
ed. But if anyone imagines that we
are going to develop these areas, let
us say, in Ladakh, all I can say is that
he or she is totally ignorant of where
human beings normally live. If we
ask people to go and settle down there
they will be a tremendous burden on
us to feed them and to keep them
going. You cannot settle them there.
Maybe, it is quite possible that some
Tibetans can go and settle there. It
is a possibility. Because, they are
used to these altitudes and this kind
of life. Even they will find it difficult.

So, it is a question of looking at it
from a long perspective. As Shri
Sharma has mentioned it, one has to
consider the relations of not today but
what would be the relationship bet-
ween India and China 50 years or
hundred years hence. We must have
a long term perspective; we must not
be swept away by the present. And
when we have a long term perspec-
tive, we have to see what it leads to
ultimately and we must be prepared
for it. We do not aim at war; we
want to settle it otherwise because, in
the long term perspective, it would be
disastrous for us, for China and, I
think, for Asia, if for the next fifty
years we live in hostility and enmity
in the frontier all the time. We are
both big countries. Neither country
is going to be knocked down or knoc-
ked flat. So, if we go on, coming in the
way of develobment with feelings of



3995 Motion re:

[Shri Jesraharlal Nehru])

hatred and fear, it is so bad and it
will reflect in so many ways in the
world, taking even the shape of cold
war which one wants to avoid.

Meanwhile, we have to deal with
the situation as it is. and ome can
only deal with the situation by
preparing for it in every way, so
that whatever has to be done is done
thoroughly and quickly. It is a simple
equation. Any other way of looking
at it would, I submit, be, if I may use
the word again, adventurist.

There are: ane or two words and I
am dene. Much was said about the
recognition of the prowvisional govern-
went of Algerin. Before that, I would
like to refer to amother thing. Shri
Eyagi asked why our Ambassadors in
Ching or in Peking did not inform us
about all these developments. What
develepments? In Aksai Chin area?
Weell, the simple answer is: because
they did not kmow; and the further
answer is they could not know. It is
not pessible for them or anybody to
know emcept the select circles which
might know. Nermally news about
tiings. prevaifing there come in a very
very limited way; whatever the Gov-
ernment wanis te give; there is no
other way. And this particular thing
taking place about 5000 miles away
from Peking, it is quite impossible for
one to know unless the Government
agencies put it out. We did get to
know first of Aksaichin area because
it was published in a Chinese maga-
zine, Immediately, our Ambassader
drew attention te it. The Ambassaders
we have sent to. China ever since the
rebellion have been top-ranking Am-
bassadors, because we attach import-
ance to this position. that was arising
there and. so far, our best men hawve
been sent. theee,

L confess that this guestion of the
recogmition ef the Algeriem Govern-
ment has treubled us greatly, because
our minds and hearts are with the Al-
gerians fighting far their freedom. We
have said se: pepeatediy. We hawe
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helped them in many ways, morally
and otherwise, apart from resolutions,
diplomatically and otherwise. It was
mot merely a guestion of legal flaw,
although legally one normally does
mot recognise a Government that
doees not exist in its own territery, It
is an emigre Government. It is recog-
mized only in war time for special pur-
peses. But the real difficulty was—
we considered it several times—whe-
ther it would be more advantageous
to Algerians if we recognize it or re-
frain from doing so. As we have zaid,
we are thinking of it, we continue to
think about it and a time may come
when we will do it,

But in the last two years or so there
kave been constant talks between the
Algerian national leaders and the
French Government and always there
has been hope that these will lead to
some restilt. I still hape and I think
it is quite conceivable and even pro-
bable that some agreement will be
arrived. at fairly soon to. make Alge=ia
free and independent. So I was in-
formed toc when I was passing
through Paris recently. But I eacnot
guarantee hecause there hawve heen se
many slips jn. the past. This. kind ef
a thing on the verge of taking place,
a gesture because it would only be a
gesture of saying that we recognise
the provisional govermment, instead of
helping, them may even come in the
way. That is our thinking. We may
be wrong or we may be right. We
theught we may even come in their
way. It will certainly come in our
way to deal with this prohlem in any
other way because then all the other
approaches will be barred. Anyhow,
what I amr trying te point out is this
that we hawe felt very strongly the
tremendous sufferimg and' sacrifice of
tire- Algerian people. Im their struggle
we have beemr wholeheartedly with
them. We heve expressed ouTselves
in this way everywhere, in diplomatie
cerrespemdence, i -private tulks, in
the United Nations, here and every-
where. As to this gesture of revogni-
tion, it might under certain ciroum-
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stances e gnod and it might net, One
balances thege things amd in the
balance wee thought that it might do a
little more barm to their cause than
ofhwerwise. That is why we did net
de it.

‘Shrimati Renu Chakravarity: Why
not explain this position because there
is a lot of mi:understanding an this
point? Why it will harm them isa
point which is not understood either
by our people or by others.

Shri Jasvahanlal Nehrw: 1 aam sorTy
I cannot go into all these detamils.
First of all, our approach in this mat-
ter to the French Government weuld
not only be limited but ended Owur
views and our appreach has some
value for them and for the reasons
too. The French Government, 1 be-
lieve, attaches some value to our opi-
nion; not that it follows us, but it
does attach some value. That door is
closed then. That itself is some lose
for them.

-

I will just refer to one thing more,
because this matter comes up fre-
quently, about the Chinese treaties
with Burma and Nepal, They are
independent countries. They do what
they feel like doing. They have done
something which we do not wholly
like, certainly Nepal. Se far as
Burma is concerned in spite of our
very close friendship with them—
they consult us; we consult each
other—they thought in their context
of things that they should arrive at
that treaty with China about their
border. Certainly, looking at it from
that point of view it brought them
some benefits. About that trijuncture
which was referred to they did not
agree, It is true that they might
have gone further and refused to have
any treaty at all. But there is no
agreement on that issue and the basic
agreement, or rather the border agree-
ment is based on the assumption and
the acceptance of the crest of the
Himalayas being the boundary line.
That has always been our contention
about our border with China, namely,
that it is the water shed, which the
Chinese have not a::cepted here, But
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in the both the Burmese and the Nepa-
lese cases they hawe accepted that
contention and I do met see how they
can deny and repudiate it, when the
same principle has been applied, to
India. So these treaties except for
the mere fact that they .are having
treaties with China which may be
though undesirable by seme, are not
harmfu] to us. To some extent, they
are advantageous to us and to some ex.-
tent, where they might be harmful,
the matter has not been finally decid-
ed yet about the trijunction

Finally, I would say that we cannot
afiard to leok at any matter today in
an igolaed way. They are all con-
nected with each other and affect each
other, India is not a small country.
hm'bigandwhathdiadoeshasa
ceriain effect on others. What India
thinks also is respected amd Tegarded
by .atners. Therefore, in what we do
and what we think, we have to be
careful, also looking at the futare
perspective, and not get tied up to-
day, which may in some way come in
the way of our progress in future.

1 am prepared to accept Shri
Jagana.ha Rao’s substitute motion,

Mr, Speaker: Need I put Shri
Madhok’s substitution motion to the
House?

Shri Bal Raj Madhok: Yes.
Mr. Speaker: The question is:

“That for the original motion,
the foliowing be substituted,
namely: —

“This House, having consider-
ed the present international s'tua-
tion and the policy of the Gov-
ernment of India in relation
thereto, regrets the failure of the
policy of the Government in re-
gard to China, Pakistan and
Portugal.”

The motion was negatived.

Mr. Speaker: I shall now put Shri
Jaganatha Rao's substitution motion
to the House,
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That for the original motion, the
following be substituted, namely:—

“This House, having considered
the present international situation
and the policy of the Government
of India in relation thereto,
approves of the policy of the
Government of India,”

The motion was adopted.

BUSINESS OF THE HOUSE

Mr. Speaker: There are two half-
hour discussions.

Some Hon. Members:

Shri Nath Pai: I seek your guid-
ance in the matter, I know how ex-
hausted the House is. Of the two,
one is mine, What happens to them?
Will you give us time tomorrow?
Tomorrow may be the last day.

Shrimati Parvathi Krishnan: What
about the discussion on the railway
accidents?
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Not today.

of the House 4000

Mr. Speaker: Hon. Members want
the discussion on the railway acci-
dents to conclude, Therefore, I will
give preference to it tomorrow. To-
morrow afternoon, there is non-offi-
cial work, In between I do not know
if we will have any time for these
half-hour discussions. There is
another half-hour discussion to-
morrow, Under these circumstances,
they may conveniently stand over to
the next session.

An Hon. Member: After the elec-
tions,

Mr. Speaker: The House will now
stand adjourned and meet again at
11 a.M, tomorrow.

1823 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Dec-
ember 8, 1961/Agrahayana 17, 1883
(Saka).
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umption of milk. . 3760-61 1487. Inland water trlnspon
1455. Indo-Geylonmm]ks . 3761 in Kerala . . 3781
i 1488. Conference of strars
1456. Aerodrome at Khajuraho  3761-62 48 on n_l:s:sl
1457. Amnsunents for Kumbh ties . ¥ K ) . 3781-83
Mela at Hardwar 3762-63 1489, Re-girderi B
1458. World Bank Lown for 263 Wb O
1490. D.V.C. . . . £784
L Amendment to the Pre-
459: vention of Food Adul- 1491, Conference of  Smate
teration Act . . . 376364 uh':"':"m“ of Coopera- 3784
1460. Nagarjunasagar Project . 3764 rernational  Whest
1461. Chambal Power to Bans- 3964 1492, IWM‘ L. 37B4-85
ada 1493. Far plates . . . 3785-86

1462. Dehra Dun ForestRe- . .

A0 T carch Institute -+ 3765 14 Matermity Cemres in
e Tihorelimeion 0 g Ogn of R Vaig
1464. Erport of msll'toPaha 1766 1496. Train wumm near .

Raniganj 3787
¢ .Mau]a.m Ar.nd Medlcal

465 College, New Delhi . 3766 1497. Train denilme:nt on

. N Madurai Station . . 3788
1466. Hybrid Maize . . 3767 1498, e T

1467. Family planning . . 3767-68 in Tripura . . . 3788-89
1468. Cancer . 3768 1499. Reserved forest area in
1469. Home treatment forTB Tripura . 3789

patients in Delhi . 3768-69 1500. National Board forr Go-

1470. Skin diseases in Delhi . 3769 operative Training . 3789-90
1471. Over-head  bridge at 1501. Hospitals in India run
4 Ludhiana . . . 3769-70 by Christian Missionaries 3790
1472. Cooperative development 3770 1502. Prices of Cardamom . 379091
1473. Exportof sugar . I 1503. Shifting of  Gahuati
1474. National Small-Pox Goods Shed w Narang 3791

Eradication Programme  3771-72 1504. Joint Co-operative Farming 3791—93

1475. Dining car with Grand 1505. Shabganj-Mau line .  3793-94

Trunk Express . . 3772-73 1506. Improvement on Shahganj
1476. Development of Mahi Mau Section . . 3795-96
River Basin . . 3773 1507. Track renewal . 3796
1477. Town planning  and 1508. Asian  Railway Con-
Development Projects . 3773-74 so8 ference . . . 3797
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WRITTEN ANSWERS TO
QUESTIONS—contd.
Us.Q. Subject CoLumMNs
No.
1509. Tax on cow and buffalo
in Delhi . . 3797
1s10. ND.M.C. . . . 3798
1511. NND.M.C’s erinary
Hospital 3798
1512. Train services at New
Delhi Station . - 3799-3800
1513. Mata Tila Dam Project . 3800

1514. Shifting of Paror Smtion 3800-01

1515. Vellore Government Hos-
pital, Madras State . 3101

1516. Diarrhoea in North Arcot
District, Madras State  3501-02

1517. Cholera in the country . 3802
1518. Fertilizer Marketing Cor-
poration

. . 3802
1519. Urban water supply in
Maharashtra . . 3002-03
1520. Girana Pmi)ect in Maha-
rashtra . 3803-04
1521. Rural elwm.ﬁclum in,
Nasik District, Mahn—
rashtra . . 3804
1522. Hot boxes in trains 4Bo4—ob
1523. Railway sidings . . 3806
1524. Employees of  Civil
Aviation Department . 3806-07
1525. Delhi Zoo . f . 3807
1526, Traffic: ningstaff . 3808
1527, Fire-fighti.g mg . 3808-03

1528, Booking from Ghogardiha
Staton . . + 380310

1529, Dire. cor, Patel  Chest

Institure, Naow Delhi . 3810

1 srices of i pormant cer-
eals ndcr 1crops . 3811

1531, Oer .ral Engineering
Service (Roads) . . 3811—13

Fr532. Vivisection of animals in
laboratories . . 3B13-14

1533. Doctors under NND.M.C.  3814-15
1534 Teleg:rlph and telephone
at Bkh]:mm

Sub-Post Office in
Kangra 815-16

1535. U i of P.& T.

3 e, Orisa . 36
1536. R.MLS. Somm of

.4z Orissa . 3B16-17

1537. 'I‘ek-cpmmummmn e
tem in Orissa . . 3817

[Damwy Drgest] 4006

WRITTEN ANSWERS TO

QUESTIONS—contd.
US.Q. Subject ‘CoLumns
Nos.
1 1538. Postal deliveries ‘3817-18

1539. Tinshed at Phephna Station 3818-19

1540. Skimmed Milk Powder .  3919-20
1541. Hailstorm in Manipur . 3820
1542. Sugarin Man.ipur . 3820

Tail

line
hhnnudunimdl(mw

1543.
3821
1544. Utraula  Station  out
agency ... .. 3B21-22
1545. New station on the bank
of Rapti . .

3922-23

1546. Special train from
Gorakhpur to Lucknow  3823-24
1547. Railway colony at Gonda  3824-25
1548. Train derailment . . “3825

1549. Rail fare from Delhi
mghdun . . 3826
1550, National Highways in
Andhra Pradesh .
1551. Development of forests
in Andhra Pradesh .
1552. Supplementary

budget
Bomeniore ke 3827

1553. Budhal Medium Tank
Project .

3826-27

3827

. 3827-28
1554, C.H.S. Dispensaries . 3828
1555. Compounders of C.H.S.
Dispensaries . . 3828-29
1556. C.H.S. Dispensaries . 3829
1557. Pri.rnw‘ health centres
in Punjab . . . 3820-30
1558. Zoo in Defhi . 3830
1559. Circular Rl.llwny uound
Calcutta 3830
1560. Crop Ins‘uﬂndenme 3830-31
1561. Construction of ships by
Yugoslavia . . 3831
1562. I.LA.C. Cancellation Rules
and Regulations . . 3832
1563. Indo-West Germany
Air Service . . 3832-33
1564. Murder of army officer
intrain . . . 3833
1565. Traffic Running staff 3833-34
1565-A. Jayanti ShtppmgCom
pany e 3834
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CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE
Shri S. M. Banerjee called the

attention o:nt‘lim Minister of
Transport Communica-
tions to the of
nearly half of
of the Indian ﬂ::iﬂmu Cor-
ponmon consequent
venience caused to the
panensers

The Deputy Minister of Civil
Aviation (Shri Mohiuddin)
mnde-mquui

PAPERS LAI‘D ON THB
TABLE

%ﬁm were laid
BT i

papers for India for the
year 1961 (Part IT).

2) A copy of the Brochure

“Fight Against the Desert
tral

»

A copy of Annua] Reports

(,)of the Eastern Shlppl‘nng

A
) sub~

seion () of Section 37 0f
section (2) o 37

1953—

each of the follow-

[Damy Dicest)

CoLumMns

3835—37

383739

PAPFRS LAID ON THE
TABLE—contd.

i) Annual Report of the
¢ Air-India  International
¢ for year 1960-

I

(6) A copy each of the follow-
ing papers—

(i) Government i

No. WB-ao(g)J’Gl dated

December, 1961
Cmnﬁmon

to smdy the question of
bonus to workers in indus-"
trial employments.

(ii) Statement contsining re-
commendations made
the Central Wage B
for Tea Plantation lndustry
Culcutta, ing

regard
terim nhﬁ‘mmpectof
South India

{INUTES OF PARLIA-
MENTARY COMMITTEES—
LAID ON THE TABLE

(i) The Minutes of the sittings

(MNinety-first and Ninety-
second) of the Committee
on Private Members' Bills

(ii) The Minutes of the
;'l'wmty-linh o
the Committee on Absence
of Members' froh the

Sittings of the House held

(iii) The Ml.g;muf %
Fil’ry ) of the Com-
on Petitons held
dm'inzﬂnFifmethu-

MES%I\‘{}ES FROM RA]YA

Secretary reported the follow-
Sepg e from Raim

(1) 'nm at its sitting held on
the 4th Dece.mbu. 1961,
withous ey

to the Insm:m of Todl.no-
Bill, 1961, passed
Sabha on the 2
November, 1961.

(ﬂ}ThntRmynSabhnhnd
no recommendations
mathnkSpbhlm

4008

CoLumns

3840

3840-41
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MESSAGE FROM RAJYA

CADTA—comtd,

regard to the High Court
Judges (Condinons of
Service) Amendment

1961, passed by Lok
S%ghaonthum}gmm-
ber, 1961,

REPORT OF COMMITTEE
ON_ PETITIONS PRESEN-

Fourteenth Report was pre-
sented,

REPORTS OF ESTIMATES
COMMITTEE . . .

i) Hundred and forty-
Report was presen-

i) Hundred and forty-
Cu)sittthportwupmeargd.

PRESENTATION OF PETI-

.

Shri P. T. Punnoose presented

relating to protection of coir
industry in Kerala witha

S'I_'ATEMENT BY MINIS-

.

()] ‘I‘he Mm:sur of Trana-

rtand
?81 Subbm?ln) madea
statement correcting the
reply given on the 25th
November, 1961 to Starred
Qucsuon No. 249 by Shri

Ram Krishan Gupta regar-
ding cheating of Postml
Department.

(ii) The Minister of Home
Affairs (Shri Lal Bahadur

GIPND—LS I1—1611 (Ai) LSD—16-11-81—900.

[Dary Dicest]

CoLumMNs

3841

3841

3842

3842—46

TL
TION

MOTION RE.

STA'I‘EMENT BY MINIS-
TERS—comd

Shastri) made a statement
administrative

Manipurand Tripurs, -

ME FOR  PRESENTA-
OF REPORT OF
OINT COMMITTEE
TENDED. . R R

The time appoot?t:ai for the
presentation e Report
of the Joint Committee on

Religious Trusts Bill,
1960. was further extended
upto the 31st March, 1962,

INTERN,
TIONAL SITUATION

(Shri  Jawaharlal Nehru)
moved the motion that the
present international situa-
tion and the policy of t.he
Government of India

relation thereto, be tnktn
into  consideration. Two
substitute  motions were
moved by Sarvashri Balraj
Madhaol Ji X

Jawahar, Nehru
replied to the debate. The
substitute motion moved by
Shri Balraj Madhok was
negatived. The Substitute
inouon m(ﬁ\'ed b; S'IL!:
aganatha Rao t
House approves of the
policy of the Government
was adopted.

AGENDA FOR FRIDAY,

DECEMBER 8, 1961/AGRA-

HAYANA 17, 1883 (Sakd) .

Consideration and passing of
the Iron Ore Mines Labour
Welfare Cess Bill, 1961,
Private Members' Resolu-
tons.:

401C

CoLumMns

3846—48

(A=
+ 3848—3999
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